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LOK SABHA DEBATES

LOK SABHA

——

Monday, March 13 1878/Phalguna
22, 1809 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mr DeruTy SPEAEER 1n the Chair]

ORAL ANSWERS To QUESTIONS

Plot near Kali Bari, Mandir Marg,
New Delhi

+
*285 SHRI G M BHANAT
WALLA

SHRI SHYAM SUNDER
GUPTA

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) whether a plot near Kali Bar,
Mandir Marg, New Dell: which was
earmarked for rehgioug and social a.-
tivitieg 1n the Master Plan had been
allotted by the NDMC for cons-
tructing a Tourist Hotel to a private
company,

(b) 1if go, the circumstances under
which this plot had been allotted, and

(c) whether Government propose to
hold an inquiry into thig matter and
if not, the reasons thereof?

frmiwr it omwrm war g ot
gafe waww { e wat (sit T
fewe): (%) o g
3991 LS—1

() 7§ faedlt g arfersr
gra afrafaa v ¥ qraey fisgr war
qU

() ¥ o= A A
A qTATA FL T g |

SHRI G M BANATWALLA
What 1s the mame of the prnvate
company?

ot Tw fewT  ag T QHofle
nyava &t far @

SHRI G M BANATWALLA The
plot which was earmarked for a par-
ticular purpose has been alloited for
tonstructing a tourist hotel This by
itself 1s an irregularity Apart from
this what other irregulanties have
bten observed and what are the
pomnts on which a reference has been
made to the CBI?

E-4

st uw fyet WY W
a1 9= g g s ey
qr | Afsq 3@ oF Few ¥ fao
feor mar Wt W F1 J0 AW
ME 99 ®Tw v feur T |

g

% w

frfer ot orarer oy gfe sitx
grate mat (st feemc ww):
AT WA A T E qeqw ffewe
AT TR T T EEW W
N e A@ dr ) fedy awe ag
faquem dar <7 *F wifww o€
& dro o go ¥ afd ¥¥ wiggwam
qfer s faar a@e #ro ®o Qo
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faq Tdo Uz Fo o 77 §39 TN
¥ TFEE sWTHE Y ST
ag xaraa @ @ TE ) gEl ZEE
F W THo Glo WHATT qREA HT &
fear war 1y AT LHI Fat v
Qo T o Hlo FT 9T, A 7 FT
war WA 7f faelt wgfafao
wE TEAr ArfAs 4 g dvaer
feer o x4 fag % faar war fe
w8 A fFar & qgr 97 @ 24
9 ¥ IR SAqT 97, I§ #LIFT
oF d fear W@, Wity IAR
§& WA W g odr oAl
IFIA TA HT FEeAWT ww fear
g ag dmer fger e faar mma
# §a gt gé

wiadt weate fag : T oA
wgier qarqd f& fax s a7z
nadr Fr g IT & faars aremma
g g € #1E W dr 7@y e
mar ?  gg |r @t wif frae sk @
freR I gEd FTAAEN FT T ATAS
faarg Ta% wiv e AW FoF
oHT WA g TG W A AR A
frdy 7 feY 8 o FTEH BT )
wq FTHA ARAAT AT WA E I
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W & fesrs wrw far § oY 9

& fawre i wwor W fy wama
% fear qar ?
! fowmr ww:  dgEe w@

wwAT At 6 wa srEwa Y gae
T X AT F FAAT @l g dw Ay
waqa w% faar @, 3% O waro
B {ararg

Wit wwie feg:  wY o mrd
Y gesATadt FTHE AT e ?

ot faent e : @Y & wr
FY QRG] FT FE WA qHLT A
t afer a7 Sa ¥y war Twr g fw
vaadrergz fwar wg

st gt faww: #77 9g W
tfs Aoy agaqy AR
famg faas faognfm am &
wfg® &1 @wa g1 mar & AfER A
IAFr wrw Am  Afefewem gar }
At 7 wifea sreed quewr faar
mr 1 afg gz W@ & oA 9w
¥ fasrw s rEaEr #1 owr o
:

MR DEPUTY SPEAKER It does
not arnise lrtom thiy questjon

WA wOETC & Wavrera WY sfiey droven

*266. st Aaw fag dgw: I
fartor site smare aqr qfa vt gofa
T FF FAY &Y FAT TR fR 0

(%) qEorrear s sfwey, T
% wenia fraq safeat &1 wfmeror
frar mn #Yr IO A s g
/Y T a7 Gy o aw arh §,
L
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(w) o wfufs safedt 2 &
firar®t safaeat ® qaomrerat & Avefear
@ af o afs s Aefear 7
wi§ @ AR AW FIUE AT IAF
fag QI 7 sgaeqr FLT & aArt
¥ Wi aAAr wacy ?

faate wt{ wara war gfa i
gaaia sarwa § Teq Hat (s W
fwe) : (¥) qimg wlafq7q, 1961
& wiid sfvwg smfts owen
1, AZT FET IU I7G T G
© @ A, Awe wan 4 wfaga
w sfaan dm w0 wfad g
WA §IER qEmadr gra wfagar
¥ afran T63 & grafas wifa am
g0 & Fw g TF 68-09 ¥
s Er, 1978 ax fear W @w
66 99 4 wF g | Hlafew
feg ay wfazn & ans oFa
fom ar 2w

(@) @7 v¢  Gar gfan ¢ A
gfafaia ¢ o s Ioee A oAt
& zr? o fma@nT foroaw
wfrmd af -~ fr faa afrma
g wfifayr s+ ¥ 32 Arerwr
21 WA A TIA W AOA FTOARI
54T |

=t aqa fag stgr 57 Adew-
frq graar 97 A7 @9 JAA18, TE
68-6G9 ¥ FATAT § | AAWT OWF
w307 wqar © g gd fear war @i
gz A araggfar A =T @
®H TN FA 9F @T g T
I og Favmmr g f5 e
wh wwgezs fooar @ Efr
feay sy &1 sfwdn  fear w@m
TE-T1CE a7 AE A4 g, 4§ HW
waw g | AT Afew WMATHAE
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"y Ty war gur k) Afew fred
& waafss setag & gax s
Frt g g X1 Gt BYE werw A
L 5T & & 30 ufwd adft aw
W AN g1 U fA Y F wred
W3 sy & W @
o ¥ goT Sgm f§ 7 wred
T WA FT FT FTE W qg J1A47
A AT g’ ug & Amar g
fr wrafaizd wfY § afew s dver
WIZH Wt aF Fere ) fae @Y
qT #r ITH I A AN wag ad
fasdt ? TR wed 7 o1 Afew wa
TF AN e fea N wag faweht
a9 97 % & A T4
TO? X AGTH T FR 7T qGGT
& g @t 2 o frzaw g1 G4 3 A
Ik q@ Iw Asc ARy {5 RE
T oMINL oA drg R :ewem
AT FOL0 T ?

st feeT: aial =W
FT 18 ATE A I{ 18 FAIN °g
a1 6o @ | framowar . Afer
A 3T @i fagmo nmiw
196R-69 & 7YUL TT a7 F7 @
2 bo WG 99 AT T e
gaar wifat & W W@y Ay
@3 1961 W GHY eyqoqr § fr ag
w wroeRd Y ¥ fr gw faad
wrefrar &t fmrd s 51 e w
g § | @#faw gw aldar q@E,
W AE A amTr g gy W
wravy 751 g o EfraRrydaw
FeEm Tl § sz W T wwd
g g Wt T ET awA g
aq A8 fFFadt § @ gw o= a0man
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R § Afer ax WY sorcews aff & fr
e faar W@ oW g
W aF A qre Al &, wa wraror
ot gfwa ®< gy

AEFCE IO F wEwwd g6 A
T A feaft g Freelt s aw
FME 9T X A ¥ ferr @ @ ?
wIT wdt o 9g wreATEwd A Ares
qz wrdm fe feaet o g€ ¥ snfe
q8 wew g fe dWry g a0
¥ o fog oy & s g WY W
otT far ST A W T)

E
g
%
i
3

St gfeeawiw: & g
waT ot ¥ s wrger g fr swferey
qraar AT AR ¥ ax feaa 3
sfige o & =@z JER B Ak
I foed amw ¥ fear wqgfae
ey T S ®T AT g A
fFrrmar d awr war madr o q
=maeqr 6 fF udo dYo qmo o w7
oY fygdr wraw g A fwar w
§ a9 U % fag @wlt & e
=AeqT w4 7

fomfor vl wrare war gfee st
guate st (s fewwy wew)

Oral Answers 8

feg iy WY weht & qor ek o
e w4 ?

ot o fewe: mraaT, ag e
wi s aff 1 (wawamw)

oft g webw : I9reqE Agrew,
N g e AT WAT 0 )

VTR AR WITET N
¥ gaw Al WY

st mfrew wiw :  JaTSqE
Agaw, wifeafas awmr & aga Ay
sfraer fear amar @ sed sy
anfa s wafa & &ir A sfensor
arE FCA Y| AFHA X qFHo Ho THo
o & TE W T AN T T B
wiae 7 @ aw N e 6
s foad !{H’oiﬂ'u@.ﬂ'uﬁo%
fae™ #12 %1 wEWT @Y T TS
w2 & qu fwwr 9@ ?

off feeraem: T wifedw
7w fem waE wEr gwiz
T

ot wWyEl ATOMW AT : N7
Areig waAt W FATY #T FOT w9
firqzg ot sfmeror 2 /@ fFmd
g wawr T’

ot fwac wew : 18 @
W W oAy e 0w, wf
feeeir- T ®e, FAFAT—HATE
afas—Efeora iz, FoFa-HiTART,
fergar— gaOMe-—FgagT— Aat-
#f— gW—ugefs  www, 7
et —awig—qaAr—wiema
dgr Al wwew, 1977 % fawew B oY
THE MY

ot fslte ooy SATSAW AERG
& Yt warw ady s g, & fadh
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qr fir oY ofiezdw gt I & 50
gz S v Wit wri )

wareay ® dfedz o
g WA quwr qw
war 1 wgt o< Wl ofr we¥ § e
qdr wf ar At & e e awr
¥ ag wrvare feur mar gt W Iw 93

¥ g aw ¥ A wgar fr wree-
il 7 8, feeEd T —sw A
# e ara wgar &w T Y
gt @% A gHreA §, wrE oy W
et gref § 7 IR Ko aw ¥ fag
it 7 qemar arw ¥ odfewfue
TISFAT I CHAT TIAT &S $ & %
T 18 TR fF € g @
¢, wfma aff 2 wwd Y-—ug T e
R WA wW IR ges]
d &y ey wrd, afa| 2 A a@ a
FEAAR R 1 & WY Y gwoa%
faare w7 ?

it fewrre wem : 77 o wafag
wE 9 7k ot fs 3o sfefaqeer &
e &Y oy anfie & dz<-gferee gt 7,
IF Ay v # gfra gt g
agT a RAX w7 AT &, IS fAw
(o ferrmr ¥ T § —

“The Directorate of Printing have
issued instructions to the heads of
Government of India Presses that

Oral Answers 10

for actual appointments, apprenti-
ces should get their names regis-
tered with the employment ex-
changes on completion of their
training; and qualified apprentices.
are given preference over other

candidates in the matter of employ-
ment.”

Subleiting of Govermment Quariery in
D.LZ. Area, New Delhi

*268. SHRI SHIV SAMPATI RAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether any survey was made
in the Government quarters in DI.Z.
Area, New Delhi, to find out the num-
ber of allottees of these quarters who
have fully or partially let out their
quarters to others and also have let
out the garages allotted to them:;

(b) the particulars in this regard;
and

(c) the action taken or proposed to
be taken against the defaulters?

frufor ot wrara aar gfr wite
gaate ware ¥ v s (s ow
few) (%) s, &1

(=) o< (7). =f 1977-78 &
o o wrfe dA¥o S ¥ framy,
1977 a7 F9EQ, 1978 ¥ & yFeqTA
fordreror faedt i @

frlwor f5 7 30 wETHI W &
27 WeTAI ¥ Iu-frTdardt wdy ar o
o | o qrHe A Ui atfad
gl & wew A ¥ oo i
wroaTErd

ot fom weafer oW : |7 WAAT
sat ot wawEn fs o wrlo SA¥o
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ufoar § feaw #aeq § 7 aur war S
F1 a8 W 7w & fF daze S €
| FEES at F9r, T a6 For gz
faw gu &, %% 319 A I =T W E )
A H SuTIraT nelE grfea & A ¥, |
g wRed g F siw uegz-mrteT a4
& T AT T I forwraa v 7@
I, AT F |1 TELF arar 2 ? gq
qag ® HIT F10 g€ AT A7 AT FAT
g7

At TR fBwy AT g J
el ¢ 5 = 5 § 7 3% fag
drfem T srETEFAT § 1 afg AEEE
EEA WIS (e GA7T @ a1 g9 I
S| FLET A9 | TT-L0FA T AT UL
qTF H gE~ag TRAT oid 23—12-77
F1ZL AT, 3T § G0l HHW FAE H
a9 A, FIE qE-AAtET qg1 AT | FELU
Ste Swadr # &7 aE, 99§ &1 Faw
araa 77y g, o ¥ ¥ oF 97wl 9"
T T § AT FHAART FT ST G,
FELHA A AT wFAA forar AU 237 |

=51 fara awafa oW @ Fa7 FIERTT Ay
Faarfet ¥ ufrsfae arfas s
HIT TEH  Arg Hio dfo HZo ZIN
ST FHCT ?

faato i wEa @@ gqfa #i
gagig wal (=0 fawe a=q) - oWt
FETA FHATY Saa ¢ F aa-afer
FT I &1 HfeqqTTAZT & | FHTTT FI
@ Femaw g, fow & faw w7 %1
gfeqare & | fog a5 & aww faa
STy § SHY g9 IHTH RrES FTAATET
g FIT AT SATEAT )

SHRI K. GOPAL: This irregu-
larity and immorality of sub-letting
the quarters does no!t exist gnly in
this particular area. The main thing
exists in our own MPs’ quarters.

MARCH 13, 1978
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Will the hon. Minister tell us that
when he starts any enquiry, he will
do it right from us? Otherwise, we
don’t have any right preach to
otheis when we don’t practise it our-
selves. The question should have
been: “How many quarters have
been sub-let in the MPs' quarters,
and in the Government quarters?
Will the hon. Minister tell us this?”

At Frwr qea . AT qEen
forr wwrary wr faw frar, g9 oF
ARA 415 & o1 oo g ¥
SATATAY WHTATT ATF 97 9 § € 1
FT A AT T3 AL GIAT |

S

pLecturers appointed in Delhi Unlver-
sity during Emergency

*260. SHRI DURGA CHAND: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
bz pleased to state:

{a) whether Government have re-
ceived a demand for reviewing the
appointments of lecturers in the cal-
leges of Delhi University during Emer-
gency;

{b) whether there is any proposal
under Government's consideration to
review such appointment;

(c) if so, the details thereof;

(d) whether the University Grants
Commission has asked the Delhi
University to furnish the details of
such appoiniments in each college ur-
ing Emergency; and

(e) if so, the details of such ap-
pointments in each college?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (e). A statement is
laid on the Table of the Sabha.
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(a) In their representation dated
13 h May 1977 addressed to the Visi-
tor of the Delh; University, the Delh
University Teacher Association had
inter-glia asked for an inquiry into
three cases of appointment of lectur-
ers 1n colleges affiiated to Delhi
University  These three cases, as
well ag another case of appointment
of a lecturer 1n a women’s college
affilia cd to the Delhy Umiversity, are
also included 1n the complaint dated
73crd July, 1977 addressed by Dr
Govind Rat Chaudhry, Member Delh
Univernity Court Executive Council
and Finance Committee to the Shah
Commu-sion of Ingquiry

(b) and (¢) The Prime Mimster
15 holding a prehminary inquiry mto
the complaintg of nregularities
alleged to have been committed by
the authorities of Delhi Umversity
during Emergency

(dy and (e) The University
Gran s Commussion has asked the
Delhi Umversity to furmsh details of
appointments of lecturers made 1n
affiliated colleges during 1976-77
The Umversitv ha, vet to fur-
mish the complete details to  the
Commussion

ot grfwer - WY WA ¥ WO
w2z ¥ ag weT & s drad o
# avs A faeelt afrafedy ¥ o A
form wré g—forw ¥ nwedr ¥
fedt & A Avwod #) Frgfe & ar
% wgr mar & & srAr WAty
¥ Axaerd ® ¥ arfafes ¥ W d
foreraa frm fven YR 7

& q7 oY S wreer g 5 A
wEfarmT ® ave ¥ a1 e sfee-
faaorer #Y a<H ¥ W9 & 9 G AT

Wramaea w87

To WATT Wl WK : TAN AW
Fiffaw ¥ am -

1 W fag s

T ey

PHALGUNA 22, 1899 (SAKA)
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2 XAAT FriqR—s ggATR
v

3. WHATT Fiag—sr {98

e
¥ arx fasrad arg o)

A& W4T 7o WA= T
FWg AV F arw A ferwraw Iv-
fega &1 §, 3a% WY ¥ oY A AR §,
IAFT TAR I fear § 1 gETR
ATAAT T AT ot 77 qw dw @ §
#1737 T qm fmfefaadr wEmd
& fvagga amar )

st giaer  @d guTEEREE WY
gu-nd g & W I AT A W
ANE AT FEACH §, THT A7 § Awq
Freo & qg gaAAT g fF o g
wHIT § I g% e fr ferdz w5
Tl A 0 & Al g
g AAAr =i R wTd W
oA & fao s oY agEw 3 ow
R fE M A w7 AT AD,
a7 a1e-Fe grarfs FaE &1 FAFUA
A HETLIT F74 B qATINAZT?

o NTOATY 97X WA AFGAT,
gqmma TAA a7 W@ § AR fam-
faarera & w1 w197 §, wrdAw § W
w7 gor AR §, A qarfaw
4% a9 g & | THE WA g A 5O
A FTIRE N

DR SUBRAMANIAM SWAMY I
would like to know from the Mims-
ter whether, 1n addition to lecturers,
professors were also appointed during
the Emergency in the Delh1 Univer-
sity, whose appomtment has been of
a very dublous nature The classic
L1se was that of the ex-Education
Minster himself The Mimister has,
on the floor of Parligment, con-
demned 1t 1n his own sweet-natured
way He never uses strong words.
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The appointment wag that of the so-
called academician-professor, Dr.
Nurul Hasan, a member of the Con-
gress Party. I would like to know
whether the Minister has, subse-
quent to his last statement on the
floor of Purliament, informed the
Vice-Chancellor, of his disapproval
of the manner in which Dr. Nurul
Hasan wag appointed and whether he
has asked for the resignation of Dr.
Nurul Hasan as a preliminary step—
at least for allowing him to hon-
ourably quit—failing which whether
he will take concrete action to see
that Dr. Nurul Hasan is removed
from the University?

DR. PRATAP CHANDRA CHUN-
DER: For the information of the
hon, Member, I would like to state
that the matler is sub-judice, be-
cause certain teachers have com-
plained about these wappointments;
and the matter is before the Delhi
High Court.

SHRI SAUGATA ROY: It is being
complained by a large number of
teachers of Delhi University that in
the name of finding out people wrong-
ly appointed during Emergency, a re-
gular witch-hunt 15 on.

DR SUBRAMANIAM SWAMY:
Because witches were appointed.

SHR] SAUGATA ROY: We are
equally concerned with all appoint-
ments, Will the hon, Minister as-
sure the House that people who have
suitable qualifications will not be vic-
timized because they might have been
associated with the Congress or any
other party during, before or after
the Emergency?

DR. PRATAP CHANDRA CHUN-
DER: I have assured the House that
we would like to proceed according
to the rules and regulations. So, up-
till now, there is no question of any
witch-hunt., We have received com-
plaints; and these complaints are be-
ing examined jn the proper quarters.

PROF, P. G. MAVALANKAR:
The hon. Minister says that the

MARCH 13, 1078
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Prime Minister is holding a preli=
minary enquiry into these matters.
May I know how long will this en-
quiry take, and also why is it that in
reply to parts (d) and (e) he says
that the Delhi University is yet to
furnish complete details to the Uni-
versity Grants Commission, The
Commission asked for details about
the year 1976-77. Already, one more
academic year is about to be over
Why is the Delhi University taking
so much of time for giving informa-

tion to the UGC about these appoint-
men‘s? Lastly, has he seen the re-
port this morning that more than
500 posts gre vacant in various Delhi
colleges? What is the Ministry doing
in regard to this serious state of
affairs, where students are there, but
there are no teachers?

DR PRATAP CHANDRA CHUN-
DER: As regards the first part of the
question, I repeat that the Prime
Minister is Jooking into the com-
plaints, but as the hon. Member
knows the Prime Minister has to look
after many other important matters;
still, to brng about peace in the
campus, he accepted this responsibi-
Ii'y for himself. So, I hope he will
find some time to go through these
detaifls at ap early date

As regards the second matter, in
June. 1977, the Delhi University sub-
mitted certain information to the
UGC. but the UGC felt that the in-
formation was jncomplete and asked
for fuller particulars The University
could not furnish ii; 1 do not know
why it was not done, it may be be-
cause there are so many colleges
under the University, perhaps be-
cauge of that the University wag late,
but the UGC again on 26th February,
1978 hag reminded them tp submit
these details at an early dete.

PROF. P, G. MAVALANKAR:
What about the 500 vacancies now?

DR. PRATAP CHANDRA CHUN-
DER: [ will make enquiries if the
hon. Member insists.

PROF, P. G. MAVALANKAR:
Yes, I do.
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ot wrerelt Wik : sreer oY, wTAEEY
wTEw it A weT qoT a1 yAw wafew
warx A¢r wrar § fr ag sdardr wa
A% FEAT TEAT |

g& e & qg s =g g 5w
Frefm  feafr & v o Frgferar
ot Y o 3% ¥ fpr fpw T &
FTeaFear wwver & ? ¥ ag A
@ @ g s few aw w1 wgw
AN X AT @ & afer ag 4@ WIE
fir fmr o vt o R famr Ay o
w9 Q| 9% AFCAT F A% T4
MR F7 A% TFFT haar gr o ?

qTo TATT A7 oK : AT,
& famrmen & wg @ g 5 aw 7w w@r
T AT i q@ F AR qEgAT T
T ary ¥ ag & qraar g fy frad
foagray & oty 3 W g &
AAAT 9T G947 AT TA A9 F1 39
e

sft et wig ¢ frax  sufeRan
O REFLAT A @1, T WHE WA

7@ @ )

Yo WAY oA WX : TAF fay
R e wfed

ot oome fog arw: & o
adt ot & s =EET g R A OE
aEr Y & T frdr Y Fareafaerrea @
gfeadt wi wer faa@ ot o7 ot *rer
$agquadgur @ ? afs ag adtd
a1 FT T qg  wrvAreA v fw
a1 & v il ¥ a9 weTT ET
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T &, wx YAaT qrEf aeeTT ¥ wrH
Fagwam T Q) ? vod fag wr a@C-
w1 ¥1§ TrereeA famfyomal o
&y ?

o NAT &% WA :  HaTH oY
wear &, AfFq gad fag qR Nfew &
at & sqer WA T qwaATg |

depa wiferat & sy

*271. = A NEW Aved :
77 f, amw waamw v depfy
qAY g FATY FY FIT HLq fF

(%) v favafaarem
qEW A g3 N4 @ # 5 ¥aw Iy
arFd w0 F wgEe fed amdEd
7t faeafzarag aga s wfy-
fama & Harfaw 7 =17 77 § Wi
afzgr, At qar §H AT A FEFA FIAAY
FI AT 4 ¥ ITC oy farer-
faaraa wAEE WA aFFa STy
%1 favafaareg wq@a wEm  wie-
fagn & Garfus & 2 war §
AT AT FRT GEFT oo faea-
fraras w1z s § AqEmT W=
T FTAFA Y, A

(@) #wr favafaaror  wym
AW TFT GXHRT FTO qATy o7 W
FEFT HAAT BT AT 97T gz &
fratn & fao aur garew Wi T
¥ forg Id FH & AT X & e
g faary #x w@r ¥ fow e fs
qZ T ACHTU 1T TATT AT WX WG
war, fama Al gfe s wfe w
gy ?
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foer, waw Feawr aur GEwfa
HATAT W T well (et 7T a4
qgwest) : () AW (F). faw-
faarrerm s@ T A #AEE A
¥ AT ¥ HESA Wl & fam fasie
®F ¥ #1E wd fauifen &t i g1 7.2
A1 wre, st fawlzae masa
arat afafars & aatfase & 79
¥ fag fasaiaaeor HTE0T FOTT 3T
faatfra ammer @qt &1 qvr avar 2,
g Q&Y ATAATAT & eaw T, st faom-
fagr@a AT AT F1U TI-TAS
9T JATT AT @, wALAT F (A0 a1

CAL T

=AY FRHAT AW [EA : AAF 24
YT FT 61 TTAT  AGAI HET S0
feur, ag mee A8 2 1 g@H 72 7 ¥
fagra aar fear 2 e st & ardar
Far, wfufaaw T seata waf #1 gfa
FLAT g HARTA FT 7 &7 1 | 77
STeT |TEat g & #ega Evalca e
F geawa frad gm@sn & wE-
s waaT wEn #aErT & T
A F Frrs FA-FITHE

SMAA T8 OAF ITW F 59 qegg
FHTerst I & form srdar #7q € ar
fagafaaes waza wma T 2
fF wgar saw @ Fs=aT wmwam
ag gq Afe 34 | w3 4 Ased A FO7
ST & @ ag FET & v g faenw
AEL FIT & | Sd AT AU G
g o 9 famar g #17 3
S #7q A5l a1 g7 a9g 7 #08
FTIST HATT A T@T FT Grar g |

IR F FET gCFG & (FaT w199
UA g AT F FA 7 F Fawm 7
FTLT TRTAAT &Y T @I g ?
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Tho WIT Fig &/ex : A I AIA
ST OATIAA Agex F fRgr & wawr
SaTa F 98 TR E

i, M. R. Government Sanskrit Col-
lege, Vizianagram (affilia’ed to An-

thra University)

7 San-krit College, Calcutta (affi-
Fatsd to Calcutta University)

3. Government Sanskrit College,
Pa tambi (affiliateg t¢ Calicut Uni-
versity)

4. Government Sanskrit Degree
Collezo. Indore (affiliated to Indore
University)

5. Govornment  Sanskrit  College,
Tripunilhura (affiliated to Kerala
University)

6. Sanskri’ (ollege, Trivandrum
{affi'iated {o Keralo University)

7. Government DSV Sanskrit Col-
lege. Raipur (affiliated to Ravi
Shankar University)

- 8 LPT Sanskrit Dogree College.

Dhana (affiliated o Sagay Universiiy)

I froaiyarast &1 1 2(7%) 7
STAT TET ORI MT R IIH wIATAT AY
TEF I ITRIAT BB WA FAa =T 3
ITH AATT I AeRT faeafaaes

Y

I. K. 8 DIharbanga Sanskrit Uni-

versity, Dharbanga.

2. Sampoornanand Sanskrit Viswa-

vidayala, Varanasi
-

IAFT A7 qTE faar B fraa wmm
for o & 3T A0 S0 AT AFT AT
Sraar eutan #§ A8 391 wr g )

ot AAAT AT TEAT ¢ HAT 7L 12T
FIATH st A Ry I H
FA faares oz warfaarar 67 A
g fom & am s fmx § fowwr
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farvafaara szm s 93 Fgmaar
% @1 & | I8 HeT g &Y AT § qath
3W H  GFSl qEFT Ffas g AT A
Tq & g4 @gr4ar Orq & & A
JrARTTE X T § afed IART agraar
g fea w@r g | zafag & @& 7y
# sreAr =reAn g e e feataaras
AT AT A AE qeF fa@ad
ET VT dEET & ® F TEr SUIT arfE
a3 TexT faarasi & fgAr £ @ F%
% 7 w0 9 g TR gerw A e
gafan g1 W@ & f S| A w
wfr w@q 9rar ®1% o0(Fq @l 2 |
agh @ 5 9 & 91 9 Shea S A
I ATEW A F AFTUR AT
TiETst F1 fowy § Ay 1 s
FIASAT & AFAUU FT 4G (AAT § !
7S AT 7 oguT A & fanoag
fazraa & vofv & fF wre wrew @vaT
q S | & G aved 3 ar e afawa
AT ATHTT 4T g S Al SHET &0
afFT dega @ & (@0 OH #15
fgarra 41 2 39% w7 fafaw 2 ar
I & CHFT AT &1 F FaA fwaar
T )1 STF AT T AT A7 & #HT 7T S
F AR " &3 fgarad 737 & g €
37 AT ATl 123 g7 HAT AZ1ET
Fmr fa=ar w0 fF g st A ° #rg
aesd &1 fagTs a1 a=x7 7 wfF
wgq 7ral fagra dr var o ?

TTo WATY AE A7E : Her TgA FHAT
2 & dgoza Fe & @0 FiE Aagar
wa Aqet g1 W favg  fygraa
FAAA AT AP @wF qd
FL W 8 TAA WEE WA @
g1 @ e fgaredl #1 Seaa BY
AT &1 39 7w F wgfem Ay E o
UH A 99 &7 & F U¥ WA qeEd
gfafedt 1 geqiTes gorg fam-
foramem aravrT F ot JE G5 2
T ARG AT AT q1 AAWT FHfarar

PHALGUNA 22, 1899 (SAKA)
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FIT wF T ZA T IFWIATT 9 AT

Tio mor g @ ATl 65 wRAE
qEFtA 1 OF gH@ 5w @ L, WA
T2 | WAl Wi & SHY ¥ e g
w8 fF qega 1 7 o e gar 5rfgn
FET R T8l & @l g | Fgr war
"gEg Famd fF St ol gy gwurg
2T & 1977—78 3% ¥ fwaar gaufer
gimg & fau 3= gewre ¥ g
FTAST &I &7 & FIT AT TIT T ATTE
2 <= & oz § Fear garfo dea
# fom v=r 9% F g o iq saaf
¥ afe &1 & fqog § ¥t wgEa #8
DIGATHT TRT &1 & ¢

Mo YT ©F %5 : WA 46 a9
FETIWT ) SHW 9V ==l =9 T{*-ff? \

o ®G fag : gorl aaf ¥ ==
TETE |

o qFIT F7F T7 . TH 918 918
o1 73 g1

SHiii VINODBHAI B. SETH:
Sanskrit is our ancient language.
All our ancienl literature, scriptures
and vedas are wri'ten in that lan-
guage, Ig the Government thinking
of making Sanskrit language a com-
pulsory subject upto at least 12th
Class? As Dr. Karan Singh rightly
pointed out, no attention has been
paid by the Government to Sanskrit
language. In the city of Jamnagar
our students play Antakhari in Sans-
krit language, But it is patronised by
private institutions. Will the Govern-
ment think over the matter and make
Sanskrit compulsory at least upto
12th Class? :

DR. PRATAP CHANDRA CHUN-
DER: I have high regard for Sans-
krit. I also have been m Sanskrit
student. We have already followed
the three-language policy. Qur stu-
dents in the schools have to study
three languages. Op the top of that,
if one more language is made com-
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pulsory, then that language will be-
come very unpopular and it will not
help the cause of Sanskrit.

sftofto fto wwm: =T FEER W
Ao § s wepa o ¥ g el
* vy o g drad ¥ dear T
¢ vafog acerd o 3 & o
ST ORI AT SEFT FIAA] B ST
it fir S & ot gficaml Y agrelt w2
ok g ot 1 o sa¥ wif %
ot gfer & ok a7 wpE far ong o
&7 39T TN &A1 Wy €7 afx
aff, ar =i ?

Mo HATY Wox o : FFeom) & qTL
¥ ot wxfimm AR
s S FD @ a%ar & 4T T8 Ay
go o FOET |

sit fow gATC WEgn ;W
o, & wely o ¥ AT wTE R
#ifr wor fr ¢ Iu% qatfas 459 depa
wraw fargeaTT # & g1 73 & W wrorY
& qgR o I g O EE N oA
TR U T W A A€ § ) FaAw
ag Wy A & 5 ey aOe ¥ e
NI N AT m R
"avoAE E ¢ gt S frest
O I S g At Ivamrgd § I
e ¥ afexda 533 gepa A sw v
Fa T weT § W g aofe &
w#t gt § e fag o e ¥
wet fifa & ofcady o1 < & fe T,
g qad ?

RowAM wx wx : § HrHm
qE W 9g WAt 3T wgar §ofw
g e daT & fadw & o &
depr ¥ wure Wik faww & foad qw
wsifrw $T @ ) ¥E0 d§ sEE
W s st s o
frurds ¥, Ta% @10 @0 B GeEA
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faardts a7 or § Foere A W A

T ¥ oY dewe faards § ag W gowre
q foam

Damage to Farakka Barrage in 1975

*272, DR. BALDEV PRAKASH:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether serious damage was
caused to the Farakka Barrage 1n
early 1875;

(b) whether it is a fact that damage
wag caused by the down stream cut-
off consisting of sheet piles;

(¢) whether 1t is also a fact that
the chief engineers working on the
Barrage raised their voice and wanted
the matter to be looked into by a com-
mittee of experts;

(d) whether help of Navy wus
sought to repair the damage; and

(e) whether no action was taken
against the contractor responsible for
the construction and his claimg are
being considered sympathetically?

L]

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (c). A statement 1s laxd on the
Table of the House

Statement

(a) and (b). No damage was caus-
ed to Farakka Barrage in 1875 How-
ever, after the monsoon of 1974, river
surveys in the immediate vicinity of
the Farakka Barrage indicated scour
on the downstream side ol the Bar-
rage in bays No. 14 to 20 including
gap of }" to 4" between two piles on
the downstream in bay No. 18. Such
problems of scour in the vicinity of
harrages founded on sandy soils are
normal in case of major rivers.
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(c) No, Buir. The General Mana-
ger of Farakka Barrage Prpject plac-
ed the matter before the Technical
Advisory Commuttee of the Project
for advice The Committee which
compriseg eminent engineerg and ox~
perts and gives advice on technical
matters pertaining to this project
suggested necessary remedial measures
and directeq that these should be
completed before 1975 monsoon and
the same were duly completed

(d) No, Bir

(e) Bays No 1 to 21 were cons-
tructed by the National Projects
Construction Corporation—a Public
Sector Undertaking between the penod
1965 to 1970 It 18 cdufficult to attr.Lute
the cause of such deficiencies, which
come to hight years after the actual
construction work 1s completed, to
any defective construction on the part
of contractors It has, therefore not
been possible to pin-point the cause
of the deficiencies

Wo TN AWTH : Wl WERT A
oY s et @ 3@ foan @ 6 JFama
B I ¥ T | dEe rwanged
A O Y GI JOAY HY GrATRT Fogr
o ot Huafeaw dod & a8 @ &
&7 smew faar | & araAT T1297 wal) oft
 far 2391 37T THEH & ATH F 1w A
firaa foedard & ¥ a1 7 sRwAEd
wat T &Y 7%, W FAT ITA qTenA
U & 9 P $aer w4y Gy mar ?

ot gooite feg woarenr : ag W
areen o qeatT guT & 47 AwwT
VARE FEFT FOWT ¥ g &
ot 1965 & KT 1970 AF X |
1970 FIm @A TTfF 1074 %

AT ® are wEw 79T € 3@
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aer § | ag wed aff § i v ¥
O TR § ) & o OF w¥ ofeami &
s 3 3t anr ot §

o wWAW WM : W1 T WERT
Toit wgrd 5 oy it g fe
s % fedy st fr g ¥ ay
ARAT gATEY | AT wre ot gt Y
gt fr Apam fAGIT @Y §F wg o
awar § f segwwT 8T aog & T g
27 AR w1 o7g W o & fe ool
R W@ rewe & fao feder
¥ 3% e w1 AHET agm ¥ Aw
JET @7 AT q1E A IT FT AT ¥
& of, wifE e fasmrir o, Wit
I /THOT g AT < foar W@ o

ot gonte fag wenenr: dar fe

On the downstream side of the bar-
rage In bays No 14 to 20, there was
a gap of 4 to 4" between two plles
on the dawnstreem m bay No 18
Thic was the matter that was also
gone nto and 1t was not private con-
tractor who had constructed this As
I already submutted, i1t was the Na-
tiona] Project Construction Corpora-
tion, a semi Government body which
had constructed 1t and the entire
matter was gome into

=t wanwc fag . waT gE AEwT
gamat fs 9a oF g@Td s T o
F(X FT FATAT 4T, AT W A feeft
Foraeft aw % € &t ? v Iw famefy
F AR &Y ara faaz a7, e o foredr-
T i 9 T AT 7 wr e W
foreRerd fadt qu Y wrsfr wmet ¢,
& 7 AT WY Aar & o w7 wly

g ¥ qHAE g @ ?
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ot gealtr fag acamn @ o G
famfy ar zrew e A e o
& ag Tr9 o &, av q=rw & fow W
@ &1 W T & oo faaw a
qrd fam<w o @@ A ¢ 1 Ko e A=
W& fivar §, & argew /) W ¥ 40
qT 35 AT T ANGT ATAT § WK UT
A IR I ST A AN TN X
I ¥ IF FT QF O WO A |
That 15 the only thmng that has hap-

pened
X T feay # T @ g

SHRI KRISHNA CHANDRA HAL-
DER The life of the Barrige Tiay
be at least 100 years or more than
that It has been constructed fox
such a long time But if therc 19 some
crack, some defect within five years
or gix years, then lthe Governmont
should look into it and should set up
an enquiry commuttee Though 1t 1
a serious matter 1t was con tructed
by the National Project Construction
Corporation, a public sector under
taking, but it cannot be i1gnored In
the national intriest An enguny
should be held and 1t should not bt
taken m a light manner So 1 want
to know whether furthem c¢nguny
commuittee will be set up o1 enquiry
will be held by the Government of
India I want a categorical answcl
from the hon Minister

SHRI SURJIT SINGH BARNALA
Whatever defect was moticed imme-
diately remedial measures were
taken and before the onset of mon
soon, repairs had been completed So
there was no question of going inio
all this and such things mormally
also happen because 1t 13 a Barrage
founded on sandy soils, 1t 1z a very
big Barrage on a big niver A very
minor defect had occurred theic
which had been rectified m time

ot e o wPEw WY
gt fr dafow st orrarast & o
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®7 ¥ w4 & 7 A AR ¥ ) 7l
wga ¥ gg ¢ wAegw g fE oow
forfax arTawr €, o gadt dw
ot § {5 g7 g 4 38 F7 F wang
ATT ¢ AfF 39 ¥ FE T FOALT T
AT N ATET & 5 A @
#@ifeqq ara @Y &1 war qaT CAATH
&7 faar qar ¢ f dc ot a7 OR
U1 |17 90 &5 &7 7 81 |

Y geaita fag avren: wT 1@
qAT 747 grAtfeozat 30 5 arg Tafira
Geargwt Fwer At difen gf vE@ W@
e fror mn y sregg A9 W,
I 1 3T | WA TT F I LT FTAT
wrAn foar o 9y ag G fear man
fr wr & wifeo | dar dweT g
S4 gt (g graar | 39 ¢+ O
FEdr qTT 747 AT BT & T I A

STAIATaE 7T | AT N AT gaT B

g laaga Arrma v Tm T W)

SHRI PRASANNBHAI MEHTA
The hon Mimstar while giving ans
wer to a4 supp cmentary que  1on
stated thit the whole matter  was
looked inte I would like to  know
from th¢ hon Muuster who actually
loocked into the wholc affair  whith

authonity  loohed nto th1 damage
and what ar¢e the findmgs of that
authority

SHRI SURJIT SINGH BARNALA
Thi, was a Technical Advisory Com-
mittee of the Farakka Board

AN HON MEMBER Icaded by?

SHRI SURJIT SINGH BARNALA
Consisting of eminent engineeis It
was headed by Dr A C Mitra an
emment engincer he was earlier
Chiet Engmeer in UP They gave
this findmg (a) the opening mn the
sheet piles should be covered on
the upstream side with neopren  or
any other availible rubber seal (L)
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immsdiately down-stream of the gap
sand filing ghould be done in the
shape of a half frustum of a cone
of 5 ft radius at the top with 1ts cen-
tre at middle of the gap in the sheet
pues, (c) over the sand, filter mate-
ra] should be placed with about two
ft thickness at the top and about
three ft thickness along the slopes
and (d) above this filter material
boulder protection in sausages should
be laid up to an elevation plus 29,
1.2 to the top of the end-till of the
concrete raft It was according to this
that the repair was conducted

Exp:rimental Projects of
Education

*277 SHRI K RAMAMURTHY
Will the Mmster of EDUCATION
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) why only 15 States/Union ter-
riloiles have been selected for pariici
pation 1n the Lwo experimental proje 1.
of primary kducation Curriculum R
ncw il and Developmeny Activitics 1n
Commumty Education and Participa
lion, and

(b) when ul] the States and Union
Teriitories wall be covered by these
lwo experimentil projects?

THF MINISTER OF STATF IN
THE MINISTRY OF LDUCATION
SOCIAL WELFARE AND CULTURE
{SHRIMATI RENUKA DEVI BARA
KATAKI) (a) As per the Plan of
Operations signcd with UNICEF only
12 Stales were to be covered with
cxperimental projects—5 States 1n
the first year 1875-T8 and 7 States
in 1976 77 However while corres-
ponding wilh States 15 States which
had voluntecred participation werc
finally selected for the experimental
projects

Primary

(b) In the next Plan of Opcralion (to
be agreed to between the Govein
ment of India and UNICEF) fiom
1880 1t 1s proposed to cover the 1e-
maming States and Union Territorics

SHRI K RAMAMURTHY Fifteen
States and Union territories were
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covered under this Agreement

with the UNICEF, I would hke to
know whether the remaining States
have approached he (ential Govern-
ment with regard to thewr inclusion
and what criteria have been fixed by
the Central Government to choose
the States for these expenmental
projects

SHRIMATI RENUKA DEVI BARA-
KATAKI Ag I have said, 15 States
were gelected The criteria for selec-
tion were, (1) willingness of the
States (1) availability of resources,
and (m) estimate of maximum ut-
Ity of an experimental project like
thuis Practically all the States were
asked by the Governmen, of India.

SAR] K RAMAMURTHY Which
ale all the States which have been
left out of these experimental pro-
jects? Has there been any repeated
approach by the I'imil Nadu Gov-
etnment to be included in this ex-
perimental project?

SHRIMATI RENUKA DEVI BARA-
KATAKI I need notice for this

Requests for Supply of [Foodgrains
from Foreign Countries

*279 SHRI R V SWAMINATHAN
SHRI 5 R DAMANI

Will the Miinster of AGRICUL-~
TURL AND IRRIGATION be pleased
to stale

(a) whether foreign countries have
stirfed approaching India for supoly
of surplus food

(b) if so whether any enquiries
hiwe been received and Government's
rc chion therelo and

«) how much foo] surplus 1s there
and the quantity cxpecled during the
curren{ year and whether (overn-
ment have decided 1> export the same,
and 1f so to which countries?

THE MINISTER OF AGRICUL-
TURF AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
to (¢) Under the present policy of
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the Government, wheat and rice ex-
cepting Basmati rice ls not allowed to
be exported, However, certain friendly
countries approached India for supply
of foodgrains to help them in tiding
over their difficulties created by short
supply situation in their countries. It
has been decided to supply 70,000 ton-
nes of Maida and 3 lakh tonnes of
wheat to Vietnam and 50,000 tonnes
of wheat to Afghanistan on commodity
loan basis, Government have also
sold 50,000 {onnesofrice to Indonesia
a8 a gesture of goodwill. The present
stocks of foodgrains of 17.1 million
tonnes as on 1-2-78 are by & large
In conformity with the size of the
buffer and operationa] stocks recom-
mended by the Technical Group on
Buffer Stocking policy whose recom-
mendations have been accepted by the
Government, It 1s difficult to indicate
at this stage whether there will be
any surplus foodgrains available with
the Government during the current
year for purposes of export. The
quantities expected during the year
would depend upon level of internal
procurement and the level of publc
distribution which in themselves are
dependent on a number of variable
factors.

SHRI S, R, DAMANI: May I know
from the Hon, Mimster whether the
loan of wheat which we had taken
from U.SS.R. has been returned in
full? If not, how much is yet to le
returned?

SHRI SURJIT SINGH BARNALA-
It has not been returned in full so fur
shipment 1s going on. Some ships have
already gone and almost every month
there are some ships which, carry
wheat from here. It is going on: we
cannot say just now how long it will
take,

SHRI S. R. DAMANI: I asked how
much hag been returned so far and
how much is yet to be refurned.

SHRI SURJIT SINGH BARNALA:
This doeg not arise from the ques-
tion. If you will give me notice, 1
will supply the facts

SHRI 8. R, DAMANI: May I know
from the Hon Minister what is the
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safe quantity required for the buf-
fer-stock of the country. It is now
12 million tons....

MR. DEPUTY-SPEAKER: If you
know the answer, why ask him?

SHRI S, R, DAMANI: What is the
amount of wheat and what is the
amount of rice that is required by
the country for its buffer stock and,
after keeping that much, if there is
surplus, what are you going to do?
Bince the ban on export was impos-
ed when there was scarcity, are you
thinking of removing the ban on ex-
port now?

SHR1 SURJIT SINGH BARNALA:
One is Buffer-stock and another is
operational stock, For buffer-stock I
think, as the Hon, Member was also
mentioning, 12 million tonnes s
necessary. For operational stock, it
varies from season to season. We are
trying to procure enough rice for
the consumplion of the country, as
also wheat,

ot g fer: & el wgRa @
AT AT T TH GG AW A FS
i e & forrr 3g @ veT & WX fredr
#% ATAT § IW AT g7 AG I, 9@ WA
24 § a1 wATS F) FHT gAY § Ay wwar
w1 A=t fear gar & o geE
FgulggR I M gt www s
faerr AiraTat & faem ae guT WA
e gt & W17 afz wer gEr AR WA
a7 gAT # Y Ia%t fazwt w FraiA
T T 7 (awaT) 5T aveqd 3
fF w2d ¥ BN & I WA FT AE
fratm w4t wr 7oAt fomd fr agy ot
ataa & 7 |y ? g Wy e ad
sgaeqT HHY fawE Iqa@T qEd & a9
o a7

=t goofin fag xomen ;. ww FA

¥ ag o1 7 & e & Fgar A
& ST WTTT wEET ¥ W, WA

we Y T 8 | g, T g
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ﬁmmwt-wﬂmt
" fRe BT g e o
L] t ¢ oferw fesfgmm
fhmi?:‘quwmtl

ft T ww o : AT sl oft
¥ w5 99 & are 17 fafaaw oo
BT ¥FCETF §

% wrelta weew 12 fafagw ==
t

! vecwwaw: Afe ww
w & awr 17 1 fafedw =7 A1 #
W AT oy agd ¥ Wit et ge 8,
s gagror @ fFome w &
woedt STy g avdt ol f ot s A
WATH WTAT AT FTHIT FT LTE BT &
Wv WRT 73 argAr | & geAT wrEar
§—T w9 ¥ 2w A s A e
wE fredt 2, s & a1t & w1 g
TAT & W17 9W § fgmw & W & qm
foraar w2 gmr =fyn arfs swg e
av &t v &Y fadwit &Y 3= fear amw ar
F1§ g1 s 9w ¥ fordr fora omg ?
A waTE—fEel & waT SmEw Ay
AATE F1 9% T JoTaT AT 491, fowdr
T HERT & TG WA w7 G E—
w1 59 F fort w5 sgawar w4 )

oft gooite fag weamen @ T w1
W TE o 7% ag wodt @ 2 R
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SHRI KANWAR LAL GUPTA
What about the rice? Very bad gquali-
ty rice is being supplied in Delhi. In.
spile of wntng to the Governments
and reminding them several imes, no-
thing has been done

SHRI SURJIT SINGH BARNALA:
1 mysel! keep a check that good quah-
ty foodgraing are suppl'ed in Dellu [
got some samples from which I found
that on two or three depots, the quali-
tv was not good We replaced it
immediately

SHRI HARIKESH BAHADUR: I
would like to know from the Hon.
Minister, how many cou itrier have de-
manded foodgrains from Ind

SHRI SURJIT SINGH BARNALA-
No such demands are comung in res-
pect of foodgrains because we are
not yet in the export market and are
not inviting demands hke this.
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34T T O 9T § 32 w7 e
oeaT ot g ?
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WRITTEN ANSWERS TO QUESTIONS
Sugarcane Arrears of UP.

*267. SHRI K. A. RAJAN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether Government's attention
has been drawn to the news item ap-
pearing in “Economic Times" dated
14th February, 1978 captione:d ‘‘Cane
arrears of U.P. top Rs 45 crores”, and

(b) if so, the details thereof and
Government’s reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA I'AP
SINGH): (a) Yes, Sir.

(b) The total price payable for cane
purchased by vacuum pan sugar fac-
tories in U.P. during 1977.78 .pto
15-2-78 was aboul Rs. 97.5 crores. The
arrears outstanding on that cdate
amounted to Rs. 20.43 crores consiitut-
mg 20.95 per cent of the total

2. A statement listing steps tuken
by Government to reduce arrears 18
laid on the Table of the Sabha

Statement

(i) A continuous monitoring is
done, and contact maintained with
the Stat® Governments to reduce the
arrears,
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(ii) The Sugarcane (Control) Or-
der has been amended wel
2.2.78 to provide for 15 per cent in-
terest on delayed payment of cane
price which is comparable to com-
mercial rates of interest.

(iii) Provision has also been mare
in the Sugarcane (Control) Order
for the transfer o! unpaid cane price
dues at the end of the sugar year
to the Collector of the disiriet with
the stipulation that payments will
be made to bonafide claimanty and
amounts still remaning at the end
of three years from the end of the
sugar year will become part of the
consolidated fund of the State and
the same wall be utilised Ly the
State Government, as far as possihle,
for the development of sugarcane.

Besides the sleps enumeraled above,
the following decisions token hy Govt.
will also be helpful in liguidating the
cane pricc arrears:—

1. The weighted average rx-factory
price tor levy sugar on an all Inda
basis has been fixed at Rs 187.50
per qil wel 1-3.78 The prices
applicable for different zones have
also been notfled

II. Since the factonies will have to
carry larger stocks than last year
due to higher production. nstruc-
tions are being issued to zuilably
increase the credit Limit of the fac-
tories to cover addilional credit re-
quirements

New Guidelines on Urban Land
Celling Act, 1976

*270., SHRI M. KALYANABUN-
DARAM: Will the Minister of WORKS
\ND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether it is a fact that the
Government had issued modifications
in December, 1977 giving new guide-
lines on the Urban Land Ceiling /it
1976, and
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(b) i so, the details and objectives
thereof?

THE MINISTER OF WORKS AND
HOUBING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). Yes, Sir. The
objectives are to revive building acti-
wity, to alleviate hardship suffered
by farmers of agricultural land in
urban areas, to preserve the enwviron.
mental and aesthetic quulity of certain
areas and to increase the housing stock
for the weaker sections of soclety. Co-
pleg of circulars and the Gazette of

India Extraordinary issue in this re-
gard are placed on the Table of the
Sabha. [Placed in Library. See No.
LT-1778/18].
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Fishing Harbours based in Orissa

“274. SHRI SIVAJI  PATNAIK:
Will the Minister of AGRICULTURE
AND IRRIGATION bhe pleased to
state:

(a) the reasons for not taking deci.
sion on four fishing harbours propos-
cd to be based in Orissa;

(b) whether Government is uware
thal the delay on the part of the Cen-
tre in this matter has caused a loty of
resentment among the people of
Orissa; and

(e) if so, the steps taken in  this
matter?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SIHIRI
SURJIT SINGH BARNALA): (u) In
respect of the fishing harbour proposed
at Paradeep major port, the criginal
project report required n series of
modifications from the Technical &
financial angles. The final report re.
ceived in November 1877 is now under
consideration for sanclion by the
Government.

The project report for a minor fish-
ing harbour at NAUGAR received in
January, 1977 is being examined in
consultation with the State Govern-
ment as the facilities proposed do not
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match the number of vessels to be
introduced. .

A letter proposing a fishing harbour
al (iopalpur was received from the
State Government recently. The Gov-
ernment of Orissa has been reques-
ted to prepare a detailed project re-
port for further consideration.

Proposals were also received during
1976-77 for locating two fishing har-
bours at Hansua and Kirtania. After
examunation, the State Government
was requested to reconsider the Pro-
ject proposals in the light of the
fishing harbours already sanctioned by
the Government of India at Dhamra
and Chandipur which are close to
the proposed sites.

(b) and (c). In addition to the fish-
ing harbours already sanctioned und
o be sanctioned by the Government of
India, steps are being taken to 1nves-
tigate potential harbour sites and pre-
pare project reports through the Pre-
Investment Survey of Fisheries Har-
beur Project.

Central Schools at Army Stations

*275. SHRI NATVERLAL B. PAR-
MAR Will the Mimister of FDUCA-
TION. SOCIAL. WELFARE AND (UL-
TURE be pleased to state:

(a) the p'aces where army person-
nel are stationed in large number but
the Central Schools have not been
set up thereby causing great incon-
venience in the education of {heir
children; and

(b) what are the details of Govern-
ment’s future expansion programme
of Central Schools?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KI): (a) According to information
furnished by the Ministry ot Defence,
there are 56 Army Stations, with either

MARCH 13, 1978

Written Answers 4

no Kendriya Vidyalayas or inadequate
number of Kendriya Vidyalayas, where
Kendriya  Vidyalayas are required
to be set up.

(b) According to the present upprov.

ed policy of opening new Kendriya
Vidyalayas, the Kendriya Vidyalaya
Sangathan can open six Kendriya

Vidyalayas per year—two in Defence
establishments and four in cwvil
stations. A special quota of six addi-
tional Kendriya Vidyalayas per year
in the Defence establishments from the
academic year 1973-74 for a period of
six years has been approved.

Fifth World Hockey Cup Tourpament

*276. SHRI D B CHANDRE
GOWDA: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) whether Government have de-
cided to hold Fifth World Hockey Cup
Tournament n India in 1981; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, 30CIAL
WELFARE AND CULTURE  SHRI
DHANNA SINGH GULSHAN)- (a)
The International Hockey Federation
(FIH) has accepted the bid made by
the Indian Hockey Federation after
obtaining Government clearance to
host the Fifth World Cup  Flockey
Tournament 1n India in 1981.82

(b) After takmng into account the
essential requirements for the choice
of venue in India and after consulting
the State Hockey Associations concer-
ned, the Executive Committee of
Indian Hockey Federation have deci-
ded that as a first preference Bomhoy _
be fixed as the venue for the World
Cup 1982.

The Indian Hockey Federation has
also given the following detalls re-
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garding holding of the World Cup in
India: z

1. 14 teams will take part in the
World Cup.

2. 20 players will comprise each
team.

3. 2 officials will accompany each
team.

4. 12 FIH delegates will come for
the World Cup.

5. 2 technical delegates will come
to India from abroad.

6. 20 umpires will come from
abroad. -

7. Air fare to and fro will be
borne by each country.

8. 3 Cups—Winner, Ruaners-up
and Third Place; Madals Gold,
Silver and Bronze plus about 400
Medals for participating feams, etc,
would be awarded

9. The dates for ithe World Cup
would be 29th December, 1981 to
12th January, 1082.

10. Flve Star hotel sccominoda
tions for players and FIH deleguces.
IHF wall pay for the Indian team
iowards fare to and fro,

i1t The orgamsers (Bombay
Hockey  Associabion) have to pay
for hospitality and local transport.
35 IHF official will attend the World
Cup and IHF will pay fare (to and
fro), local hospitalily and transport
will be borne by the organisers.

12. Reception by Government,
Mayor of Bombay, ITHF and Bombay
Hockey Association.

13. Meetings: FIH will hold 6
meetings and IHF one  meeting.
Necessary arrangements would be

» made by the host Association for a
conference hall to accommodate 150
persong, refreshment. etc.

In addition to the above, the organi-
sers have to provide:—

14. High standard medical Orst aid
and ambulance.

15. Secunity arrangements.
16. 1 Bus.and 1 Car for each team,

4 cars for IHF officials,

Formation of Adminisirative Posts im
Indjan Agricultural Research Institute

*278. SHRI BHAGIRATH BHAN-
WAR: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state: ,

(a) whether in the name of the sche-
me for strengthening of administration
(including the Division and Regional
Stations) in LA.RI a proposal for
formation of administrative posls on
large gcale in various categories has
been taken up under the heading ‘List
of equipments desired in 1878-79 An-
nexaure-I' for the VIth plan; and

(h) if so, is thig large scale formula-
tion of administrative posts not un-
desirable as the Scientific activity will
be hampered in fleld of agricultural
research due to the money being d:-
verted to fill up munisterial posts in-
stead of for the formation of scient:fic
posts requiring scientific work on cari-
cultural research”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b) In its proposals for the Sixth
Plan, the Indian Agricultural Research
Institute has proposed creation of
administrative posts for sirengthen-
ing admunistration of the Institute m-
cluding its Diwisions and Regional
Stations, The heading *“Lisi of equip-
ment desired in 1878-79" given to
the Annexure—I in the Institute's
Plan paper is a typographical mistake.
These proposals are still under consi-
deration and no final decision has
been taken. According to the LARI the
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proposal for croation of aadilional ad-
murustrative posts has not been made
at the cost oif the scienfific support
required by the Institute The admi-
mstrative  posts are essenhal to give
administrative support to the scienti-
sts s0 that the.x research prog-
rammes are cariled out with efficien-

¢y ang speed

Exorbitant Rents

*280 SHRI R KOLANTHAIVELU
Will the Minuster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITAIOTN be pleased to state

{(a) whether Government are aware
of the sky high rents charged for
hcuses 1n urban centres making 1t
1mpossible for co nmon mar {o havea
roof above his head,

(b) particulars of anv plan for rent
control and

(c) parliculars of any plan to cons
truct barracks or dormutories for re-
heving the common man of “us strug-
gie for accommodation at reasonable
Tates?

THE MINISTER OF WORKS

AND HOUSING AND SUPPLY
AND  REHABILITATION  (SHRI
SIKANDAR BAKHT) (a) and (b)

Rent control 15 4 State subject Most
of the States have Rent Control Le
pislation to  have a check on the
rents

(¢) Housing schemes hke Low In-
come Group Housng Scheme Middle
Income Group Housmg Scheme¢ Ren-
tal Housing Scheme for State G
einment employees etc have bun
formulated by the Central Govern
ment for implementation by the State
Governments with a view to help the
common man in his struggle for ac-
commodation at reasonable rates
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Central Assistance to States for Irriga-
tion Projects .

*281 SHRI PARMANAND GO-
VINDJIWALA Wil the Minister of
AGRICULTURE AND IRRIGATION
be pleased to lay a statement show-
ing

(a) how much central advance plan
assistance 15 provided to the States
during the years 1875-78, 1876-77 and
1977 78 1n respect of irrigation projects,

(b) whether 1t 15 a fact that the
State of MP has recelvedq minimum
central aid in comparison to the other
States m this respect

(e) whether 1t 15 also a fact that
most of the irnigation projects of M¥
State are inter State projects and the
whole count:y 1. being benefited by
these projects and

(d) 1n view of the above fact whether
the Government are considering to tike
entire financial responsibiity of such
inter State Projects?

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
and (b) Advance Plan assistance
provided to the States to accelerate
the progres. of <elected urigation
projects duning 1975-76 1976-77 and

1877-78 1s given in the altiched State-

ment

Advance Plan assistance 1+ provid-
ed for selected projects after assess.
ing the requirement of funds 1n ad-
dition to the States' own outlays to
ensure speedv execution taking into
account the capability of the States
to spend the additional outlays use-
fully and possibilily for accelerating
realisation of benefits from the pro-
Ject

(¢) Most of the major and medium
irrigation projects under construction
in Madhya Pradesh, benefit areas mn
the States There 13 only one on-going
inter-State  project, viz, Chambal
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Project, which is being jointly exe-
cuted with Rajasthan, Against the
tota]l anticipated expenditure of Rs,
7444 crores on Major/Medium Irri-
gation Projects in 1977-78, the likely
expenditure on Chambal Project is

Rs. 6.28 crores, Work on Rajghat
Project on the Betwa, a joint
venture of Madhya Pradesh and

Uttay Pradesh, to be executed by the
Betwa River Board and the Bansagar
Project on the Sone, benefits of which

will be shared by Madhya Pradesh,
Bihar and Uttar Pradesh, to be exe-
cuted under the control of the Bansa-
gar Control Board, will be faken up
during 1878-79.

(d) Irrigation is a State subject
and irrigation projects are financed
by the State Governments, There is
no proposal to take over financial res-
ponsibility in resvect of execution of
inter-State irrigation ipprojects.

Statement

Additwonal outlays (Advance Plan assistance for major and medium irrigation projects during
1975-76 to 1977-78

(Rs. rores),
197677 1977-78
s o
1eliased (As sanctioned)
Andhra Prauewu . . . . 5.00 0.75 3.00
Bihar 5 & N . . . 5.00 g 0o 7.200
Gujarat . . . 7 30 g 00 11,000
Haryana 5 00 6 50 6.00
Himachal Pradesh . . 0 50
Jammu & Kashmir . . . . . 075 . -
Karnataka ., . . f . . . 2.15 3.55 11.00 2.00
Kerala . . . . . " 2.10 250 5 U0 .60
Ml.\f:hyt“l’r:‘duh 1.95 11.00 2.00
M tharashtra . 5 5O 1.85 15.00 2,00
Orissa . i 1.00 2 0o 4 00 1.000
Punjab . ' 1.50 8 no
Rajasthan . . . . . 6.00 Ll 7 90
Tamil Nadu 5 . . Ni!
Uttar Pradesh . . 15 00 8.00 6.50
West Bengal . . . . . . 1 00 n.50 5 .00 0 50

ToTAL
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Change of Priority in yarious sectors or

Education
#2892, sm;ﬂ wmﬁmn

SHRIMATI PARVATHI KRI-
SHNAN:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government are think-
ing to change the priority to various
sectors of the Education; and

(b) if so, the particulars thereof and
whether a final decision has since been
taken in this respect?

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) and (b). Yes, Sir,
High priority is proposed to be ac-
corded to Universalisation of Elemen
tary Education and adult education in
the Sixth Plan,

New Guidelines to States on Urbam
Land Ceiling Act

*283 SHRI D, D. DESAI' Will the
‘Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether in issuing fresh guide-
lines to the States on the Urban ".and
Ceiling Act the difficulties of industrial
firms having land above ceiling which
is necessary for their future expansion
or diversification has been taken into
account; and

(b) whether all the constraints to
construction activities in the Act have

been removed?

THE MINISTER OF WORKS
AND HOUSING AND SUPPLY
AND REHABILITATION (SHRI
(a) Yes, Sir.
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(b) By and large the constraints
arising out of the entorcement of the
Urban Land Ceiling Act, in respect of

National @hildfen’s Boarg

*284. SHRI D, G. GAWAL Wil
the Minister of EDUCATIN, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the National Chila-
ren’s Board has been recently recoms-
tituted;

(b) it so, the composition thereof;
and

(¢) the termg of reference of the
Board and what consideration has
been given more weight in gelecting
people for nomination on the Board?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Yes, Sir.

(b) and (c). A statement detailing
the composition and the terms of re-
{ference of the reconstituted National
Children’'s Board is placed on the
Table of the House. [Placed in Lib-
rary. See No. LT-779/78]. Selec-
tion of members has been made
keeping in view the need for regional
representation, and representation for
important institutions in the feld of
Child Welfare and Social Workers
The Miniser for Finance and Deputy
Chairman of the Planning Commis-
gion have also been included to faci-
litate policy and programme planning
for Child Welfare,

Advance of Thar Desert

2487. SHRI CHATURBHUJ: will the
Minister of AGRICULTURE AND 1R-
RIGATION he nleased to state:

(a) whether the Thar desert In
Rajasthan is advancing, step by step.
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dl have been gr deteri-
orating in the desert, and

(b) the measures formulated to
better thy situation?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) Studies con-
ducted at the Central And Zone Res-
earch Institute, Jodhpur do not reveal
that the Thar Desert in Rajasthan 18
alvpneirg Within  the desert areas,
however there 1is an I[ncrease In
desertic conditions because of the pres.
BuTe of human gnd Lve<tock popula-
tions -

(b) The Desert Development Pio-
gramme, started in the current year,
coverg the desert disiricts of Rajasthan
1dentifiej ag such by the Nalional
Commussion on Agriculture The Desert
Development Programme 15 a Centi il
Sector Srherie financed 100 per cent
by the ucverninent ot India, wih .n
outlay of Re 610 crores for 1477 73
and R¢ 2000 crores for 1978 79 For
Rajasthan, schemes worth Rs 320
trores have go far been approved ftr
1977-718 The tentative outlay for this
State fo 1978-79 1s Rs 110p crores
Under tie Desert Developmeit Pro-
gremme 1, Rajasthan emphasis 15 ta.d
on the sectorg of Afforestntion Pas-
fure Develnpment, Ammal Husbandry
Dairy Ce.elopment and Wier Con
servatio1 1hese measures sypple u1t
the efforts already being made under
the Drought Prone Areas Programme
i Rajasthan which covers w major
part of the desert In addition, the
Rajasthan Cana] Project 1s also
designed to improve the economy of
a large part of the desert areas

14

Expatiilon of Sugareans Area
® 2488 DR SARADISH ROy Wul the
Mimmiste: ¢t AGRICULTURL AND IR-
RIGATION be pleased to state

(a) whether Government are consi
dering to expand sugarcane area under
the Centrally sponsoreq scheme when
only one-tenth of the total sugarcane
area was covered by them,

(b) 1if so the details thereof, and

{e) if not, the reasons thereof?

THE MINIS:ER OF AGRIC{ LIL]F
AND IRRIGATION (SHR! SU'RJIT
SINGH EARWALA) a) {> (0) Yes
Sir the proposal to expand sugarcane
nea u'x ‘he Centrally sponsored
scheme to be continued during 1978-79
s under consideration of the Govern-
ment of India but no final decision has
however bee)  ken in the matfer
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Subsidy to Cocomut and Paddy
Growers

2490. SHRI G. Y. KRISHNAN: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

() whether Government propose to
give any subsidy to paddy and coco-
nut growers in the country; and

(b) if so, the details in this regard?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The Govern-
ment of India 1s already giving sub-
sidy to paddy and coconut growers in
the country.

(b) Paddy. - Under the Communily
Nurseries Programme operating in
different States, a subsidy of Rs. 400/-
per acre of paddy nursery is given to
farmers, who have irrigation faciitics
and raise surplus paddy seedlings for
sharing a; a nominal cost with other
farmers who do not have irrigation
facilities

Cocomut—(i) Under a Centrally
Sponsored Package Programme cur-
rently operating in major coconut
growing States 10 demonstrations of
025 hectare eath are organised for
each package unit of 500 hectares and
a subsidy of Rs. 150/~ per demonstra-
tion plot is given to growers towards
cost of fertilisers and plant profection.

(if) A 100 per cent subsidy is given
on cost of hybrig coconut seedlings
for underplanting/replanting in highly
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disease (root wilt)—aflected gardens
of Muthukulam block in Alleppy dis-
trict of Kerala State, This subsidy is
limited to an area of 5,000 hectares in
a period of five years, as it is g Filot
Project.

(iil) A large programme for rehabili-
tating disease affected unproductive
coconut plantations in Kerala State is
also in progress; under this, 5 subsidy
of 50 per cent is extended to the grow-
erg on cost of hybrid seedlings, ferti-
lisers, soil ameliorants and plant pro-
tection chemicals.

Central Housing Loans to Orissa for
Housing Schemeg

2491. SHRI K. PRADHANI: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND RLHABILITA-
TION be pleased to state-

(a) the amount of loan Orissa Gov-
ernment have asked from the Central
Government during the year 1978-77
for their various housing schemes; and

(b) the amount of loan given to that
Government during the year 1976-77
for the purpose?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and {b). Housing being
in the State list of subjects, Central
grant is releaseq to the State Govern-
ments in the form of “block assistance”
for the entire State Plan. In additicn,
this Ministry released Rs 125 lakhs
from L.IC. loans to Orissa during
1976-77. for Housing
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Irrigation Projects with Assistance
from World Bank

2493. SHRI C. K. CHANDRAPPAN:
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to state.

(a) what are the irrigation projects
World Bank has agreed to take in the
States in 1978-78;

(b) how many irmgation projects
are under construction to which World
Bank has provided assistance and de-
tails thereof; and

(e) how many acres of land would
be irrigated after the completion of
these irmgation projects?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) World Bank
has agreed to take up for considera-
tion for assistance the following four
projects during the year 1978-79: -

(1) Upper Krishna Project (Kar
nataka).

(2) Gujarat Medium Irrigation
Project (Group of medium
irrigation projects, Gujarat),

(3) Haryana Modernisation and
CAD project.

(4) Punjab Modernisation and
CAD Project.

(b) World Bank has provided assis-
tance for the following five Irrigation
Projects which are under construction,
and details thereof are given below'—

sl. Name of Projret State Estimated Loan
No project amount
cost from
(Rs. World
crores) Bank
(8
mil-
lionas)
1 Periyai-Vaigai . Tamil Nadu . ; 41 23
2 Jayahwa li. . Maharashtra . 126 70
3 Oriwa Medium Projecis Orisa . ; 3 104 58
4 Nagarjunasagar Project . Andhra Pradesh . 267 145
5 Godavari Barrage . Andhra Pradesh . 56 45
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(c) About 21 lakh acres of land
would be irrigated,

Role,0f, Andhra Pradesh Agricultural
University in Cyclone Relief Work

2404, SHRI G. S. REDDI: Will the
Minister of AGRICULTURP AND
IRRIGATION be pleased to state:

(a) whether the A dhra Pradesh
Agricullural University played any
role in the cyclone relief work:

(b) if so, details thereof;

(c) whether it has particularly help-
ed farmers to save thelr crops damag-
ed by moisture; and

(d) whether it also undertook any
work 1o prevent increase of pests and
rodents after the cyclone?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) Yes. Sir

\b) The Andhra Pradesh Agricul-
tural Universily wag mainly invelved
in assegsing varioys aspects of damage
to crops, soils, farm equipment and
catfle wealth in the affected areas and
to draw up plan of action (o tackle the
post-cyclone situation As a first step
to analyse the post-cyclone agricul
tural situation gix teams of experts
(including 17 A.P.AU. Scientigts be-
sides officials of the State Department
of Agriculture and Scientists of iCAR
Projects located in Hyderabad) were
constituted to study primarnly;

(i) sand casting in the flooded
areas, and problems relating to
agricultural implements and machi-
nery,

(ii) soil salinity and related pro-
blems in {ida] wave inundated areas

(iii) upland crops and areas and
problems of seed production,

(iv) problems in the deltaic rice
areas of the four districts,
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(v} soil reclamation and alternate
cropping patterns in the areas inun-
dated by tidal wave, and

(vi) acid lime areas of Guntur
District affected by the cyclone.

These teams, in collaboration with
the concerned Govi. Departments tour
ed the affecled areas, assessed the
post-cyclone  agricultural  situation
gave prompt advice to farmers on soil
reclamation measures, saving of affec-
ted crops, repairs and replacements to
farm equipment, coniro] measures of
crop pests and rodents, care ol the
surviving cattle and problems of
human nutrnition deficiencies in the
affected arcas. Apart from giving on
the spot advice, long term recommen-
dations {o tackle such situations cffec-
tively have also been drawn up based
on the reports of the various teams
Listed above after discussing the same
in an inter-disciplinary and inter-
departmental meeling chaired by the
Director-General, 1 C.A.R.

(vi1) 24g students from the facul-
ties of Agriculture, Veterinary and
Home Science of APAU. partigi-
pated in the relief and rehabilitation
work in the cyclone affected area of
Krishna and Guntur Districis in-
cluding in technical operations and
a total of 32047 animals were vacci-
nated.

(e) Yes, Sir The on the spot ad-
vice given to farmers consisted of
ameliorative measures—agrohomie,
plant protection eic to prevent further
losses and to derive the maximum

benefit from the prevailing situation.

(d) Yes, Sir Measures for control
of pestg and diseases of the damaged
crops and of rodents were also sug-
gested to the farmers.

Lift Errigation Schem, in Soltanganj-
Bateshwarsthan, Bihar

2495 DR. RAMJI SINGH: Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state: .

(a) the total time to be taken in the
completion of Dakaranala pump scheme
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in Monghyr district and when irriga
tibn would comrvence meu!&omq‘

(b) the date from whuch work on
the lft irrigation scheme would com-
mence in Sultangan) and Bateshwars-
than in Kahalgaon,

(c) whether Government propose to
suspend this important Lift mrrigation
scheme 1n Sultangan) and Bateshwars-
than because of Farrakka Agreement,
and

(d) if not, when the work would
commence and if so, the alternate ar
rangements to be made by Govern
ment for irrigation n this area”

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) The work on
the Dakranala pump scheme was
taken yp for construction during 1977
78 According to the project report
the works are proposed to be com-
pleted in fAve years' time and irmga-
tion supplles will be made thereafter.

(b) Bateshwarsthan pump canal
scheme which 15 to benefit areas in
Bhagalpur djstrict of Bihar 18 propos-
ed to be executed 1n (wo phases Work
on Phase I of the Project which was
approved hy the PL 1g Commy
in January 1977 has been commenced
durning 1977-78

Report on the scheme envisaging
Lfting of water from Ganga to Sultan-
ganj 15 gt present under examination
in the Central Water Commission

(c) No Sir

(d) Work on Phage I of the Batesh-
warsthan pump canal scheme has al-
ready commenced during 1977-78
The work on the Hft wrrigation scheme
at Sultangan) could be taken by the
State Governmnet after the project is
found technically fegsible and econo-
mically wviable and necessary funds
are avalable with the State Govern-
ment for its implementation
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Bullding for Sadasib Sanskrit College,
Puri

2497 SHRI PADMACHARAN SAM-
ANTASINHERA Will the Minisier of
EDUCATION, SOCIAL WELFARB
AND CULTURE be pleased to siate

(a) whether Government are consi-
dering to construct building for Sada
sib Sanskrit College in Puni (Orissa),
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(b) if so, when and what amount is
provided for this; and

(c) when it is likely to be completed
and what is the present position?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KI): (a) Sadasib Sanskrit eCollege,
Puri was taken over in August, 1971
by the Rashtriya Sanskrit Sansthan,
an autonomous organisation set up
under this Ministry and renamed us
Shri Sadasib Kendriya Sanskrit Vidya-
peetha, A proposal to construct the
necessary building for this Institution
1 under consideration of the Sansthan,

(b) and (c). The question of cons-
truction of building is linked with the
acquisition of suitable land for which
negotiations with the Government of
Orissa are being held. Amount requir-
ed for construction will be worked out
when the lang is acquired and the
Plans and Estimafes are ready.

Establishment of Rangers Traiping
Colleges

2498. SHRI MADHAVRAO
SCINDIA:

SHRI PARMANAND
GOVINDJIWALA .

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether Government are consi-
dering to open more Rangers Training
Colleges throughout the country and a
number of States like Madhya Pradesh
have approached the Central Govern-
ment in the matter;

(b) if so, whether a proposal from
the Madhya Pradesh Government is
under consideration of the Central
Government; and

(¢) if so, Government’s reaction
thereof?

MARCH 13, 1978
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir,

(b) Yes, Sir

(c) The matter is under considera-
tivn,

Houses for Backward Classes

2499, SHRI AMARSINI V. RATH-
WA. Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION pe pleased to state:

(a) whether there are complaints
from Harijans, Adivasis, Scheduled
Castes and wedker sections and other
organisations that the houses for thoze
class of people are not being builf in
sufficient number;

{b) if so, the details thereof;

(¢) the reaction of the Governimment
thereto and the action taken by the
Government in the matter; and

(d) how many houses were built by
HUDCO and other Central and States
agencies, Corporations and autcnom-
ous bodies in Gujarat and other States
during August, 1977 to February 1978
for those class of people and how
much amount was spent on the same
by wvarious agencies during 1976-77 and
1977-78?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND KRE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

(b) and (c). Do not arise.

(d) The gocial housing schemes for-
mulated by this Ministry are egually
applicable to all members of the pub-
lic irrespective of caste. creed and
community. However in view of their
poor economic conditions, Harijans,
Adivasis, Scheduled Castes and weaker
sectiong are expected to derive crnsi-
derable benefit especially from the fol-
lowing gchemes:—

(i) Village Housing Projects Sche-
me;
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(1) Scheme for Provision of
House-siies to Landless Workers in
Rural Areas,

(1) Low Income Group Housing
Scheme,

(1v) Slum Clearance/Improvement
Scheme

(v) Subsidised Housing Scheme for
Plantation Workers

On the basis of the information re-
ceived from the State Governments/
Umion  Territories  Admunistiation
6587 houses are reporied 10 hav |een
constructed under the above men o1~
ed schemes during August, 1477 to
February 1978 in  States incluling
Gujarat and the Union Terntoiie.

The vear wise outlays for housing
for the Stale Sector schemes ard the
Central Sector scheme for Subs ajsed
housing tor Plantation Worke - lor
the years 1076-77 and 1977 78 gre
Rs 9985 crores und Rs 13530 crores
respectively Apart from this T IC
loan amounting to Rs 1875 crores and
Rs 1850 crores have been allocnted
to the State Governments during 1976-
77 and 1977-78 respectively

Besides HUDCO had san tioned
loans of R 11824 lakhs for two
schemeg exclusively intended for llari-
jans Scheduled Castes etc  one of
which was from XKerala Scheduled
Castes and Scheduled Tribes Corpora-
tion 1nd the other from Mochinagnr
Cooperative Society Rajkof The
number of dwellings to be consiructed
under these two schemes 15 2266

Foreign Aid for Cyclone Vicums of
Andhra Pradesh

2500 SHRI M SATYANARAYANA
RAO Wil the Minister of AGRICUI -
TURE AND IRRIGATION be pleased
to state

(a) the amount of foreign aid receiv-
ed through Red Cross and other inter
national orgamsations for the wvi Lums
of cyclone m Andhra Pradesh and

(b) how 1t was utilized®

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) and
(b) The wnformation 1s being collected
and will e laid on the Table of the
House op receipt,

National Bulldings Organisation
of India

2501 SHRI DHARM VIR VASISHT
Will the Mimister of WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION be pleased to <tite

(a) whether the rural wings of the
National Buildings Orgamisation have
succeeded 1n constructing a reasonably
good house at a cost of Rs 3450

(b) if so the detalls of area mate-
1al 1 deco ered a ea ete of the same,
and

) whether tht Hindustin Housing
F clory also has a rural wing wna if
50 p ogress of the same and 1if not why
not?

THE MINISTER OF WORLKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Yes Sir

(h) The detuls of grea material
used and covered area etc of the
Houses constructed by the Rural Hous-
ing Wing of the Nalional Buldings
Organmisation are given in the state-
ment laid on the Table of the House
[Placed wn Labrary See No LT-
1780,/78]

(c) There 1s no Rural Housing W ng
mn the Hindusian Housing Factor)

Gram Production

2502 SHRI SUKHDEV PRASAD
VFRMA Will the Mimster of AGRI
CULTURE AND IRRIGATION be
pleased to state

{a) whether Governmeni are evpeel
ed to have more output ¢! gram dur
ing the season from ail ovir the gram
growing States and

(b) if so the details thereof with in-
crease 1n output from each such State?
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or AGRICULTURE
AND (SHRY SURJIT
SiNGH Auu () Yes, Sir.

(b) The estimateg of gram produc-
tion during the current Rabi season
are likely to become available after
the close of the Agricultural year i.e
sometimes in July-August, 1978. There-
fore, it 18 not pousible to give details
of Statewise Increase in output of
pm at this gtage. However, produc-
tion of gram this year is likely to gshow
an increase over that in 1876-77

Strike by Law Students of
Delhi University

2503, SHRI AMAR ROY PRADHAN
Will the Mimsier of EDUCATION.
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether law students of Dell
University were on stnke during the
month of February, 1878, and

(b) 1if so, the details 1n this regard
and the Government's reaction to their
demands”

THE MINISTER OF EDUCATION,
SOCIAL WHLFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER)-
{ay and (b) According to the inform-
ation furmished by the Universitv of
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Delhi, a small group of Law students
were on relay Hunger sitike Hr a
period of four days in the montd of
February, 1978 to press their demand
that a special meeting of the Academic
Council be called or the Vice-Chancel-
lor ghould exercise hjs emergency
powers to take an immediate deolsion
on the recommendation of the Com-
mittee of Courses and the Faculty of
Law for remtroductlon of supplemen-
tary examunations in Law Courses.
The proposal was approved by the
Academic Council at its meeting on
the 28th February, 1978.

Area under Cultivation in Ladakk

2504 SHRIMATI PARVATI DEVI1
Will the Minisier of AGRICULTURE
AND IRRIGATION be pleased to state
the total arean under cultivation mn
Ladakh, and the steps Government
propose 1o enlarge this area and cover
it under agriculture”

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) TInfomotion 1
the area under cultivation ir Ladgkh
district of Jemmu & Kashmir for the
two years 1974-T5 and 1975-7¢ (latest
avalable) 19 given below

— (Thourard Hectaes)

(1) Net area sown

(1) “rea sown more than once
fw) Currunt fallow
) Gross cropped mea (1))

(v) Cultivated area (1) | (iii)

1974-75 197576

= 173 173

T 4 T2

. . . o o5

. . . 187 18 5
178 17.8

-
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Ladakh distriet is one of the districts
covared under the Desert Development
Programme (DDP) launchay during
1977-78. The Desert Development Pro-
gramme aims at integrated -evelop-
ment of the areas covered with the
objective of raising the productivity
of these areag thereby increasing the
income level gnd employment oppor-
tunities of the people. Development of
agriculture is also one of the program-
mes approved under the D.DF and
for Ladakh district some schemes for
development of agriculture viz. distri-
bution of seedg and fertilizers, fodder
and vegetable development, soil con-
servation have already been norroved
recently.

Regularisation of Ramesh Park, Trans-
Jamuna Residentlal Colony, Delhi

2505. SHRI EDUARDO FALEIRO:
Will the Minister of WORKS AND
1IOUSING AND SUPPLY AND RE-
TIABILITATION be pleased to state:

(a) the reasons for the non-regular!-
silion of Ramesh Park residential
colony in the trans.Jamumna colony of
1 akshminagar in Delh,

(b) whether he is aware that the
colony has heen developed from 1065
onwards but it has not been provided
with drinking water facilihes and se-
werage lines ang no proper roads have
hicen laid

{¢Y whether he is also awaie that in-
sinitary conditions have developed in
the colonv ns a consequence posing a
hazard to the health of lukhs of people:
and .

(d) the steps Government prcpose to
tnke to improve the hving condilions
of people of the Ramesh Park Colonv®

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA.
BILITATION (SHRI1 SIKANDAR
BAKHT): (a) to (d). The colony came
up after 10687, The colony will be con-

3991 L83
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sidered for regularisaflon on the terms
and conditions contained in the Ministry
of Works and Housing letter No. J-
13037/113/74/UDI/IIB dated 16th Feb-
ruary, 1877, a copy is lalq on the Table
of the House |Placed in Library. See
No. LT-1781/78] The civic amenitles
can be provided only after layout plan
ot the colony has been approved. How-
ever, the Municipal Corporation of
Delhi propose to depute Safai Karam-
charies for maintenance of sanitation
of the colony.

Licence for Fishing Trawlers

2506. SHRI VINODBHAI B. SLTH:
Will the Minster of AGRICUL1URE
AND IRRIGATION be pleased to state:

(a) now many Leences were 1ssued

lor the import ol fishing trawlers till
date,

(b) of these how many were allotted
to each State, and

(c) are the Centre and the State
Governments satished with the work-
ing of these trawlers?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA) (a) Up-to-date
69 parties have been 1ssued permission
for 1mport of 121 fishing trawlors.

(b) The vessels were allotied fo en-
trepreneurs/large houses and State
Government Underlakings. Based on
the headquariers of the business of
these firms, the preak-up of the num-
ber of trawlers according to States is
given below:—

West Bengal 20
Orissa 16
Andhra Pradesh 26
Tamil Nadu [
Kerala 13
Karnataka 5
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Goa 2
Mzharashira 14
Gujarat 8
Delhi u

a—

121

(c) We have not received uny com-
plaint.

Ceniral School at K K. Nagar and
Indra Nagar, Madras

2507 SHRI S. D. SOMASUNDA-
RAM: WIll the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:

(a) wheiher the Central Welfare Co-
ordination Committee, Mardras have re-
quested the Mimistry of Education to
establish Kendriya Vidyalaya in the
Central Government colonies in K. K.
Nagar and Indra Magar, Madras; and

(b) if so, The action taken on the
representation. and the hkely date of
opening the Central Schools?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KI): (a) Yes, Sir.

(b) The Central Welfare Co-ordina-
tion Committee, Madras has heen in-
forrred by the Kendriya Vidyalaya
Sangathan that the proposal for open-
ing of a new Kendriya Vidyalay: at
Madras, will be considered favourably
if land and temporary accommodation
are made available by {he sponsoting
authoritv  Their replv is gwated

Fixation of Scniorily of Teachers In
Delhi

2508. SHRI MOHD. HAYAT ALIL
Will the Minister of EDUCATION,

MARCH 18, 1978
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SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether many teachers (includ-
ing Head Masters) in Delhi have
become surplus due to reinstatement of
teaching gtaff whose services were ter-
minuled during Emergency;

(h) whether due to re-instatement of
suspended teachers there has been
great reseniment among the teaching
staff on the qnestion of fixation of themr
semority, and

(c) if so, what steps Government
propose to take to solve this problem?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEV] BARAKA-
TAKI): (a) No, Sir,

(b) No, Sir.
(c) Does not arise.

Representation regarding increase inm
Procurement Price of Wheat

2509. SHRI RAGHAVJI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(n) whether representations have
heen received by Covernment deman.)-
ing increase in procurement price of
wheat and if so0, action faken thereon,

(b) when Government propose to an-
aounce suppoit price for  wheat for
1978 79:

(¢y whether anv evaluation of pro-
duetion coet of whant has heen made
durime the nast one vear and (f so, the
onteome therenf and

(d) whether the machinery of the
Food Corporation of India has been
grarrd up fo handle the procurement
of wheat that will come to mandis this
year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
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IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b). The
Agricultural Prices Commission’s Re-
port on wheat pricing and procure=-
ment policy for marketing season
1978-79 is expected shorily. Govern-
ment would announce support/pro=-
curement price for wheat before the
commencement of the harvesting sea-
son after discussion with the State
Governments on the Agricultural Pri-
ces Commission’s Report. A couple of
1cpreseniations have been received by
the Government demanding increase
in procurement price of wheat., These
will also be considered before decid-
myg the policy

(¢) The cost of production estima-
tes of wheat per quintal for the crop
vear 1975-76 have been finalised at
Rs. 9945 for Punjab, Rs. 83.85 for
Haryana and Rs. 89.69 for U.P. The
estimates for 1976-77 are still under
2rocessine,

(d) Yes, Bir.

Transfer of Delhi Public Library

2510. SHRI L. L. KAPOOR: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be plea-
«rd to state-

(a) whether there is any proposal
nnder consideration regarding transfer
of Delln Public Library to Municipal
“orporation of Delh::

by 1f so the reasons thereof,

(r) whether age of retirement for
the post of Dircctor, Delhi Public
Tabrary his been increased uplo 60 or
fi? yearst ond

(dy it s0. the r1casons thereof. and
whether revised 1ules e applicable
fo present incumbient also?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN): (a)
No. Sir,

(b) Does not arise,
(c) No, Sir.
(d) Does not arise.

Separate Development Board for Trans-
Jamuiia Area, Delhi

2511. SHRI KISHORE LAL: Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether there was a proposal to
form a separate development hoard for
the developmeni of irans-Jamuna area
i Delhi;

(b) if so, what 18 the progress in the
matter;

(c) are Government taking any steps
to bring trans-Jamuna area at par in
the provision of civic amenities with
other parts of Delhi, and

fd) when the water supply, sewer
lines and flood control measures will
he completed in this area”

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

(b) Does not arise.

(o) The effort is to keep the various
areas in respect of civic services at
par with one and another subject to
the availability of resources and va-
rious other factors

(d) Work on trunk sewers in South
Shahdara has been taken in hand to-
gether with the pumping station.
These sewer lines and the pumping
‘intion will be commissioned after
the completion of the sewage treat-
ment plant in about 3 years' time.
In some arcas sewerage facilities with
the local disposal arrangements exist,
Flood conirol measures are expected
to be- completed by the end of 1982.
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Representation from Mountaineers of
Maharashtra

2513. SHRI R. K. MHALGI: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be plea-

s~d to state:

(a) whether it is a fact that Gov-
ernment have received representa-
tions from the Mountaineers of Maha-
rashira for financial assistance for
undertaking their projects during last
epht months;

(b) if so, how many are they and
from whom;

(c) what action Government have
taken In regard to the said represen-
tations; and

(d) {f no action taken, the reasons
therefor?
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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN): (a)
to (c). One proposal was recelved in
the last eight months from Shri Harish
Kapadia, Chairman of the Mountai-
neers for a mountaineering expedi-
tion. A sum of Rs. 3,727/. was sanc-
tioned in November, 1977, The Moun-
taineers did not furnish a bond and
the necessary advance receipt of pay-
ment and hence funds have not been
released.

(@) Does not arise.

UGC Scales of Pay in States

2514. SHRI K, LAKKAPPA: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be plea-
sed 1o state-

(a) whether Umversity Grant.
Commission scales of pay for teachers
have bern accepled by all States; and

(L) if not, which Universities have
not accepled and the teasons thereof

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a) and (b). The revised
UGC scales, as approved by the Gov-
ernment were communcated to the
Stale Goveinments for consideration
and acceptancr- The State Govern-
ments were aleo fiven an option fo
medify these scales affer taking local
conditions into consideralion. So far,
the UGC scales have been sanctioned
to the Universily teachers by all the
State Governments except those of
Kerala and Madhya Pradesh. These
scales of pay have also been extend-
ed to the (ollege teuchers in all the
States excopt Jammu and Kashmir,
Karnataka, Kerala and Madhya Pra-
desh. The Government of Madhya
Pradesh has sanctioned certain mo-
difled scales to both University and
college teachers, while the Govern-
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menty of Tamil Nadu and Andhra
Pradesh have retained certain cate-
gories of teachers in colleges on scales
of pay different from the UGC scales.
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Slum Clearance and Housing Bchemes
for Backward Classes in Kerala

2516, SHRI VAYALAR RAVI: wWill
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether Government have re-
ceived any schemes sponsoied by the
State Government of Kerala for slum
clearance and housing schemes for
backward classes,

(b) 1f s0, whether Government pro-
pose to grant aid to those schemes;
and

(c) 1t so, for how many schemes,
and the amount to be spent thereon”

THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) No, Sir.

(b) and (¢) Do not arise
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Inquiries 1n respect of Dellu
University

2518 SHRI SHIV SAMPATI RAM

SHR] DILIP
, CHAKRAVARTY

SHRI AMAR ROY
PRADHAN

Will the Minster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether the Prime Mimster has
since completed the inguiries in res-
pect of the Delln University and
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(b) 1f so, the conclusions arrived at
and the action tsken or proposed to
be taken 1n the matter to improve the
situation?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) The prelimmnary enquiry
by the Prime Minister into the com-
plaints regarding the administration
of the Delhi Univermty has not yet
been completed

(b) Does not arise

Seniority ot Grade ‘A Employees in
CWC

2519 SHRI R L KUREEL Wil
the Mimister of AGRICULTURE AND
TRRIGATION be pleased to state

(a) whetl ¢t the Delhe High Court
had 1ecently <~truck down the senmio
1ty 1ule  followed 1n the Cential
Water Commussion for Grlade A em-
ployees and 1ssued directives to revise
the said semionity lists hnsed on prinei-
plc  lm] down by the Minstiy of
Home Affairs

(h) whetha the Mimstry has imole-
runted the judjement ang

(¢) if not, when the judgement will
be 1mplemented?

THE MINISTER OF AGRICUI
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
Yes Sir In thoy judgement dated
the 18th Au ust 1977, on a Wnit Pehi
tion (No 1214 of 1970) filed by cer-
taly permancni Assistant Durectors of
th¢ Central Water Commussion  the
Dcim High Court dinected that semo
11ly of these officers should be rede
t rnuned on the basis of prineiples
of cuonity Tud down by the Minstr
of Home Affairs on the 22nd Decem-
her 1959,

(b) and (¢) The Government
have not vet taken a view whether an
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appeal should be filed against the
above judgement in the Supreme
Court. However, the Delhi High Court
judgement will be implemented in
accordance with the requirements of
law.

Reinstatement of Delhi School Teach-
ers suspended during Emergency

Period
2520. SHRI UGRASEN: Will the
Minister of EDUCATION, SOCIAL

WELFARE AND CULTURE be piea-
sed to state:

(2) how many teachers were sus-
pended by the Delhi Administration
during Emergency period after 25th
June, 1975;

. (b) how many of them have since
been reinstated by the Delhi Adminis-
tration without initiating any discip-
linary action against them;

.{(¢) how many teachers in Delhi
were iransferred during Emergency
for their non-participation activity in
family planning programme;

(d) how many teachers’ salary was
withheld by the Delhi Administration
for not getting themselves sterilised;
and

(e) what action has been taken by
the Delhi Administration against the
officers responsible for harassment of
innocent teachers in Delhi during
Emergency?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUEKA DEVI BARAKA-
TAKI): According to the information
received from the Delhi Administra-
tion the requisite information is as
under:

(a) 116.
(b) 116.
(e) 39,

(d) 37.

(e) The alleged excesses commit-
ted in the Union Territory of Delhi
during Emergency are pending en-
quiry before the Shah Commission.
Action, if any, against officers who
may be found responsible for the
alleged excesses would depend upon
the findings of the Commission.
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Allecation of Funds for Child Welfare

-

2522. SHRI e, RAJAGOPAL
NAIDU: Will the Ministeyr ¢f EDU-
CATION, SOCIAL. WELFARE AND
CULTURE be pleased to state:

(a) whether Government are allot-
ting more funds for child welfare in
the sixik Five Year Plan; and

(b) if so, how much?



79 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN): (a)
Yes, Sir.

(b) The Plan allocation for 1978—
83 are still to be finalised. It is not,
therefore, possible to indicate the pre-
cise amount allocated for rhild wel-
fare in the new Plan,

Growth Rate of Farm Incoms

2523. SHRI NARENDRA SINH:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the average growth rate of farm
income for the last two years;

(b) whether Government are consi-
dering to increase the rate duting the
next two years, and

(c) if so, details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c). According to National Income
estimates, the income originating in
agriculture (including livestock) sec-
tor showed an increase of 11.1 per
cent in 1975-78 over 1974-75, and a
decline of 6.1 per cent during 1976-

77 over 1975-76. In the next phase
of planning to be launched from 1
April 1978 the investment priorities
of planning will be oriented in favour
of agriculture and rural development.
The plan outlay for agriculture has
been raised by Rs, 480 crores to Rs.
1754 crores in 1978-79, While 90 per
cent of the annual plan outlay is on
continuing schemes, as much as @0
Per cont or Rs. 828 crores of the new
allocations for sectors other than power
is accounted for by agricultural and
other schemes subserving the develop-
ment of rural areas.

For the first time in many years
the States and Union Territories plans
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together will be larger than the Cen-
tral plan. This is yet ancther indi-
cation of the re-ordering of plan prio-
rities in favour of agriculture, irrigm-
tion, power and rural development.
Full provision has been made in each
State’s Plan for meeting the require-
ments of agriculture, the on-going
major and medjum irrigation projects

as well as power projects. A&qu-te
provision has also been made for es-

sential new schemes in thess two sec-
tors.

Malpractices by Private Retailers of
Foodgraing

2524, SHRI ISHWAR CHAUDHRY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) what is the number of fair price
shops in the country State-wise and
how many of them are in the coopera-
tive sectors;

(b) whether Government have re-
ceived complainis that private retailers
ofien have been found indulging in
malpractices like adulteration in food-
grains; and

(c) if so, the steps Government
have taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND

IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) A statement is
attached.

(b} and (c). Distribution of food-

grains through fair price shops with-
in the State is the responsibility of
the State Government, The ecom-
plaints recelved in regard to any lrre-
gularities/malpractices committed by
the fair price shops are investigated
by the State Governments for taking
appropriate action. For the efficient
functioning of fair price shops in
the State following suggestions have

N
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been made to the State Governments
for adoption:

closing balances of foodgrains stocks
at fair price shops should be strictly

1. Foodgrains should be issued
from fair price shops only to bona-
fide card holders/consumers,

3, The State Govts, should phy-
sically verify the actual number of
cards issued against the population
of the aress, towns or cities as
published In the census and the elec-
toral rolls so that ghost ration
cards can be eliminated.

3. Daily display of samples along
with prices chart and opening and

enforced in each State,

4. Supervision of fair price shaps
should be done by the State Govls.
officials and severe punishment
should bo given ta those who are
found puilty.

5. Immediate action should be
taken on the complaints received
from the card holders in regard to
mal-practices/irregularitie; rommit-
ted by the fair price shopkeepers.

Statement

\lalemeni \howing the stale-we mumber of Fair price|Raton shops and how many out of
them are sun by Co-operalives

State

Number Nurober As on
of fair of fair

price
shops shops
run by
Co-oper-
atve
2 3 4

Haryana

. 20,639 2,516 31-1-78
. 14,165 9167  gI-12-77
25,983 2,350  gt-1-78
0,240 4,219  80-11-77

. 4739 1966  go-11-77
2,689 1.921 31-10-77
1,167 N.A 81-8-77
15,004 0,643 311277
11.867 2.007 30-9-77
15,79% 2,124  $1-12-77

. a4 8,445 30-0-77

. e 483 28 gr-roy7
.. 1,442 82 go-r1-y7
46 12 31

10,684 859 ey
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1 2 3 4
R
Punjab 11,798 7:139  gI-1-98
Rajgsthan . 8,978 3,928 _goiryy
Sikkim 12 NIL g 5;1-12_-77
Tamil Nadu 8,576 6,818 gr-ra-yy
Tripura . . . . 654 74 s12T
Uttar Pradesh s 24,983 2,854 311277
West Bengal 17,735 1,068  g1-12-77

UNION TERRITORY

A & N Islands . .

Arunachal Pradesh

Chandigarh R . .

Delhi . . . . . .
D & NHaveli . . . .
Goa, Daman & Diu

Lakshadweep

Miz

Pondicherry

178 g2  30-11-%97

110 38 gr-12-77

143 54 311277

s 2,258 135 g1-1-48
. 26 22  gI1-1-78
393 201 3I-12-77

21 21 gI-12-9%

. 238 80  gI-I2-jy
176 109 81138
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Alleged Transfer of Principals and
Vice-Principals of Delhi Schools to
Rural Areag

2526. DR, V. A. SEYID MUHAM-
MAD: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state whe-
ther the allegations made in Patriot
dated the 6th February, 1978 that
{i) The Chief Executive Councillor
Shri Kedarnath Sahani has told some
ieachers that unless they give an
undertaking in writing that they will
join R.8.8. Shakhas they will be trans-
forred; and (ii) in recent months
about 250 Principals, Vice-principals
and others have been transierred
mostly to rural areas as victimisation
for refusal to joip R.S.S., are true?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEV] BARAKA-
TAKI): The Delhi Adminisiration has
intimated that the allegations are
haseless.

Agitatica by th: DDA Employees

2527. SHRI SOMNATH CHATTER-
<3E: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
EEHABILITATION be pleased 1o
state:

(a) wiether attantion of the Gov-
ernment has been diawn to the ggi-

tation made in th:z rzcond week of
February by DDA Employess against
some top officials; =g

(h) if so, reaciipi: of the Goavern-
ment thereto; and

rey the salisnt points of their
demands?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir,

(b) and (e). The main demands
are as under:—

(1) Grant{ of overdue promotion
and confirmation,

(2) Regularisation of workchar-
ged and daily wages staff.

(3) Payment of bonus.

(4) Assurance of security of job
to all DDA employees.

(5) Reversion of deputationists tc
their parent departments.

Since the DDA Employees® Associa-
tion, after discussion with the Vice-
Chairman, DDA, have withdrawn
their agitation op 24-2-1978, the Gov-
ernment have not considered it neces-
sary to take any steps in the matter.

Expenditure and Monitoring of Inte-
grated Rural Development

2528. SHRI A. MURUGESAN:
SHRy P. KANNAN:

Will the Minister of AGRICULTURE
AND IRRIGATION Tbe pleased fo
state: .

(a) the total amount spent on in-
tegrated Rural Development scheme
since 1tz inception;

(b) the total amount proposed to be
spent during the next five years;

(e) whether anv concurrent moni-
toring of the impiementation of the
scheme in seiecled Centres has been
mad®; and .

(d) the results vevealed by moni-
toring in regard 1o effectiveness of
implementation?

THE MINISTER OF STATE 1IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) A sum of
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Rs. 607.76 lakhs has so far been re-
leased for the Integrated Rural Deve-
lopment Scheme gince its inception. The
balance amount of the budget pro-
vision during the current financial
year is under release.

(b) The total amount to be spent
during the next five years under the
Integrated Rural Development Pro-
gramme has not yet been finalised.
However, for the next financial year,
a token provision of Rs. 20.00 crores
has been earmarked for the pro-
gramme relating to “Area Planning
for full employment”.

(¢} The implementation of Integra-
ted Rural Development Programme
has started only very recently. It is
proposed to take up concurrent moni-
toring soon after the Programme has
been op the ground for sometime with
a view to ensure that the basic ob-
jective of the programme of provid-
ing full employment in a certain time
fram is achieved.

(d) Question does not arise.

Projects Financed by ICSSR

2529 SHRI DILIP CHAKRAVAR-
TY: Will the Minister of EDUCA-
TION, SOCIAL. WELFARE AND
CULTURE be pleased to siate:

(a) how many academic projects
were flnanced by the Indian Council
of Social Sclence Research durlng the
Emergency period:

(b) how many of them were com-
pleted in due time and how many de-
manded extcnsion of the period;

(c) number of projects discipline-
wise;

(d) number of projects given to
Jawaharlal Neliu 1niversity profes-
SOTS;

(e) total amount spent on financing
these projects; and

(1) overall assessment by the Minis-
try regarding the functioning of the
1CS8R.T
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (f). According to in-

formation furnished by the Council,
200 projects were sanctioned by it
between June 1975 and March 1877,
out of which completion reports were
receivid in respect of 17, while ex-
tension was sought in the case of 68.
Thirteen projects were given fo
Jawaharlal Nehru University teachc:s
involving an amount of Rs. 2,63,343.
In regard to discipline-wise numbera3
of projects, a statement is attached

Statement

Duseipiline-wise dvstribution of Projecis var

tioned by 1LOC.SSR. Dummg  Lmergeney.
S, No. Discipline” Number o
Project
1 Anthropology

Prde
2. Economics, . R . 70
4. Eduration . . » H

4. Grography " -

3. International R Latwns . 5

6. JLaw
7. Linguistics. . . . 1
. Management . . 4
n. Political Scicne: . Kt
In Psychology . . 4
11, Fublic Administtation . 12
r2. Social Work . . . 1
13. Sociology . . . . 29
14. Interdisciplinar .. 6
All disciplines. . . 200
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Ecenomis Rehabilitation of Refugees
from Erstwhile East Bengal

2530. SHRI JYOTIRMOY BOSU:
Will the Minister 6f WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) how many refugee families
from erstwhile Easi Bengal are yet {0
be productively rehabilitated, and

(b) what Cential assistance, if any.
hes been or 15 being given for their
economic rehabilitation?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION (SHRI RAM KINKAR):
(a) About 9.800 famllies from erst-
while East Pakistan are awaiting re-
habilitation

(b) The information is contained in
Appendices VI to IX of the Annual
Report, 1976-77 (Pages 102—107), ‘8t
the Department of Rehabilitation,
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“MOY BOSU:
Variations in the Cosg of INCTH.

2581. SHRI P. KANNAN:
Minister of WORKS AND HOU., AND
AND SUPPLY AND REHARILI:RE-
TION be pleased to state: te!

(a) the cost of consiruction of MIG
and LIG flats by DDA during the last
four years in different localities;

(b) the amount realiseq from the
allottees, and

‘c) the peasons for abnormal differ-
ences in each catedory?

THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). Necessary
information is furnished in the attach-
ed statement.

{c) The disposal cost includes over-
heads, ie departmental charges, in-
terest charges, administrative charges,
provision for community facilities and
cost of land.

In four MIG Housing Schemes na-
mely, Prasad Nagar, Lawrence Road,
Rajouri Garden and Wazirpur, a sur.
charge was Ievied to give velief to
the Janta/LIG categories of allottees.

Statement
Year Natue f'S hen Cone e tien Thspnsal
Cang ot
R~ Re.
1977-71 Warnpm (11 wally Lrin, 000 =—gg00n

PandbaRoal (MIG)
Pavkha Roal (L1G) . .
Rajo 1 Ganeden (MIG;
Ruapowni Gavden 711G,
Mumirha (MIG)

Malviya Nagar (MIG)

Sun Light Colony (LIG) .

. 29806 24900 3j0n0—g7400
14864 —1692R 22000~ 25900
27167 27967 40300—43400
17927 2720027800

. 2792~ ju5sR  gejo0—sa0on
« 30035—36736  3970n—65800
17399 266un—2a7500
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Year  Name of Scheme Co‘;;:umm D!mﬂl

t
1974-7, Lastof Kalash (MIG) . . 29821 30421 45000 —48000
Pankha Road (MTG) . . ' f j2008 1559 47700~ 48Go0
Kalkap (LI(s) . . " . f 1g8y7 2y1wub 2fBoc  gai00
Rajo r1Garden 'L1G) . 1402 BLL1  y7700—g0%00
Par halNazar (LIG 1b4r 317105 25400—iPn00
Reh arp ra (ITGY 1r23d 5.7 17%w 23700
Sh ikh Sarar IMIG 13095 117,5 Guqou figj00
1975-76  Wanr pur MIG) . 17150 st 5 400 Grovo
Wuarpor (11IG) . . . 18 L, 00 e 2 cob

Ma ianmr (1 IG) . 24 jrgon

Bt Sara (MIG) . 77 % ww g Coelioo—Gzfovo
Kitsarm Sra (TIGY . by 1174 83 Bgoo
1976-77 Sak'anjany (MIG) - g Obg joqyr suq00 67 o
Warrpm (MIG) 107 12 1 guots 6b oo
Lawrance Road (MIG) fbbry 493 toouw Gooop
Kalkap (LIG) . inthyy  2410f o (71

Rayjour Garden (M1G) . .
RuournGarlen (I 7G) . .
Municka (MIG) . .

M uurka (1 1G)

Parashad N\agar (MIG)

Sheihle Stran D Cat 3oy

Rer Saran (T TG)

Munbar Na ar 111t

. . v 700

8,08
4 1401
by

1191

1,00

i3,

ohly

Jut
bl
¥7° 04
FI

LN L]
FUUTE]
Lifr

Y

(o =200 0
1-700  j44u0
67300 Foru0
jogee g 1boae

L ~6~o0
LT TR ]
30 o yfoo

1,q00—14t 00

T W ™
2532 i fre s =vg i

77 Frmfor st st qar gf Wk

gaat w2z Tod Tr T
f7

(*) 71 7z 771 * fr = w3,
T AT FIREIYD A0 AT AT &5

qrt W7 aar et EE g fers e
7 omar & wifE T st A F

qrg-ATg AT

(m) o 7z aras 2 frag arn
AFFETL A1* 7 (67 gwAT 7 agar
¥ faaR agdr 19FT 9zfaa g aAr

ﬂ- ]
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% fau wsa wenfral § we-fer SERI BANIIL SENGH:
S oA (W) faem ¥ A ¥ A
. Will the Minister of WORKS AND
fors A qar  FaE # g arte HOUSING AND SUPPLY AND RE-
TeaT  qIET 3q 2fETs aer § 9 fuer; HABILITATION be pleased to state:
CIEN
P o f (a) whether Government have made
(Er) T AT AT WA g fo s an endeavour to collect information
qEALOT AT |1 ﬁ!‘fﬁfﬂ' geqr faedr regarding the progress of implementa-

TR fATe § SFq aTAfAAT § dET tion of Drinking Water Supply Sche-
mes for urban and rural areas in the

W fm& 5?-' Elﬁ: ﬁ- 5 mﬁ: 1974 couniry; ﬁt-(‘i
. &t fagg fegr ar . afe &, ar 3w

FF ¥ e A may G?f ST R (b) if so, details thereof;

; ?
% T g‘%‘[ bk by REURIEUE (¢c) how many Problem Villages
4 have been covered under the naw
- fawior itk wE@ qw '«iﬁ" HiT Centrally Sponsored Accelerated Rural
A gﬂfﬂ‘ HAY (=0 faaaT EGH) 2 (F) Water Supply Programme and the
3 (q) AT TF F ST i@' g 4T total outlay thereon’; ang
| AT 92 O %@ & S g Cm (d) what is the State-wise assist-
| ance given to various States for com-
. Publication of Curriculum in Bengalee pletion of the .on going projects as
Language well as new projects of drinking

ter Supply?
2533. SHRIMATI BIBHA GHOSH water Supply

GOSWAMI: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

THE MINISTER OF WORKS AND
HOUSING -AND SUPPLY AND RE-

(a) whether the Government of HABILITATION (SHRI SIKANDAR
‘West Bengal has asked for Rs, 30 lakhs BAKHT): (a) Yes, Sir.
for publishing its curriculum in Ben-
galee Language; and (b) 1890 towns, out of the total of

3119 towns in the country, have been
provideq with piped water supply
systems. Out -of 575936  villages,

(b) if so, whether Government are
. considering it?

., THE MINISTER OF EDUCATION, 64,000 (including about 40,000 prob-
|, SOCIAL WELFARE AND CULTURE lem villages) are provided with safe
(DR. PRATAP CHANDRA CHUN- drinki.ng water supply facilities.

DER): (a) and (b). Information
from the Government of West Bengal
is being collected and will be placed
on the Table of the Sabha,

(¢) Under the new Centrally Spen-
sored Acceleratéd Rural Water Sup-
ply Programme, about 4600 problem
villages are expected to be covered by
the end of March 1978. An ameunt of

o Watgr ?chemes for the Rs. 38 crores will be released to aiffer-
i ent States for this purpose by the end

f thi )

2534, SHRI MOHINDER SINGH of this eyar

SAYIANWALA: (d) The Stale-wise distribution of
o SHRI YASHWANT BOROLE: Rs. 38 crores is as follows:
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Union Territory
« Assam
+ Andhra Pradesh
. Bihar
. Gujaiat . B
. Hatyana .
thimiachal Pradesh

+ Jammu & Kashmir

Karnatuha B

. Kerala .
Madhsa Pradesh
Maniput .
Megrhalava
Maharashiia .

Nagaland . .
Oussa . .
Punyaly . .
Rajasthan .
Sikkin . .
Tamil Naru .
Tupwa

Uttar Pradesh

Wr st Benen!

U.Ts.

Anrlamen & Nieohar Island

Arunachal Pradesh
Delin N .

(roa, Daman & L

. Musoramn . f

. Pondicheny "
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T Amount Departmental Promotions In Town
allogated ang Oounfry Plamuing Organisatien
(Rs. in lakhs) 2535. SHRI M. A. HANNAN ALMAJ:
—_———— Will the Minister of WORKS AND
57-60 HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:
. 152° 30
’ (a) whether it is a fact that a few
242° 8o years back some LDCs were promoted
312- B0 to the posts of UDCs wagainst the
vacunt posts of Investigators in the
14210 Town and Country Planning Organisa-
202+ 60 tion, Ministrv of Works and Housing
' New Dethi;
152: 80 (b) if so, the number of such posts;
142 30 and
102- 00 (c) the reasong for promoting LDCs
as UDCg against the vacant posts of
. 252 Bo Investigalors?
. f52° 50 THE MINISTER OF WORKS AND
57 50 HOUSING AND SUPPLY AND RE-
: IIABILITATION (SHRI SIKANDAR
2g92 Bo BAKHAT) (a) Yes, Sir.
. 77' 50 (b) Fnve.
182 Bo (c) It was considered necessary for
102 10 the purposc of disposal of work in the
252 g0 administrative side to augument the
i sirength of U.D.Cs.
. 36- 50
. 217" 30 Upgrading of land Ceiling
. o 50 2536 SHRI CHITTA BASU- Will the
Muuster of AGRICULTURE AND
- 852 80 IRRIGATION be pleased to state:
242 8o {n) whether 1t 15 a fact that the
Government of Orissa  and Guyarat
have sent proposals tn upgrade the
existing land ceilings in thewr State-,
20 0 and
(h) it so, the reaction uf the Gov-
20 00 cinment thereto?
. 10° 00 THE MINISTER FOR AGRICUL-
TURE AND IRRIGATION (SHR!
10° 00 SUURJIT SINGH BARNALA): (a)
and (b). No formal proposals in the
" 14 00 form of Bills have been received by
the Government of India from either
. 10700 the Government of Orissa or the Gov-
ernmeni of Gujarat. The Government

of Orissa, however, have referred
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number of proposed amendments to
the Government of India for their
views. These are under conmderation.

werdt ¥ qf Wit wew W @™

2537. Wl WRW awa ;w4
wfr vt fawrf wdY og @@ 1 FW
w fr o

(%) T & gt W
AT ® A WK 9Ew 7 qqw
wrs feam §; WX

(w) dr %Y FEA FT Ag WA
faq g ToTE W § foem &
faq qaT T wEW I Wrg !

gft e fwaf Aaiwma & e
WAt (st Wi wmw feg) ¢ (F)
aw %t fafaw adafrw cafen &
TE 1-2-1978 FT Ag W7 477 ¥
TWIF HEATE! T H PAM  lu7 WL
62 W& HIEl EA 4T |

(7) guAszE 1t (wE 75
#  wrEETAr 47 3fe 7 @ET A
graafa® (dav o qoET & wmaw ¥
AT ® @A a3 fg F aEedr
%& 0F Iy tF0 g 1 usw gTE &t
T @ A Ag R 9maw vmafea
FIA Al 7O &7 fHeETe quiaaT
qU 4T 91 @I | IIATHHI F
g & o1 %1 a7 faar M 1 woa
HEHTLN FT A1/ THAT q AwTTaa
Al # AW ¥ A wq uga st
& fra WY araTw 9w feg ST 3@
&1 W § W= R Y
wfafeas UoTe waE §a1 HC qrandt
AT & Wi W TSy wE B
qreTe  9Twes fRg ST ®RE ) =W
& 3arx q< faq A¢ 37 # AwAT 15
3081 LS—4.

wrw #eh z AT awTEr AT W
QY ¥ wr ¥ qow w@, dur e
ggd fota fiear mr a1, & awg few
v ¥ aqefemrarw@ry 9=
FEHT AW W wreT™  geEw
fog o @ § arfs v awrt @ feafor
9 #1497 & fay IaeT Aeg wrar
| XEE  wETar, ST @ e
EY g w7 woarr weA & farg wfafare
WORTOY eTHaT %71 fawiw w0 ¥ fw
aft woe frg T <@ & 1 ST WO R
oY JTwen WA & @ g €9 fead
qv ¥, MTE & ferw g @
fam g areray w1 frato s
aqr arg wa fam 6 ki
F QAT M g & it fsf
qifey  greT Ma &7 At s TR
& fon greATER 2T, wfaw &

¥ faguimg @mA & fod  amd

2538 o WEMIORN qtiy :
a7 e, s weum wie dopfa
qFt FZ FATH F FW F F .

(%) faer favia eam o F=
frarmm m=T F uravaw  WTHTC
W4T RATE AR,

(@) 391 AqavT  FTE Y
o g% &t a1y framar v qwr
feadr &,

(m) frafps  *PmAt 9T @A
trarrg Ay F fag wr ey o g,
Lied

(w) @1 T (wew wqw) &
¥ wwrd FAwfEr 7 agt O%
¥ty frame @ & fag w1 7
g7
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foert, aww werw ot depfa
siwre ¥ Trew Wl (feelt et
wywrel) : {7) ¥l faame WA §
AqrEve g faaor X feg A § o

(@) 244,

() forrcor s qew g AT §1
[svarers & v w1 g qw|w
qw-f—1783 [ 78 ]

(w) wioad wfgwfa @@
N, @ ST 7 W % %
ey AT AgY g & )

Water Rates charged by D.D.A.

2559 DR MURLI MANOHAR
JOSHI Will the Minister of WORKS
AND HOUSING AND SUPFLY AND
REHABILITATION be pleased to
state:

(a) the names of the colomes of the
D.D.A where the Authority Is charging
the residents at the rate of 40 paise
Per kilo lhitre for the water suppled

MARCH 13, 1078
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gwml:h 15 double the rate charged by
“the Delhi Municipal Corporation and
i addition to this departmental char-
ges at the rate of 1749/, are also char-
ged; and

(b) whether the residents of these
colonwes have repeatedly represented
to the DD.A, aganst thus injustice
and they had been assured that the
water chargeg will be at the rates
charged by the DM C and the excess
payments made would be adjusted,
and 1if so, what are the reasons for
not implementing the assurance and
not acceding to a legittmate demand?

THE MINISTER OF WORKS AND
HOUSING AND SUFFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) A statement showing
the sources of water supply and rates
charged 1n the DDA colonies is en-
closed

(b) The DDA 15 not aware of any
assurance given to the residents for
recovery of waler charges at the rates
fixed by MCD

They have also reported that they
are fixing charges on the basis of the
actual expenditure only.

Statement
Name of Colou Rate € harge ! Source of water
Supnly
1 2 3
oP/K1 From DDA oun

1 Mil naNa i 1o P R
2 Shekh S ea s PK T Do
3. 1) Katwari Sara Ph 1 2R PIK T forfir t2o feomMOD

(i) Phase II

() Ber Sara

hL & 5oP [K]
thereafter

19 PIK L for 20KL
& 51 PIKI ther-
after

a8 PIK L for fust
K L & 50 P/
h L thercafter
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Rajouri Gardea

Metres Supply :  MIG
LIG
Metred Supply : MIG

LIG

Lawrence Roal

G, 8 Arca Rajouri Garden
Paschimpur Resdl, Colony

316 MIG & 251 LIG Houses at Prashad Nagar

Rs. 15/- prr month M CD.
r flat.
s 12f- per mouth

flat,
lff;- per month M.C.D.
perﬂn%.":)rbmh:g

Rs /- per month M.C.D.
per flat,

40 P/ KL. plus
o o8 per K L. for
hoosting

no P/K L.

:rlr.é 1]" for f}nl 20
wo P,

K.L theru?teerr

Plus 17 259%, deptt,

charges

30 PIK.L. fmt first
20 K'L and 70 P.
per KL thereafter

9 Munirka Phase.I § 0 70
1o A8 MIM Aats at Fast of Kailash . o 6y
1t 1280 Janta tenements at Kalkap . Rs 5 50 p.m. as(lat
rate
12 133 GYP flats at Last of Kaulash . o
13 1026 LIG at Kalkap . . 075
14 Masjid Math rewdl, Scheme o qu
15 Malvia Nagar Extenuon o Jo
16 Madangir tcnements Rs 5 oo pm a-flat
1ate.,
17 Sun-light tenements . Do
TR ¥ @ ww W e et Y 47 orer & I ETE BT AT
TG 9EAT § ;
2540. St mHlATORAW ATEE
wr frmfm it wramm war gfir site
it TE TA T FW
(¥) #@1 ¥5 &%¢ W FA 9

¥ fau o §@ A ¥W T
g faeflr wgmmr A Al W &
fog e frar §, wix
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(7) @ d Ao & FRE
s 9 ¥ fag ad 1976-77 WX
1977-78 ¥ ¥+fig wowiT & oy
ufr &7

frrfwr it oqrerm war gfer wite
guafe st (st fawwe wew)

(%) & (7) gemorm Frar @Y
aqT WWT 9 9T 7@ &Y ST

Scheme to Supply Asriculiural Equip-
ment to Farmer

2541. SHRI KACHARULAL HEM-
RAJ JAIN Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state

(a) whether there 1s any scheme of
the Government {o make availaole at
reasonable price to farmers equip-
ments for their peisonal use, plough
wood, wood for use in bullockcart,
iron for use in plough and bullock-
cart; and

(b) 1f so, the particulars thereof and
from when such things wme likely to
be made available to farmeis at
cheap rates?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
and (h) A number of schemes hke
the Small Farmers Development Agen-
cles, Drought Prone Area Programmes,
Tribal Development Programmes,
Pulses Development Programme scek
to provide target groups of farmers
certain equipments and/or implements
at reasonable prices through a mech-
amism of subsidy a, per prescribed
norms Besides; certain State Gov-
ernments also have Limited pro
grammes to achieve sumilar objectives

The Government of India 15 ex-
amining the possibiity of introducing
a scheme of making identified farm
tools, Implements and water-lifting
devices available to farmers in select-
ed areas at subsidised rates. There 15

MARCH 18, 1978
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no scheme to make availale to farmers
raw materials for manufacturing such
tools, equipments, implements or bul-
lock-carts at concessional prices.

Literacy in Union Territories

2542 SHRI BHAGAT RAM. Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state the latest percentage of liter-
acy 1n Tiipura, Mampur, Mizoram and
Nagaland and all Unmion  Territories
separately”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER)
According to 1971 Census, the per-
centage of literacy (excluding popula-
tion n (»—4 age-group) 1s a8 under --

States

Manmpur . 38 477,
Vagaland : 31 32,
Tupura . 96 19",
[Jnton lerrilories
An lunan & Necobar Blandh 51 15 ,
Arunachal Pradesh . . 13 2bo,
Chandigarh . . 7O 43°,
Dadia & Nagar Haveh . 1f e
Dedin . . . . 6508%
(ioa, Daman & D 51 4fn,
Lakshadwoip  « . . 5t 76
Mirotam . . . 62 1@,
Pondiche 1ty . . 5% 87,

L
2543. St gER WA WOAW @ ¥
gt ot fewrf Wt Aww W
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e AW W WO W aed ¥
T d 190 Femare, 1977 % warvifen
¥ WA 4471 & IACH g A
g xR W O w4 fe

(%) w1 A W awrAT AW
T FrQTAT HT FOHL & At ¥ Faré
59 atqx wrgm, fagre, fapr ek
faesa 61 qteru ¥ srea gy o€ §
. ofx gr, ar  acEeaedy saYRr wr
g,

(&) 71 At7 aaf 7 qam@ Wiy
TATAT A9 &7 FTATAT T TOHLT A
31 fFay aafer ov2 7% ¢ 9w
ag FEFY YWAT qEHY A K AT
W

iy wit fxarf axma % ooa W
(s wey s feg) - (T) W,
fagur sitr fafssm &t AT A
r7r @ B 39 Aqm st arrArdw
1 AIAEWY F AZFTY F Ay ¥ wf
fedté s 720 g5@ ) fagre & it
IAT AT FTAT 20

(=) sw & 7gr 93ar |

Defeat of Indian Hockey Team

2544 SHRI RAMANAND TIWARI
SHRI RAMDAS SINGH

Will the Minister of EDUCATION
SOCIAL WELFARE AND CULTURE
be pleased to state

(8) the reasons for defeat of Indian
team 1n the hockey match between
India and Pakistan held 1ecently at
Karach:, and

(b) whether any re-ponsibility for
the defeat and selection of team has
been fixed or proposed to be fixed?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN) (a)
According to the Indian Hockey Feder-
atlon the ground conditions in Karachi
did not suit the Indlan players at all
as the ground was very heavy On
the other hand, the Pakistan team had
been given intensive training on this
particular ground for more than fwo
months

(b) No Sir The responsibility for
the selection and preparation of the
team rests entirely with the Indian
Hockey Federation which 18 an auto-
nomous and independent body

Regularisation of Colonies in Delhi

2545 SHRI KANWAR LAL GUPTA:
will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state

(a) what piogress has been made
by the Government 1n regularisation
of colonies 1n Delhi,

(b) 181t a fact that 1t wall take
years if the present speed 3 main-
ldined,

(e) what specific steps are bewng
taken to provide basic amemties in
these colonies unless they are regula-
rised,

¢d) 1s 11 a fact that there are horn-
ble insanitary conditions no waler
dramns, no pucca roads, no water
arrangements or sewer in those colo-
nies, and

(e} if so, steps taken by the Gov-
ernment to provide the same?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) to (e) An aerial survey
has been conducted It has been de-
cided to conduct a ground survey also
of each colony and r epare a develop
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ment plan. This plan will be examined
by a Technical Group already consti-
tuted, on which both Municipal Cor-
poration of Delhi and Delhi Develop.
ment Authority are represented. Muni-
cipal Corporation of Delhi have com-
pleted ground survey of 13 colonies.
Similar survey of 33 other colonies in
their area is in progress Delhi De-
velopment Authority is also under-
taking similar survey in their area.
While no time limit can be indicated,
efforts are being made to complete the
work within two wears. The -civie
amenities can be provided only after
layout plans of the colonies have been
approved. However, Municipal Cor-
poration of Delhi have provided a
sum of Rs. 50 lakhs in the current
fAnancial year to enable them lo pro-
vide the following basic amenities:—

1. Maintenance of cleanliness and
preventive measures against epide-
mics.

2. Filling of pits.
3. Provision of pavements
4. Provision of open drains

5. Fencing and grilling of Munici-
pal Parks

8 Provision of approach roads
upto unauthorised colonies.

Teaching of English in Secomdary
Schools

2546. SHRI HITENDRA DESAI Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) what is the factual pomtion of
teaching of English 1 Secondary
Schools in each of the States and
Union Territories; ang

(b) what Is Government's policy
regarding teaching of English in Se.
condary Schools?

Written Answers 108

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) Information from Btate Govern-
ments and Union Territory Adminis-
trations is being collected and will be
placed on the Table of the Sabha.

(b) The Government of India are of
the view that the three language for-
mula should be implemented in the
matter of teaching of languages under
which English can be studied as one
of the languages at the secondary stage
of school education

Toeam % et yomel & fg
tu wm

2547. ¥ QAo Uao WAMY : w1
formfor wite wrerer wan gfir v e

wd) 7@ T € g owen fw o

(@) #a71 &1 7 ITWH  ATEIC
¥ g9 wg@ar w1 wywreq far
i

(w) afz &, a1 Swr  TEww
w7

faatn Wit wmam wor  gfr e
grafe Wt (st fewwe ww) ¢
(%) 1977 & w¥wo ¥ wyATy,
I ¥ 4227 GHETHE WA §,
fort & 2831 widi ¥ syl 7
wEeqT K A W § W Aw et F
oft  sgweqr #Y WY §
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(w) stT () wwt $w
Teftvw wwretfer Swmr & wmety
sferrt o o wwre o Mt ¥
9 ® gt ¥ suveT v ¥ fg o
YA T FX JT IARTE R
¥ fag o swmy § feg de-
ORI Y Teg wa & forg G it g
¥ ofomr v ey wfem =7 o
faar Tar § |

Per Capita Compumption of Foodgrains

2548 SHRI K MALLANNA Wil
the Mimster of AGRICULTURE AND
IRRICATION be pleased to state

(a) what is the present average per
capita consumption of foodgrains in
the country and

(b) whether Government propose to
abolish the rationing of foodgrains 1n
view of the present bumper stocks®

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH) a() It is not feasible to work
out per capita consumption of food-
grains  However, the figures of per
capita availability from year to year
are avalable During the year 1977
the per capita availabiity of food-
grains for consumption 1s provisionally
placed at 1598 Kgs

{b) Except for Greater Calcutta and
Durgapur Asansol Industmial Complex
where gtatutory rationing 1s being con.
tinued at the instance of West Bengal
Government, there 18 no rationing any
where else in the country The pre
valent system 1s only that of famr
price shops, which operate ac a use-
ful tool for keeping the prices under
control

wk 1978 % T WE GATH WT W

2549 st ww waw forerdt c
it ot fewd =t 1@ T
wt por w7 fr

(%) wr wowrc W frwre o
1978 ¥ fadet ¥ wver waror wramy
AW,

(w) afx g, @ 3= foar swa
w1 ot fier fer 30 @ wmame et
o g e

(v) =1 Swr AR wATw W
JereA Aw A Y oy o wwar ?

sfe wie fawrf siwme @ vw
W (W WM v fey) @
forgrer w1 of & S W s
W7 WA F &7 farare g &

(@) s §t af gzar

() ¥ wATon w7 g § ST
ffmorw &1 fag g sremgw
¥ e ¥ afz @ wwr g

Financing of Operation Flood—Stage I

2550 DR VASANT KUMAR PAN.
DIT Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state

.»("} whether the European Econp-
mic Community hag proposed to inance
the II stage of Operation Flood in
India through the Indian Dairy Cor-
poration,

(b) if so how much ad and m
what form 1t 18 planned for the entire

rural development project which 1is
to start 1in mmd 1978,

(¢) how much financial assistetice
has been planned by the World Bank
for the above project, and

(d) what areas and sectors are fo
benefit by the above phase II of ‘Ope-
ration Flood' in the country?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIIT SINGH BARNALA) (a)
and (b) Yes, Sir EEC 15 expected to
donate 1,886,000 tonnes of Skimmed
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Milk Powder and 114,000 tonnes of
Butter Oil Funds will be generated by
sale of these commodities valued at
Rs 23520 crores and this will be used
to partly finance Operation Flood II

(c) Rs 17300 crores 1s expected to
be provided by the World Bank as
loan

(d) Under the proposed Project, milk
production and marketing will be taken
up 1n 155 districts in the rural milk
shed areas of the country These dis-
toicts will be part of a National Milk
Gnd to supply the marketable surplus
milk to 148 cities with a popula.ion of
1 lakh ard above

Selechon Grades to Hindl/Sanskmt
Teachers of Delhi Schools

2551 SHRI MAHI LAL Wil the
Mnister of EDUCATION  SOCIAL
WELFARE AND CULTURE be pleas
ed to state

(a) whether his Mimstry had duect-
ed Delhi Administiation vide letter
No  11014/7/75-UTI, dated 4th
March, 1976 to treat Hindi and Sans
krit Teachers as one category for
selection grade,

(b) if so, whether it contravenes
Mini«try s earlicr dizections contained
n letter No A-11014]4|75 UT1 dated
sth August 1973 to treat Hindi and
Sanskrit teachers as separate catego-
11es for selection grade

(c) the number of Hindi teachus
granted selection grade under orders
of 1871 and 1873 and the number of
eligible Hindl Teachers deprived of
this upgradation and reason; theiefor,

(d) the number of such teachers
alongwith their schools adversely affec-
ted by oiders of 1976, and

(e) steps taken to cancel orders
1s3ued during Emergency 1e 1978
and to grant seleclion grade to affec-
ted Hind: Teachers?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION SOCIAL
WELFARE AND CULTURE (SHRI-
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MATI RENUKA DEVI BARAKATA.
KI) (a) to (e) Information 15 being
collected from the Delhi Adrmunistra-
tion and will be laid on the Table of
the Sabha in due course

Link beiween Indiap and USSR
Universities

212 SHRI SAMAR MUKHERJEE
Will the Mimster of EDUCATION, 8O-
("IAL WFIFARE AND CULTURE be
pleasrd to stale

{a) wl ther duect inks arc soon to
1 estib1 cd h tween 14 pans of
Indian and USSR Universities to help
expang lndo Soviet Co operation 1n
the field of higher educition and

(b) if o ditails thireof?

THF MINISTER OF EDUCATION,
SOCIAL WELFART AND CULTURE
(DR PRATAP CHANDRA CHUNDER)
fa) and (b) The Indo-Soviet Cultural
I'xchange Programme 1976—78 provides
for atademie collyhoration  between
uuversthes/instituttons 1n the two
countries through exch nge of faculty
members and 1mplementation of joint
research projects in various flelds

The delq1s of the programme are
il being worked out

Book Finance Corporation

1553 PROF P G MAVALANKAR.
Wil the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state

(a) whether Government propose to
set up a Book Finance Corporation
io cater to the needs and requirements
of the publishing and book distribu-
tion industry at moderate rates of
interest,

(b) it so when and how; and

(c) 1f not, why not?
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THE MNISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL

WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARA-
KATAKI) (a) No, Sir

(b) Does not arise

(c) The National Book Development
Board, an advisory body set up by
the Mimstry of Education, had recom-
mended 1n 1972 the setting up of a
Book Finance Corporation The re-
tommendation was examined m con.
sultation with the Mimsiry of Finance
and the Reserve Bank of India In view
of the many practical difficulties hike
valuation of books in stock, manus-
cripts In process recclvables from
customers which are for small amounts
and realised after long delay nd in
absence of demand the stocks of books
may be only an intangible rcecurty
setting up of a Book Finance Corpora-
tion was not considered a feasible pro-
position

U 1 T
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Museum of Pre-Historic Civilizations

2555. SHR C. K. JAFFER SHARIEF:

Will the Minister of EDUCATION,
SOCIALL. WELFARE AND CULTURE
be pleased to state;
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(a) whether there iz any proposal
under the consideration of Govern-
ment to have a museum of national
status, which may present a compre-
hensive picture of man and hia acti-
vities from pre-historic times until the
bresent day to afford glimpses into
pre-historic civilizations; ang

(b) if so, the details regarding the
site and the amount of money
Government has approved in this re-
gard?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SO
CIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GULSHAN):
(a) and (b). Yes, Sir. A proposal to set
up a Museum of Man is under Govern-
ment's consideration.

Details of the project
worked oul.

are being

Houses for the Masses

2556. SHR] SARAT KAR: Will the
Minister of WORKS AND HOUSING
AND BUPPLY AND REHABILITA.
TION be pleased to state:

(a) whether Government have chal-
ked oul gny scheme g adopted any
policy to construct houres for the
masses in the country, during the cur-
rent financial yeur;

{b) if so0, the amount that has been
sanclioned for this purpose State wite,
and

(c) what has been the criteria
while sanciioning the amount for the
construction of the houses for the
masses?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The main highlights of
the proposed programme in the fiald
of housing are:—

(i) Adoption of a hnuiin; pro=
gramme almed at clearing the back-
log and meeling the additional de-
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mand due to population growth and
replacement of unusable houses, over
a period of 20 years.

(il) Restricing utilisation or
public funds for low income house-
holds so that larger number of
dwelling umits are constructed with
the resources allocated to this sector.

(iil) Provision of incentives to the
private sector for taking up housing
on a large scale,

(b) and (c) Central financial assist-
ance for all State Sector plan schemes,
including housing, 1s released to the
Stale Governments in the shape of
‘block loans' and ‘block grants’ with-
out their being tied to any particular
schenie or head of development. The
State Governments are iree to utilise
funds for various State Sector pro-
grammes ncluding housing, accord-
ing to their requirements and prion.
ties.

The uapproved plun outlay for hous-
ing for the year 1977-78 for all the
Stales/Union Territories 18 Rs 13320
crores For the (‘entral Sector plan
scheme, Subsidised Housing Scheme for
Plantation Workers, the approved plan
outlay for the year 1477-78 1s Rs. 2.10
crores. Apart from this, a total amount
of LIC. loan of Rs 1459 rrores has
bheen allocated to the State Govern.
ments

Land for Religious Institutions

2557. DR. SUBRAMANIAM SWAMY.
Will the Minisler of WORKS AND
HOUSING AND SUPPLY AID REHA-
BILITATION be pleased to state;

(a) whether it is a fact that DDA
has decided to increase thc price of
langd being allotted to religious institu-
tions;

(b) if so, by how much the price
has been increased; and

(¢) the reasong thereof?
THE MINISTER OF WORKS AND

HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR

BAXHT): (a) to (c). Due to increase
in the cost of acquisition and develop-
ment of land, Government have in.
creased the price of land for allotment
{o religious institutions from Rs, One
lakh per acre, fixed in 1864, to Re. 3
lakhs per acre, from Sepiember, 1877.

House Building Programmie in the
Capital

2558, SHRI YASHWANT BOROLE:
will the Minister of WORKS AND
HOUSING AND SUFPLY AND REHA-
BILITATION be pleased to state:

(a) whether a decision has been
tuken to build 40,000 houses a year
in the Capital to catch up with the
population growth;

{by whether this 18 to be done
through DDA when facts that have
come Lo hight after the fall of the last
Government about DDA have made
a sad reading; and

(c) if so, what steps are being taken
to ensure right execulion of works, i
1t 15 ut all to be entrusted to this
agency?

TH{E MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKIIT). (a) No, Sir This is only a
taige! lor tulfilment.

(b) This target 18 fo be achieved
through a multi agency system in
which the DDA will be one of the
agencies.

(¢) The DDA proposes to adopt the
specifications laid down by HUDCO,
tor future constructions. Regular
supervision of work, i1t is hoped would
ensure proper exccution,

Tek Chang Committee's Report

2559. DR. SUSHILA NAYAR: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be
pleased to state:

(a) whether his Ministry has made

a careful study of thy Tek Chand
Committee's report;
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{b) if so, what recommendations
thereln have been gccepted for imme-
diate implementation; "and

{c) progress made in the implemen-
tation of the same?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA C(IUN-
DER): (a) The subject of Prohitfion
being a State Subject, the report uf the
ptudy team on Prohibition headed hy
Justice Tek Chand, was sent to all the
State Governments, for necessary
action.

(b) The recommendations were di*-
cussed by the Central Prohibition
Committee in its meeting held on 24
March 1973. The main points of
agreement reached in the meeting are
indicated in the attached statement

(c) Government of India have ap-
proved the policy of introductng
total prohibition in the country with-
in a period of four vears,

Statement

Main points of agreement in the
Central Prohibition Commuitec mnect-
mg held on 24-3.1973.

1. There was general supnort for
the Directive Principle of State Policv
in regard to prohibition

While the Minister from Gujarat,
the Executive Councillor from Del
Shri Justice Tek Chand, Shri P B
Patwari and Shr1 Jeevenlal Jaram-
das advocated total prolbition the
others felt that enforcement of {otal
prohibition would not be possihle In
the near future due to'—

(a) financial constraints,

(b) administrative pioblems oi

enforcement;
(¢) illwcit distillation; and
(d) toxic and spurious hquor
2. It was agreed that every effort
should be made to control and rest-
rict the consumption of liquor, For
this purpose a number of measures
were suggested, These include—
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(a) acceptance of the principle of
local option;

tb) regulation of location of lig-
uor shops—there should be no shops
near places of worship, educational
mnstitutions, basties especially of
Harijans, and highways;

{c) introduction of dry davs-—pay
days to be uniformly dry cverv-
where—and restriction of business
hours of shops;

(d) imposition of general restric-
tion on;

(i) public drinking:

(ii) the strength of alcohol con-
tent of spirituous beverager-

(1) ket distillotion, and

(v} consumption of toxic and
spurious liquor/drugs

te} mmposition of special restrie-
tion on drinking by—

(1) young pecople

tu} drivers of vehicles
This may be done, if necessary, bv
suitable amendments to the 1aws
concerned, Drivers of wvehicles should
be subiect to breathaliser tests.

(f) banning of advertisements of
spirituous products 1if necessary by
making this a contractual obliga-
tion on the part of licencees,

(g) ntroduction of reviews of
excize pohicies which would eontri-
bute towards prohibition.

3 It was< generally felt that every
effort should be made to use educatio-
nal sysiem and mass media of infor-
mation for advocating prohmition
Support should also he given to volun.
tary organirations engaged in this
work

4 It was agreed that a special Com-
mittee of Ministers may particularly
look into the problems of the tribal
areas so as to protest the tribal popu-
lation from exploitation by liquor
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rl‘adur.n. This Committee may comprise
of the Ministers (incharge of Excise}
from

Bihar

Madhya Pradesh
Maharashtra
Orissa

Rajasthan
West Bengal

5, A special examination, it was
suggested, should be made of the fol-
lowing:

(a) prohibition in Union Territo-
ries; and

(b) take over of production and
sale of liguor till prohibition 1s
introduced.

6. It was recognised that ‘here is
need for research—sociological as well
as physiological—on the eflects of hu-
man consumption of alcohol on health,
nutrition, and preductivity,

7. The Central Governmenpt, it was
agreed, should be regularly supplied
with relevant statistics and also kept
informed of the various developments.

8, It was agreed that the Central
Prohibition Commitipe will meect once
a year,

Organisations for Urban and Town
Planning

2560. SHRI K, MAYATHEVAR:
Will the Minister of WORKS AND
HOUSING AND SUFPPLY AND RE-

HABILITATION he pleased to stute:

(a) the organisations for urban and
town planning under the Government;

(b) the periods for which they have
been functioning;

(c) the annual cost of cach organi-
sation; and

(d) the effectiveness of contribution
of each organisalion for realistic
urban planning and development be-

yond the stages of mlaug -and
learned papers?

THE MINISTER OF WORKS ANI’
HOUSMNG AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT); (a) The Town and Country
Planning Organisation is the only
Organisation under the Central Gov-
ernment for urban and regional
planning activities,

(b) The Town and Country Plan-
ning Organisation (formerly the Cent-
ral Regional and Urban Planning Or-
ganisation) was established in 1857.

(e) Annual expenditure is about Rs,
40 lakhs.

(d) Its activities have led to estab-
lishment of Town Planning Organisa-
tions in the States and major Union
Territories and evolution of legisla-
tion to control urban development in
number of States. With assistance
from this organisation more than 500
master plans/development plans have
been prepared all over the country,
Specific urban planning projects for
public sector undertakings and State
Governments have been drawn up for
actual implementation, and a number
of Guides and manuals have also
been prepared by it for technical
guidance.

Union Territories are the specific
responsibility of this organisation, It
prepared the Master Plan for Delhi
and also the regional plans for An-
daman & Nicobar Islands, Dadra &
Nagar Haveli and Goa, Daman and
Diu,

Distribution of Butter Oll to Poor
People

2561. SHRI AHMED M. PATEL: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that butter
oil is given a3 a free gift by the
European Economic Community for
the masses;

(b) if so, the reasons for selling it
@Rs. 17|- per K.G.; and
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(¢) whether Government will con-
sider o sell it on ration cards at
cheaper rate to the poor people of the
country to make the bost use of the
courtesy shown by the European
Economic Community?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, the
EEC has supphed some quan-
tity of butter oil as free
gift to India on the condition
that the funds generated through sale
of butter oil will be utilised for dairy
development programmes in the
country.

(b) The price of butter oil has been
fixed at Rs, 17/- per Kg. which is
considered reasonable, after taking
into consideration the fact that this
sale price is not likely to affect ghee
production in the country and conse-
quently milk production.

(c) At present no proposal is under
consideration of the Government to
sell butter oil gn ration cards at chea-
per rate to the poor people,

Schemes from West Bengal

2562, SHRI ROBIN SEN: Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state

(a) whether it is a fact that several
schemes have been referred to his
Ministry by the LA.W Department of
the Government of West Bengal for
consideration and zanction;

(b) if so, what are those schemes,
and

(¢) what zteps Government have
taken so far in regard to those sche-
mes?

THE MINISTER OF AGRICUL.TURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA)- (a) and (b),
Reports in respect of twn major and
fifteen medium irrigation schemes
have been received in the Centra'
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Water Commission from the Govern-
ment of West Bengal. Names of
these schemes are given in the at-
tached statement,

(c) With regard to the report on
Ajoy Dam at Tilabani, the State Gov-
ernment has been requested to send
a detailed report, which is awaited.
In respect of the medium irrigation
schemes, the comments have becn sent
to the State Government on 12 sche-
mes and the replies of the State Gov-
ernment are awaited, The other major
project wiz. Upper Kangsabati and
three medium irrigation schemes are
in various stages of examination in
the Central Water Commission.

Statement
NEW SCHEMES
Major Scheme
1 Ajoy Dam at Tilabani
2 Upper Kangsabati (Purulia &
Bankura)

Medum Scheme
1 Gazal Taft Scheme (Malda)

2 Bandhu Extension (Purulia)
3 Rellh Khola (Darjeeling)

4 Construction of water courses
(DVC)

5 Extension and Improvement of
Irrigation System (DVC)

6. Salda (Purulia)

7 Kairubara (Purulia)

8 Dimu (Purulia)

9. Karru (Purulia)

10 Putiary (Purulia)

11, Lining of Mayurakshi Canal
System.

12, Harai
(Purulia)

13, Jarda Irrigation Scheme (Jal-
paiguri)

14, Irrigation Scheme on tributary
of river Kumari (Purulia)

15, Kuskarni Irrigation Scheme
(Birbhum).

Irrigation Scheme
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Production of Paddy at Government
Agricultural Farm

2563, SHRI RAJ KRISHNA DAWN:
Will the Minister of- AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government is pro-
ducing paddy in their agriculture
farms;

(b) if so, the details thereof;
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(¢) cost per quintal of paddy; and

(d) what is the Government paddy
procuring rates per quintal from far-
mers?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir.
The States Farmg Corporation of
India produces paddy at wvarious
farms.

) =T
Year Area sown Production Average yield
(July-june) (Hec.) (qtl.) per hec. (gtl.)
1976 . . . 3280 118662 36+ 19
*1977 - . . 3407

123500 36' 25

¥Provisional,

(e) The farms of the State Farms
Corporation of India produce paddy
primarily for seed purposes, the cost

of which comes to Rs, 7938 per
quintal.
(d) The procurement price of

coarse varieties uf paddy for 1977-78
marketing season is Rs, 77.00 per
quintal,

Residual problem of Refugees from
former East Pakistan

2564, SHRI SAMAR GUHA: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether Government have
made any assessment regarding the
remaining problem of rehabililation
of refugees from former East Pakis-
tan;

(b) if so, facts thereabout;

(¢) whether Government have re-
ceived any complaints/report/memo-
randum/request from the Government
of West Bengal, Tripura and other

States facing with the problems of
rehabilitation of former East Pakis-
tan refugees;

(d) if so, facts thereabout;

(e) whether Government have or
will have consultation with the con-
cerned State ‘Governments regarding
rehabilitation of East Pakistay re-
fugees; and

(f) if so, facts thereabout?

THE MINISTER OF STATE OF
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION (SHRI
RAM KINKAR): (a) and (b). Yes,
Sir, At present, the total number of
families awaiting resettlement is
9,749, According to the plans formu-
lated, all these families are proposed
toe e resettled by 1982-83,

(c) and (d), The Central Govern-
ment has received communications
only from the Governments of West
Bengal and Trippra regarding the
residuary problems of rehabilitation
of migrants from former East Pakis-
tan, Information about the conients
of the West Bengal Government’s
communication have already been laid
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on the Table of the Sabha on
21-11-1877 in reply to Unstarred
Question No. 1119, The @Government
of Tripura in their communication
has raised points regarding financial
assistance for improvement of eco-
nomic condition of migrants by under-
taking schemes for weavers and seri~
culture; establishment of small scale
industries; continued assistance for
the P. L. Home; rehabilitation essis-
tance to camped out families etc. As
the proposal involves extending as-
sistance to families who have already
deserted, this question is under ex-
amination,

(e) and (f) The resettlement sch-
emes/programmeg for the migrants
from former East Pakistan are invari-
ably formulated in consultation with
the State Governments conecerned.

gt agT # faafegamea wt e
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National Seeds Corporation

2566 SHRI H 1. P SINHA- Will
the Mmster of AGRICULTURE &
IRRIGATION be pleased to state.

(a) the total number of officers and
employees 1n National Seeds Corpora-
tion of the Ministry and the number of
Hariyans and Adivasig out of them and
the percentage of Harijans and Adivast
employees to the total number of offi-
cers and employees there, and

(h) the number of officers and em.
ployees promoted in the sad Beeda
Corporation and the percentage of
Harygan and Adivasi employces pro-
moted out of them?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA):
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1) {{) Total number of officers and employees ason 811297 + o+ .« 1146

) No. uf Harijans/Adivasis (SC/ST).
(#ii) Pzrcentase of Hnri]lm,Ad.wuii to the tots] aumber of ufficers and

. . . . . . 142

employeer . . . »  12:40%
(b) (11 No. of officers and rmployces promoted from the date of uubluhmem
of the Corporation to the end of December, 1977 . 617
(i2) No. of Harijans/ Adivasis promoted out of (i) above . . . . 52

(#ir) Percentate of Harijans/ Adivasis promoted . . . . . B8-49

Double Cropping Plan for Self Suffici-
ency in Ollseeds and Foodgrains

2587. SHRI SUSHIL. KUMAR DHA-
RA: Will the Minister of AGRICUL-
TURE AND IRRIGATON be rleased to
state:

(a) what 1s the detalled Plan Pro.
gramme of Government regarding
Small Irrigation and very Small Irriga.
tion Scheme for cultivable lands;

(b) 18 Government aware of the fact
that irrigation 1s the most major factor
for cropping;

(c) has the Government any Plan
Programme for double cropping and
multi-cropping for full utilisation of
ahout 30 crores of acres of cultivable
lands throughout the year: and

(d) has our government any desire
for agricultural revolution within a
short span of time lo make the coun-
try fully self-sufficient in respect of
food and oil-seeds?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) It 11 pro-
posed to create an additiona) irriga-
tion poiential of 9 milllon ha from
minor irrigation schemes (which
would incluile small irrigation as well
as very small irngution gchemss) dur
ing the next Plan, i.e. 1978-79 to 1982-
84.

{b) Yes, gir.

3991 L8—5

(¢) The net sown area during 1973~
74 was 142,76 million ho and the gross
cropped area was 160.10 milhion ha.
The gross cropped area is expected to
increase to 200 million ha, in 2000
AD, mamly on account of increase in
area under multiple cropping as a
result of irrigation and other measu-
res,

(d) Maximum ecmphasis is being
laid on undertaking measures to make
the country fully self-sufficient in
respect of food and oilseeds in a short
span of time.

Rental of the Government Owned
Houses

2569, SHRI VASANT SATHE: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether Government have decid-
ed tp revise upward the standard rent
for houses owned by them in the capi-
tal,

(h) 1f so, details of the proposal
under consideration and the extent to
which the standard rent is likely to be
increased for various types of Quar-
ters/Bungalows,

(c¢) whether Government are consi-
dering rationalisation of rent charged
for the furniture provided in the Gov-
ernment Quarters/Bungalows; and

(d) if o, details thereof?
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THE MINISTER OF WORKS AND
HOUSING AND oUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b), As recom-
mended by the Public Accounts
Committee, it has been decided that
the cost of land and the expenditure
on its preparation shall also be taken
into account for working out the
standard licence fee of Government
residences under F. R. 45-A, with
effect from 1-4-1878,

The increase n licence fee on this
account is expected to be 11 percent
in case of hutted accommodation, 8
per cent fortypelltolV ard 9 jer
cent for type V to VIII residences.
The increase for type 1 residences is
being finalised.

(e) and (d), The rates of rent being
charged for furniture m Government
quarters/bungalows are already on o
rational basis.

Water Supply to Bombay

2570. DR. BAPU KALDATE .1l
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased fo state:

(a) whether there 1s a scheme o
augment the water supply fo Bombay
city;

(b) whether due to Maharashira's
Government's delay in  supply of the
project report the loan promised hy the
World Bank lapsed; and

(c) whether Government have again
made any efforts in this regard?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) No, Sir.

(c) Question does not arise,
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Supply of Elettriclly connection to
Traos-Jamuna Reséitlement Colonies

2571, SHRI JAGANNATH SHAR-
MA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be ypleased to
state:

(a) whether Government had assur-
ed 1n March, 1977 to supply electricity
connections to DDA resettlement colo-
nies particularly in  Kichari  Pur,
Kalyan Puri and Trilok Puri in trai s
Jamuna area;

(L) whether some applications have
also been received by Guvernment for
these connections with a security depo-
s5it of Rs 40 per applicalion,

(c) whether those applications aie
still pending with DDA for about a
keriod of 11 monh. and

td) f so, what steps Government
propose 1o take for the supply of eler-
trieity to these residents?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): 1a) No. Sir

(b) and (c). The DESU. sldl-
ted accepting applicalions from wvari-
ous applicants to get an idea of the
number of residents who are intercs-
ted in tuking individual electric con-
nections The 1esponse was Very
poor and it is commercially not viable
for the DESU. to undertake this
work No applications were received
by the D, D. A.

(d) No decision has go far been
taken regarding the mode of financ-
ing the project.
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Bugarcang Arrears

2572. S8HRI BALA SAHEB VIKHE
PATIL:

SHRI SHYAMA PRASANNA
BHATTACHARYYA:

‘Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether it is a fact that the
arrears of sugarcane prices dues to
growers from the sugar mills have ac-
cumulated to several crores of rupees;
it s0, the factory-wise and year-wise
position of arrears;

(b) whether he 1s aware of the
demand made by the cane growers at
the 11th meeting of the Indian Sugar-
cane Development Council held at
New Delh1 recently for imposing
penalty on the defuulter malls for
delayed payment of sugarcane prices;
and

(e} if 30, what action ha, been
taken to clear these arrears imme-
diately to prevent the cane growers to
switch over to other c1ops in place of
sugarcane?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir, The
arrears of cane price dues for supplies
of cane to sugar factories for the
season 1977-78 as on 15-2-78 amoun-
ted to Rs. 80.40 crores as against total
cane price payable amounting to Rs.
332.01 crores, The percentage of cane
arrears as on 15-2-78 comes to 24.2.
A statement showing the state-wise
position of cane purchased during
1977-78 upto 15-2-78 as well as the
arrears of cane price for the previous
seasons as on 15-2-78 is laid on the
Table of the House. [Placed in Lib-
rary See No LT-1784,78.)
Factory-wise details of the canc ducs
are not available,

{(b) No such declsion for; imposing
penalty on the defaulting mill for de-
‘layed payment of sugarcane prices
was taken in the deliberations of the
Indian Sugarcane Development Coun-

cil held on 6th February, 1978, at New
Delhi, However, Shri H. S, Sandhu,
Chairman, Indien Sugarcane Develop-
ment Council, in his address suggested
severe penalty to be imposed by the
State or the Central Government on
sugar factories for any delay in pay-
ment of cane price over a3 week from
the date of supply by cane growers.
The sugarcane (contirol) Order, 1966,
allows a period of 14 days for pay-
ment of dues from the date of supply,
Delays beyond this period will make
the factory liable for payment of inte-
rest at 15 per cent and also for pro-
secution under the Essential Com.
modities Act, 1955.

(c) Another statement listing steps
taken by the Government to reduce
arrears 18 laid on the Table of the
House, [Placed in Library. See No.
LT—1784/78].

Selection of Indian Team for World
Hockey Cup

2573, SHRI VIJAY KUMAR MAL-~
HOTRA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Indisn Team selected
for the World Cup Hockey Chaimp.on.
ship 1s the best Team in his view:;

(b) the suggestions given by All
India Council of Sports to the Indian
Hockey Federation in this regard;

(c) whether Indian Hockey Fede-
ration has accepted these suggestions;
and

(d) the steps being taken by Gov-
ernment to ensure that the best Indian
Team is sent to the World Cup Hockey
Championship?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN): (a) According to the Indian
Hockey Federation, the hockey team
selected by it is represenied by the
best players in the country.

(b) and (c). The Executive Com-
mittee of the All India Council of
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Sports at its meeting held on the 5th
December, 1977, expressed the view
that withdrawal by the Indian Hoc-
key Federation of two of the players
immediately after they had reported
at the Coaching Camp in Patiala in
November, 1977, in  respense fo the
invitation of the IHF was neither
consistent with discipline nor fair to
the players, It suggested to the IHF
to take & fresh look at the situation
so as tfo resolve the controversy in
the best Interests of the Indian hoc-
key. However, the IHF did not ac-
cept this suggestion, But, subsequen-
tly in February, 1978, after seeing the
performarice of the team in the Indo-
Pakistan Test series, it decided to
made some changes in the team on
its own,

(d) Government have neither in-
terfered nor propose to interfere with
the selection of the Indian team for
participation in the World Cup Hoe-
key Championship which is entircly
within the jurisdiction and responsi-
bility of the IHF.

Rehabilitation of wuprooted Bangla-
desh refugees from Dandakaranya
(M.P.)

2574. SHRI PURNA SINHA: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be plensed to state:

() whether a large number of
Bangladesh refugecs who were rehabi-
litated in Dandakaranya in Madhya
Pradesh have been made refugees
once again and they have been invit-
ed by a Minister of West Bengal to
shift to that State promising them
land and money angd some such
families have already reached Cal-
cutta;

(b) if so, the reasons for these re-
fugees being deprived of land and
other rehabilitation assistance from
Dandakaranya authorities and whe-
ther any local sections of the people
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are responsible for their present
movement to West Bengal; and

(c) steps Government are going to
take sither to restore their original
homesteads jn Bangladesh or to reha-
bilitate them somewhere else in India
in such a way as would ensure their
soclal ang economic security?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATIOTN (SHRI RAM KIN-
KAR): (a) A large number of dis-
placed persons’ families have left
Dandekaranaya since 24th February,
1978 for destinations in West Bengal
till date, misled by propaganda from
interested elements that there was
scope for their resettlement in Sun--
derbans, West Bengal. Government
of India are not aware of these dis-
placed persons being invited by a Mi-
nister of West Bengal to shift to that
State,

(b) The refugees appear to have
decrived themselves of land and re-
habilitation assistance due to volun-
tary desertion Necessary  enquirles
made from Government of Orissa and
Project Authorities reveal that there
is no basis for the allegation of ha-
rassment by any local sections of the
people.

(c) The question of restoring their
original homesteads in Bangladesh
does not arise, Government adhere to
the schemes for their rehabilitation
in the Dandakaranaya Project are
under implementation.

Dam at Patora over river Zonk

2575, SHRI AINTHU SAHOO: Will
the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are pro-
posing to construct a dam at Patora
village over river Zonk to provide
irrigation facilities in the drought
prone areas of Raipur in Madhya Pra-
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desh and Nawaparas sub-division of
Kalshandi district in Orissa; and

(b) if so, whether any survey has
been conducted by the Government
since it relates to most backward
areas of two States?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). The Government of Madh-
ya Pradesh have reported that Oris-
sa Government have a proposal to
construct a dam near village Patora
on Zonk river to provide irrigation
within Orissa State boundary and
that there is no proposal as yel for
irrigation from this dam in Madhya
Pradesh State The State Govern
ment have further intimated that no
survey in this regard has been done
by them.

National Training Institute; for
Sportsmen

2576, SHRI SAUGATA ROY: Wwill
the Mmister of EDUCATION, 8O-
CIAL WELFARE AND CULTURE be
‘pleased to state:

(a) whether Government are con-
sidering o establish different Nation-
al Training Institutes to provide a
rcgular national leve] coaching ete.
to the promising junior sportsmen of
our couniry especially in Cricket,
Hockey and Footbsll;

(b) whether Government propose
to take over the management of
different sport; bodies/recogmiseq as-
sociationg to create g healthy atmos-
.Phere as well as to adopt uniform
policies/programmes for the develop-

ment of sporty in our country; and
(¢) if so, the details thereint

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN): (a) No, Sir, However, the
National Institute of Sports at Patiala
with a second campus at Bangalore

and 23 Regional Coaching Centres in
different parts of the country, is

already providing coaching facilities
1n 16 sports disciplines including Crie-
ket, Hockey and Football

(b) No, Sir

(c) Does not arise.

Subleting of shops in NDMC Markets
in South Delhi

2577, SHRI MANORANJAN BHAK-
TA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether it 1s o fact that a
large number of shops in the New
Delhi Municipal Committee Markets
m South Delhi colonies are illegally
sublet and are being occupied by non-
allottees;

(b) if so, the full details in this re-
gard; *

(c) whether any steps are being
taken to transfer the tenancies of
those shops to the persons at present
occupying them or to evict the un-
authorised occupants from those
shops; and

(d) if not, reasons therefor?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir, Subletting
and pccupation by non-allottees have
been noticed in 62 shops in NND.M.C,
Markets in South of Rajpath.

(b) Detalls are given below:—

1. Prithvi RajMarket . 5shops
2. Pandara Road Market . 5shops
3 C;:‘l_nl M.arket .‘Kidu:ai Nl‘- 11 shops
g e,
5. South Market, Kidwai Nagar  2shops
6. Nauroji Nagar Market . 2shops
=. Aliganj Market : . 1shop
8. Laxmibai Nagar Market . 7shops
0. Netaji Nagar Market . 8shops
10. Basruker Market 4 shops
11. Begum Zaidi Market . 5 shops
12. Loudhi Road Market . 11shops
62 shops

(c) Steps are being taken to evict
the sublettees, who do not seck re-
gularisation of allotments in  their
favour, as also to regularise the a#l-
lotments in favour of sublettees, who
request regularisation of allotments,
in accordance with the policy laid
down by the Commiitee from time
to time.

(d) Doeg not arise,
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Funds to States for execuiton of -
Irrigation Schemes )

2578. SHRI RANJIT SINGH: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether more attention is being
paid by the Union Government for
the execution of irrigation schemes
(major and minor) in different States
of the country;

(b) it so, whether more Central
funds were provided to different
States as compared to the last year; -
and

(c) the details of the break-up of
the Central funds allocated for the
purpose?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)

Yes, Sir.

(b) and (c). Central assistance
is given to the States in the form of
block loans/grants which ig not re-
lated to any sector of development or
specific scheme. However, with a
view to accelerate the pace of
execution of selected major and me-
dium irrigation projects, additional
outlays in the form of advance Plan
assistance were given during the
years 1975-T6 to 1977-78, State-wise
details of advance Plan assistance re-
leased during 1975.76 and 1976-77 and
the amount sanctioned for the year
1977-78 are given in the enclosed
statement,
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Statement

Additional outlays (Adpance Plan Assistance) for Mﬂ,gvr and Medmm Iingaticr Preg, 1 dtomg
1975-76 to 1977-7

(Rs. crores)

1976-77  1997-78

State 19753-76  Amount As sanc-  Minm
il
+3 Mediom
Andhra Pradesh . . . . . 500 075 800
Bihar . " ' . i & 5°00 g+ 00 7' 20
Gujarat . . . . . . 7'g0 300 11°00
Haryana . . . . . . 500 6-50 6+ 00
Jammu & Kashmir o . . . o 75
Karnataka . . . . . 215 3°55 11°00 200
Kerala . . ' . v . 2'10 2+ 50 5'00 1:00
Madhya Pradesh . . . . . 175 11°00 2:00
Maharashtra 550 385 15 00 2-00
Oriasa . . . . . . 1°00 200 4* 00 1-00
Punjab “ . ' ' . ' 1°50 B-00

Rajasthan .

Tamil Nadu

Uttar Pradesh . . . . .
West Bengal . . . .
Himachal Pradesh . . N .

ToTAaL .

600 §-00 7°30

Nil
1500 8-00 6+ 50
100 0:50 5700 o' 50

050

———

5580 3990 100'00 900

— e
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Fishing Port at Chinna Muttam

2580 SHRI K T KOSALRAM
Will the Mmmster of AGRICUL-
TURE AND IRRIGATION be pleas-
ed to state

(a) whether investigation for hav-
ing a Fishing Port at Chinna Muttam
near Kanyakumar: has been complet-
ed;
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(b) whether the feambility report
has also been received by Govern-
ment, and

(¢) if so0, when the above work wall
be taken for execution”

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT S'NGH BARNALA) (a)
Yes, Sir

(b) Yes, Sir

(¢) Certain additional data ;n res-
pect of the Projec 1s being obtained
before ap investment decision could
be taken

Higher levy prices for sugar produced
in Andhra Pradesh

2581 SHRI M RAM GOPAL
REDDY Will the Mimister of AGRI-
CULTURE AND IRRIGATION be
pleased to state

(a) whether Government has been
urged for higher levy prices for sugar
produced 1n Andhra Pradesh, and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRT BHANU
PRATAP SINGH) (a) Yes Sn

(b} Levy sugat prices have been
revised recently and the prices in all
the zones increased The price of
#ndhra Pradesh zone has been rais-
ed from Rs 14196 per quuntal to
Rs 15999 per quintal (for D-29
grade) an increase of Rs 1803 per
guntal

Lapse of sanctioned grant for drink-
ing water scheme in Madhya Pradesh

2582 SHRI GIRIDHAR COMANGO
Will the Minster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state'

(a) whether his Mmistry 15 aware
of the fact that the interest.free loan
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sangtioned by the Government of India
to Government of Madhya Pradesh
for the purpose of drinking water
schemes for the year 1977-78 has not
yet been fully utilised and as a resull
Rs. 2.5 crores may lapse;

(b) if so, the steps taken by the
State and Centre to utilise the money
in time; and

(c) the reasons for the delay in
implementation of the Scheme and
investment of the sanctioned money?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c¢). Rs. 250 lakhs
have been released to the Govern-
ment of Madhya Pradesh during
1977-78 as cent per cent Central
grant (and pot interest-free loan)
for providing safe drinking water in
problem villageg in the State, The
State Government has already spent
a sum of Rs. 57.277 lakhs on the
execution/completion of rural water
supply schemes of problem villages
under Centrally Sponsored Accele-
ra'ed Rura] Water Supply Pro-
gramme upto the end of January,
1978, On personal contact made by
the Officers of the Mimstry of Works
and Housing, the State Government
bave geared up their machinery to
utilise the entire amount of Central
assistance, (released under this Pro-
gramme) by the end of the current
financial year.

Drinking Water in Ruaral Areas

2583. SHRI SAMAR GUHA: Will
the Minister of WORKS AND HOUS-
ING AND SUPFLY AND RE-
HABILITATION be pleased to state:

(a) whether the Central Govern-
ment provided financial aid to various
Stata Governments for increasing
drinking facilities in the rural areas
(1977-78) ;

(b) if so. terms and conditions of
such aid and the break-up of the

funds provided to various States and
Unilon Territories for the purpose;

(c) the facts about the actual imple-
mentation of the schemes for increas.
ing for drinking water facilities
achieved or likely to be achieved by
various Stateg within the stipulated
period;

(d) whether all the States will be
able to complete their schemes by
31st March, 1878; and

(e) facts thereabout?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(by A Centrally Sponsored Acce-
lerated Rural water Supply Pro-
gramme has been launched this year
under which 100 per cent grant
assistance 13 being given fo Ciates/
Union Territories during 1977-78 for
providing safe drinking water to pro-
blem villages, where the source of
water js more than 1.6 Kilometres
away or where water borne diseases
like cholera etc. are endemic or
where toxic impurities like iron.
chlorides and fluorideg are dissolved
in water. The break-up of funds
expected to be provided to various
States and Union Ternitories under
thi, Programme during 1977-78 is as
under: —

Nme of the State/ Funds

Union Territory provided

(%%, in lakhs)

1 2

1 Assam . . ) . 57 6o
2. Andhra Pradesh 152 30
3. Bihar . . . . a249-80
4. Gujarat . s12- 8o
5. Haryama . 142- 10
6. Himachal Pradesh . . 202 6o
7. Jammu & Kashmir . 152" 8o
8 Kamnataka . . i 142* 30
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TION, SOCIAL WELFARE AND
H 2 CULTURE be pleased to state:

9. Kerala 102° 00
10. Madhya Pradesh . a52- 80
11. Maharashtra . 203- 8o
12. Manipur . . . . 52' 50
13. Meghalaya . . . 57° 50
14. Nagaland . . . 77 50
15 Orissa ' N . 182- Bo
16. Punjab . 102* 10
17. Rajasthan . 282 90
18. Bikkim . . . . g6 50
1g9. Tamil Nadu . . . 217- 30
go. Tripura . f . " Bo* 50
21. Uttar Pradesh . 852- Bo
22. West Bengal . a42-8o
U.T.s.

1. Andaman & Nicobar Islands 20' 00
2. Arunachal Pradesh . ; 50" 00
8. Delhi . . . " 10' 00
4- Goa, Daman & Diu . . 10°00
5. Mizoram . s . : 1500
6. Pondicherry . . . 10° 00
3792° 50

(cy to (e). Under the new Cen-
trally Sponsored Programme, ahout
4600 problem villages aro expected
to be (overed by the end of March,
1978, 1n various States/Union Terri-
toriecs The Programme envisages
covelage of all problem villages num-
bering about 1.13 lakhs (as per sur-
vey made in 1971-72) in 5-6 years.

Call-girls rackets in major cities

2584, SHRI NATVERLAL B PAR-
MAR: Will the Minister of EDUCA-

(a) whether Government are aware
of the Call-girls rackets prevailing in
major cities of the country and its
impact on the society;

(b) whether Government propose to
study the extent to which this evil
prevails and analyse the socio-economlie
factor rcsponsible for thig trade; and

(c) the steps proposed to be taken
fo stop this profession?

THE M'NISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEV[ BARA-
KATAKI): (a) While Government
is aware of the prevalance of this
vice, no comprehensive information
on the call-girl racket is available.

(b) Some studies covering this pro-
blem have been made by individuals
and Committees from time to time.
With the implementation of the Sup-
pression of Immoral Traffic in Women
and Girls Act, 1056, the c¢vil of pro-
stitution in its commerciali~ed lorms
ha, heen prohibited

(c) The Central Government has
been exhorling the State Govern-
ments to ensure enforcement of the
Suppression of Immoral Traffic in
Womeap and Girlg Act, 1956 With a
view to makmg the legislation more
effective. a numbe* of proposals for
the ~mendment of the Act are under
consideration of the Government,
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Maintenance of L LG., DDA Flats in
Lawrence Road, Delhi

2586. SHRI G, M. BANATWALLA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government are aware
of the dilapidated condition of Low
Income Group D.D.A. flats in Lawrence
Road built only four or five years ago,
the plaster of which is falling, rocfs
are dripping and there is dampness in
every flat, as a result the flats are giv-
ing a shabby look;

(b) if so, what arrangements have
been made for their repairs; and

(¢) whether Government are alsc
aware that these flats have not been
white washed for the past four years,
and if so, how the common portions of
these flats are proposed to be white
washed?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Delhj Develop-
ment Authority hag reported that no
such complaint has been registered
with them. However, they have
noticed that at a couple of places the
plaster is falling off the walls due to
salt peter action.

(b) All defects which are pointed
out within a period of six monthg of
the allotment are made good by the
Delhi Development Authority as a
matter of practice; otherwise the de-
efects are to be remedied by the alloi-
teee except for common  portions
which are to be maintaineg by the
registered agencies,

(¢) White washing is to be done by
the individual allottesg themselves.
White washing of common portions is
to be done by the registered welfare
agencies elected by the residents.
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Alternpiq Sifes for the Flot Holders of
Loni Road, Delhi by DDA

2587. CHAUDHURY BRAHM PER-
KASH: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the Delhi Development
Authority has since taken a decision
to give alternate sites to the allottees
of plots of land in Lonj Road where
the land is still in dispute;

(b) the number of such allottees
who opplied for altermate gites;

(c) whether these allottees have
agreed to pay extra charges for the
alternate sites and also to pay further
charges for registration though they
have once paid such charges for the
Loni Road plots;

(d) what is the hitch in taking a
final decision in this regard;

{e) whether there is some person
or persons who are responsible for
delay in taking a decision; if so, action
taken against them; and

(1) how many times the represen-
{atives of these alloitees met him
and other officials of DDA and the
nature of assurances given to them?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) Yes, Sir.

(b) 189, upto 7th March, 1978.

(¢) No, Sir. Np declration re-
garding payment of registration fee
and extra cost has been asked for.

(d) 1000 plots have been made
available and efforts are under way
for carving out 1000 additional plots.

(e) Efforts were under way to get
the stay order issued by the High
Court vacated. Since this has not
been successful, Delhi Development
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Authority s trying to arrange for
alternative allotment of plots.

(f) No record of wvisit; has been
maintained. However, as and when
the allottees of Loni Road plots met
the officials of the Delhi Development
Authority, th were assured of
sympathetic consideration,

Insiitntes for Toxological Study

2588, SHRI D. B. CHANDRE
GOWDA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) what are the details regarding
the number of institutes in the coun-
try equipped with the facilities to
make a toxological study and what are
their charges for conducting tests of
insecticides on particular specics of
insects; and

(b) whether the Registration Com.
mittee of the Central Insecticides
Boards has laid down any standard
formula for registration?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No precise information js available on
the Laboratory facilities/expertise
available to conduct the toxicological
tests (not toxological as mertioned in
the Question) in the country, How-
ever, a Joint Team of Experts from
the Ministry of Agriculture and Pes-
ticide Industry identified five public
sector and three private sector lead-
ing leboratorieg involved in pesticides
toxicology to undertake texicological
tests on pesticides. The charges vary
between Rs. 1,000/- to Rs. 60,000/-
depending on the type and number
of tests and the leboratory undertak-
ing the investigations.

(b) Yes, Sir.
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Bestuiment among Basearch Sokolurs
of Delhi University i

2580. SHRI K. A RAJAN. Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
eq to state

(a) whether Government's attention
has been drawn to s news item ap-
pearing 1n “Indian Express” dated 30th
January, 1978 regarding tne wide
spread resentment among the teachers
and research scholars of Delhi Univer-
mty over the way in which the fleld
grants are used by some Departments

(b) if so, the details thereof,

(¢) whether Government have con-
ducted any mnquiry into these allega-
tions, and

(d) 1if s0, the detalls and action
taken thereon”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) Yes, Sir

(b) to (d) According to the in-
formation furnished by the Umver-
sity of Delhi the news report 15 fac-
tually not coriect The teachers and
research scholare of the Department
of Chinese and Japanege Studies
have bv a Resolution passed unamm-
ously at a meeting on 30th January,
1978 contiadicfed the news report
The Head of the Department of
Crunese and Japanese Studies has
also 1°sued a statement clarifying the
position  which appeared 1n the
Indian Expresg of 8th February 1978

fugre wt feran§ aficito
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Amount paid to Teachers under UGC
Scheme

2531 SHRI DURGA CHAND Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state

(a) whether the Umversity Grants
Commission has distributed large sum
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of money under various schemes to
the teachers of Universities after
August 1977;

(b) if so, the amount given under
such scheme during the above period;

(c) the number of teachers ifrom
each University who have been given
this amount during above period;

(d) the amount given to each Uni-
versity under each scheme during the
above period;

(e) whether applications were re-
ceived from the teachers under the
schemes; and

(f) if so, when?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAFP CHANDRA CHUN-
DER): (a) to (f). According to
the information furnished by the
University Grantg Commission, no
new schemes were imtiated by the
Conimission after  August, 1977,
under which large sums of money
are distributed to teachers of univer-
sities. However, the Commission has
been implementing, for the past
several years, variougs Pprogrammes
under which grants paid by the Com-
mission to the universities are in-
tended to encourage research by tea-
chers, and to improve their profes-
sional competence. These programmes
include support for major, minor
and shori-term reseaich programmes
in science, advanced rcsearch or
short-term projects in humanities
end social sciences, award of Na-
tional Fellowships/Associaleships Re-
seatch Associateships and grants for
preparation of university-level books,
etc. Proposals under these pro-
grammes are received from the uni-
versities from time to time and they
are considered by the Comimission on
the recommendations/advice of the
expert panels, committees, etc. Since
August, 1977, the Commission has
«disbursed about Rs, 1,03,50,000/- for
~various research programmes jn 74
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universities and 3 institutions deema-
ed to be universities involving about
736 teachers. Similarly under the
programmes of~ Fellowships/Asso-
ciateships and preparation of books,
the grants paid since August 1977 are
about Rs. 4,92,600/- in respect of
abou' 140 teacherg in 57 universities
and three institutions deemed to be
universities.

Population of Tiger and Lions

2592. SHR1 DURGA CHAND:

SHRI DHARAMASINHBHAI
PATEL:

Wil] the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
Lo state:

(a) whether tiger population in the
country is gradually geiting extinct;

(L) if so. steps being taken to
preserve the tiger and other wild life
in the country; and

(c) the total number of lions and
tigers, separately, in the country at
present?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir.

(b) For the pre.ervation of Wild
Life in the country, some of the im-
portant steps bheing taken are as
follows:

(1) With the enactment of the
Wildlife (protection) Aect, 1972,
which has now been adopted by
all States with the exception of
Jammu and Kashmir and Naga-
land, special legal! protection has
been given to the endangered spe-
cies including tigers from ex-
ploitation and stringent punishment
provided for infringement of the
provisions of the Act.



157 Written Answers PHALGUNA 22, 1800 (SAKA) Written Anstwers 158

(3) Export trade of most of the
threatened species hag been con-
trolled, particularly since India be-
came a party in 1876 tp the Con-
vention on International Trade in
Endangered Species of Wild Fauna
and Flora.

(3) The habitat in which wild-
Hfe can prosper is being increased
by constituting larger areas as Na-
tional Parks and Sanctuaries where
al| possible pro‘ection is being
afforded to wildlife The “Project
Tiger” has been launched in ten
selected habitats to afford protec-
tion 1o this threatened species.

(4) For ensuring effective and
scientific management of sanctua-
ries, national parkg and other wild-
lifc areas. ccparate wildlife wings
within the Forest Department are
leing established in some of the
States and Union Territories

(c) The lion and tiger population
in the country ;5 respectively es'i=-
mated at 180 and 2202 The Jast
cPnsus of hons was carvied out in
1974 and hions are confined only to
Gir Forests,

Applications for Milk Token with
DM.S under VIP Category

2593. SHRI DURGA CHAND: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased fo state:

(a) what is the number of mpplica-
tions registered with DMS under VIP
category us on 1¢y March, 1876 for
milk tokens;

(b) what is the number of milk
tokens issued so far by the DMS
against the applications registered
under VIP category as on 1st March,
1976 and what are the reasons for
which the pending applications under
that category have not been disposed
of;

(c) by when fhe pending applica=-
tions under the above category ave
proposed to be disposed of; and

(d) whether it is a fact that fresh
applications for milk tckens are not
entertained by the DMS and if so,
what are the reasons therefor and
when it 15 proposed to entertain fresh
applications?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
42086.

(b) 4208, There are no pending
applications in this category,

(¢) Question does not arise jn view
of (b).

(d) The Delhi Milk Scheme has al-
ready achieved its optimum level of
the distribution of milk, As there is
no scope for the expansion of the
exirting handling capacity of the
DMSs plant. It would not be possible
for the DMS to register fresh appli-
catione for 1ssue of milk tokens.

Agriculture and Irrigation Scheme in
Orissa

2504, SHR1 PADMACHARAN SAM-
ANTA SINHERA: Will the Minister
of AGRICULTURE AND IRRIGA-
TION be pleased to state:

(a) is there any Agriculture, Irriga-
tion Development Project (Scheme) in
Orissa;

(b) if so, when it was started and
where it is located:

(r) amounts provided for the pro-
ject for expenditure year-wise;

(d) if all amounts have not becen
spent the reason therefor and who is
respansible for this; and

(e) action taken for this and what
amount has been spent in establish-
ments from the beginning?
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THE MINISTER OF _AGRICUL
TURE AND IRRIGATION (SHR!
SURJIT SINGH BARNALA): (a)
An Orissa Agricultural Development
Project and an Orissa Irrigation Pro-
ject, assisted by the International
Development Association (IDA), an
affiliate of the World Bank, are cur-
rently being implemented in Orissa.

(b) The aforesaid two projects be-
came effective from the 28th June,
1977 and the 16th January, 1978, res-
pectively. The Agricultural Deve-
lopment Project will cover the whole
of Orissa, The scope and coverage of
the Irrigation project is as follows:
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(1) construction, over a five-year
period of medium jrrigation pro-
jects, covering about 68,000 hectares
throughout the Btate;

(ii) command area development
in three existing major irrigation
Systems-Hirakud, SBalandi and Maha-
nadi Delta—consisting of consolida-
tion of about 200,000 heciares of
irrigated lands and construction of
on-farm works (field channels and
drains, access crossings, and other
associated structures) on a consoli-
dated area of about 57,000 hectares.

(¢) Year-wise phasing of estimated
costs, as provided in the respective
project reports, is as follows:

(Rs. in lakhs)
Total Total cost
IDA ——
Name of the credit Year-wise
project Million 19t and qrd 4th sth Tutal
Dol Year Year Year Year Year
1. Orisa Agricul-
tural Develop-
ment Project 20 g0 B29 30 1202°80  704'40 gB2'go 390 60 ghoo'o0
2. Orima  Trriga-
tion Project :
(i) For medium
irrigation pro-
Jects ., 52°90  440°00 111200 2485 0o 2745'00 2467 oo gag7%00
(i) Land Gon-
solidation &
on-Farm works 595 124060 15700 24500 66700 119900

(d) and (e) Complete information
on these parts of the question 1s
awaited from the State Government
and wil] be placed on the Table of
the House, when received

Import of Foodgrains

2595, SHRI AMARSINH V. RAT-
HAWA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) how much Foodgrains was im=
ported from various countries during
1976-T7 and 1977-78 of various variety;

{b) how much out f it hag been
given to India as an aid and loan;

(e) what is the production in the
couniry during the above period; and

(d) whether the Government hag
decided any change in the policy of
import of foodgrains?
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THE MINISTER OF BTATE IN
THY MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b) A
statement giving the requimte infor-
mation is laid on the Table of the
House.[Placed in Library. See No.
LT—1788/178).

(c) The total production of food-
grains in the country during 1076-77
was 111.57 million tonnes, Similar
information for 1977-78 would be-
come available only after the close
of the agricultural year ie. sometime
in Juiy-August, 1078, However, ac-
cording to present indications, the
production of Yoodgrains during 1877-
78 is expected to be considerably
higher than in {he previous year

(d) Government policy continues
to be to review periodically the need
for foodgraing Imports keeping in
view the requirement of publie dis-
tribution system, crop prospects, in-
ternal availability of foodgrams, price
position and other related factors and
to arrange import of foodgrasins only
when it is considered absolutely
necessary No commercial purchases
of foodgrains from abroad have been
made so far since June, 1976 onwards,
nor is any import contemplated in
the near future.
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Directlye to States Re. Use of Water
Resources

2509, SHRI SUKHDEV PRASAD
VERMA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
Pleased to state:

(a) whether the Central Govern.
ment has 1ssued directives to State
Governments suggesting use of water
resources;

(b) if s0, the details thereof;

(c) whether it is wlso a fact that
has found the water

Gevernment
m in dam reservoirs to be very
unsatisfactory; and

——

(d) the steps being taken to aug-
ment storage for meeting the needs of
agricultural operational programme of
various States?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b) Great emphams is laid on
the States to effect more efficient use
of waters avallable m the existing
irrigation system by taking up pro-
jects for modernisstion and prepar-
ing regular operational programmes
for different irrigation systems and
monitoring them with g view to
progressively step up the operational
efficiency.
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(¢) and (d). Adequate mnumber of
storage sites to conserve the monsoon
flows are not available. The State
Governments have been advised to
draw up a perspective plan for future
development identifying all projects
which would have to be taken up for
tapping the available water resources
in the State. Btudies are also pro-
posed to be undertaken for pilot pro-
jects for underground storage of flood
flows in the Ganga Basin.

Jawaharial Neiru University
Teachers Demand

2600. SHRI AMAR ROY FRADHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have
received recently the demands from
the teachers of the Jawaharlal Nehru
University; and

(b) if so, the details in this regard
and the action taken by the Govera-
ment?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) No, Sir,

(b) Does not arise.

Participation of Indian Hockey Team
in Argemtina

2601, SHRI AMAR ROY PRA-
DHAN: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Government have
decided to send India’s Hockey Team
to Argentina for participation in the
World Cup Tournament despite poor
and miserable performance of the
Indian Hockey Team with Pakistan
recently; and

{b) if so, the reasony therefor?
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Regularisation of Unauthorised
Colonies .

2603, SHRI UGRASEN: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether Government propose to
modify the Master Plan of Delhy in
connection with regularisation of
those colomes where more than 60 per
cent construction of houseg hag taken
place, and

(b) if so, the details thereof?

THE MINITER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT):; (a) and (b) In the process
of regularisation, wherever neces
sary, change of land |use will
be considered with reference
to the provisions of the Mas-
ter Plan/Zonal Plans in terms of
para 2(v) of this Ministdy's letter
No. J-18037/113/14/UD dated
16-2-1877, a copy is laid on tha Table
of the House [Placed in Library. See
No LT-1786/78.]
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Sindhi Refugees of Ulkammagar and
- Eapori

2005. SHRI R. K. MHALGI: Will the
Minister of WORKS AND HOUS-
ING AND SUFPLY AND REHABILI-
TATION be pleased to state:

(a) whether there are certain pro-
blems pending for years to be solved
by the Government of the Sindhi
refugees of Ulhasnagar mand XKapori
olﬂony in Thana District of Maharsh-

(b) if so, what are they and their
nature;

;c) what are the reasons for delay;
an

(d) what steps Government propose
to take in near future to solve the
said problems of Sindh refugees?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KAR): (a) to (d). Government are
not aware of any specific problems
concerning the Sindhi refugees of
Ulhasnagar and Kaporicolonies. The
rehabilitation of displaced persons
from former West Pakistan wag com-
pleted long ago and they have become
part of the mainstrea mof nationel
life, There are, however, some com-
pensation cases of individual clalmants
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which ere pending disposal. The
number of sukh pendig claims in
respect of Uthasnagar amd Kapori
colonies above is not separately
available, but {he number of such pen-
ding cases for the whole Bombay re-
glon which includes these two colo-
nies by the end of February, 1878
was 6§34, Residuary work also concerns
finalisation of the cases of allottees
of tenements in colonies by issue of
transfer documents. This work was
transferred to the State Government
of Maharashtra with effect from 1-8-
1971 and pecessary powers under the
Displaced Persons (Compensation &
Rehabilitation) Act have been dele-
gated functionaries of the State Gov-

ernment,

Per Hectare Yield of Wheat
2806. SHRI SUKHDEV PRASAD
VERMA: Will the Minister of AGRI-
CULTURE & IRRIGATION be
pleased to state:

(a) an average yleld per hectare of
wheat currently;

(b) whether the Government have
taken up a very ambitious plan to
increase the per hectare yield of wheat
in the country; and

(c) if so, the details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION SHERI
SURJIT SINGH BARNALA): (a)
The average yield of wheat in the
commtry is 1394 kgs. per hectare
(1976-17)

(b) Yes, Sir.

(¢) The steps being taken to in-
crease the productivity of wheat in
India include: (i) increasing the ir-
rigated area in the wheat growing
States; (il) increasing the coverage
under most suitable high-yielding
varieties of wheat. (iil) adequate gnd
timely supply of inputs and special
fertiliser compaign in selected dis-
tricts; (iv) training of extension siaft
and farmers in the latest production
technology developed by the agricul-
tural research institutes:; (v) coordi-
natlon bitween State Agriculture Ir-
rigation and Electricity Departments

for un-intercepted
of électricity and
(vd) acceleration of the supperting
programmes like the scheme of Mini-
kit Demonstrations, Adaptive Trails,
and the scheme of ‘Heplacement of
Rust.suscepflble Varieties with rust
resistant varieties in Hill areas, etc.

Rent charges of halls for onltural
programmes

2807. SHRIMATI PARVATHI DEVI,
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it isa fact that cul-
tural organisations engaged in promot-
ing the rultureg of diverse mationg to
intermingle, induce National Integra-
tion and enrich the cultural life of
Delhi find it very difficult to organise
shows and arrange entertainment pro-
grammes due to exorbitant rents
charged for halls;

(b) what steps Government propose
to take so that the Cultural associa-
tiong are charged concessional rates
as 1n the past; and

() the details thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Out of a number ofhalls
in Delhi being used for the purpose,
two hal's, viz,, the Mavlankar Audi-*
torium and the Vigyan Bhavan are
under the Central Government. Rents
fixed for these two halls are not cx-
orbitant,

(b) and (c). Do not arise.
Produetion of raw cotton, pulses and
ollseeds

2608. SHRI S. R, DAMANI:
SHRI BHARAT BHUSHAN:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
refer to the reply given to Unstarred
Question No, 1722 on the 24th Junea.
1977 regarding rise in prices and state:

(a) the details of implementation
of the crash plan ag recommended by
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the Special Committee appointed by
Government for increasing produc-
tion of raw cofton, pulsey und oil-

(b) ths detaily of financial support
given for the purpose and its manner;
and

(¢) whether the expected results
have materialised during the kharif
season and if so, what ig the increase
in production of these items?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). The details of implemen-
tation of the crash plan and financial
support given for the purpose, are as
follows:—

Oilseeds:

Plant Protection: In order to in-
crease the production of groumdnut
and rape-mustard, the Special Group
had recommended stepping up of
coverage by plant protection measures
on these crops by resorting to serial
operations and ground campaigns on
a larger scale than hitherto An
amount of Rs. 144.08 lakhs was ac-
cordingly sanctioned for this purpose
The amount is intended towards sub-
sidy on aerial spraying operational
charges at R8 25 per ha. in the case
of small and marginal farmers uand
Rs. 17.50 per ha. for others, and on
ground spraying operational charges
at Rs, 750 per ha. so as to ensure
coverage of contiguous large blocks
of land and the participation of small
and marginal farmers.

In order to control the pest white
grub subsidy has been extended at a
rate of 50 per cent on the cost of che-
micals,

A strong surveillance programme
with regard to the major pest of mus-
tard, viz., ‘aphis’ had been organis~d
to enable sprayingg operations to be
taken up in the verv imtial stage.

Seed Production: An additional
amount of Rs 23 lakhs has been provi-
ded towards subsidy at Rs. 150/- per

quintal to be made available to the
National Seeds Corporation/State Seed
Corporations/State Farms Corpora-
tion of India to enable them to pro-
duce and supply quality seed to the
farmer at a price not more than 2§
per cent above that of the commercial
produce, Arrangements have been
made in consultation with the State
Governments and the seed producing
agencies for taking up a cycle of pro-
duction of groundnut seed during the
summer Seasons, 1877-78,

Fertiliver: A vigorous compaign had
been launched by the major ground-
nut in paddy-groundnut rotation, The
season to popularise the application
of phosphatic fertiliser to groundnut
crop as it promotes root development
and thus helps the crop to tide over
moisture stress conditions.

Summer groundnut: The canel ir-
ngated areas in the southern States
offer good scope for increasing the
area under summer irrigated ground-
nut i npaddy-groundnut rotation. The
State Governments have been reques-
ted to get the programme implemen-
ted in areas suitable for production
of groundnut by:

(i) restricting water supply to
light irrigated crops like groundnut
during the rabi/summer season; and

(i1) giving sufficient advance in-
tmation of the availability of
water during the growing season of
the crop.

Price Support; The Government of
India have since announced the price
policy for oilseeds for the year 1977-
78 under which support prices have
been fixed for groundnut, sunflower
and soybean and the National Agri-
cultural Cooperative Marketing Fed-
eration (NAFED) has been entrusted
with the purchase operations at these
prices. The support prices flxed are:

(i) Rs, 160/- per quintal for the
fair average quality of groundnut-
in-shell for the 1977-T8 season as
against a support price of Re. 140/-
Per quintal for the 1976.77 season.
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(i) Rs. 1457- per quintal and Fs.
168/~ per quintal, inclusive of pro-
motional premium of Rs. 10/- per
quintal in each case, in respect of
soybean and sunflower seed respecti-
vely of fair average quality for
1977-78 geason, The support price
for sunflower seed for the 1877-78
season represents an inerease of Rs.
15/- per quintal over the support
price for the previous year.

FPulses.

Short term: To increase producti-
vity by:

(a) Use of rhizobial culture: The
Btate Governments have been advised
to increase the production of rhizobial
culture dunng 1977-78 so as to cover
larger areas, In case of bigger states
like M. P., Rajasthan and Uttar Pia-
desh additional funds have been
given to expand the Microbiological
laberatories facilities for production
of increased quantity of rhizobial cul-
ture.

(b) Application wf phosphatic fer-
tilisers: It has been clearly demonst-
rated through the Cantrally Sponsored
Scheme on pulses development that
application of phosphatic fertihizer to
grain and rather pulses @ 40 kg
P205 with a starter dose of 10 kg.
Nitrogen gives about 3-34 quintals of
additional production per hectare.
The State Governmentg have been
requested to stock the requisite quan-
tities of fertiliser for supply in pulse
producing areas.

(¢) Adoption of meed based plant
protection measures; Pod borer is a
serious pest of gram and arhar (tur)
in certain areas, The State Govern-
ments have been advised to intensify
the pest surveillance umts and
launch special compaign to protect
their crops by timely control meas-
ures,

(d) Extension and training: Special
training courses for extension workers
particularly of the intensive pulses
cultivation districts being onganised
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during each season on the above tech-
nology so that they can further im-
part this training at farmer's level in
their respective areas. An alloca-
tion of Rs. 50,000 has been made for
training programme during the cur-
rent year,

Increasing area under pulses (Net
at .the expanses of main crops
through:

(a) Summer cultivation: The isola-
tion of short duration varieties of
moong and urd has opened up new
possibilities of taking an additional
crop of moong or urd in between the
two major crops. This programme
has vast seope in the States of Uttar
Pradesh, Madhya Pradesh, Bihar, Raj-
asthan and Haryana, The State Gov-
ernments have been advised to cover
large areas under this programme.

(b) Cultivation of moong and wurd
in rice fallows: In eastern and
southern States there are possibilities
of growing moong or urd with the
residual moisture after harvest of
rice, The States of Assam, Andhra
Pradesh, Karnataka, Orissa and West
Benga] have been advised to popula-
1ise this programme during the cur-
rent year.

(c) Inter-cropping of pulses: In
northern states moong can be cultiva-
ted as mter-crop in between the 10ws
of cotton and sugercane. Similarly
moong can be inter-cropped in arhar
and cotton growing States of Andhra
Pradesh, Gujarat, Karnataka, Maha-
rashtra and Madhya Pradesh. The
State Governments have been advised
to cover large areas under moong,

Long term:

Seed is the basic input and the ex-
panded programme in pulses can not
be undertaken without a sound seed
multiplication programme. The spe-
cinl group suggested a central sector
scheme for production of breeder's,
foundation and certified seed of
varieties of All India importance at
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a cost of Rs, 7.81 lakh, The schome
has started functioning from Kharif
m-r The Indian Council of Agricul-

tural Research, various Agricultural
Universities, National Seeds Corpora-
tion and State Seed Corporation have
been involved to take up stage-wise
seed multiplication

During the kharif season State
Governments had been requested to
increase production of pulses special-
ly ‘eahar’, It was suggested to States
that package of practices should be
followed in the arhar growing dis-
tricts. The State Governments have
taken up the campaign by mobilis-
ing the staff of Agriculture and deve-
lopment Departments by organising
various training programmes at dis-
trict/block and willage levels.

Subsequently State Governments
have been directed to organise a
National Campaign on pulses produc-

tion especially gram during rabi 1977-
78, It was suggested to stats Gov-
ernments that they should prepare 2
list of districts which are important
frem the point of view of area of
gram, fix targets for consumption of
phosphatic  fertilisers, and stock
these fertilisers at the convenient
places to ensure timely availability
to the farmers. The States were
also asked to stock various pesticides,
plant protection equipment and seeds,
arrange mass training of the farmers
and make available credit for pur-
chase of inputs by the farmers, In
this connection discussions were also
held with the officer of the State
Governments to ensure supplies and
take up programme as envisaged.

The details of the financial support/
assistance given to the various agen-
cies under the Centra] Sector Sche-
me for quality seed production are
given below:—

Item

— =

Pattern of central amistance/rate
of subsidy

L. Breeder's secd production
Moong, urd and cowpea
Lenta]
Gram and arhar
Pray . . f '
II. Foundation seed production .
IIN. Certified seed production
IV. Training of Extension Workers

. . Ra, sno/- per quintal
. Rs 350/- per quintal
. . Rs goof- per quintal
» Ras. 200/ per quintal
Rs. 150/~ per quintal
Rs. 150/- per quintal

. An amount of Rs. 50,000/ has

been earmarked during 1977~

for training of Extension work-
ers @ Rs 6,000/- per training

Colton:

(i) Contdol of cotton pests: The
Government of India have sanction-
ed a sum of Rs, Rs 100 lakh to take
up aerial spraying over an area of
B5.76 lakhs ha. in the States of Pim-
Jab, Haryana, Gujarat, Karnataka,
Andhra Pradesh and Rajasthan.

(1) Seed Production: The gov-
ernment of India have raised the su-
sidy from Rs. 5 per ha (or Rs. 25/-
per quintal) to Rs. 150 per quintal
strengthening the need  production
and distribution programme through
National Seeds Corporation/State

Seeds Corporation
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(iil) The existing ICDP has been
extended to cover an aditional area
of 1.6 lakh ha. in 8 rainfed cotton
growing districts at a total cest of
Rs, 25.00 lakh.

(iv) The concerned State Govern-
ments were requested to intensify the
training programme for the farmers
particularly for ensuring optimum
plant population through the use of
good quality seeds and control of
pests during the current season,

For implementing the recommenda-
tiong of the Special Groups of Secre-
taries financial assistance of Rs. 511.8
lakhs has been provided guring 1877-
78 under the Centrally Sponsored
Scheme of Intensive Cotton District
Programme,

(c) Firm estimates of production of
oilskeds, pulses and cotton durng
1977-78 would become available after
the close of the agricultural yesr, ie.
sometime in July-August, 1978. Iiow-
ever the overall production of five
major oilseeds in the country during
1977-78 is expected to be considerably
higher than in the previous year, The
tota]l production of pulses and cot-
ton is also likely to show increase
over {he levels achieved in 1676-77.
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Amsisiance from U.S. and UK, for
utilisation of river water

2610. SHRI Y, P. SHASTRI:

Will the Minister of AGRICUB-
TURE AND IRRIGATION be rleased
to gtate:



tiwo countries; and

(c) the economic assistance likely
to be received from each of these

THE MINISTER OF AGRICUL-

(b) and (c). Do mot arise.

Forelgn Technology for Rural
Development

2611, SHRI A. BALA PAJANOR:
BHRI RAGHAVALU MO-
HANRANGAM:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleas-
ed to state:

(a) the precise plans evolved for
purposeful uge of appropriate techno-
logy for rural development;

(b) whether the team of 80 foreign
businessmen have made an offer by
way of appropriate technologies to
quicken pace of rural development;

(c) the particulars of such techno-
logy indicating whether the same ean-
not be achieved by our own advances
of science and technology; and

{d) the reactions of Government to
the offer?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
BHANU PRATAP SINGH): (a) The
Appropriate Technology Unit in the
Ministry of Industry has been engag-
ed in the task of entrusting specific
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projetts to specialised résedrch 4ins-
titutiens/iaboratories in the coumtry
with a view to developing apprepriate
technology relevant to the country’s
immediate needs.

These needs have been
BE—

(i) development of water tech-
nology pertaining to irrigation pur-
poses (including construction of ir-
rigation wells, development of ir-
rigation pumps and water lifts, im-
provement of water conveyance and
distribution systems), land deve-
lopment, land levelling and land
shaping and surface water prob-
lems relating to drinking purposes
in the rural/backward areas;

(ii) Conservation and disinfecta-
tion of foodgrains in the rural areas;

(iil) hamessing of wind power in
rural areas;

(iv) utllisation of
and vegetable wastes;

(v) brick making by single fa-
milies for self-employment in the
rural/backward areas;

(vi) timber operations. wood
processing, wood seasoning and uti-
lisation of timber waste products;

(vi) timebr operations, wuood
goods and foodtvear manufacture
with stress on design and equip-
ment jmprovement; and

identified

agricultaral

(viii) appropriate farm building
and rural housing designs including
er;prwed technology for rural hous-

(b) No Sir.

(c) Does not arise.
(d) Does not arise,

Assigiance to Blind Schools aé Delhi

2812, SHRI AGHAN SINGH THA-
KUR:; Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state:



(a) whether his attention bas been
drawn to the news item published in
‘Indian Express' dated Bth January,
1678 under caption ‘Bling School fec-
ing Crisis’; and

(b) U 5o, the reaction of Govern-
ment thereto and whether Govern-
ment propose to incresse the amount
of assistance of Rs. 2.5 lakh already
promised?

(b) The Andh Mshavidyalaya is beng
requested fo mgke a formal applica-
tion for financial assistance,  which,

on belng received, will be duly consi-
dered

Purehase of gunay bags by FCI dur-
Ing Lt throe years

2614. SHAI 1, L. KAPOOR: Wil
the Minister of AGRICULTURE AND
mGATION he plsased to state:

(c) Dames and addresses of present
suppliers who have been asked to sup-

Dlyolﬂmdm separately, to-
gether with quantity intended to be
purchased?

THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): () Food Corpora-
tion of Indla gensrully purchase gun-
nleg through DGB&D by placing in-
dentg on them, In emergent cases how
ever purchases have been made som-
times directly by the Corporation i:—
gelf Break-up of purchases mace
during the last three years is as be-
low —

T p— -

Purchases Purchascs _durectly

of mew by FCIL
new VW
b NewBags Old Bags
DGS&D
P

Bales Bags Bags
920,447 10,90,271 * 1,00,000
404,022 1,50,400 Nil

93,520  5,90,000 Ml

(b) and (c). Detail; may be seen in
ibe statement laid on the Table of the
House. [Placed in Library. See No.
LT-1787/78].
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Plans to Increase storage capacity of
FC1

2617 SHRI K A RAJAN Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state

(a) whether Government have
drawn up some plans to increase the
storage capacity of the Food Corpora-
tion of India and

(b) 1if 80, the details thereof*

THE MINISTER OF STATE IN
THE MINISRY OF AGRICULTURE
AND IRRIGATON (SHRI BHANU
PRATAP SINGH) (a) Yes Sir

(b) Various measures have been
taken to increase the storage capacity
such as—

(1) Apart from expediting com-
pletion of construction works 1n
hand an agreement with the Inter-
national Development Association
has been signed m January 1978 for
construction of 3575 mullion tonnes
of additional capacity (including
about 6 lakh tonneg already under
construction) for storage of food-
graing

MARCH 19, 107%
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(3) Encpuraging privaty parties {0
construct godowns on fheir ownl

(3) Hiring of slorage sccopmodae
tion through various sources

Unauthorised Oslonies in Delhl

2618 CHAUDHURY BRAHM PER-
KASH Will the Minister of WORKS
AND HOUSING AND SUPFLY AND
REHABILITATION be pleased to
stale

(a) the particular reasons for de-
lay in regulansing the unauthorised
colonies 1n Delhi,

(b) whether it 153 a fact that m
1970—72 53 colonies were regulari-
sed 1f so, whether any plots have
been leased out there angd construc-
tion work started,

(c) whether the Government hed
then put certain conditiong about
lea<ing out the plots of land in the
regularised colonies during 1970—72,
and

(d) whether now 1t 15 proposed to
withdraw thege conditiong to improve
the situation and help in development
of regularised colonies®

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT) (a) The preparation of re-
gularsation plans requires detalled
site surveys which are in progress

(b) The Standing Committee ¥ Mu-
nicipal Corporation of Delhl regularis-
ed 53 unauthorised colonies during
the yearg 1670-72 The plots, hwowever,
have not been leased out



199:  Written Anewers PHALGUNA: 12, 1800. (FAKA) Wirilten. Anssolrei; 190,

(6) Thé Dellsi Administretion had
laid down that the land coversd by the
colonies would be acquired and the

lities. Two owners of the structures in
thase colonies were to mads lessees.

(d) No decision hag sp fay been
taken.

Condral Ald for Comsiructien of
Fishing Harbour withia Paradesp
Port Area

2619. SHRI BIVAJI PATNAIK: will
the Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

{a) whether the Orissa State Gov-
ernment has been asking the Central
Government for the last seven years
for aid to eonstruct a fishing harbour
within the commercial port mrea of
Paradeep;

(b) is it a fact that even after the
State Government has sent a final
revised project involving a cost of
Rs, 311,18 lakhs the formal sanction
hq&baen delayed; and

(v) if so, the remsons therefor?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yea, Sir.

(b) The sanction has not been issu-
ed

(c) The revised Project Report was
received only in November, 1877, from
the Port Trust and it is under exami-
nation by various Appraisal Agencies.

Sanetion for Fishing Harbour at
Gepalpar

2620. SHRI SIVAJI PATNAIK:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whather Government are seale
that due to Centre's non-sanctioning
of Gopalpur port, the amount of
Rs. 5.22 Inkh which Centre sanctioned
during the Fourth Plan for fishing
harbour, could not be spent for that
purpose;

(b) if so, the reasons for not sanc-
tioning the port; and

(c) whether Goverament propose
to re-consider the matter?

THE MINISTER OF AGRICUL-
TURE AND IRRICGATION (SHRI
SURJIT SINGH BARNALA): (a) to
(c), The proposal for constructing a
fisheries harbour wat Gopalpur was
linked with the proposed develop-
ment of a commercial port under the
Ministry of Shipping and Tramsport.

Project Report, however, is awaited
from the State Government.

Symposium on Arid Zone Research
and pevelopment held at Jodhpur

2621. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
sta‘e:

(a) whether a five-day international
symposium on arid zone research and
development at the Central Arid Zone
Research Institute, Jodhpur was held
on 14th February, 1978;

(b) if so, whether about 200 experts
from all over the country and 50 from
International agencies and affected
countries participated in the sympo-
sium;

(c) if so, the subjects discussed and
the decisiong arrived at; and

(d) whether Government have
examined these decisions if so, action
taken thereon?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
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SURJIT SINGH BARNALA): (a)
Yes, Sir,

(b) At this Symposium 389 Sclen-
tists participeted out of which 41
delegates were from Internutional
Agencies and foreign coun'ries.

(c) The major subjects discussed
st this Symposium were:
(i) Palaeo—Environment, Evolu-
tion of arid zone,

(i) Climatological studies, water
balance, Drought amelysis and
Miero-climatic features,

(lii) Land resource survey, Re-

mote sensing, soil and land use
Planning,

(iv) Phyto—Geography, Ecosys-
tem studies, successional changes,
Desertification and eritical indica~

tors,

(v) Physiological behaviour and
responses of some arid zone plants,

(vi) Crop production under limit-
ed moisture conditiony and soil
management,

(vii) Irrigation techniques and
water management,

(vili) Saline water use in irriga-
tion,

(ix) Genetic improvement of crop

(x) Grasg land munagement and
forage crop production,

(xi) Silvi and Silvi-Pastoral
studies,

(xii) Arid Horticulture,

(xili) Livestock production, nut-
rition and Physiology,

(xiv) Arid zone Agro-technology
and engineering,

(xv) Wild life Conservation, De-
sert ecology and Plant Protection,

(xvi) Human Resources and
Socio-economic constraints.
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(xvil) Desert management tech-
nology and its adoption.

Recommendations:

The major recommendations were:

(i) The Symposipm endorsed the
recommendations of the Science
Associations' Beminar, held at Nal-
robi on 21—25 August, 1977, con-
cerning the great importance of
identifying physical, biological and
social indicators of desertification
angd"of developing methods of test-
ing and applying them in selected
areas;

(ii) In view of its experience in
the relevant fields, CAZRI, Jodh-
pur be supported at national and
international levels in establishing
indicators of desertification and
methods of applying them parti-
cularly the gocial indivators;

L]

(lii) Western Rajasthan be one of
the selected areas for tes'ing the
validity of such indicatorg and
CAZRI be afforded the (facilities
and support to monitor desertifica~
tion in thig region,

(1v) the determination of priori-
tieg in research and development be
more closely guided by and linked
with studies of the demographic,
social and economic factors;

(v) In rainfed areags more em-
phasis be given to the refinement of
water harvesting techniques and
watershed management, and the
design and treatment of storage
reservoirg to munimise losses

through seepage;

(vi) assessments of local ground-
water resources and of the ground-
water balance be carmied out, to
facili‘ate their rational and conser-
vational development,

(vil) In areag where saline water
is useq for irrigation more emphasis
be given, for further studies on the
effect of irrigation with saline
water on soll gtructure and crop
yield and quality, and on the deve-
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lopment of models for predicting
the  build-up of salindty in the seil;

(vill) Development of techmolo-
gles for the reclamation of salt-
affected Jands using natural pre-
cipitation or saline or sodic ground
water;

(ix) Livestock-breeding program-
mes based on sclection for such
qualities as heat-tolerance and effi~
ciency of conservation of low-
nutritive fodder to animal produets;

(x) Intensifieq research in the
flelds nf fodder and fruit trees, in-
digenous and exotic smited to arid
environments;

(xi) Intensification of rescarch
activities on soil management and
crop production, improvement in
traditional practices, basic resource
conservation and alternate energy
sources;

(x1) The establishment of desert
nationa] parks and wildlife reserves
on a priority basis;

(xu1) Research intp the efficient
and economic preservation of excess
forage produced in years of high
rainfall

(d) The recommendationg of the
Symposium are being examined by
the Indlan Council of Agricultural
Research.

Biggest Irrigation Scheme

2622. SHRI R, V. SWAMINATHAN:

SHRI PRASANNBHAI
MEHTA:

SHRI CHITTA BASU:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
1o state:

3091 LS—T7

(a) whether Union Government are
consideting o biggest Erigution

.
(]

(b) i so, what are the main points
of the scheme;

(c) whether this scheme wag pre-
pared four years ago but hag been
reconsidered by the intervention of
the Prime Minister; and

(d) when it is likely to be imple-
mented?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (d). Proposalg aiming at formula-
tion of a nationa] plan for the apti-
mum development of the water re-
sources of the country have been
under examination of the Govern-
ment, One such proposal iz the
Ganga-Cauvery Project, a concept
based on paper studies, which envi-
sages pummng of water of the Ganga
for about 150 days during the high
flow period and linking the Ganga
with the Cauvery by a canal passing:
through the basing of the Sone, Nar-
mada, Tapi, Godavari, Krishna and
Penar to meet partially the water de-
mand of the drought prone areas of
the region.

Another such proposal is the Gar-
land Canal Scheme received from
Capt Dastur 1n Sep‘ember, 1075
This comprises construction of Hima-
layan Canal 1500 miles long connect-
ing Ravi to Brahmaputra with 50
integrated reservoirs along the sou-
thern slopes of the Himalayes and
extending for 1100 mules beyond
Brahmaputra with about 40 inte-
grated reservoirs and subsidiary
canalg from the Himamlayan Canal at
right angles at interval of two miles.
The scheme also envisages Central
and Southern Garland Canal about
5800 miles long encompassing the
Central Plateau and Southern Penin-
sula with subsidiary canals at 2 miles
interval with 200 integrated reser-
voirs and connecting the Himalayan
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Canal with this Canal for trensfer of
waters from the former, Reservoirs
are also proposed at Nagaur in Rajas-
than with a capacity of 300 million
acre feet and on the Sone river with
« capacity of 100 million acre feet.

Capt. Daswur has since modifled
his proposals 1n November, 1877. His
proposalg invelve many compler
issues such ag technical feasmbility,
economic viability, legal and environ-
mental aspects etc. Before a view 1s
taken jn such gigantic scheme, it was
considereq essentmal to study jp depth
the position of the surpluses and
shortages in various regioas, basins/
sub-basins vis-a-vis the possibilities lor
economic inter-basin and inter-reional
transfer of water taking into consi-
deration the minimum needs of
drought prone areas. The studies
have since been taken up in the Cen-
tra] Water Commussion.

It will teke some time before a
view js taken on these proposals. It
is too early to arrive at any time
schedule at thi stage

FC1 Consultancy Service

2623. SHRI R. V. SWAMINATHAN:
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased °
state:

(a) whether the Food Corporation
of India finds the response to its newly
started consultancy service in food
processing and storage quite ehconr-

aging;

(b) if so, whether a number of
public and private undertakings have
approached the Corporation seeking
its offer to take up research studies in
food preservation ang processing; and

(c) if so, in how many cases they
have started and the details of the
research to be taken in future?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
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AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b),
Yes, Sir.

(c) Seven studles have been com-
pleted and one study is likely to be
completed 1n March, 1878.

Sugaccane Production

2624. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether this year sugarcane
production will surpass last year's
1ecord harvest; and

(b) 1if so, the total sugarcane pro-
duction expected this year?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRL
SURJIT SINGH BARNALA): (a)
and (b), The final eshimates of sugar-
cane production during 1977-78 are
not yet due from State Governments.
However, according to current assess-
ment the production of sugarcane is
likely to be conciderably in excess of
the last year’, level of 1540 million
tonnes.

Reduction in Number of Subjects at
School Stage

2625 SHR] D D. DESAIL: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE he pleas-
cd to state

(a) whether Government's decision
to reduce the number of subjects ot
school stage 15 being implemented
from the coming academic session;

(b) if so, what preparations for this
have been launched; and

(c) whether all the States have
agreed to implement this scheme?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
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DER): (a) to (¢). The Ishwarbhai
Patel Review Committee’s recommen-
dation for reducing the number of
examination subjects at the end of
10-year schooling has been accepted
by Government. The implementation
has, however, to be done through the
Boards of Secondary Education of the
various Stateg and the Central Board
of Secondary Education.

At a recent Conference of the
'Chairman of the Boards of Secondary
Education, the Review Commi‘tee's
recommendations were siudied in
great depth. In principle, all the
Boards of Secondary Education have
agreed to move towards their imple-
mentation. It ig expected that the
Boards of Secondary Education would
set up various subject committees to
examine the recommendations with a
view tg implementation.

Prospects of Rabi Crop

2626 SHRI D. D, DESAI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the hopes of Rabi out-
put have improved with the February
rains in the North and Eastern parts
of the country; and

(b) if so, the latest position of the
Rabi crop?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). Rains received in February
1878 in the North and Eastern parts
of the country have proved beneficial
to the standing rabi crops particularly
in unirrigated areas. Final estimates
of production of Rabi crops are not
yet due from different State Govern-
ments. Aeccording to the current
assessment based on the favourable
weather conditions, increase in off-
take of fertilisers and adequate supply
of irrigation water and power for
agriculture, a good rabi crop is
expected.

Housing Plefs ang Employment te
mwhhln::h-w
by

2627. CHAUDHURY BRAHM PER-
KASH: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state: '

(a) whether the Delhi Development
Authority had earlier taken a decision
that the persons whose lands are ac-
quired will be given housing plots and
preference in employment;

(b) the steps taken sp far to im-
plement this decision;

(c) the number of housing plots
given so far to these persons and the
number of applications pending and
when these are going to be allotted
housing plots; and

(d) the number of such persons
given employment and the categories
of posts offered to them?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The allotment of al-
ternative plots to the persons whaose
land js acquired is made under the
scheme of large-scale acquisition,
development and disposal of land in
Delhi, The Delhi Development
Authority decided in 1872/1873 that
the children of persons whose land
is acquired under the scheme could
be considered for employment in
Class III and Class IV posts in the
Authority without sponsorship through
the Employment Exchange.

(b) The allotments of plots are
made on the recommendations of the
Delhj Administration with regard to
size of the plot and the area in
which allotment is to be made. The
employment of children is considered
as and when applications are received
subject to existence of vacancles,
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(c) The Delhi Development Autho-
rity have reperfed that 2074 plots
have been allotted and 1904 applica-
tiong are pending. Allotment in the
pending 184 cases will be made
expeditiously.

(dy Employment was offered to 11
persons in the undermentioned cate-
gores:—

Feon .. 8
LDC. . |
Garden

Supervisor o1

Two persons who were offered the
posts of peon have not joined so far.

Master Plan for the Villages where
Land has peen acquireg by DDA

2628, CHAUDHURY BRAHM PER-
KASH: Wul the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether thy Delhi Development
Authority had decided to draw g mas-
ter plan of the villages whose lanhd
h>, heen acquired and make it a part
of the zonal plan and connect it with
}wn!er. sewerage and electricity main
ne:

(b) the number of villages in res-
pect of which master plan was pre-
pared and the above facilitieg provid-

*

(c) the number of villages in res-
pect of which the work remains to be
done; and

(d) the time by which the work in
respect of the remaining villages is
likely to be completed?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (d). Information
is being collected.
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Money for Irrigatien in Backward
Areng

2620, SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) in the matter of giving money
for irrigation whethey due and spe-
cial consideration is being shown to
backward areas where irrigateq land
figures are low and below hational
average;

(b) if so, details; and

(e) if not reasons?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
to (c) Irngation being a State sub-
jeci action for development of irriga-
tion m backward areag has to be
taken by Stale Governments. The
usgeney tor development of irrigation
In Tnbal aicas which are far behind
the national average in 1rmigation
development and the need for pre-
patation of Master Plans for the same
have been emphasised on the State
GGovernments The strategy evolved
in the Fifth Plan for development of
Tribal Areas 1s by way of sub-plans.
Arcas which have more than 50 per
cent of tnbal population have been
identified for preparation of sub-
plans and cover the States of Andhra
Pradesh, Assam, Bihar, Gujarat,
Himacha] Pradesh, Karnataka, Kerala,
Madhya Pradesh, Maharashtra, Mani-
pur, Orissa, Rajasthan, Tamil Nadu,
Tripura, Uttar Pradesh, West Bengal,
Andamap and Nicober Islands, and
Goa, Daman and Diu. In the Annual
Plan disrussions, the flow of funds
from State Plan and allocation from
Special Central Assistance are speci-
fically indicated for Tribal Sub-Plan.

During 1978-79 special Cenira] assis-
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tance of about Rs. 12 crores will be
provided for the development of
irrigation in tribal areas. The
drought prone areas programme is
also being implemented specially to
cater to the needg of the backward
areas. Under thig programme as well
arrigation has been given high
priority.

Sloms

2630. SHRI P. KANNAN; Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether any new strategy has
been evolveq for purposeful imple-
mentation by all Stateg to arrest the
proliferation and density of slums; and

(b) the review of all measures taken
so far and the ympact achieved for
containing the problem?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) No, Sir.

(b) No such review has been
undertaken.

Amsistance to States for construction
of Working Women Hosbels

2631. SHRIMATI BIBHA GHOSH
GOSWAMI: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Government have offer.
ed assistance to the State Govern-
ments to the tune of 75 per cent of
the cost of construction of hostels for
working women;

(b) if 50, number and names of the
States which have been offered the
assistance; and

+ (c) the details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE

(DR. PRATAP CHANDRA CHUN-
DER): (a) No, Sir. Financial assis-
tance to the extent of 75 per cent of
the cost of construction, under Work-
ing Women’s Hostels Scheme, is given
to voluntary orgamwsations.

(b) Does not wrise.
(c) Does not arise.

v frafiwe W widt qura won
wt omyfeat

2632 st TN gAC Wi :
w7 fear, e wewer witt wewfr
el ag T ¥ g w9 e e

(7) 77 Fetw  fuofems wrw
st g wTe wt fafaw gt &
vt wrergferat € o # )

(¥) w1 g T FET A
eragfagr w1 sfor I soft §;
1

(7) waT TE H¥w F g &Y
sffamr wee & 7

fowrr, waw wam wir degfn
s & Treg St (iwelt oy
wwwzwt) (F) F () o, gr

wey ¥ At § wmmoae gen

2633. st TWE gATT AWl
= gfe st fawrf 5ot ag aary
g w8 fr

(%) war ag g & f5 g &
M F g @ W T Y mr
¢
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(w) afx g, ) S&d W wror frr Jeorew & farg s v, e,
# <Y wr 3u% faw goerdr sfisrd T, wafew Wt T A ofk-
IoQrt @, WX Teme & o § 1 faevr dw

(v) afrgt, @ W wfewfo T T G ¥ T g T
& favz wqr sriAEy &Y wf ¢ #ror Frr oY waree w w1 frac g

whu Wit frwk s ¥ e fo, o % ¢ 1 7g
(s wiq s ) + (%) oft Y @t W afmf T fyEt & 4@
1977-78 & ¥t W daY ¥ ST g afctr dat & wnftgs dat
Wt gy ' @ e s ¥ A FT JWTET T | A wrer qoee
¥ 06 Hred =7 s whwew S ™ qfaitear o g et # o

o FrATat & aw faure 57 @ 3, v
ww feafa & = &t 9™ a#) yaofi
(w) sir () v & Y 9= WY Troears & da1 feg amy Ay s

Fore a1 gwa | frare § fn wenfas
frm % 15 wfowe 9T drer 3eTewy
¥ grr |

wreata ¥ fara @ €Y agmm & o)
¥ 3RA

2634, *t WgWW: 71 FfE o
fawr @l ag I ®Y g 94 Posty of Investigatorg in the Tewn
~a and Country Planning Organisation

(%) w1 wdm @ frm fre

&% ¥ wgnrer 7 9w Uw ¥ 7w 2635 SHRIM A HANNAN ALHAJ:

Will the Mimster of WORKS AND

Y FT IJATET FX WY TRAT FAT HOUSING AND SUPPLY AND RB-
‘.Er z T Ul qIFAT & m AT HABILITATION be pleased to state

¥ fiey oy At wTd &Y woteT A §, (a) whether some U D Cs have been

. officiating as Head Clerks mn the Town

(I) T H 39 §0 & Fﬂ'l'{ and Counuiy Plannitg Orgamsation

I AT AN T ¥ A7 WR against the vacant posts of Investiga-
e » tors,

39 IC ¥ g AT TR, I\

R CE IR IR G 1 LAk o ¢ (b) whethey the Technical work of
W l the Organisation has not been suffer-

g due (¢ non-filling up of the posts
of Investigators, and

(c) it so, the immediate steps taken
(W) w1 & &ww ¥ IETEE) by the Orgamsation to fill up these

w1 Wit geag wv 3¢ fenr fear smgan? posts?
§ THE MINISTER OF WORKS AND
wfe wie fowrf st (st oo HOUSING AND SUPPLY AND RE-

HABILITATION (SHRI SIKANDAR
fag aonw) (7)) ¥ (7) smofrga BAKHT): (a) Yes, Sir
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(b) No, Bir,
(o) Does not arlse.

Hosd Clerks officlating s Investiga-
tory in the Deptt of Town and
Country Planning Organimation

2638. SHRI M. A. HANNAN ALHAJ:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to stale:

(a) whether it is a fact that a few
UDCs have been promoted and are
officiating to the posts of Head Clerks
against the vacant postg of Investiga-
tors in thg Town and Country Plan-
ning Organisation of the Ministry;

(b) if so, the exact date since when
they have been officiating ag Head
Clerks against the vacant posts of In-
vestigators;

(c) whether any Association in the
Organisation or the <enioy Officers of
the Organisation have drawn the
attention of the appointing authority
to make recruitment to the posts of
Tnvestigators;

(d) if so, the action taken thereon:
and

(e) it no action has been taken,
thy reasons thereof may be given in
detail?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAEHT): (a) Yes, Sir.

(b) Two persons with effect fiom
3-1-1877 and the other two from
24-2-19717.

(ey Yes, Sir.

(d) Considering the need for Tower
level supervisory posts in the Adminis-
trative wing it has been considered
necessgry to continue this arrange-
ment.

{¢) Does not arise.
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Houseg by Private Agopoles in the
Country

26%7. EHRI . B, REDDI; Wil the
Minister of WORKS AND HOUBING
AND SUPPLY AND REHABILITA-
TION he pleased to state:

(a) whether Government will en-
courage Private construction com-
panies to build houses for the common
people on a large s~ale;

(b) if s whether the Government
has worked out the economics of this
move, particularly the profitability of
such ventures; and ,

(¢) what steps will the Government
take to ensure that these construction
companics do not resort to rack rent-
ing and txploitation of tenants due to
their superior resources ad compared
tn a private owner?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI STKANDAR
BAKHT): (a) Yes, Sir.

(b) and (c). The malter {g under
consideration of the Government.

Proposal from 1.8, for Linking
Brahmaputra with Ganga through
World Bank

2638, SHRI CHITTA BASU: Will
the Mimster of AGRICULTURE AND
IRRIGATION Le pleased to state:

(a) whether any proposal hag been
sponsored by the US. to finance the
proposed project of linking the river
Brahmaputra with the Ganga through
the World Bank;

(b) details of such proposal; and

(c) the decision of the Government
thereon?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir.

tb) and (c). Do not arise
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Induwstria] Housing Schemse

2839, SHRI CHITTA BASU: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether it ig a fact that the em-
ployers do not show interest in the
Industria] Housing Schemes although
the Government agree to provide
funds; and

(b) it so, steps taken by Govern-
ment to obviate this bottleneck?

THE MINISTER OF WORKS AND
HOUSING AND SUFPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir,

(b) Does not arise,

Culfural Agreements

2640. SHRI VIJAY KUMAR MAL-
HOTRA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) the names of the countries with
which India has official cultural agree-
ment or agreements that provide ex.
change of artists, scholars, teachers,
students, youth leaders, cultural groups
and research scholars;

(b) the details of such agreements
which provide for exchange of persong
mentioned in part (a) above and
how these persons are selected by the
Government;

(c) whether there is any arrange-
ment under which Indian research
scholarg ang scientists can be sent ab-
road for short duration visits for col-
lecting research material or field work;
And

(d, it so, the details thereof?

MARCH 13, 1978
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The names of countries
with which India has concluded Cul-
tural Agreements and Cultural Ex-
change Programmes are given in the
Statements I and II,

(b) These agreements provide for
various types of exchanges in the flelds
of education, art and culture academjc
activity in Science and Technology,
public health, masg media, etc.

The main criteria for selection of ar-
tisles is that the persons/groupscon-
cenerned should be of established re-
putation and gtanding in the particu-
lar field and considered as such by the
concerned organisations as well as the
Inter-Ministerial Standing Committee
constituted by the Department of Cul-
ture for the purpose, Care is taken to
ensure that selections made are fa;; and
objective and are on the basg of merit
keeping jn view the rurpose for
which the delegation is to be gponsored
and the recommendations, 1f any, of the
Indian Missions abroad.

As far scholarship offers from foreign
countries on the basls of the provisons
of the Cultural Agreements and Cul-
tural] Exchange Programmes as well as
under the Commonwealth Scholarship/
Fellowship Plan, Reciprocal Scholar-
ships and other similar schemes opera-
teq by the Department of Education
m the Ministry of Education and So-
clal Welfarg are concerned, applica-
tions are invited through open adver-
tisement in the Press and selections
are made on the basis of the recom-
mendations made by Selection Com-
mittees set up for the purpose.

For selection of teachers and studentg
for visits to foreign countries under
the Cultural Exchange Programmes
operated by the University Grants Com-
mission, the nominationg are invited
from the Universities which are scre-
ened by Expert Committees set up by
the Commisglon and a final selection is
made on the basis pf the recommenda-



209 Written Answers PHALGUNA 23, 18090 (FAKA) Wrifien Awmowra 250

tiog of these Commitiees. In the case
of some scholarships, applications are
aise invited through open advertise-
ment in the Press.

For the development of bilateral
academic links between institutions of
higher education in India and the von-
cerped forelgn countries under the
Cultural Exchange Programmes, the
University Grants Commission deter-
mineg the priority areas for collabora-
tion and institutions in India with the
help of expert Committees.

(c) and (d). The information re=
quired is given in the Statement 111

Statement 1

CULTURAL AGREMENTS WITH
DIFFERENT COUNTRIES

1 Afganistan 2 Australia 3 Argentina
4 Algeria 5 Bulgaria 6 Brazil 7 Bang-
ladesh 8 Belgium § Bahrain 10 Cze-
choslovakia 11 Colombia 12 Cuba 13
Democratic  People’s  Republic of
Korea 14 France 15 Federal Republic
of Germany 16 Greece 17 German
Democratic Republic 13 Guyana 18
Hungary 20 Iraq 21 Indonesia 22 Iran
23 Italy 24 Japan 25 Jordan 26 Kuwait
27 Lesotho 28 Mongolla 28 Mauritius
30 Mexico 31 Norway 32 Poland 33
Philippines 34 People's Democralic
Republic of Yemen 35 Romania 38 Re-
public of Korea 37 Rwanda 38 Senegal
39 Sri Lanka 40 Sudan 41 Syria 42
Turkey 43 Tunisia 44 Tanzania 45
Thailand 46 USSR 47 United Arab
Emirates 48 (United Arab Republic)
Arab Republic of Egypt 49 Vietnam
50 Yugoslavia 51 Zambia.

Statement II

COUNTRIES WITH WHICH INDIA
HAS CULTURE EXCHANGE PRO-
GRAMME

1 Afghanistan 2 Australia 3 Arab
Repuhuco!w-lnanlladelhsael-
gium 6 Bulgaria 7 Czechoslovakia 8
France 9 Federal Republic of Germahy

.10 German Democratic Republic 11
Hungary 12 Iran 18 Iraq 14 Mauritius
15 Mongolia 16 Mexico 17 Poland 18
Romgnia 19 Senegal 20 Turkey 21

USSR, 23 Feople’s Democratic Re-
public af Yemen 23 Yugoslavia 24 Syria
25 Vietnam,

Statement I

ARRANGEMENTS UNDER WHICH

INDIAN RESEARCH SCHOLARS

AND SCIENTIST CAN GO
FOR SHORT DURATIONS

The Cultura]l Exchange Programmes
have provision for the visit of teachers
and scholars gbroad for short dura-
tion, These visiis can be utilised by
teachers/scholars for cullecting
material for their research work. The
provisions of the Cultural Exchange
Programme can also be utilised for
deputing scholars to foreign countries
for field work.

h

Apart from the Cultural Exchange
Programmes the British Council have
also ageed to make available for a
limited period every year the wisit of
senior Indian scholars to UK. for col-
lecting source material for their re-
search work which ig not available in
India, The provision, has also been
made in the allocation made available

to the universities for the
5th plan period lor the
development of their area siudies

programme to depute scholars to
foreign countries for their field work.
The Ford Foundation have also agreed
fo provide an amount of ¢ 2,00,000
to UGC for the development of area
studieg programme which, inter-alia,
can be utilised for the visit of the
scholars to the forelgn countries for
their field work.

The Department of Science and
Technology operates Agreements for
cooperation in the fields of scicnce ang
Technology with the following count-
ries:—

USSR. Romania, Bulgaria, Jerman
democratic Republic, Poland, Cze-
choslovakia, Hungary, Yugoslavia,
Turkey, Srl Lanka, Peru, Republic
of Korea, Vietnam, Zambia, Federal
Republic of ‘Germany, Australla and
Mexico.
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These Agreements generslly provide
for the exchange of scientists and re-
search scholars. The wvimitg of sclen-
tists and research scholars under these
Agreementg are generally for the pur-
pose of identification and execution of
joint research projects. The areas of
cooperation with forelgn countrles are
worked out in consultation with these
countries on the basis of mutual rele-

vance and benefit.
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2642 SHRI S, R DAMANI: Will the
Mimister of AGRICULTURE AND IR-
RIGATION be pleased to state,

(a) fiom the foodgraing stocks held
by Government on 31st December, 1977
how much quantity 1s gtored pucca
gudowns and the quantity gtored in the
op.n and thuu details,

(b) what 15 the per tonne cost of
storage 1n both thc systems, and

(c) what wete the losses in both the
Systems either by shoitages or deteri-
oration of guality 11 the last three
vca1s and what remedial actions have
been taken or are under consideration
to reduce the ]osses?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) Total stocks of
foodgrams with the Food Corporation
of Indla on Central/State Government
account on 31-12-77 siood at 146.2 lakh
tonnes, out of which 92.2 lakh tonnes
were stored in pucca godowns and 54
lakh tonneg in open on wooden crates
covered wilh polythene covers

(b) The operational per tonne cost
of FCI storage is Rs 5530 Rs 82.70
and Rs 40.90, for Conventional Storage,
Sllos, and Open storage respectively.

(e) Total 108ses guffered by the Food
Corporation both due to shortages and
damage to stock during the lsst three
years are Indicated below:
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. =

Storage  Quanti
Sh dam, ]
in Mi in

Topnes  Tonnes

s - o —

197475 . 57,689 1650
1975-76 26,175 1696
1976-77 68,254 44126

A statement indicating the remedial
action taken {s attached.

Statement
The following steps are taken to re-
duce the loss in storage: —
1. The godowns consfructed are
rat, white ant and damp proof
2, Pre-monsoon inspection of the
godowns i{s carried out and repairs

undertaken to prevent leskage of
rain water.
3. Modern sclentific pest control

megsure, are undertaken {o check
the insect, rodent and bird trouble.

4. Qualified and technically trained
staff are deployed for periodical ins-
pection and proper up-keep of the
foodgrains.

The following steps are also taken
to protect the foodgraing stored in
open.

1. Stocks gre stored on wooden
crates and coversd with specially
fabricated water-proof polythane
covers.

2. Nylon ropes have been provided
for proper lashing of polythcne
covers to prevent the damage to
covers by blowing during storms,

3. Mono-filament mets and cover
tops have alsn been provided in
major CAP complexes for additional
protection to grains from vagaries of
wensther.

4. Periodical replacement of poly-
thene covers is being made to en-
sure that best protection to grains is
always provided.

8 Aeration of stocks in the open
during clear weather {3 meticulous-
ly dong to maintain the health of
grains,

6. Extraordinary attention i paid
to regularly inspect treat and pre-
serve the stocks In the open, Large
quantities, even after pearly two
years in open storage, are in good
condition,

Low cost Residentia) Houses

2643. SHRI S. R. DAMANI: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state

(a) whether there is any progress
on researches made tp reduce build-
ing costs of residential houses for
middle and low income group people
and, 1f so, the details thereof;

(b) what will be the price per sq
ft covered area;

(¢) whether any models have been
preparcd and colonies built up, and
if go, their details;

(d) whether such buldings are de-
signed to have only ground floor; and

(e) how many storeys can be added
with a view to reducing costs?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir. Considerable
amount of reseach has been done to
reduce the cost of Residential Houses

for Middle and T.ow Income Group
people by varlous Research Labora-
tories/Institutions in the couniry, like
Central Building Research Institute,
Structural Engineering  Research
Centre, Madras, ete.

(b) The price per sq. ft.covered area
varies from place to place depending
mainly on cost of material, specifica-
tlons, construction techniques and de-
sings of dwellings In 1975, some
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houses were constructed by ‘arious
agencies in the Exhibition of Demons-
tration of Low Cost Housing put up
by the National Buildings Orgamsation
and the Dellu Development Authonty
at Ber Saral Delhi when the cost per
sq. ft. of covered area in the case of
houses for the Low Income Group of
40 sq. m, plinth area ranged from RS.
285 to Rs. 337 per sqm. (Rs. 24.65 to
Rs. 31.35 per sq. ft) including samtary
and electrical installations.

(c) A number of Experimental Hous-
ing Projects have hcen taken up under
the Nationa]l Bulldings Organisation
Experimental Housing Scheme to
athleve economy in the cost of cons-
truction by incorporating new cons-
truction {echniques and materials evol-
ved through research. The Housing
and Urban Development Corporation
has also completed one Demonstration
Project at Agra and three other De-
monstration Projects at Ghaziabad,
Hvderabad and Bombay are presently
under construction. In these Experi-
mental Housing Schemes and Demons-
tration Projects new technigques and
materlals have been adopted

(d) The building have been designed
to have one or more floors depending
upon the local conditions and require-
ments.

(e) Multi-storey construction is more
economical where lang prices are high
In such cases single brick thick load-
bearing construction, upte four or five
storeyed buildings has been done to
achieve economy. In case of the De-
monstration Projects undertaken by
HUDCO, those at Agra, Ghaziabad and
Hyderabad where land prices are
comparatively cheaper the dwelling
units are single storey constructions.
However these are go designed that an
additiona)] floor can be added 1o each
unit{ when the otcupant can afford io
do so.
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Additional acreage wunder Irrigation
during next Five Years

2644. SHRI B. R. DAMANI: will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state:

(a) whether in view of hig expres-
sed desire to provide irrigation to 10
lakh acreg every year, any target has
been fixed for the additional acreage
to be brought under irrigation in the
next five years; and

(b) what 1s the actual achievement
in the current year and what were the
schemeg under which it was achleved?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) The medium-
term Five Year Plan commencing April
1978 envisages creation of ndditional
irrigation potential of 17 million hec-
tares, comprising 8 million hectares
from major and medium irrigation pro-
jects and O million hectares through
minor irrigation works during the Plan
period.

(b) The additional irrigation poten-
tial likely to be created during the
current year is 3.73 mha., comprising
1.48 mha. through major and medium
irrigation projects and 1.25 m.ha
through minor irrigation works
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Committee on the Working of DDA,

2646. SHRI KANWAR LAL GUPTA:
Will the Mimster of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) hag Government received any
report from the Committee which was
set up to go mnto the working of D.D.A.
and to suggest necessary improve-
ments;

(b) if so, the details thereof and the
action iaken by the Government
thereon; and

(c) has Government made a study
to what extent the object of DDA for
which it was set up has beep ful-
filled”

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Committee set up
by Resolution WNo. 5(33)-FD(L)/T7
dated 25th October, 1877 is yet {o sub-
mit its report.

(b) and (c) Do not arise

Revised Master Plan for Delhi

2647 SHRI KANWAR LAL GUP1A-
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) are Government aware of the
fuct that the present Master Plan of
Delhi is very much defective and
needs revision;

(b) what specific steps arp being
taken to have a realistic second Master
Plan for Delhl;

(c) when the second Master i'hn
will be completed; and

(d) what are the guidelineg for the
second Master Plan put by the Gov-
ernment before the framers?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The process of planning
is as continuous as the growth of
towns and no perspective plan for a
growing city like Delhi at comprehen-
sive scale can be perfect.

(b) The Delhi Development Authori-
ty has been entrusted with the task of
preparation/revision of the Master
Plan.

(c) It is not possible to give the
exact date by which the preparation/
revision of the Plan Is likely to be
completed

(d) Guidelineg {0 serve ag the basic
premises for the revision/preparation
of Master Plan have not vet been
finalised

Loss on Account of Storage by Food-
grains by F.CI

2648 SHRI KANWAR LAL
GUPTA:

SHRI K LAKKAPPA:
SHRI PRADYUMNA BAL-

Will the Minister of AGRICUL-
TURE AND IRRIGATION he pleas-

ed to state;

(a) what is the total loss during
1977.78 and 1976-77 on account of
lack of proper arrangements to store
the foodgrains of F.CIL;



221 Written Answers PHALGUNA 28, 1689 (SAKA) Written Answers 232

{b) what specific stepy have been
taken by Government to check the
aame;

{c) whether Government have re-
celved the Report of the Committee;
which was set up to reduce the handl-
ing charges etec.; and

(d) if so, the details thereof und
the action taken by the Government
thereon?

THE MINISTER™ OF STATE IN
THE MINISTRY oF AGRI-
CULTURE AND IRRIGATION
(SHRI BHANU PRATAP BSINGH):
(a) The foodgrains are stored by
Food Corporation of India on scienti-
fic lines. However, some damages do
occur, particularly to foodgraing un-
der CAP storage due to factors like
floods, cyclone etc, The quantity and
value of foodgraing damaged and ren-
dered unfit for human consumption
in ‘CAP storage is as under:

T —— -

value
Year Quentity  (in lakh
(intonnes)  rupees)

1976-77 . . 42483 592

1977-78 (upto 31-1-98) 29473 "5

—— s e e e

(b) A statement is attached.

(¢) and (d). An Expert Committee
hes been set up by the Government
to go mnto the matter of economising
the cost of maintenance of bufer stock
of wheat and rice. The recommenda-
tions of the Committee are awaited.
A Group of Ministers are also exa-
mining the question of reduction of
procurement and distribiition charges
of the Food Corporation of India and
their report is also awaited.

. Statement

The following steps are taken to
avoid loss:i—

(i) The stocks are storedq on
wooden crates and covered with
specially fabricated polythene co-
vers to protect them from rains.

(i) Nylon ropes are provideg for
proper lashing of polythene covers
to prevent Dblowing off of covers
due to high wind wvelocity, storms
ete,

(1) Monofilment nets and  co-
ver tops are also provided in ma-
jor CAP complexes for additional
protection against the vagaries of
weather

(1v) Periodical replacement of po-
lythene covers i arrangeq to ensure
protection of foodgrains, ,

(v) Aeration of stocks by lifting
the covers 1z meticulously done
to avoid damage due to conden-a-
tion.

(v1) Special attention 1s paid to
regularly inspect and preserve the
stocks stored under CAP  Large
stocks of loodgrains even after sto-
rage for near'y two years in CAP,
are in verygood condition. ln tact,
the CAP starage techmique adopt-
ed by the FCI has saved lakhs of
tonnes of foodgraing which would
have been otherwise completely
damaged as thcre was no stoiage
space available to keep the stocks.

tvil) Various steps have been
taken to Increase storage capicity
to replace CAP storage. These m-
clude making the optimum use
of the existing storage capacity by
raising the height of the stacks,
hiring of covered space from all
available sources, conctruction of
godowns on a large scae by the
FCI and encouragmng consiruction
of godowns by private pa ties un-
der guarantee scheme as per the
FCi's specifications,
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Visit of USSR Minister

2651. SHRIMATI PARVATHI KRI-
SHNAN: Wil the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE pe pleasca to stale:

(a) whether the U.S.S.R. Minister
for Higher and Specialised Secondary
Education visited India recently:

(b) if so, whether the Government
had any talks with him regarding the
Cooperation in the edncational fleld;
and

(c) i so, the details and the out-
come thereof?
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‘THE 'MINISTER OF EDUCATION,
S0CIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) Yes Madam.

(b) and (e). The cooperation bet-
ween USSR end India in the fol-
lowing flelds ware discussed with So-
viet Minister for Higher and Special-
ised Secondary Education:

1. Adult Education;

2 Development of scientific re-
search by establishing direet link
between universities of USSR and
India; N

$ Development of Russian lan-
guage in Indian universities,

4 Marine Science and Oceano-
graphy etc.

Some of these proposalg are already
covered under the existing Cultural
Exchange Programme. Others  will
be kepl in view  while formulating
new programmes

Museum of Mmartyrs

2652. SHRI K. MALLANNA- Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether there is any proposal
under the consideration of Govern.
ment to set up a Museum having
pictures, letters, diaries and other
documents and publications exclusive-
ly of martyrs:

(b) whether Government alsg pro-
pose to consider those who were shot
dead or hanged during the struggle
for liberation against the British rule
from the 18th to 20th centuries as
martyrs: and

(c) if not, reasons thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER (a) and (b). No, Sir.
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(c) The Government of India have
been  encouraging and  assisting,
wherever necessary, research in all
phaseg and aspects of the struggle of
the Indian people against foreign
rule. A number of learned institu-
tions including museums, archives,
libreries and universities have un-
dertaken or are assisting in the col-
lection of material relating to  the
history of the fight for freedom and
of the participanis in the struggle.
A number of monographs and books
have already appeared and more are
likely {0 be published in the coming
years

fwaw afafe &t fawdol

2653, st waeaw faerdt: T
fmt, aa wemr Wk depfr
w4t 77 FNHA # T w9 fF

(%) 731 mvEre w1 fmrr 5§
Wt ¥ Frama & qovy wasety wfafa
arrr it 7 famrfomit 73 Ardanst 7
T 2 W7

(=) afzar, M T8 7

foert, awrw weamor ot desfr
warem § T HeY (s e W
aywEel) : (F) 97 (7) 3] OIR
afafy (qaoy afefa) o fede o
A af Cratfenr e Taregy FrmmEy
£ ATOAT |

ot St & gt o WX el
Wizt vt wr wramr

2654 o W waw faerdt  zor
wf wte faarf a4 T ATy A 3o
w0 f
gopr LS—A

(%) war woere & sfewft ot
¥ qFoqRoWTTs TRGIIZT AWIRT &1
wrara fear &,

(=) afx 7r, 71 z7t 3o Frwwr
fredt §, =\

(™) =7 woivET T AT A fa
TAT 9T AT AT 9w § Faar
wroTEr f

s s Fewrf st (st oo fg
T (%) oY a1, o7 1

(7) aFomHenTe wqAgnAzY &
9 OEET T FF TWA 7 69 AW
T &

(w) 79e@7, 1977 # WF
mrarfaa &Y 9t | T giv OFTY ¥
AmT g wava g gdg iRl o
Lo

arafae fegmem & faemaal WY den

2655 s ww ey fovamdt : gav
fmr, ot werwr WY wepfe A
az a7 ft F7 &0 05 7% wag &w
ir strafas Faarag o wr ay P
™ T Aoy fyaEr e

ftr, wam waam ok degf
Aot (e oA wE TR): 1976-77H
fn - wAed TfTAT WIFT & wy@r
avafirs o -V 71 6,75,29,903
i arfas 4 |



227  Written Angwers  MARCH 13, 1978

Purchase of Mileh Breeds by
USSR,

2656. DR. VASANT KUMAR PAN-
DIT: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased io state;

(a) whether the USSR is
interested in purchasing Milch.breeds
from Red-Sindhi, Sahival, Taraparkar
and Gir varieties pf India;

(b) if so, what negotiations and
ggreements have been made with the
four member Soviet Delegation of
veterinary scientists which visited
India in November, 1977; ang

(c) how many milch breed cattle
would be exported during the cur-
rent year?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No Sir. No official request has becn
received from the Government of
USSR for the purchase of Indiun
breeds of catile,

(b) Does not arise.

(e) Does nol arise

Memorandum Submitted by All Indi
Polylechnic Teachers Organisation

2657. DR VASANT KUMAR PAM-
DIT. Will the Mmister of EDUCA-
TION. SOCIAL WELFARE AND
CULTURE be pleased to state-

(a) whether the All India Polytech-
nic Teachers Organisation hag submt-
ted a memorandum to the Minister of
Education regarding increase of wage
in their cadre;

(b) whether the said Organisa-
tion has given a call for boycott of ex-
amination and extra classes if the
above demands are not mel by March,
18; and

(c) action taken by Government on
the above matter?
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) to (c). The All India
polytechnic  Teachers Organisation
has submitted a Memorandum  re-
garding implementation of Tniversity
Grants Commission pay scales for
Teachers of Polytechnics. However,
in the same Momorandum there is
no mention that the teachers would
boycott the examinations if their de-
mands are not met by March, 1878.

The Centra] Government on  the
basis ot the specific recommendations
of the 31d Pay Commission has re-
vised the pay scales for Teachers of
the Polylechnics in the Union Terini-
tories, and requested the State Gou
ernments to give these pay scales to
the teachers in the Polytechnics, The
views of the State Governments will
be ascertained with regard to the
University Grants Commission puv
scales of the Teachers of the Poly-
technics.

* warh IO @R g M W AT

2658 oY WE WW: wy
wiw Wit framd  oelt @7 e &Y @
& f

(F) 71 waw wawm, fagre,
WA, T9E, A e mfy wEr
IMET T § IA Ml F TR T
& oy Bl ST A AW g AT
fraffa /0 7 wfaw 77 = om0
i

(&) fre fom ot & 59 W
# fererad farely & gt Fere fesy &
farmml & g fraifor gew & oY &
ye X mar el §; Wt

() WOFTC ¥ ¥ Wew 9T MWy
TR A Aweet & freg W
soengr ® § 7



2239 Written Answers PHALGUNA 22, 1809 (SAKA) Wrilten Answers 230

iy oite Forwr smrev ¥ row it
(f wry s fog): (%)
I T H ¥ st & AT,
ot o Y fireY ¥ Fifior fieg ag
AR E & wiew o< Ty wda g,
w &t Sy T 8, afeT amra-
T wfy dfeEr s g &
fear w1 wfer e i gvm, wife
g sl e & s, St
% war (frdewr) wrdw, 1966 &
mitr qE fofr & o & felr &
yry wiafe aw & 50 sfawe &t
afafer & qer & &7 § T e
&

IO Wew, gf@mnm WX "ry
FaW & T K1 87g 7 7 ()
gRT § W TAT S gro &g
m we & fag w e e fraifor
T8 e r § 1 FE0T A F aw
AT JRT  TSET & I AT ¥ AR
IT ALY §, S T KO Q@
v 4 A wfew g fear wmvan

(=) @1 a% ¥ " w1
AR &, IO MW W g9 @A
afdr &1 wew woew g fifa
fog o et & ot oY 9T R
® glerd v gmoagEr W od
U T FTETC Zrar I faeg wramrs
FIAT STAATET A AT G A

(1) #0fF dzadr  FEwTax
T+ g &1 Frdaw @, w3 i
WIqWE FAAT ST &, o9 grom,
I WA W WFH N3W, @k 9
1977-78 % www & fag <ward
& fa ™ & w7 it feg
7 § IO VAW SHAEr ST
wifirr g & 1 Ster fiF SR T
TAT §, IO WM FLHTT I AL

, % foreg qgd ff wrpedr wrdendy v oft
¢, forrer T srowre g T ¥ Fraffor
v fog o wifafus o0 & wa g W
SR HTT U WST T 4T |

Surplus Teachers in University on
Introduction of 1042 System

2659 SHRI SAMAR MUKHER-
JEE:

SHRI K. LAKKAPPA.
SHRT RAMANAND TIWARY:

Will the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government are aware
that in Universitie;, many teachers
are having fear of losing job as there
will be hardly any First Year admis-
sions 1n July as students who are now
in Clas; XI will go on to Class XII,
the final year of plus 2 stage of Edu-
cution,

(b) 1f so, reaction of
ment thereto, and

Govern-

(e) what steps have been taken to
regularize them?

THE MINISTER OF EDUCATION,
SOCIAI, WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER)- (a) to (¢) In the States which
will enter the second year of the plus
2 stage m June-July this year, therc
will be fewer admissions to the Uni.
versity level courves However, it is
expecti (d thal the Stale Governments
and the Unnverstue  will not resort
to any retrenchmeni on this account
as this 1~ a purel* transitional phase.

Rice to Tripura Under ‘Food for
Work Programme’

2660 SHRI SAMAR MUKHERJEE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state the tolal quantity of rice the
Centre has inlended to provide to
Tripura for implementation of its
food for work programme?
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THE MINISTER OPF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): No Sir. No amount of
rice is proposed to be given to Tripura
under the scheme ‘Food for Work’.
Only wheat 15 supplied to States under
the scheme as only wheat is surplus
in the central stocks.

Gap Between Demand and Supply of
Tractor

2661. SHRI NARENDRA SINGH:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased fo
state:

(a) whether demand for tractors in
the country is on the increase for the
last 2 years;

(b) if go, gap between demand and
supply within the country:

(¢) whether Mimstry are consider-
ing m consultation with the Ministry
of Industry to increase ity production,
and

(d) if so, details thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA)' (a)
The demand for tractors in any year
would comprise actual sale/supply
plus the unexecuted pending order,
During the last 2 years the dnmam‘
has registered a decline

(b) By the large there 15 no gap
between demand and supply except
in the case of onec make of tractor,
where too the size of the pending
order is steadly going down

(¢) and (d). Actual production
would, inter alia, be a function of
derrand, The existing lincensed capa-
city appears to be large encugh to
meet the likely demand for general
purpose tractors in the next few

years.
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Increase in costs of Irrigation Scliemes

2663. PROF. P. G. MAVALANKAR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether it is a fact that major
and medium Irrigation Schemes costs
throughout the country have escalt-
ed by several hundreds of crorezg of
rupees from the times of the formula-
tion of the Fifth Five Year Plan to
1077;

(b) if so, full details thereof;

(e¢) whether Government are tak-
ing steps to cut the said increasing
cost, by accelerating the processes of
construction of the concerned irriga.
lion projects, and if so, broad details
thereof; and

(d) if not, ressons therefor?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGII BARNALA): (a)
Yes, Sir.

(b) The estimated cost of on-going
Major/Medium  irrigation  schemes
which was about Rs 3592 crores, at
the commencement of Fifth Plan in-
creased to ove; Rs 5100 crores 1n
1977.

The main factors contributing to
the escalation i cost arer
(1) Rise in vrices;
(ii) Inadequate provision;
fi1) Chanpe 1n seope of project;

(iv) Changes v desipn and adeh-
tional requirements;

(v

Tnadequat investigations; and

(v1) Other 1¢as ms such as inerease
in land cost, rehabilitation
measuies ~fe.

tc) Tne Third Conference of State
Irrigation Ministers held iy November,
1977 had inter-aha recommended
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that adequate outlays should be pro-
videq for the on-going schemes to
ensure their completion according to
time-bound programme. Care is also
taken during the discussions on the
Annual Plans of the States that suffi-
cient funds are provided for the on-
going major and medium irrigation
projects for their speedy completion.
An advance Plan assistance of Rs,
55,80 crores and Rs. 39.90 crores was
released during 1975-786 and 1978-77
for accelerating the progress on cer-
tain selected irrigation schemes, The
amount sanctioned for this purpose
during the current vear 1s Rs 100
crores,

(d) Does not arise

Scout and Guide Movement

2664. PROF, P. G. MAVALANKAR-
Will the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government are aware
that the Scout and Guide Movement
15 well spread out in the country since
and cven before Independence, i.e.
15th August, 1947;

{b) whether Governmepy give any
financial assistance by wav of both
grants as well ag g@ifts to the sald
Movement, and 1if so, full details of
the <ame for the years, 1975, 1976 and
1977; and

(c) 1f not. why not?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN): (a)
to (¢) A stalement ;5 laid on the
Table of the House. [Placed in Li-
brary See No LT-1788 78]

Support to Indian Book Publishing

2865 PROF. P. G. MAVALANKAR:
Will the Minister of EDUCATION,
SCTAL WELFARE AND CULTURE
be pleased to stater
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(a) whether it iz the pol of the
Government to lend a ton-
crete and effective support to the In-
dien book publishing including im-
ports of various foreign publications,
and export of various Indlan pulllca-
tions; and

{b) if so, broad details as to the
methods and measures adopted by
Government in this regsrd?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATKI)
(a) The policy of the Government is
to encourage book publishing in Indin,
and export of books. The import
policy for books is designed to secure
free flow of knowledge particularly in
the educational, scientific and techm-
cal fields;

(b) Some of the methods and mea-
cures adopted by the Government of
India for encouraging book publishing
and exports are as underi—

Publishing

1 Award of
authors;

fellowships to

2 Tax concessions to authors and
publishers;

3 Subsidising production of Uni-
versity level text and refer-
ence books;

4 Traming of Translators;

5 Orgamsing exhibitions to pro-
mote book mindedness and
sale of books;

6 Judicious restriction of import
of fiction and other similar
categories of books;

T. Restriction of importing more
than 2000 copies of one title
by one importer to encourage
local reprinting by the pub-
lishing industry.

Ezxport of Indian books
1. Cash incentives;



237 Written Answers PHALGUNA 22, 1809 (SAKA) Wriften Answers 238

2 Import entitlements allowed
upto 85 per cent of value of

books exported;

3. Participation in International
Book Fairs;

4. Organising Indian Book Exhi-
bitions abroad.

Cultural Delegation
2866 PROF. P. G MAVALANKAR:
SHRI VAYALAR RAVI.

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether one or more cultural
delegations from our country visited
ane or more foreign lands dwing the
year 1977;

(h) if so. full facts thercof.

(c) whether the said delegations
were officia] or semi-official or non-
official;

(d) the lotal cxpenses (both in
Indian and foreign curiencies) incur-
1ed by the Government in this regard
for the said period;

(e) the names of all the Indian ar-
tists, authors, ete. who were mem-
Liers of the said delegation; and

() criteria adopted by Govern-
ment for selection of such delegates?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) fo (e), A statement giving the
required infoimation is laid on the
Table of the House. [Placed in Li-
brary. See No. LT-1788/781.

(#) The main criteria for selection
of such delegates is that the persons/
groups concerned shoulq be of estab-
lished repute and standing in the

organigal

as well as the Inter-Ministerial Stand.
ing Committee constituted by the De-
partment of Culture for the purpose.
Care is taken to ensure that selections
made are falr and objective and are
on the basis of merit, keeping in
view the purpose for which the dele
gation is to be sponsored and the re-
commendations, if any, of the Indian
Misslong abroad.
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New Constraints of Jute in Orissa

2669. SHRI K. PRADHANI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleasedq to state
whether Government of India has
made any special effort to increase
the area under jute cultivation in the
country particularly in the State of
Orissa and to indentify the constraints
in maximising its productivity?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): Yes Sir.
In order to increase area, as also pro-
duction of jute in the country, in
addition to State Sector Development
Schemes, a Centrally Sponsored
Scheme of Intensive Jute District
Programme has been taken up in
selected districts of major jute grow-
ing Stategs including Orissa since
1872-73. As a result of the implemen-
tation of this scheme, area under jute
cultivation in Orissa increagsed in
1973-74 but there was fall in area in
the subsequent two years whereas
productivity appreciated during that
period. However, the area, produc-
tion and productivity again picked up
in 1976-77 and efforts are being con-
tinued to introduce jute in the non-
traditional areas of Puri and Balasore

Written Answers PHALGUNA 22, 1899 (SAKA) Written Answers 242

districts of Orissa. The main con-
straints in maximising productivity in
Orissa are unremunerative price of
raw jute, closure of irrigation canals
at the sowing time and late harvest
of summer paddy in the Delta areag
affecting the optimum produetivity of
jute,

In order to assure reasonable re-
munerative price to the growers Gov-
ernment of India had set up Jute
Corporation of India to ensure that
the price does not fall below the mini-
mum sfatutory price fixed for raw
jute,

Acquisition by Delhi Archives

2670. SHRI K. PRADHANI: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Government propose ip
acquire for the Delhi Archives, copies
of documents, manuscripts and other
historical materials relating to Delhi
from other State archives and libra-
ries; and :

(b) whether Government also plan
to get material from the British archi-
ves and museums and also the India
Office Library there?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN): (a)
and b). The Regional Records Survey
Committee of the Delhi Administra-
tion has recommended that copieg of
records and other source material of
interest to Delhi from India and
abroad be acaquired by the Delhi
Archives. This recommendation is
under consideration of the Delhi Ad-
ministration.
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Maintenance of Bulldings in Fatehpur
Sikri

2873. SHR] C. JAFFER SHA-
RINF: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether a number of buildings
in Fatehpur Sikii, purticularly  the
Buland Darwaza and the great mos-
gue complex are in a poor slate of
mainienance;

(b) whether the ;tom: in-lay wuork
in the great mosque has decayed con-
siderably; and

(¢) if so, what steps Government
propose {o tuke to check finthér decay
and to restore 1he in-lay work o its
original condition?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) No, Sir

(k) and (c). Some sione in-lay
pieces are missing at the great mos-
que. The work of restoring these
missing in-lay pieces at this monu-
ment is in progress.

Survey of Coast of Orissa fo Check
Tidal Havoc

274. SHRI SARAT KAR: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether any survey of the
Orissa Coast from the mouth of Sub-
arnarekha river up to the Chilka lake
to study the feasibility of providing
wind breaker plantations and protec-
tive bund along the coast line to avold

havoe by tidal waves, has been con-
ducted: and

(k) if so, the detmily thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). According to the informatinn
available at the Centre, a Technical
Expert Committee was appointed by
the Onissa Government in November,
1971 1o study various measures to
miligate damage due to tidal flood in
the coastal areas of Orissa from Sub-
arnarekha to Chilka Lake. The Com-
mittee in their report submitied in
Februury, 1874 have mter alta .-
commended afforestation over & kilo-
meter width of the coastal belt and
provision of embankment where ar
nhecessary to prevent direct ingress of
high tides inland.

Modifications to Urban Land Ceiliag
Act

2675 DR. SUBRAMANIAM SwAr:
Will the Mimster of WORKS AND
HOUSING AND SUPPLY AND RE.-
HABILITATION be pleased to sta‘e:

(a) whether any modifications ar»
conlemplated in the Urban Land Ce -
ing Act;

(b) if so the detailzs ot the moi.-
fication;

(c) the approximate number of
applications that have bheen £'»4
under the Aet; and

(d) the approximate number of
such applications process to date?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). Yes, Sir. It
is not in the public interest to divu'ce
the proposals for amendment,

(c) and (d). The State Governments
have reported that the number eof
statements of excess vacant land re-
ceived by the competent authoritie;
and scrutinised by them is as followa:
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Sk State
No

No. of

(5

=

<

Andhra Pradesh
Assam .
Bihar . . .
Gujarat

Karnataka
Maharashira
Madhva Pradesh

Ouiwa : .

o Punjab

10 Rajasthan

11 Uttar Pradesh

12 Wevt Hengal |

13 Tamil Nadu . . f . "
Unien  Tenitaries :

1 Chandigamh \dmn

a Delhi

1 Pondicheiry » '

¢ Ministry of Defener (Cantonment areas)

. 25559 10098
. 2193 127
40221 5241
grigh 3359
62463 62463
abig 1076
. 571 40
5411 1470
ro8gy 53562
8 . . . 280840 8n12
fing7 Ban7
T
780 1figy
700 12n
n4h o0

Per Hectare Yield of Rice

2676. SHRI S. D. SOMASUN-
DARAM: Will the Minister of AGRI-
CULTURE & IRRIGATION hpe pleas-
ed 1o state:

(a) particulars of the productivity
cf rice per heclare achieved in Punyib
&rd Huiyona recently and comparicon
ol such productivity with the maxi-
rium 1 other States;

(b) the factors responsible for in-
creased productivity in  thesp two
States; and

(c) whether any conrerteg plan has
been recommended to all other States
far raising of production?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) A
statement indicating the productivity
of rice in Punjab and Haryana during
1976-77 vis-n-vis the maximum per
heclare vield of rice obtained in other
States 15 enclosed Similar estimates
of the productivity of rice for the
year 1977-78 are Jikely to become
available aficr the close of the agri-
cultural vear we. sometimes in July-
August, 1978, However, according to
the available reports, the productivity
of rice in Punjab and Haryana is ex-
pected to be higher in 1977-78 as com-
pared to the level achieved in 1876-77.

(b) The principal factors for the
increased productivity of rice in Pun-
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jab and Haryana include (i) Develop-
ment of irrigation facilities, parti-
cularly the tapping of ground-water
resources; (il) the maximum advant-
age of irrigation due to consolidation
of holdings; (iil) increase in the area
under guitable high yielding varieties;
(ivy increased consumption of inputs,

250

particularly chemical fertilizers aad
pesticides; (v) adoption of improved
package of practices by majority of
the farmers; and (vi) development of
rural link roads which enables the
farmers to market their bumper pro-
duee promptly.

{c) Yes, Sir.

Statement

No Sumte Keohm,

1) (2) i) (4
1 Andhra Pradesh | 1hs7 197576
2 Amam . " . = " e 17273
4 Biha . . 97¢  1971-72
4 Gujaat - ; . 2 & : . 1296 agy5-76
5 Haryana . 2468 197677
6 1limachal Pradesh . . . LTI U T
v Jammu & Kashmo . . . Wy 17374
% Karnataha . . . . gz 1975-36
9 Keala | . . ' . . . 1577 7273
10 Madhya Piadesh T ]
11 Maharashtia | . . . . . . 150 107570
12 Mampw . 1560 1975-50
19 Meghalava i . P 1216 1g7b 77
1y Nagaland i . . . i agrhesy
15 Orissa |, ab~ 197576
16 Punjab , 50y 1976 97
17 Rajasthan 1 weth
1 TamilNadu | . . . ) 2120 1970 ==
1 Tripura . . . 1241 1975+76
a0 Uttar Pradesh ny  1g75-=h
21 West Benaal 1304 1977 "2
22 Andaman & Ve shar Tl L BT
23 Arnnachal Pradrsh . . . . . . . Ty (TR ]
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(1) (2) (3 )

24 Dadar & Nagar Haveli 1358 197677

25 Goa Damau & Dia . 1700 197874

26 Miroram o5 1971-72

27 Ponlidwey 5 . . 282z 197374

ALL INDIA, ., 1235 197%76

Development of small towns

477, SHRI 8. D. SOMASUN-
DARAM: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

ta) the conciete steps taken during
t:« last twelve months to artest the

giowih of populution 1n metropolitan
chies, and

th) the pirecise plans evolveg for
Crwuiiaging growth centres and deve-
lopment of small towns?

THE MINISTER OF WORKS AND
BOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKIIT). (a) The problems of metro-
poitan eit's come  under the pur-
vicw  or State Governments The
Central Govainment's role 19 advisorv
an” 1 the! yoie 1ecommendations for
repalatnge twither industiial growth
m v e topo'ilan cities, encvourage
ment of alternate centres close to the
mctiopolidan oties, necentives to in-
dnelries nioving out  of metropolitan
cities, «le. have been made

(h) Plans for encouraging develop-
ment of growth centies and small
town< mnclude capital assistance for
intrgrated  development of small
towns, assistance for provision of
basic services, such ag water supply,
sanitation and housing, and prepara-
ticn of regwnal plans identifying the
Browlh cenires and small towns that
could be developed to deflect the
pressures on metropolitan cities,

104-2 pattern of education in States

2678 SHRI AHMED M. PATEL:
SHRI Y. P. SHASTRI:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state*

(a) whether all the States and
Union Terntories have adopted the
10 plus 2 education system;

(b) if so, the names of such States
which have not adopted this system;

(c) the reasons therefor; and

(d) the reaction of the Central
Govetnment 1Hereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER) (a) to (d) The States/Union
Territories of Andhra Pradesh, Assam,
Bihar, Gujarat, Jammu and Kashmir,
Karnatoka, Kerala, Maharashtra, Sik-
kim, Tamil Nadu, Tripura, West
Bengal, A & N Islands, Arunachal
Pradesh. Chandigarh, Dadra and
Nagar Haveli, Delhi, Goa. Daman and
Diu, Lakshadweep and Pondicherry
have adopted the 10--2 pattern of
education The States of Haryana,
Nagaland and Punjab are likely to
switch gver to the new pattern from
1978-79/1978-80 The remaining
State/Union Territories have agreed
in principle, but the final date of in-
troduction is yet to be decided, The
main reasong for the delay in imple-
menting the programme are:—

(i) lack of finances;
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+ (i) need for training of resource
personnel and orientstion of
teachers; and

(ili) non-availability of text books
in regional languages and
other instructional material
in accordance with mnew
Syllabl and Curriculum.

The Conference of Ministers of
Education of States and Union Terri-
tories held at New Delhi in August,
1077 has recommended that the 1042
structure of school education may be
implemented all over the country
before the end of the Sixth Plan.

Withdrawal of history books

2679. SHRI L. L. KAPOOR: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the opinion of experts
on the proposed withdrawal of four
Instory books has been obtained; and

(b} if so, the details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The opinion of
some of the experts who had been
consulteq has yet to be received.

History of freedom movement

2680, SHRI L. L. KAPOOR. Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state the progress of the
project for bringing out the history of
freedom movenent from 1937 to
19477

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER); The Government has not spon-
gored the writing of a history of the
freedom movement from 1837 to 1P47.

However, it has approved a

entitled “Towards freedom” m
envisages publication of 10 volumes of
source material both official and non-
official for the period 1987 to August,
1047, The project is being implement-
ed jointly by the National Archives af
India and the Indian Council for
Historical Rescarch. This project is

aimed for compl
March, 1085, Pletion by the end of

Foodgraing damaged during transit

2&81._ SHRI L. L. KAPOOR: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to refer to
the reply given to Unstarred Question
No. 48 dated 14th November, 1977
regarding buffer stock of foodgrains
and state:

(a) the total quantity of foodgraing
.vI:iich was damaged during transit;
an

(b) the value of such damaged
foodgrains?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b). A quan-
tity of 7393 tonnes of foodgrains
valued at Rs 88 lakhs wis damagcd
in transit from Januarv. 1977 to Sep-
tember, 1977,

¥t faeafegrer & wwifadl &
ng fmiwr =m

2688 st gt =at: a7
feverr, aaTw weuTy T seply AWy
TE qATH ¥Y FAT A 0

(%) = FoeTC ¥ e
faareat & waatcat st qg Frafe
wor ¥ & ey & wiferw Pt & forr &
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(@) =fz 27, 1 3% =g gfaeT =
fortt; A

(w) =fz <&, =1 9% 1 FT
¥ ?
N

foreqr, aRtH Foamw W dasfa
=Y (2to wam w7 w+7) :(F) & (7).
F2r freafaaresi & wa=rfat &
s/ faator o 39 %71 9wa 7 TF
TEFTT F A= 2o

FYEIT H @9 sontEal w7 gt ¥
(e ed

2683. 1 AR THTA QW : =47
o Stz s e giw w@i gia
At qg G FT FAT FGA (F ¢

(%) @=r goHTE Fr oqaAr & FF
FIAIT TGHIC F G AT FT 7T
aF GEITT & HIHETE Tat (97 ST 9
F faureT & gwg oifemm afysa
WX F qy g foma  ofomeasT
ST AfasT TegFTET 2 A

(@) afe zf, & g q47 FIHIT
Ted § 3T Ireoniiedl &t §eeta &
sfaw giafrem =7 § foaw & far
FHT F A TF FT FEATET F7 & AL
sifsx & a1 FIATET T FT A2

B
5 !

farter #iT swrww awr qfa w@iT
gaata WAy § Tem S (o Tw
fz®): (%) 95 (&) . = AR 19
T T mie o o faenf
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afr  (Tarll awEs)  wiufas,
1971 ¥ faewrg swfaat & oo auv
faa sreonfaati =1 wsT §  fewa
At wrEfed F 7% § 978 arfewrar
T 39 #T qTET T T T 1T
T Tfaga FTIHIT T JIT 707T-
faat &t srgfeq @1 72 frowea qfiad
F dag § qrfaan AR I7TH FLE
# g qz faoer qemqar swp oA
FIEHIL TR ZT0 AT s@r § )

TET FAAT AT 3 OF Z &Y § T
UL FIOHIT 5T AT wvEw ETT
mifeg far o afy qar fadws &
DI T SEE ITEHl F A
ROyt 7 oaigfed v 12 faewe
afedt & g6y § 3% zEasrd gfaad
faer Strosr

Appointments in LC.H.R.

2684. SHRI DILIP CHAKRA -
VARTY: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it is a fact that per-
sons of a particular ideology having
sympathy for a particular political
party were given preference when
appointments were made in the In-
dian Council of Historical Research;

(b)Y how many projects were finaa-
ced by the Council and to which Uri-
versities or personsg the amount wras
given; [

(c¢) what are the aims and objec-
tives of this Council and what is tie
assessment of the Ministry about its
overal performance; and

(d) whether it is a fact that the
professorg having sympathy for a par-
ticular ideology have got total in-
fluence over the working of this
Council?
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THE MINISTER OF EDUCATION
BOCIAL WELFARE AND CULTURE
(DB. PRATAP CHANDRA CHUN-
DERY; (a) According to the infor-
mation furnished by the Council, the
politieal of people ap-
pointed by them is not verified,

(k) Till August, 1677, the Council
as sanctioned 334 projects in the form
of research grants, fellowships, study
tours etc. Of these, 163 projects were
in the name of scholars working in
40 universities in the country and the
remaining 171 were in thg name of
scholars working in colleges or other
organisations, or unattached indivi-
duals, The details of these are given
in the Annual Reports of the Council
which are placed on the Table of the
House from time to time.

(¢) The Council was set up to
promote objective and sclentific writ-
ing of history to inculcate an in-
formeq appreciation of the countrys
national and cultural heritage, to
review the progress of historical
research from time to time, to spon-
sor historical research progremmes,
to identify areas or topics on which
research has to be promoted, etc. A
new Chairman for the Council is be-
ing appointed and an assessment of
the Council's work so far would be
made in consultation with him, as
soon ag he takes over,

(d) Al] the membery of the Coun-
cil, except the ex-officio members and
1epresentatives of Government, are
nominnted by the Government in their
capacity as historians.

Veterinary Hospitals in Ladakh

2685. SHRIMATI PARVATI DEVT:
Will the Minister of AGRICULTURE
AND TRRIGATION be pleased to
state:

, (a) the number of veterinary hos-
pitals in Ladakh und thelr location;
and

3991 LE—P.

"Tb) the steps taken to establish
more veterinary hospitaly there?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SERI
SURJIT SINGH BARNALA): (a)
and (b). Since the information is not
available in the Ministry of Agricul-
ture angd Irrigation, it is being obtain-
ed from Jemmu & Kashmir State
authorities and will be laid on the
Table of the House, when received.

i faenee ¥ snaaet & enwraor
¥ fag fm

2686, St Wity Wwer "t wgr
iy, woe wemer it wepfr ST
qg TR W T w4

(v) w1 ¥=iw  faowml &
WLATE] qUT W eI & e
A & waw i e sfew faw
Ty o ¥

(=) afz g, & s &fa wr
¢ W

(w) afe @ fraw w2, ot o
&g AT WM WY Fr i fraw
¥ faarergt F §10 §T @ T THIC
& wiwfeat oT awy € 7

LGOI
s ¥ vow Wt (it e
weeet) : (%) & (w). ¥
faure @Wew & wwwa ¥aT WAt &
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fararrera 2w e ¥ fewwr & 1 oy, =
# fareft & ame, o g &, g wofk-
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RE. MOTION FOR ADJOURNMENT

MR. DEPUTY-SPEAKER: Papers
1o be laid.

Shri Sikandar Bakht

SHR] SAUGATA ROY (Barrack-
pore): I have given notice of an ad-
journment motion on the brick-bat-
ting at JP's meeting and un attack on
the Union Defence Minister, Shri
Jagjivan Ram at Patna. The sgpectre
of casteism 1s raising its ugly head
under the Janata rule in Bihar....

MR. DEPUTY-SPEAKER: Mr.
Saugata Roy, please take your seat.
It you go on like this, it will go off
the record

SHRI SAUGATA ROY: You give
your rulng on my adjournment
motion ...

MR. DEPUTY-SPEAKER: Your
have already been informed about
the adjournment motion. Please take
your geat

SHRI SAUGATA ROY: If the
Union Defence Minister 1is not safe,
how can ordinary Harijans be safe
under the Janata rule?....

MR. DEPUTY-SPEAKER: No,
please. You cannot go on like this.
Now it will go off the record.

SHRI SAUGATA ROY:*
MR DEPUTY-SPEAKER: There
is no point in raising it like this,
Shri Sikandar Bakht.

Re. Ad). Moo 3%

1202 bew. -

PAPERS LAID ON THE TABLR
FinaL Rerorr, 1076 or Waxr INgumy

Commrrres—Parrs I & 1T

THE MINISTER OF WORKS AND
HOUSING AND SUFPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): [ beg to lay on the Table
a copy of the Final Report 1076
(Hindit version) of Wakf Inquiry
Committee—Parts I & II. [Placed in
Library. See No. LT-1749/T8].

SHRI VAYALAR RAVI (Chimy-
inkil)- I rise on a point of order

MR. DEPUTY-SBPEAKER: Is it on
a point of order on this paper?

SHRI VAYALAR RAVI: 1 raise a
point of order in between.

MR DEPUTY-SPEAKER: There
cannot be a point of order In a
vacuum

SHRI VAYALAR RAVI* There can
be a point of order between two
subjects There is a rule.

MR DEPUTY-SPEAKER: What s
your point of order?

SHRI VAYALAR RAVI: I am not
speaking on the merits of the adjourn-
ment motion My point of order is
that as soon ws the question-hour is
ovVer

SHRI JYOTIRMOY BOSU (Dia-{
mond Harbour): On what is his
point of order” That is all I want to
know

MR DEPUTY-SPEAKER: That is
why I said that he cannot raise a
point of order in a vacuum,

SHRI S R DAMANI (Sholapur):
You are raising points of order every-
day and we ure not interrupting you.
Why should you jnterrupt him?

MR DEPUTY-SPEAKER: If you
are trying to have information about
the adjournment motion....

“"eNot recorded.

- i —

-~

$English version of the Report was Iaid on the Table on the 16th August,

1078.



dented development, immense harm
can be caused to this nation because
of caste conflict. So, will you allow
a discussion on this?

MR. DEPUTY-SPEAKER: You
can give a notice and we shall con-
sider. But, as far as I am concerned,
we have allowed you to raise it under
Rule 377.

SHRI SAUGATA ROY (Barrack-
pore): I have given a motion.

MR DEPUTY-SPEAKER: Now,
paper to be laid. Mr. Barnala,

InTErRiM RePoRT oF NATIONAL ComM-

MISSION ON AGRICULTURE RE. PRICES OF

CorToN, JUTE, ETC. AND ANNUAL REPORT

OoF MApHYA PrApEsr ForesT DEVELOP-

MENT CORPORATION LTD. BHOPAL FOR
1975-786

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): 1 beg
to lay on the Table—

(1) A copy of the Interim Report
(Hindi* version) of National Com-
mission on Agriculture on certain
important aspects of Marketing and
prices of Cotton. Jute, Groundnut
and Tobacco. [Placed in Library.
See No. LT-1750/78].

(2) A copy of the Annual Report
(Hindi and English versions) of
the Madhya Pradesh Forest Deve-
lopment Corporation Limited Bho-
pal for the year 1875-78 along with
the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon, under
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Section 610A. of the Companies Act,
1958, [Placed in Library. See No.
LT-1751/78].

PROF. P. G. MAVALANEAR
(Gandhinagar): With your permis-
sion, I want to raise certain funda-
mental issues with regard to laying
of papers and delays in reports ot
items 2 and 8. You will see that
these two reports which the hon.
Minister, Shri Sikander Bakht and
Shri Surjit Singh Barnalaji have laid
are Hindl versions of original reports
in English laid on the Table of the
Houge 88 buck ag 13th March 1875 in
one case and 16th of August 1976 in
another case. Apart from these delays
in laying the translation in Hindi, you
will also kindly note that Shr1 Bar-
nalaji has lald a copy of the interim
report, whereas sometime back the
Chair had ruled that interim reports
will not be laid on the Table of the
House. When it came to the repert
on JP's treatment, it was said that tha
interim report cannot be laid on the
Table of the House. Now there is an
interim report that is laid on the
Table of the House.

Apart from these two points, I
want to invite your attention to a
very serious matter in my humble
opinion and that is with regard to
the official requirement of laying
reports in both English and Hindi on
the Table of the House. It so happens
to-day that mmtters and reports come
first in English and then translation
in Hindi is made available, Then a
day may come when reports may first
come in Hindi and then translation
in English may come later on. My
point is that inordinate delay takes
pla.e not on'y in laying the transla-
tion, but because Hindi translation as
at present is not available of impor-
tant reports in English, the result is
that though the reports are available
in English they wmre not available for
the people of the country This snag
is there for a long time to which I
want to draw your aitention. You

197

“Engis verson of the Report was lald on the Tsble on the 13th March,



lation was not mvailable and therefore
the country has been denied the ad-
vantage of having this report because
the Hindi translation was mnot avail-
able. And, regarding the Ministry of
Steel gnd Mines, 17 Reports were
published by the Ministry last year
ung only 4 are available both in
English and in Hindi because only 4
have Hindi translations. The rest of
the 11 reportg have no Hindi trans-
lations and therefore they are not
laid on the Table of the House. My
point is this Hindi translation must
b= given In good time. Until that
comes, there should be no delay of
laying any report in English so thet
the Parliament and the counitry would
not be denied the advantage of hav-
ing those reports. This is my sub-
mission and I hope that the Chair
will give direction to the Government
or: these points sg that such things
are not repeated in future.

MR. DEPUTY-SPEAKER: There
is a committee which will go into it.
Now, Shri Pratap Chandra Chunder.

ARRUAL REPORTS OF NATIONAL STAFF

CoiLece rorR EDUCATIONAL PLANNERS

AND ADMINTSTRATORS Trom 1970-71 TO
1974-75 anp For 1976-T6

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): I beg to lay on the Table—

(1) A copy of the Report (Hindl
and English versions) of the Na-
tional Staff College for Educational
Planners and Administrators. New
Delhi, for the years 1970-T1 to
1974-78

(2) A copy of the Annual Report
(Hindi and English versions) of the
National Staff College for Educa-
tional Planners and Administrators,

' New Delhi, for the year 1975-T6.

fore no separate Reviews being lald
and (ii) reasons for delay in laying
the Reports,

[Placed in Library. See No. LT-
1752/78].

PROF. P. G. MAVALANKAR: I
have already made my submission in
regard to Items 2 and 3. What is your
direction, Sir?

MR. DEPUTY-SPEAKER: There
is a Committee which will go into
the reasons for the delay.

PROF. P. G. MAVALANKAR:
Now, Sir the gsame thing I want to
say with regard t; the Ministry of
Education The hon, Minister of
Education is my esteemd colleague
but I must say that the delay is in-
ordinate and unpardonable. These
reports are prepared in 1970-71 to
1874-75 We are getting these after 8
years. If these are to come after 8
years, well, they don’t have to come
here We are here for 6 years only.
If we cannot get them in our own
term, what 15 the use of having these
reports? There is no statement accom-
panying it, as to why the delay took
place. The Minister has not given
any rea<ons for the delay No reason
15 given

MR. DEPUTY-SPEAKER: It is
contained there, You please see Item
No 4 gub-item (3). Please read the
last line.

PROF. P. G. MAVALANKAR: For
Items 2 ang 3 none, Sir That {s my
submission,

MR. DEPUTY-SPEAKER: Now,
Shr; Ram Kinkar,

Usrsan LanD (CErLiNg & REGULATION)
AmENDMENT Rurzs, 1978
frafet e srwer oo qfe o

ovaie swtwa § vve Wit (o oW

fww) : urste e, & A wfic
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(werr dfray ey fiefirrerr) wifieforer,
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sty awe qfw (Tvaes dr o
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[Placed wn Library See No LT-
1758/78]

o foaw gurc wwgwn  (afeor
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¥ arq &g FY fgh v A 1 & fad
A gue wom wfgw )

MR DEPUTY SPEAKER Only Mr
Mavalankar has written to me earlier.

12,09 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED DEMONSTRATION IN BAREILLY
AGAINST POLICE FOR SHOWING DIS~
RESPECT T0 DR AMBIDKAR,

ot AW ¥X (WEAGT)  SYTeEW
mry, & ufrradm W% g ¥
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SHRI KANWAR LAL GUPTA
(Delhi Sadar): Before you proceed
to next item, 1 want to make a sub-

E

MR. DEPUTY-SPEAKER: About
what?

UNA 23, 1800 (SAKA)

K

MR. DEPUTY-SPEAKER: You
just cannot get up and make eay
submission. TUnless you heve inform-
ed me earlier, it is not possible.

Shri Manchar Lal.

————

12.33 hrs.
MATTERS UNDER RULE 377

(i) REPORTED MANUFACTURE OF SPUM=
ous prucs N Kanrom

wer Wofe wge g oo o
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A1) Ivozrmwonre crosms or RENGH,
Iovunary CoMPANY

SHRI SAUGATA ROY (Barrack-
pore) Sir, under Rule 377, I place
the following very important matter
before the House

The Bengal Immunity Company
which 18 a pioneer pharmacetical
manufacturing company of Indin and
which was founded 60 years ago at
the mmitiative of great people like Sir
Nilratan Sircar, Sir Kailash Chandra
Bose and Dr Bidhan Chandra Roy,
19 now facing closure and the manuge.
ment have already given notice of
their intention to close gown the face
tory

About 2,100 workers ure working
n this Bengal Immunity Company
angd all their families are threatened
by this closure Not only that The
Bengal Immunity Company hag units
i Caleutta, Delhi, Lucknow and
various other parts of India It has
got one of the best full-fledged
research institutes for bacteriological
and 1mmunological control which is
also recognised by the Ministry of
Education and under which lot of
people are doing resesrch It s
manufacturing such Life-saving drugs
as Anttetanus vaccines, anti-Dip-
theria vaccines, Gas-gangrene Anti-
toxins, Normal Sera Vaccines, in-
cluding toxoids It also manufactures
pharmaceutical chemicaly and drugs
like Synthetic drugs, Antacids, pep-
tones and Fine Chemicals, Formul-
lated products like Vitamins, Mine-
rals, Hormones Alkaloids, Aminoa-
cids, Enzymes and other pham®centi-
cals

Sir, thus Company has already given
notice of closure as a result of which
there will be shortage of these Life-
savings drugs and the Serum in the
market The management of the
Company has already approached
the Government of West Bengal to
approach the Union Government es-
pecially the Ministry of Petroleum gnd
Chemicals, to take over this Company
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and save this Company whose me-
mory Is associated with such great

SHRI DINEN BHATTACHARYA
(Serampore): The Minister of Petro-
leum and Chemicals is not interested
to take over this Company. I have
met the Minister of Petroleum for
thia.

SHRI SAUGATA ROY: He Is cor-
reéct. Already the West Bengal Gov-
ernment has been approached by
the management of the Company who
are ready to hand over the manage-
ment of the Company. The West
Bengal Government then approached
the Union Government, the Union
Minister of Petroleum and Chemicais
and Fertilizers, to take over this
Company to save these 2,100 workers
from starvation and also to see that
there js no shortage of these basic
Life-saving drugs in the market and
alo o see that such w full-fledged
1esearch institute is not closed down.

Sir, T bring to the attention of the
House -with sorrow and dismay that
the Upion Ministry has refused up
till now 1o take over this Company.
Through this House I stress that this
Company be taken over by the Union
Government which has already done
a good job by taking over the Bengal
Chemicals and Pharmaceutical Works

. 8nd thus a very historical and very

impoitant pharmaceutical indusstry in
Bengal saved from closing down
altogether.

(iii) REPORTED SALE oF Nrizams'
JEWELLERY

SHRI VASANT SATHE (Akola):
8ir, T wish to draw the attention of
the Government to the reported sale
by auction of the fabulous jewellery
belonging to the Nizam the Seventh.
The report in the Times of Indiz dated
Bty March 1§78 states that this jewel-
lery, which consists of rare collection
of matchless craftsmanship, has am-
ongest it rare items guch ag a set of
22 pleces of ameralds of exquisite

unique gem vof renouned antiquity
weighs 184.76 carat, which is a rare
thing in itself. Ag is well-known,
India has already been deprived in
the period of our history of the fa-
mous Peacock Throne as well as the
well-known Kohinoor.

These items of rare beauty are our
national and cultural heritage. It is
known that other countries, both in
the western and the socialist world,
have pgot these treasure jealously
guarded and preserved, It ig known
that such treasures are kept in spe-
cial museums, such as the one 1n
Tower of London, in Kremlin, in
Teheran, in Washington. They are a
great attraction to the tourists.

The previous Government had taken
a Cabinet decision to create a special
museum where rare pieces of jewel-
lery, which were mostly in the pos-
session of the earlier princes, which
hed historical background and cul-
tural heritage would be kept. These
articles and treasures of art could not
be, and must not be, measured in
terms of monetary value, and the
Government, owes it to the nation to
take jmmediate steps, not only to stop
this wanten sale or auction, but to
assure the House that all this treasure
will be taken over. or otherwise ac-
quired, and kept in a national museum
of jewellery,

Now that the Finance Minister is
here, I hope he will algn agree that
thig is a matter which is of national
concern. It is not a party matter.
When I read this news item in the
Times of India that fabulous jewellery
are on sale, I really felt shocked. I
discuseed it with some of my friends
in the Janata side and they all felf
concerned,
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SHRI KANWAR LAL GUPTA
(Delhi Sadar): Todsy he is talking
sense.

SHRI VASANT SATHE: At least
today he i understanding it. 1 am
thankful to him.

According to the newspaper reports,
vn the 9th they were to have got the
bids The report further says that
buyers from several countries are 1n
the city of Bombay, inspecting the
items, which are worth several crores
of rupees. The last date for the sub-
mission of offers for the present lot
1 Bth March. So, probably by now,
they must have already made the
offers, What 13 happening? Have
you taken gome measures to stop this
auction? Or, are you acquiescing in
this auction by the Trust? These are
rare pieces and once they go away,
the country will never got them back,
‘Today there are billlonaires in rich
countries like USA and other coun-
tries, who will be only too glad to
buy these things. They can afford to
buy the entire antiques of this coun-
try if you allow them to buy. If you
offer them the whole country tomor-
row, they will be able to buy it If
we have no respect for our treasures
of our cultural articles, what are we
going to do?

The vbject of raising a matter under
rule 877 is not just to draw the atten-
tion Though the Finance Minister is
here, there is no response. It is his
primary duty to project these things.
1 want him to assure this House that
this wanton sale will be stopped of
this rich treasure I hope he will
kindly respond to this request of mine.

MR DEPUTY-SPEAKER: Shri
Vavalar Ravl,

SHRI VASANT SATHE: What is
response to my request?

SHRI DINEN BHATTACHARYA:
Why don't you ask your Bombay
jewellers to buy them.

coma
and invest in thess things, ask
them to stop the auctions, L

S8HRI KANWAR LAL GUPTA:
Ask Indiraji to purchase them, )

SHRI VASANT SATHE: You give
us the money; we will purchase it,

SHRI DINEN BHATTACHARYA:
Indira): has got enough money.

SHRI VASANT SATHE: This is a
serious matter. The zerp hour is still
on. When we bring certain gerious
matters to the notice of the Govern-
ment, we expect an assurance from
the Government. When we raise g
matter under rule 377.. ‘

MR DEPUTY-SPEAKER: Under
rule 377, the Minister is not obliged
to reply. Now I am calling on Bhri
Vayalar Ravi.

SHR] VASANT SATHE: I am not
asking you to force them to answer.

MR DEPUTY-SP5AKER' If he
wants to answer, he can

SHRI VASANT SATHE: In 377 the
object ig to invite the attention

MR DEPUTY-SPEAKER: You
have already invited the attention,

SHRI VASANT SATHE- If on such
important matters the Government is-
not pleased to respond—of course, I
do not say, Sir, you can force them—
if the Government is not pleased to
assure the House.,..

SHRI KRISHNA CHANDRA HAL-
DER) (Durgapur): Sir, jg there any
point 1n what he is stating?

MR DEPUTY-SPEAKER: Please
take your seat. I know how to re-
gulate If you start objecting to it
then it is difficult to run the House.

SHRI DINEN BHATTACHARYA:
With great difficulty, we could per--
suade the Speaker to accept at least
one motion under rule 877.
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ME. DERUTY-SPEAKER; I am not
able to estch your point.

SHRI DINEN BHATTACHARYA:
New you are allowing 3, 4 or 5.

(iv) REPORTED ATTACK ON SHRI JAYA-
PRAKASH NARAYAN AND SHRI JAGIIVAN
Ram Ar Parwa

BHRI VAYALAR RAVI (Chirayin-
kal): Mr, Deputy-Speaker, under rule
377, I draw the attention of the House
and the Government to the unfortun-
ate incident of stones and
chappals on Shri J.P. gnd shouting
slogans against the Defence Minister,
Shri Jagjivan Ram, indicating an un-
desirable development in certain paris
of the country. The meeting was held
to celebrate the 75th birthday anniver-
sary and present him a purse of Rs, 90
lakhs,

First of all, the collection of a huge
amount needs an explanation tp the
nation, ag to how this amount was
collected. Even though the wrgani-
satlon gssureg that not more than
Rs. 1,000 was collectegd from any indi.
vidual, this will not carry conviction
with the people. It is necessary that
the Government must....

SHRI DINEN BHATTACHARYA:
Sir, on a point of order, how can this
come under rule 377?

SHR] KANWAR LAL GUPTA: Sir,
it is a serious matter. I do not want
to challenge his statement or your
judgment. It is a serious matler.
Huge amounts are collecteg in this
country for various purposes. Shall
we ask for an enquiry in every case?

MR. DEPUTY-SPEAKER: What
has been admitted is not the collec-
tion,

SHRI KANWARL LAL GUPTA:
Then you please stop him.

MR, DEPUTY-SPEAKER:; It is a
law and order matter,

SHRI KANWAR LAL GUPTA: Are
We supposed to tell him from where
the money came, who donated what?

What is this? Thig is a very bud pre-
cedent. Thiz [g highly objectjonable.

MR, DEPUTY-SPEAKER: You con-
fine yourself to the puint.

SHRI VAYALAR RAVI: On the
fioor of the House, when Mr, C. B.
Gupta was the Chief Minister....

MR. DEPUTY-SPEAKER: No, no.
(Interruptions)

SHRI VAYALAR RAVI: You people
on the floor of the House demanded
an enquiry sgainst Mr. C. B. Gupta
and his collection, Here Jayaprakash
Narain is supposed to be a leader and
Rs. 00 lakhg has been collected. How

hag it been collected? (Interrup-
tions)
MR. DEPUTY-SPEAKER: You

confine yourself to the incident there.

SHRI VAYALAR RAVI: The poiat
is different,

SHRI KANWAR LAL GUPTA:
That part should be expunged. I
want an gssurance that the reference
to the collection of funds would be
expunged since you have not allowed
it, Otherwige it will go into the de-
bates.

MR. DEPUTY-SPEAKER: There
are certain rules concerning expunc-
tion. So, by raising this question,
you are not helping me. You please
do not dilate on that matter any
more. Let him confing himsell to
law and order,

SHRI VAYALAR RAVI: The meet-
ing addressed by Jayaprakash Naraia
wag disturbed by slogan-shouting
people under the banner of Forward
Leaguy. The Forward Leagud is a
newly formed organisation by certain
influential people. Of course, the
nameg are those of the ruling party.
The Forward League, with a view to
oppose any kind of reservation for
backward class communities disturbed
the meeting. Their shouting slogans
was only to create communal dishar-
mony and hatred among the com-
munities. They openly exprcssed their
anger against the reservation for the
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backwerd classes. This grouo, led by
an important leader, even tried to
assault the Defence Minister, Mr.
Jagjivan Ram, angd tried to prevent
him from attending the meeting. He
was forced to withdraw from the
meeting without attending it.

The whole incident drawg the
attention of the nation to the new
trend developing in  this country
which may explode the caste conflict
into society. It iz unfortunate that
the ruling party itself is creating a
situation in the country in which the
people enter into caste conflici and
confrontation.

The incident in Patna has to be
condemned by all sections of the
House as it may lead to a dangerous
development The way things are
moving has to be controlled and order
must be restored in the nation,

I have no surprise over the behavi-
our of this group of people especislly
at the meeting of Shri Jayaprakash
Narain, as all these incidents are the
off-shoot of the total revolution which
means nothing but confusion., May I
appeal to the Government tp take
necessary steps to ensure that such a
caste conflict and confrontation is not
devcloped and to take measures to
protect the interests of the weaker
rections? i

SHR] ANWAR LAL GUPTA: 1
want to make a submission on this.

MR DEPUTY-SPEAKER: I have
alloweq another Member to make a
rubmission on the same point. Shri
O P. Tyagi

SHRT KANWAR LAL GUPTA:
Please allow me for g minute.

MR. DEPUTY-SPEAKER: He has
olready written.

Ruls 977 258

SHRI KANWAR LAL GUPYTA: This
is a very important matter,

(v) REpORTED INCIDENT oOF SroNe
THROWING ON SHRI JAGITIVAN Ram
AT PATNA

oft sitw serw wwdy (agay) ¢
ag g e fawr § 1 gz F oY
weqr W&t § gak 8 vy gg o af
¢ fr Frod «f ¥ fo foorda ey
T ¥ aFafwar ag @ f
T AFTC HT UF WIAT, HIRAAAE
WeAT W37 aM  wwdArAr Tw ¥
A aqody ¥ gf fr 1 ww
qequrieE Y A w7 wAraor g, &
IX Farorer ¥ oY ¥ avaT T AT )

SHRI VASANT SATHE: **

MR. DEPUTY-SPEAKER: Mr.
Sathe, 1f you go on like this nothing
will go on record.

MR DEPUTY-SPEAKER: All
thess words ** will be expunged.

SHRI KANWAR LAL GUPTA:
May 1 ask you whether the word
used by him is parliamentary or not?

MR. DEPUTY-SPEAKER: They
will be expunged All unparliamen-
tary words will be expunged.

SHRI VASANT SATHE: I will say
it ** Will it be parliamentary?

MR DEPUTY-SPEAKER: All this
will he expunged.

SHRI VASANT SATHE: I will cor-
rect myself. It is completely untrue.

**Expunged as ‘ordered by the Chair,
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WX wawwrw A ¥
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ot sitx wem @Ot w37
Ty, waftaTIw W F | T
wrdrT wzar £
% ¥ FaX F BF 0,

W & uw § syrar AT Ove WY WA
@ ¥ fag, fax qara vewr oY
ot & vz wer §, AU SW@E 49
fasarc , oY wT @R

¥ TTHTTHY YqrEAT AT W@gAT §
fop ST WTOX EWY X QY A IS,
e fedy & oy aro wrfaa aars
¥ew 7 ¥ frdw o@ weay &@®
W, RUC G w¥A qTRA M

Rule 377 290<

¥ wgr W Prarorawar g1 (vearr)
13 hrs.

ot wnar o ;S wH
3T ¥ fawrs mtww @ q
TECH IT § WIN TC g |

MR. DEPUTY-SPEAKER: You
cannot interrupt like this.

ok ¥ o v fafew &0
off orgswTw ATOWY, S FUATET WY
off ot T AEt 9T K | W@t 9%
AT I U G T | TER N G
g Ay ag A gwd woar | Afew
W g X AT IRt %1 wree
§ 3@ TC TE SWT R weN gy,
wgiw @ t—g vy et &
fag ot Se alt &1 s it g®
A §, wror it § wer famr §—St
§ aT%T TR @ §—, J onwl dar
FOU 9ER ¥

SHRI VASANT SATHE: I agree
with him Today, he is talking
sense, | support lum there,

ot wwg oW R . g wer aet
qr§y & s f o 5w O e
wUd, ®fE o JOwEw AT 39
aMA g iR tw §F wifa
arf | R IT T AT X Y Oy o

ssExpunged as ordered by the Chair,
3891 LS—10.
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13.02 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha reassembled after
Lunch at six monutes past Fourieen
of the Clock.

[Sarz D, N. TIwary in the Chair]

GENERAL BUDGET, 1978-76—-
GENERAL DISCUSSION

MR, CHAIRMAN: Now we take up
General Discussion on the Budget
(General) for 1978,

Mr. C. Subramamam.

SHRI C. SUBRAMANIAM (Pala-
ni}: Mr. Chairman, Sir, I would like
to thank the Chair and thz Hcuse
for, once again, giving me the pri-
vilege of initiating the budget debatc

When the hon, Finance Minister
prezented the Budget, 1 congratulated
him. Today I want to tell him that
that felicitation is subject {o many
major reservation.

The Janata Government has been
in pusition now for a year, within a
few days, it will be completing one
year. Therefore, when we consider
the Budget the Budget figures, mo:e
tran anvthing else, we have o look
into the management of the economy
by the Janata Government and how
the economy has behaved in general.
One advantage—a major advantage—
which the Janata Government had to
begin with was that the objcctive
economi* factors were largely fav-
ourable [or a dynemic growth, For
that 1 do not depend upon my state-
ment. I depend upon what the
Finance Minister has stated in his
Economic Survey; he has stated:
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“The most notabley featude of the
economic gituation in 1977-78 was
the absence of any serious cens-
traint on economic growth. In the
past, shottages of food and foreign
exchange have been the two major
factors which have acted as a braka
on ecofiowile growth. The current
year began with stocks of feod-
graing of 18 million ftonnes which
rose to 20 million tonnes by the end
of June, 1977

Of course, if T say that they inherited
this from us, they would protest,
therefore, I would not rub jt into
them. But this is a ’

Sometimes it has been stateq that
we. werg short of rupee resources,
In my wiew, thig is mot a proper un-
derstanding of the, gcopomic and fin-
ancial situafion. As a' 'matter of fact,
if we Jook into the figures with regard
to deposits in banks, etc., we will find
that on the whole savings have ex-
cceded investment. Therefore, there
was no lack of rupee resourceg also,
Pupee resources were available,

With all these favourable {actors,
whai hag been the performance gof the
economy? Before going into the figures
I would like t{o refer to the general
assessment which the economic re-
view makes with regard to the func-
tioning of the economy

Dealing with industrial production,
this is now it is summerised:

“Over a very large specirum of
industries, however, production
changes have been confined in rather
narrow limits” (other points also

have been made earlier) “So  that

the general impresfion ig more one
of relative stagnation than of sus-
tained progress”.

This ig {he over-all assessment given
in the Economic Review. This :» with
regard to current production during
the year. The future depends upon
how the investment climate hag been
and how the investment has been
made. For that also I would rely on
the statement made by the JIon. Fin-
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mwnmmm
:.%1» is the sentence on which I

“As hag been noteq elsewhere in
the Burved, a number of factors
have led 10 glower grotvin of indus-
trial produétion, Investmedt in the
organised sector <lso iy not showing
any signs ol y great recovery”.

The only modification I would
make is to femove the word ‘great’ so
as to read “Investment in the crgani-
#ed sector also 1s not showing any
signs of recovery”, This is the assers-
ment made In the Eoconomic Survey.

Now let us gu into some figures
which they hgve given in the Economlc
sBurvey and also in the Budget Speech
with regard to the growth factor.
They have claimed that “On the indi-
cators available” (not the facis avall-
able) “we are likely to have a 5 per
cent growth during this year”. This
is based on, first of all, an estimate or
o guesstimate of agricultural produc-
tion. The figure given out in the Eco-
nomic Survey and also in the budget
Bpeech is thet foodgraing production
will reach a level of 121 million tons,
In the speech of {he President it was
indicated that it was roughly 118 mil-
lion tons. It hgs been claimed by the
Finance Minister that this 15 due to
the Janata policy—this increase. I
ywould respectfully gubmit that, parti-
cularly in agriculture, if you build up
irrigation potential~Mr. Chairman,
you don't get results immediately
you should know better—certainly,
As a Matter of fact, if we get results
‘even next year, we should thank our-
selves, Therefore, what is operating
today is—if I could personalise 1t a
little bit—it is only the Jagjivan xam
affect still operating: the Barnala ef-
fect is still to manifest itself.
AN HON. MEMBER: The Congress
Jagilvah Ram.
SHR] C. SUBRAMANIAM: Yes, it is
Jhe Congress Jagiivan Ram, not (he
Janata Jagjivan Ram.

I would respectfully submit that
when I had the privilege of launching

what js now termed es the ‘green re-
volution' in 1964-65. ] made the hold
claim that within ten years we would
not only become self-sufficieny but
that I would not be surprised if we
would be thinking in terms of export-
g Today .there was a question—
weé do not know whether the Finance
Minister was listening to it or not—
with regard to export of food.grains
fo other countries, That is the situa-
tion we had reached. But in this, it
we have any complacency that it will
be continuously increasing, we would
be in a fool's paradise. With gll the
claimg that. have been made, even if
I take it that 120 million tons is the
figure, that is the production which
had already been reached in 1975-76.
And with favourable monsoon condi-
tions and weather conditions you are
claiming that you would reach—we do
not know whether you would reach it
but I wish you will reach {t—120 mil-
Lon tons. In this area we have got
to be careful because there is always
some feeling—and ] am quite aware
of it—in the finance Ministry that agri-
culture is subject o weather condi-
tions and we ghould do ‘everything
to see that weather conditions do not
affect agricultural production. We
should be Gods to do it! Because, it
you take any country in the world
{oday—the most advanced countries in
agriculture—they gare effected by the
weather conditions, with all the deve-
lopments that have taken plare there.
Therefore, we have to plan on the
basis that we would have favourable
production during favourable weather
conditiong and when adverse weather
conditions prevail the nroduction
would fall down. That is why, a buf-
ferstock operation has become neces-
sary everywhere and we are glad to
find that we have s bufferstock even
after distributing on a large scale on
our distribution system of 17 million
tonnes, Therefore, as far as the agri-
culture is concerned, it is not any
special claim which the Janata Gov-
ernment could make that after an ad-
verse vear during the last year, this
year there Is a spurt in production
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reaching 1075-76 fevel even according
to the claim,

Coming to the industrial production
as such, it is claimed that they would
nave a five percenf increase during
the year on the basis of comparing the
figures of industrial production during
the period of April to October this
year to the correaponding period dur-
ing the last year. But if you see the
curve of industrial production in the
Economie Survey, you will find that
after October, there was a big spurt of
industrial production during the last
year. Have we seen this spurt this
year? After all, we are towards the
end of March. My friend here tells
me that in November the production
was less than the previous year, leave
alone five per cent increase, 1 do not
think, things have improved after
November. Therefore, taking what is
called the indicators, the figures upto
October, to clalm that we would reach
a figure of five per cent industrial pro-
duction and on that basis taking agri-
cultural production at 121 million
tonneg of foodgraing and continuea
increase of industrial production and to
claim that we would have on the
whole a 5 per cent increase in GNP
is all right for presentation purposes
in the budget, but the reality while
we would wish that it should not only
be 5 per cent, but a little more, s
that it is going to be a little more dis-
appointing. Why has this state came
about particularly in regard to indus-
trial production? Various reasons have
been given here but the most important
is the state of industrial relations
that exist in the country today. My
hon. friend, the Minister incharge of
Labour is not here; he has always
been claiming that the industrial re-
lations are no worse than before but
the figures given in the Economic Sur-
vey show that if we compare the
figures during April to September this
year and last year, the mandays lost
this year are eleven million, whereas
it wag only six millon mandays dur-
ing last year.
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Apart from this, there is a <limate
of unceértainty; a climate of violance
is prevailing everywhere. Why has
this came about? It is pecessary to
look into it why such a situation has
come abgut that there {s almost &
genera] discontent prevailing all over
the country, among all sections of the
community, all sectors of the com-
munity. Thig is malnly because of the
extravagant promises made by the
Janata Party in its manifesto. Ex-
pectations have been raised in res-
pect of everybody, whether he be a
capitalist or a labour—organized
labour or unorganized labour—~farmer,
small farmers, landless labour and
everybody that they would get into a
millennium. These were the extrava-
gant promises made and unfortunately,
we are becoming the victims of these
extravagant promises, the nation |is
becoming a wvictim of these extrava-
gant promises. I could very well
understand these promises being made
mn the elecfion manifesto, particularly
when they were not sure that they
were coming to power. But the day
has come now and time has arrived
now to appoint a committee, It not a
commission, to find out, out of these
promises made which are realistic,
which could be implemented, which
are the promises which would benefit
the nation as a whole and which would
be harmful to the nation If implement
ed. There are certain promises which,
in my view, if implemented, would
become harmful Therefore, it |is
necessary to make an assesament and
come out and tell the nation and the
country, ‘No doubt we have made
some promises but that was at a time
when we did not expect to come to
power. Now we realise the realities.
These are the things which can be
implemented and these are the things
which cannot be implemented, parti-
cularly within the ghort time available
to us.' Unless this is done, I am afraid
there is going to be a continued agi-
tation for the fulfilment of the various
promises that have been made and™

that agitational atmosphere will not
be conducive to economic growth. On
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fbe other hand, that is ome of the
major factors that would stand ia the
way of our economic progress.

I think just before the Budget I
fead & speech of the hon. Finance
Minister talking to the economic cor-
respondents even from foreign eoun-
tries. He said, 'I really do not know
why in spite of the incentives thit have
been given, there has been no climate
for more investment in the industry’
and he wanted them to analyse and,
it possible, give him the reasons. The
reasong are not for to seek. We may
give any number of incentives. But
there is confusion with regard to
Government industrial policy and no-
body knows what 13 going to be ulti-
mately the iIndustrial polley of this
government. So, naturally, there is
bound to be hesitation with regard to
investment In any area. It was said
what can be produced in cottage in-
dustry will not be aliowed to be pro-
duced i1n amall scale sector and what
15 possible of production by small scale
industry will not be allowed to go to
medium industry and what can be
produced in medium industry....

AN HON. MEMBER: Please see the
Minister of State, Shr1 Satish Agra-
wal.

SHRI C. SUBRAMANIAM: He s
meditating. What can be produced in
the medium industry will not be
allowed to be produced in the large
scale industry. This sort of confusion,
without knowing the implications of
it, has led to all this, Even now do
we see any light? Take, for example,
the allocation, the central allocations.
There is a major difference of opinion
between the important Cabinet Minis.
terg to-day, not within the Cabinet
meetings, but it is being aired openly
in the various public utterances. The
Finance Minister thinks a cheap money
policy will be conducive to invest-
ment, but immediately comes a very
important Planning Commission Mem.
ber condemning this cheap money
policy. Where are we? Is there any
co-ordination between the thinking
of the Planning Commission and the

Finance Ministry or each is function-
ing in its own way?! This is freedom

the Prime Minister and say ‘Not as
Planning Commission Member I said
it, but that is my individual opinion.’
This is the utter confusion in addi-
tion to the industrial unrest. This con-
fusion in the industrial policy and
the confusion in the economic develep-
ment as a whole ia the deterrent to
any new investments taking place.
This i{s the general picture that has
come about and unless these deficien-
cies and defects are removed, to hope
for a better future will be only wish-
ing for the moon. That is my respect-
ful submission. We are all interes-
ted in your success, Mr Finance Minis-
ter. We are not here to see that you
fail. We want the Janata Government
Joginder Singh 3991 LS 8x10x14 54~
to succeed. But how will you succe-
ed if you are going to operate on
this basis? You are going to be in posi-
tion for five years. I hope so and if
within five years you damage the
whole economy, then it will take us
at least half a century or a quarter of
a century to repair that damage. That
it why we are all interested that this
government functions  successfully.
Therefore, it is necessary to remove
these confusions which are existing
today. Otherwise, it will lead to all
sorts of further troubles and not only
further stagnation but also deteriora-
tion in the economy as a whole. This
18 what I would like to place before
the House, THerefore, this is the
sort of economic growth which they
have been able to achieve with all the
favourable factors operating in the
economy, even to begin with.

Then, let ug look at tH® other factor
about which the Janata Government
has been laying great emphasis—em.
tloyment. What does the survey say?
What is the climate for economy?
After playing with some figures, they
say ‘We cannot say that the position
hag deteriorated.’ Thig ig the climate
you are making after all, for greater
employment.
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And then we came to the most im-
portant thing—the price situation. How
does the price operate? We find
conflicting gtatements being made. The
President inaugurated the Governors'
Conferente. The main theme of the
President’s Address to the Governors
was concern at the price front. The
Prime Minister also has been saying
this. But, unfortunately, the price has
not been controlled. It is still not
under control and he has been having
a rolling target for this. Six months—
he sald when he began. Then aga:n
March and now it again goes to
November. So, it is just a roling tar.
get just like the ever receding hom-
zon. It is going to be like that. But.
on the other hand, the Finance Minis-
ter is complacent enough to say, ‘We
have managed the price situation very
well and the price, as far as the whole-
sale price index is concerned, s what
it was when we took over’ I want
to proceed on the basis that/he is cor-
rect, that the wholesale price has
behaved well and he has managed i,
whatever may be the reaosn. That
may be because of the foreign ex-
change available fo him. Let us not
go into it. The wholesale price index
has behaved well But even if the
wholesale price index has behaved
well, does it benefit the consumner? Y_ou
have to look at the consumer price
index? What has the Economic Survey
to say about the consumer prices? I
am reading from the Economic Sur-
vey. This is very important and I
would particularly request the Janata
Party Members to listen with some
attention:

“The movements in the Consumer
Price Index generally follow those
in the Wholesale Price Index with a.
time lag of a few weeks........ -+

This has been the general behaviour.

«_ .. .Moreover, since the former
is influenced by controlled prices to
g larger extent than the latter. and
also includes services in which price
changes are infrequent, it 18 general-
1y more stable than the Wholesale
Price Index. This, it appears, 18
not true for the current year in as
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much "as, on an average, the Al
$ndia Industrial Worh‘:su‘ Consu-
mer Price Index showsarise of 9.0
par cent during April—December
1877, while the Wholesale Price In-
dex has moved up by only 6.6 per
pent. Again, while the Consumerr
Price Index hag avanced by 5.8 per
cent beiween March and December
1877 the wholesale Price Index has
registered an increase of less than
one per cent.”

What does this show? The wholesale
price has behaved well but the consu-
mer price has increased. Who s the
beneficiary? The trader.......,,

SHRI SAUGATA ROY (Barrack-
pore): The businessman.

SHRI C. SUBRAMANIAM: The
trader. To-day when It is claimed that?
the freedom has been restored—no
doubt freedom has been restored—but
the main beneficiary of the freedom
seems to be the trader, to exploit, to
hoard, to profiteer and to black-mar-
ket. Otherwise, how can such asitua-
tion arise?

I do not find my good friend, Shr
Mohan Dharia. the Minister in charge
of Civil Supplies here I think he
made a very loud pronouncement at
Pune, lus own city; “Till now I was
only a warming Mnister. Hereafter
I am going to be an Action Minister.”
But he did know thal the traders have
more powerful allies in the Janala,
Governmenit than Mr Mohan Dhana
and that 18 why with impunity while
the wholesale price 18 coming down,
the consumer price, the retall price
is going up. The Janata lobby 15
generaly interesled in the trader and.
this s again seen with regard to the
abolition of the sales tax. Thal 15
the main demand of the traders. Why?
Because, they have to maintain ac-
counts; they have to show in the bill
what they have charged for each com-
modity. The Flnance Minister aller
talking to the Chiet Minister came
to the conclusion that this is not
possible. In the party he was forced
to say, that they would be further
looking into the abolition of the sales-
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tax. Is it possible now, particularly
when the State Governments are pres-
sing for greater financial autonomy
that he would be in a position to abo-
lish sales-tax—particularly after the
experience which substituted excise
duty for three selected commodities
which happened when I was State
Finance Minister? Unfortunately the
traders' lobby is so strong that now
perhaps the consumer price will be
equated to the present wholesale price
level. Any small increase in the
wholesale price index will further push
up consumer price. This is the un-
fortunate situation. The Finance
Minister looks at the wholesale price
index which does not affect the con-
sumer at all in any way. The Pres:.
dent, the Prime Minister and others
are looking at the consumer, to the
common man who is in a very ano.
maloug situation, who is called upon
to pay higher and higher prices, and
therefore the money value is shrink-
ing. This is with regard to price situa-
tion.

Then, with regard to remowval of dis-
parities—whether it be  disparities
between individuals or between re-
gions—ihis is no longer any matter of
concern. Therefore I do not find any
mention whatsoever about the removal
of disparities in the Economic Survey.
I hope I am wrong; but I have gone
through it with great care. I do not
see anything in the budget speech any-
where about the removal of dispari-
ties. It is something which is no lon-
ger so very relevant to the Janata
Government.

So, this is the picture and it 15 in
this context that we have to look at
the deficit which is developing during
ihe current year. Last year the hon
Minister estimated that it would bLe
Rs. 84 croreg deficit and he congratu-
lated himself saying with 17 per cent
increase he had only Rs. 84 crores
deficit and taunted me by saying, you
had much higher deficit. And where
.ig it ending? More than 10 times. And
that is the revised estimate. When
the final accounts come I do not know
what it would reveal. I am sure it
will be much more. It always happens.

8ir, thig is In spite of the fact that
instead of Rs, 1,000 crores of borrow-
ing, Government have indulged in Rs.
1183 crores, Rs. 183 crores more to
make up for more thanp the deficit
in the revenue collections. Reve-
nue collection is estitaated to
be Rs. 100 crores less; borrow-
ing is Rs. 183 crores. It is more
than the revenue shortage. If you
look into the figures as on 20th
January, Rs. 1002 crores have been
borrowed from the Reserve Bank.
What was the corresponding figure
last year? A mere Rs. 63 crores. But
here Rs. 1002 crores have been bor-
rowed from the Reserve Bank apart
from the borrowing from the commer-
cial banks. This is to cover the deficit—
Rs. 1002 crores on 20th January. How
it is going to end, I do not know.
When we discussed the last Budget,
hon. Members from that side said that
the Congress Government had squan-
dered away all the resources and han-
ded over a bankrupt economy to them.
Sir, who is making it bankupt now?
Our borrowing from the Reserve Bank,
which alone is putting the hand into
the kitty, was only Rs. 63 crores, but
you have taken away Rs. 1002 crores.
It is now Rs, 1,002 crores on 20th
January; how has it further increased?
We should wait and see.

So, this is the way we are accused
of squandering away the resouces? It
is now Rs, 1,002 crores borrowed from
the Reserve Bank for covering the defi-
cit which he hag put forward, As a
matter of fact, I am not frightened by
the size of the deficit financing. But
it is the basis on which the deficit
financing hag happened that is fright-
ening to-day. What are the figures in
regard to the investment on develop-
menta] activities? According to Fi-
nance Minister's figure, in his speech
in the major areas Rs. 230 crores woulg
be less in investment, This, ag it has
been estimated, I am given to under-
stand, it is not going to be only Rs.
230 crores. I would be surprised if it
does not exceed Rs, 400 crores.

So, having slipped in the area of
plan expenditure, you have got a de-
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fieit iof | s 11002, evorea-There is no
investment -but nly imang: and more
of comsumptisn expendityre, current
penditery, adlt-revenue expemditure. If
on that basis you are goiigtorun into
that deficitt whet would be the eflect
later on? Ii-ds: because we'handed over
a 'strong and resilient ecomorsy,! it
bas rwithstood iadl thix playing, with.
Already signs are' thege that strains
sould no léhger be folerable (It 15
against this that you will have to.Took
unto the deficit whicth' has beety pre-
sented for tha coming year aldo,. 1 Wave
no doubt in'mind that the' Finance
Minister is ®0ld enough {o ¢omg Yor-
ward with a deéfimt ol theé orller of
Rs. H00 and 6dd crorey and'wow it 15
Rs. '100) and odd crokey rext yedr as
bgdindt the’ pronouncement' ‘of: the
Ptime Minfstét fhat he is afjainst de-
ficit fAnaneing whatscever. This 1% the
arlomaly of I: this ig the irony'of Tate
The 'Prime 'Minidter who declaresthat
h:e 1s againsi thy geficit AHEMcINg has
pht his dlamp for the currpny deficit
finineing of hearly Rs. 1,000 crorés for
the current yéar and rhore tha¥ 'Rs
"1000 crores for'the corming Vedr. The
Pritne Minister whe wentéd Yo covitrol
the use of gold-—gold coritrdt fs'to his
credit and fo the diseredit af $he tong-
ress for s0 many reasons—in his re-
gime as Finonce Minister. But how
for the purpofe of somewhsi mitigat-
ing this defieit financing, wams to sell
gold in the free matket and alse to
fmport gold. "Thiz & the ledhy & the
thing. That Is why when! geclrations
‘are madé thet we 'would remove un-
-emmployment i 10 years, povérty would
be rentoved, ‘i 1t en par Wwith 'these
declgrations Wit regard to  deficit
financing, with regard o gold and
various othe¥ things®’ Can twe take
' them seriously” ~ And ‘fhis’ls where we
wre I
Another thing w.llmlch he ,IFInance
. Mipister hds mentiqned is ;h;t this is
the budget ol the first year ol the
Sixth  Plan Is is g pew Janata
strnleqy What was the necessitv to go
anA starp-the 'Pitth Fivk Yar Plan so
hastily? You 'ask the ¥Fthinte Minister
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to frame & budget qut of pothing with-
in the frame work of the Bixth Five
Year Plan. He is not . magician or a
juggler, Therefore he has to make the
best of all tacts, of finances that are
available. This jg a most unfortunate
aspect of it. He himself gays that 90
per cent would be for continuing pro-
jects and only 1g per cent would be
available for the allocation of various
other projects and, in that also, priority
areas like agriculture about Rs. 280
crores or 450 crores are taken away.
What else is he playing with? For
the first year of the Sixth Plan.
how is he to give nrew orienta-
tion to remove poverty, to remove un-
employment and various other things?
If this was the fact, why should they
have been 1n a hurry to scrap the
Fifth Plan? This is the anomaly of it.

To-day we find all sorts of pro-
nouncements being made with 1egard
to mlan priorities, plan gllocations etc.
Semior Cabinet Ministers are fighting
with each other with regard to the al-
locatipns What can the poor Finance
Minister do or his expert advisers can
do except to throw some figures and
let: that go for whatever it is worth
and hoping God will take care of I*.
Thig is the mosl ynfortunate situation.
Take {he other factors which he has
put lorward as one of his achivements
namely thgt the State Plan will be
much mone than the Central Plan for
the firsi time. On the same day, one of
the Planning Commission Members
has come forward with a statement—
it 15 a very jnteresting statement.

“Dr, Raj Krishn1  was tewailing
the lack of delivery systems at the
State levels, whigch was responsible
for hypdreds pf crores of allotted
funds remajning unspent, thereby
admitling that ingrease in plan out-
lays id \not necessarily mean more
dvnamic growth, sx favoured sec-
tors.” LT

The Finance Minister is faking credit
by sxiing that T have allocated mere
for agricufure; 1 Me allocated more
for’ irrigation and " | have allocated
tmore for rutral dév ent, Unfortu-
nats'y wilocations d4’ fbt'mean ;mple-
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mentation, In our country some times
promises are taken for fulfilments.
Targets are just taken for achieve-
ments. In the same way allocations are
also taken for granted that the imple-
mentation will be such that the whole
of it will be usefully abscrbed. But we
all know the state 6f aftairs in most
of the States today. It is a stagnant
administration, It is a paralysed ad-
ministration, if 1 may say so. I talk
with some knowledge and if under
these circumstances you want to wash
your hands off by saying that 1 have
allocated the resources to the State
governments and if they do not per-
form it 18 their fault and you do not
find fault with me. It 1s not the allo-
cation of resources aloneg which will
matter. Ag the Planning Commisgion
Member has pointed out you have to
improve the implementation machinery
al various levels. That is the most
mmportant aspect. We have learni the
bifter lesson and unless this imple-
menation machinery is tackled and
improved whatever a'location of re-
sourcey you might make 11 18 not going
to yield results. IL would end in in-
fri cluous expenditure gwing rice o
further overall inflatlonary trends.
This is unfortunately. the sifuation

And, therefore, Sir, with regard to the
present budget also with these alloca-
tion of the resources are we gomng to
achieve—-] do not wani the Congress
ideologv or Congress targeis to be
reached—the targets, objectives and
goals of the Janata Party by this sorl
of hudge{ which has been presented?

Now. Sir, 1 come {0 the mosl ohjec-
tionable feature 1n the Budget with
recard to taxation When 1 took over
the Finance Ministry succeeding Mr.
Chavan, I had discussions with his also
and we came to the conclusion that we
havy reached a slage where indirect
taxation has reached a stage of jrra-
tionality. There was no rationale be-
hind the indirect taxes. We have been
off ang on-—according to the occasion
to raise more resources—-increasing
the excise duties. Was there any
rationale behind that? No. That is
why [ want to remind the House that

the Jha Committee on indirect Taxa-
tion wag appointed by the previous
Government gnd not the present Gov-
ernment. It had submilted an interim
report even before the presentation of
the last Budget and have now submit-
ted the final report also. What was
the philosophy to which we want to
arrive at with regard to indirect taxa-
tion? Inpuis and intermediate goods
should not be taxed leading to cas-
cading of costs. If inputg are taxed
then the final output bears the burden
and itisnotone type of output alone.
It may lead lo various outputs, With-
out reference to the social relevance
with regard to thz importance in the
economy, those outputs get affected by
this loading of the intermediate taxes.
So, we wanted to avoid taxing the in-
puts as far as possible and even it
the taxes are put on the inputs it
should be given a rebate o that the
final added value alone would be
available for taxation.

But what is this sort of indirect
taxation which has been made now
across the board? Somebody has said
that it is mot only an easy way of
doing it but a lazy way of doing the
exercise across the board, What has
been taxed? Coal, power and the fuel
other fuels and petroleum have also
come in. This has been just put on
everybody who uses any sort of
fuel or energy. So, the whole commu-
nity is affected without any distin-
ction whatsoever. And see the effect
of it. T would like to illustrate with
one area where one pushes the cost
of the other. Take electricity and
coal. Coal is required for the purpose
of thermal generation. Coa] price in-
creases.

Therefore, the generation cost of
electricity also will go up. Electricity
is required for coal production.
Therefore when that more expensive
electricity is provided to coal, it will
further push the coal cost and
it will again reflect on the consumer
price, and it will go on like a vicious
circle. This is another rolling plan
of increasing the cost. Energy and
fuel are the primary inputs, not even
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intermediary input. The primary in-
put has been taxed all along the line,
which is going against the philosophy
of the Jha Committee, going against
what we wanted to achieve. It was
also sald that the Jha Committee
had also submitted its report and has
been accepted in principle. But it has
been completely ignored. And what
about other taxes?A 5 per cent uni-
form increase on all the excise duty
without reference to the nature of
the duty. Whether it is an essential
commodity or non-cstential comnodi-
ty, whether it is elite consumption
commedity or not, it is 5 per cent in-
crease. You have not applied your
mind.

Then another unfortunate thing I
did when I was Finance Minister was
about item 68. I said “let us have 1
per cent excise duty on all goods
which have not come under the ex-
ciseable category.” And I gid it
for the purpose of even identifying,
the feature of production
Even then somebody warned “it is all
right you ‘have put one per cent,
somebody may come and increase it”.
I hoped no Finance Minister would
do this. But last year it was increas-
ed to 2 per cent and this year it has
just jumped to 5 per cent. Easiest
way. So everylhing is completed, no
application of mind is necessary as
io what is essential for the communi-
ty, what is non-essential for the com-
munity, what goes for elite consump-
tion, who have the capacity to pay
and what goes for poor man's con-
sumption who has no capacity even
for what he is already paying. This
is the sort of exercise that has been
done,

You go into direct {axation also.
You have given up the interest tax
hoping that there would be incentives
as [ have already stated.

Then comes capital gain tax. The
hon. Minister had made a change in
my proposal in the last budget. With-
in 8 months he has changed it again.
I would like an investigation to be
meade as to who are the beneficiaries
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of the, proposal of the Finance Minis-
ter. Who are the main beneficiaries?
So, this sort of quick changes are
going on. How do you expect the
economy to gain confidence and go
forward? This is where we are and
we can discuss endlessly. I am sure
many other hon. Members would
like to make many more points with
regard to this, but I would like to
conclude by asking you “with re-
gard to the goals you have got .in
mind, how you have managed to do
it". All of us are interested in the
eradication of poverty. And it is not
for the first time that the Janata
Government has come forward with
it. I do claim that we were also
engaged in the same task. In 1968, in
the presence of Mr. Chavan in the
city of Bombay I gave the call “quit ,
Poverty”. That became the ‘Garibi
Hatao' slogan of 1971  election.
But jt did not stop at that, I be-
came the Planning Minister and I
wanted to give concrete shape to ga-
ribi hatao progrmme. If you look in~
to the approach (o fhe Fifth Plan which
was prepared during  1971-72
you would find that we have identifi-
ed what we mean by poverty, Be-
cause it is a relative term. By pover-
ty we meant and we mean even now.
(Interruptions). Ithought I should not
merely criticise but give some posi-
tive ideas. The essentials for decent
human existence are food, with enough
calories, enough protein for decent
human growth, then clothing, shelter,"
health and medical facilities ecucation
—these were the basic minimum need
which we identified. As far as health
and education were concerned, it
should be the responsibility of the
state to provide and it should come
as social consumption and it should
be organised by the state. As far as
food and cloth were concerned, it
should be in privale consumtion.
Eeverybody should be in a position to
Eet enough cloth and enough food.
As far as shelter is concerned, it
will be the joint responsibility of the
private individual and the state. That,
is how we tried to proceed and we
tried to find out what would be the
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materials required for this purpose,
what would be the gervices needed to
provide the basic minimum needs to
the people and to organise production
and services on that basis so that the
first priority in production would be
the essentlal consumer goods to meet
the basic minimum needs of the peo-
ple. More production or availabili-
1y is not going to remove poverty;
poverty can be removed only when
every individual or family has got
purchasing power and it is where the
employment programme to provide the
needed purchasing power comes, In
the approach paper we tried to work
out production of various consumer
goods and provision of srevices as
also the manpower available at vari-
ous levels....(Interruptions). The
is particularly for the people below
the poverty line because the basic
minimum needs are being met by
the richer gection glready, It is for
those who are below the poveriy line.
In that connection I should like to con-
gratulate the hon. Finance Minister
on one scheme which he has put for-
ward—Operation Flood. Somcbody
had suid that with regard to small
scale industries we should follow the
example of Japan or Switzerland, No;
you need not go to any other coun-
try for any model. We have all the
models in our own country for any
scheme for organising smali scale in-
dustries, particularly in the rural scc-
tor. The Anand Model is the pattern
to be followed for deceniralised pro-
duction. It is not left to primitive me-
thods; the individual producer s
give then latest technology and sci-
entific  information  available in
cattle breeding in  veterinary ser-
vices, etc. Cattle-feed is supphed; he
need not go and search for feed. All
that is supplied and he proGuces the
milk if you say that it should be
churned as in the oldg day, it should
be acoitage industry, no  development
would have taken place in Anand.
It is taken for central processing; the
Jatest dairying equipment is  there.
You will find in Anand. Mersana
and other places giant faclories. All
these are owned on a cooperative ba-

88 by the small milk produ-
cers. If we take the stand that gmall
is beautiful and therefore, let us do
churning of the milk as they did in
Krishna's days, then development
cannot {ake place. Therefore it is not
enough to be merely small, For small
industries this sort of organisation be-
comes important. Highest management
experties is made available; the high-
est .technicians and the most modern
equipment are available, not primi-
tive methods, In tae rural geclor mo-
dren methods should be applieg to
poultry, fisheries, vegetable growth
and other things, Various processing
industries should be taken upon this
basis. T am sure the Finance Minister is
feeling quite happy about it because
It is in hig home fown. Not only that,
he is personally interested in this pro-
ject. I know that. That is why, I am
emphasising this point. This is the
sort of model that we ghould build
up rather than simply say: “Small
scale seclor is given priority” and
leave it to chance for the expertise to
build up small scale industries, It is
not building up industries alone which
is important, but what is more impor-
tant is to market the products to main-
tain qualily, standard ete.. and make
available the management expertise,
elc. This jg how we should look at
our rural problems Science and tech-
nology and the latest techniques of
management and marketing should be
made available for the purpose of up-
grading the rural sector. Then only
you can see a prosperous rural sector.
It is no use merel; slogan mongering
like small scale industries. cottage in-
dustries. I.et us not misquote Gandhi-
ji, let us not misunderstand him,
not go back to Gandhian days with-
out understanding that Gandhiji was
the most revolutionary going about
He was never ciatic. Today, these
are the tasks before us, Therefore, if
it js a rase of rural development, it is
not just rural development on the basis
of primitive technology, primitive
methods. but it is on the basis of the
1ntest science and technology available
decentralised production on the basis



311 Gen. Budget,

|Shri C. Subramaniam]

of the application of the latest techno-
logy. That is what is wanted. This
is where sclence and technolagy has
to play a new role. I gm glad that the
hon. Finance Minister has emphasised
the role of science and technology. But
are you creating the temper, the at-
mosphere for the scientists to function
effectively, efficiently ang with whole-
heartedness? I want to tell this House
that there is a great deal of frustra-
tion amongst the scientists. The
Prime Minister is fortunately 83 years,
old. Therefore, he thinks that any-
body in the seventees is young enough
and a person in sixties 1s youth for
him. But in science it will not work.
In politics it may work. In Science,
you do require particularly the young-
er generation, because changes are tak-
ing place fast. Therefore, if you put
some old fossil as the head of an orya-
nisation like Natianal Committee on
Science and Technology, certainly you
cannot expect enthusiasm amongst the
younger generation of scientists. (In-
terruptions). This is what we want,
ot amateurism like Sanjay Gandhi's.
We want professionalism, scientific
competence and if that is to be done,
the confidence of the scientific com-
munity will also have to be restored.
It is not merely the allocalion of re-
sources, but it js particularly the res-
ponsibility of the Prime Minister to
restore confidence. It is now claimed
that we are third m the world with
regard to scientific and technical man-
power, not merely in number, but
even with regard to quality. We are
exporting them to all 'places. But
today, a Phd. is going about asking
for a job for Rs, 100. This is the state
of affairs because no new jnvestment
has come about, no new areas of em-
ployment is being created.

This situation will have to be reme-
died and it requires not merely the
effort of the Government, but it also
requires the whole-hearted coopera-
tion of this House gnd the effort of the
nation as a whole. Let us hope that
we will put forward this national effort
s0 that we may give a new hope,
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particularly to the toiling millions, to
the suffering millions and the poverty-
sticken, people, who today form the
bulk of the community,

15.00 hrs,

SHRI B. RACHAIAH (Chamaraja-
nagar): Mr. Chairman, 8ir, I thavk
you very much for calling me to speak
on the Budget proposals for 1978-79.
After hearing the former Finance
Minister, I feel difident to express my
views about these Bucdget proposals be-
cause firstly, I come from a village—
1 am not an expert on financial mat-
ters, Never the less, I make bold to
pose certain guestions. As a villager
I pose the guestiong to the Finance
Minister through you, Sir, gnd through
this august House (i) whether the
Budget proposals for 1978-79 are going
to stabilise the prices and curtail in-
flationery tendencies, (il) whether they
will reduce the industrial sluggishness
and arrest stagnation for further
growth, (ii1) whether they are growth-
oriented and will abrforb a large
number of unemployed gnd under-emp-
loved people, (iv) whether the poverty
can be reduced or at least the disparity
between the ‘haves’ and ‘have-notes’
can be reduced. (v) whether the new
levy will not add more burden to the
consumer, (vi) whether the selling of
the valuable jwellery and import of
gold is conducive to fill the gap in the
Budget and (vii) whether the priori-
ties fixed in the Budget are going to
bring both the city-dwellers and the
villagers closer economically and
socially.

Sir, in the Budget estimates I find
that the Minister has put he deficit
at Rs 1,308 crores The Prime Minis-
ter has always emphasised that he is
opposed to deficit financing and the
former Finance Minister who preceded
me sald that he is not afraid of deficit
financing. In a growing economy this
is necessary, but to what extent the
Budget is going to help growth? Is
thig dificit largely responsible for
meeting the administrative eapenses

and expenditure on non-productive
items? I think the Finance Minister
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hag himself sdmitted that before plac-
ing the Budget Estimates, only a few
days back two major decision were
taken—one with regard to the wilh-
drawal of the Compulsory Deposit and
also paymeni of first instalment of
increased dearness allowance from lst
January, 1878, and the other with re-
gard to the payment of 8.33 per cent
bonug to the workers. I have no hesi-
tation whatsoever in my mind to place
before this august House my honest
feeling about this bonug and also about
increase in dearness allowance,
You will have to take into
account the conditions of the
rest of the pebple, Atfler &ll
the organised sector forms nearly 5 ne:
cent of the population of this country.
When you announce dearness al-
lowance and bonus, naturally thereis a
price rise in the market. As he hum-
self put it, though there has been a
consistency in wholesale prices, in the
consumer prices there has been a steep
rise, particularly in oilseeds, pulses an-
other essential commodities. As guch
the liquid money which is glreadv
ihere in the hands of some unscru-
pulous people, will add to inflation.
And he will not be gble to curtail the
inflationary tendency and arrest the
price rise. Therefore, the rest of the
people viz. 95 per cent of the people
in the country, for no fault of theirs,
have {o pay higher priceg as a penally
for the action of these pecple. While
fixing the wage structure, the price
situation has to be considered. I have.
therefore been urging that a National
Wage Board which the Janata Party
has always been contemplating, should
be set up, so that this disparity bet
ween the low-paid and the high-pui
is reduced at least 10 1:20. The Presi-
dent of our nation has already made
a great sacrifice in this matter; and it
is for the Ministers—the Prime Minis-
ter and others—to follow it. There-
fore it is high time for us to realize
that in order to wipe out this disparity,
we ghould not treat the organired and
unorganized sectors separately. We
will have to take the economy as a
whole into account. We have to see
whether the s*anderds of living of all

the people can be safeguarded by in-
creasing the dearness allowance and
remuneration of the organized sector.

Therefore, this is going to increase
the inflationary tendency, and In-
crease prices ag well,

We are, of course, in a comfortable
position, as the hon. Finance Minister
said, in the food front—and particu-
larly in regard to rice snd wheat.
But we are short of pulses and edi-
ble cils. He should have imported,
for a short period, some items from
foreign countries to keep the prices
within ths reach of the common
man, But this will not be helpful for
the coming years. We will have to
find out whether we can think of ghort
duration crops, with  high-yielding
varieties,

Agriculture in India has been mon-
soon-oriented. 'Wherever there is
timely, adequate rain, the farmer
takes advantage of it, and with the
advances in science and technology,
we have been able to achieve green
revolution to some extent. We have
been able to produce nearly 120 ton-
nes of foodgrains. We have to thank
the farmers for this, Bul what re-
ward are we giving to the farmer?
At the time of harvest. he is not get-
ting the real price for which he
has toiled. The middle-man takes
advantage of it; and Government is
not in a position to take the surplus
into its fold. Look at the nlight of
the sugar-cane growers now. You
have heard recently that sugar-cane
in UP is being used as fuel, because the
grower is not realizing what he has
already spent. Therefore when we
want to encourage production of food.
grain, pulses edible oils etc. We will
have to demarcate certain areas. In
the matter of wheat and rice, we have
introduced high-yielding varleties. We
have been able to achieve real growth
In these two sectors.

The surface water and the under-
ground water will have to be used
for the maximisation of production.
For this we have a programme for
the next five years under which 17
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lakh hectares will come under irri-
gation under these two items—one is
major and medium irrigation and the
other is sub-soll and underground
water. Therefore, I feel that increas-
ed utilisation of irrigation and the
use of high-ylelding varieties of
seeds, pesticides, insecticides and the
great use of fertilizers has been help
ful to the farmers in producing the
maximum output within the avail-
able land.

A lut has to be done in the case of
pulses, oil-seeds and other dry erups.
Research has to be done in dry fanning
as it hes been done in the case of
wheat, rice and other crops especial-
ly in the case of millets and pulses.
No country is able to supply the re-
quirements of this country in the
matter of pulses and oilseeds, because
no country is producing as much as
we require. So, we have lo encour-
age the research workers to evolve
high-yielding  varieties, Since dry
farming has been neglected all these
years, the sclentists have to be en-
couraged to go into this aspect

It is being stated that therc 1s 1n-
dustrial sluggishness hecause of luck
of growth. n 1875-76 there was 10
per cent increase in industrial growth
Now it has fallen down to 1.6 per
cent. Now there is hope that it will
increase to 5 per cent. This is attri-
buted to shortage of power and in-
dustrial unrest. Are these the only
two reasons for industrial sluggish-
ness? Are there no other contribu-
tory factors? The old machinery has
not been replaced, there is no co-or-
dination between management and
labour and there is shortage of raw
materials, All these things have con-
tributed to industrial sluggishness in
the country.

Unless there is growth in the agri-
cultural scetor, we cannot get the
raw materials for industry like cot-
ton. jute or sericulture. Most of the
raw materials for the industry come
from agriculture, Therefore, in order
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to ensure incressed growth rate In
industry, the primaty tnecessity 1s
to supply the raw materials at =&
cheaper rate. At the same time, we
have to ensure that expenditure 1s
reduced to the minimum and there is
economy all round in the public sec-
tor  undertakingy and autonomous
bodies so that the cost of production
can be brought to the minimum.

There should be growth-oriented
industries so that they can absurb a
large number of unemployed and un-
der-employed  people. Rightly, the
Finance Minister has laid emphasis on
rural development and he has given
priority to irrigation, agriculture and
animal husbandry. May suggest, in
adition, poultry farming, pig rearing
and fisheries?  Particularly inland
fisheries development also may form
part of the scheme so that the rural
people who depend on agriculture
alone may be able to augment their
mcome

Therefore, I am happy that he has
laid more stress on rural develon-
ment but | find that in this Budget
nothing has been mentioned about
the 20-point programme which had
been the programme of the Congress
from 1947 in one form or another.

SHRI KANWAR LAL
(Delhi Sadar):
points

GUPTA
What are the 20

SHRI B. RACHAIAH: The first
15 that inflationary tendency has to
be curbed. Then, irrigation and
production have to be increased, then
land reforms He wants to test mv
memory. This 20 point programme
was particularly meant for the poor-
er <ections. It envisages the giving of
siles for the construction of houses
for the poorer sections in the rural
areas, then Implementation of land
reforms, providing stationery to stu-
dents and aprrenticeship for employ-
ment, giving encouragement to the
handloom weavers, a supply of con-
frolled articles to the weaker sections
giving the benefit of pension to old
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people who are destitute. These are
all good schemes which really....

SHRI KANWAR LAL GUPTA: I
have counted only ten. What are the
others?

SHRI B. RACHAIAH: You are only
wasting my time. If you want it, I
can give it. You are a very experi-
enced parliamentarian.

Therefore, these puvints particularly
meant for helping the weaker sections
in the rural areas have not been
given priority here. Except land re-
forms, the other items have not been
given priority. Therefoe, 1 want the
hon, Minister to take note of these
items without any prejudice because

, it came from the congress side. It
was a programme earlier thought of
by our elders for improving the con-
ditions of the poorer sectiong in  the
villages. Even the Prime Minister
says that there should no dual society
in this country, but only one society,
¥ou must bring the peor and  the
rich  nearer. If that is the objective
of the Prime Minister, naturally it
should be reflected in the Budget.

The Budget further lays stress an
agro-industrieg in the rural aeas. For
example, local material can be made
use of in rural areas, so that the con-
centration of industries in the cities
may be reduced and the inflow to
the cities may be arrested, so that the
people from thc city areas may go
to the rural parts and settle them-
selves there, So conditions should be
created in such a way that the edu-
cated unemployed people need not be
after Government jobs. Why are they
after Government jobs? Because
they are made more attractive year
after year with high salaries. Ewven
a farmers’ son who has got 50 or 100
acres does not want to stick fo the
land, does not want to undergo the
drudgery of agriculture. Therefore,
I want that in the organised sector
salaries should be so curtailed that
they are not more attractive, so that
there is equitable distribution of
wealth in the natiom.

The handloom, sericulture and other
cottage Industries are really those
small scale industries which absorb
a large number of unemployed per-
sons, Whatever provision has been
made in this sector, that must be
fully utilised in the current year so
that it may not lapse, If there is any
additional amount required in this sec-
tor, it will certainly help to absorb
a large number of unemployed pec-
ple who ere frustrated in the rural
areas.

A mention has already been made
about animal husbandry by the hon.
speaker who proceeded me and,
therefore, I will not dilate on that.

Next, in what way the taxes have
reduced the burden of the commom
man? Of course, without tax no Gov-
ernment can invest more and there
cannot be any growth. But there also
we will have to choose the items. As
he puts it, the Jha Committee has
already recommended that we should
not resort to tax on inputs which arc
going to produce end-products. So
this is a deviation from the Report
of the Jha Committee. This needs re-
vision. This 2 per cent fax on elec-
{ricity will ultimately hit the consu-
mers. We have an exception with
regard to pumpsets which are going
to use electricity. I fully appreciate
that point. But the ad hoc excise duty
will have to be looked into in the
light of the discussion that is going
to take place in this House sp that
the necessary relief is given,

There has been a thinking in the
Ministry that the sales tax and octroi
should be abolished. You have men-
tioned it in your speech also. The
sales tax was iniroduced when pro-
hibition was introduced in this
country., To augment the loss of re-
venue, the sales tax wasz introduced.
But the prohibition was never intro-
duced fully. Once jt was introduced
in some part of the country, but that
was alro scrapped. Now, there is 2
re-thinking. I am happy that the
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Prime Minister is bent upon it. I do
not know whether the Janata Party
will support him fully. The weaker
sectiong and those who are addicts wilj
get a Jot of relief by the introduction
of prohibition. But we will be losing
a good amount of money by this step.
And if you are gomng to remove sules
tax also, the States will lose heavily
Therefore, there iz a demarcation
between the Stateg and the Centre of
the gubjects on which the States are
entitled to levy taxes angd the subjects
on which the Centre has got its hold.
Therefore, there will be an encroach-
ment upon the States’ autonomy so far
as gales tax and octroi are comcern-
ed, Unless a dialogue is arranged
between the States and the Cenire on
the issue of decentralisation o' power
in the matter of finance which will be
in the interest of the country, fissipa-
rous tendencies may grow in  thic
country and the Centre.State relation-
ship will not be cordial

The Sixth Finance Commission had
also made some {formula with re-
gard to allocation of funds. The same
formula may please be continued for
allocating financial assistance by way
of grants or losmns irrespective of
the fact which party is ruling which
States. It will be helpful in maintain-
ing the unity of the country. The
Prime Minister has already promised
that in giving help to the States they
will look to the country in its entire-
ty. 1, therefore, appeal to the Minis-
ter for Finance to see that he ghould
give assistance to the Siates not from
political point of view but after as-
sessing the requirement of the States.
Loans and grants should be given for
completing the on-going projects.
either electricity industry or irriga-
tion so that the growth is further uc-
celerated and the unemployed persons
are absorbed.

As regards the sale of gold, of
course, there i3 one view that the price
of gold are rising because the inter-
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national market price is at a lower
rate and there is a lot of smuggling
into the country and the business peo-
ple are making a lot of money. As Mr.
Subramaniam put it, it is an irony of
fate that the then Finance Minister
(Mr. Desai) who brought the Gold
Control Act would have to agree to
the sale of gold and also to the sale of
valuable jewellery which iz a rarity
in the country. If it is going to bring
down the prices, then it is right, But
the index ghows that it the gold price
goes up, the other prices also, natu-
rally, go up. This will not bring down
the other prices. Instead of bringing
down the prices, the smugglers will
convert their smuggled gold into white
one, it I might use that word, and
convert it into jewellery and see it.
Even then the prices cannot be rye-
duced. Therefore, on a ma'ter of
principle, I am not in favour of sell-
ing jewellery for the sake of flling
the budgetary gap.

In coaclusion, I say, the Budget Z4p
which has been shown as Rs. 1,393
crores (gross) will have to be reduced
by mobilising the internal resources.
There are already huge tax arrears.
The collection of tax arrears has 10
be s'epped up. The utmost savings in
every department of the Government
and corporate sector must be resorted
to. Unnece.uary holding of confer-
ence; and sending of delegat:ons have
to be reduced to the mimmurm.

Then, there is one thing more I am
told thut 49 commissions gnd sevepal
commitiee, Lave been appointed. It s
stated in one section of the press thct
Rs 800 croves have already been speat
on these commussions and committeea
The hon. Member, Shri Brahm Prakash,
a member of the Janata Party, who 1%
an experierced parliamentarian has
warned the Janata Parly nct {io pure
sue the matler. The people hawe
watcheq you for one year and they are
not going to tolerafe this kind of witch
hunting. 1 have iead a book wrilten
by Mr. A. . Noorani about the iy
takes of the Ministers. But no action
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has beep taken against them und on
the other some of them have been ap-
pointed Ministers. These commis-
sions gre a weste. It is a wasteful ex
pehditure, Therefore, I also join Shri
Brahing Prakash in asking the Gov-
ernment te ehd this kind of inguwiries
which are not going to materialise

With these words, I once again pray
that the Finance Minister will have
tnough strength and courage to put the
couhtry’s economy on a sound footing.

1530 hrs.

[SHRT M, SATYANARAYAN Rao in the
Chair]

ot wag wiw et (Red a):
et of, ¥ ST wrERe ffrest
& U §2 FT WG AT, 9T TH I

Tagg g fFd wow A A AX G

geeT ag gt fF § 3§ T Ia A
g | R dg Tt B & F o awe
gt 4T, & wrEaew  fafweer #v
sifiaae Brar o afew ¥R SERe
¥ gw foaduea o 4, W 3 ford-
W &3 917 T | S FAGAAR 9T,
ag wftzfram a1 | Wi F s § o
3 ¥ #1 % 54 & fr 41 o Fooduea

g1

IR a3 1 fF 37 790 9
ors o, @Y 39 3T ¥ sRAIAD B
trfae ¥ ok dawefiw  dwd
2 & arg v foadt wssy TTHTHA
@Y arfg o, ag wEF g€ | SR
gl g5 awi F1 FwdA ot

gara st fad A g q@l F
e A FagiRd A A ST
i@ar fr 1976-77 ¥ 9T T WIETA
fafreze &, @1 S #ar waw faar
g7 | & 37 g9 ardl A 7 F 37T 5
sotaT EHT ALY QAT AT AHT S
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St g Ry & AT e & F e
St wefrst forever, & & T & A 2T )
& v dr&e ¥ 43 wiwt w41 5 oo
FY &E §ga gedier et @
ngaTd w1 H ¥ 931 @ Wik sy
feresw o sffee $t it T 2 1 Fored
AT YT ATE FHA §, T A T T
Tt frdlores feat € R ot fm
ww & e dw § oam des
¥ 2@ gt # garAnd I 3 H 4
AtaT # HTr AT A X dwar av
afw & ag T 247 weat £ By s
qrdf FT OF TET F 1 FH@AT i F
sy AEEET ¥ F6 qq Faf §, AT
qrEf 7 #oar srefeud WRed o
fFar &, 7T qET ¥ WAY FEEIRE
TUTH & TEOT F g WK ST A
satd 9T 78 & ST T g HR
MU ag ase ur feo 2am € 1gw
#eft ag 78 Fu7 5 oF qw FEgw A
faafee # faor, &n 7 ag &0 &
= far f5 F a9 & s @l
el G g AE, A ATCEEATIHE
g & AT | 9g T gH A Faw a8
a1 g 7 ag Faw e €

In spite of an unfavourable atmos-
phere, wa have a good performance,
reasonably gcod performance, What
ig that unfavoorable gtmosphere, let
me expitn? When we inherited le-
gacy, what wuas the price rise during
hig regite in 1976-77? It was 12 per
cent and the moriey supply was 20 per
cent. He promised to have natioual
product and the target was 5 per cent.
What was the achievement? The
achievement was 1.6 per cent. ‘This
was the legacy; these were the faciors
which we inherited from the previous
Governmbnt. In gpite of all this, what
we have achieved this year? I do not
say that it is a miracle, but ¢ertainly
it is a very good beginning of the bud-
get which we have presented before
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this House. I must say that it is tn the
right direciion, on a very good begin-
ing I would not call it dynamic; 1 do
not claim it as a dynamie.

AN HON. MEMBER: What are your
achievemenis?

sft wwe wre e wwTafy A, g
o et ¥ ¥ Wl
&1 qw oY ag wer ¢ R 10 @9 ¥ W
TR Y T AT B4 | @
g ¥ wg 5 vO@ W s w6
st fe? g7 & 5y § e feifedw
T wW WG W EATU weEdE fe
7z § fir fesfcd ¥ v vt & 1 Wi
10 % frar =m0

Theste are our targeis and we have tr
achieve these targets from this budget;
and this is the first year of Janata
budget to achieve these targets How
will they le :chieved let me explain?

gwmafa s, =it aF W
el & @ JE @ wl W= ag
I B e °v o

There was a talk about industry; whe-
ther the Iriv was more or less; whe-
ther the persongl taxation was more
or less. Beyond that they never thou-
ghat of anything.

My friend, Mr Pai, has gone, 1
am quoting him. In the last 30 years,
in the public and private sectors, we
have spent about Rs, 60,000 crores,
and only 15 million persons have been
employed in 30 years If this is the
picture, can you tell me that this
country can ever provide employment
to all the unemployed through indus-
trialisation? Therefore, the first prio-
rity of the Janata Government is ru-
ral development. Let us be clear
about it

& qrg ff @F,  qfeamiz & qw
WY wx aw e o ARz
T O o iy g3 A g et

e wgea, A faw & wg v
TR 9IY qe o WA wgr &,
7 oz agr & 1w @ 6 A
WA

He need not apply his ming at all
It is a Rolling Plan. They say that
some Minister is demanding some al-
location for one portfolio and another
Minister 15 demanding money for
another Ministry; so, it is a ‘rolling
Government’. Ours may be g ‘rolling
Government * But how was their Go-
vernment, 1 ask them There was no
meeting of the Cabinet before the
declaration of the Emergency; the
next day morning a mceting was cal-
led and everybody signed it. If ours
is a ‘Rolling Plan’, theirs was a
‘crawling plan’. What did they do?
They used to crawl in respect of
every thing; whether there was a
provision in the Budget or not, whe-
ther there was allocalion or nol, if
she asked them to purchase planes,
they had to purchase the planes; no-
body could challenge whether the
planes gshould be purchased or not,
whether there was allocation or mnot
whether there was provision or not;

The lady said ‘Purchase them’, and
they had to purchase, Therefore, theirs
was a ‘crawling plam’,
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T I, W AT W o wr
frfrrer v § * T IRTEBRY
§ o Rremivea N e qw W Tav
& wamar agd §

those who want to see that the dispa-
rittes remain thz poor may remain
poor and the rich may become richer.

T EE & A f v wwE W an
wO ARy & ) o wigdt § s wdalt g
g, o g & e feedfcdir wew Y,
W wigY & s wgraTie g ),
& @ awz W arvE § w6 fw
wrY & fow sy e ¢ 97 WY & o
wrat g & 1 wary I+F Foelt & ot @
®? vgardi ¥ mfew § Ot @@ a3
rfegafoees & 1 O o o weary
¥ mfes 78 § 1 wfe waard § 5w
AXT T WS T &7 @ & o Foraw
fow ag awz &, & & 1w @ §
9% 4 1977 ¥ W w9 I fag
WA T T o R &
AT FTHTT AE o0z AT § | U qoe
ux gt fawn § wdt fawfaw &

A% g w1 5 s Afea g, 7o
gy R

We want to hit ai the root. How
do we want to hit mt the root? There
is recession, a lack of demand: pro-
duction is there but there is nobody
to purchase. How is demand to Le
created? We will have more taxes.
we will have resource mobiliaation,
Having more taxes is the first thing.
Then, we will spend it properly and
efficiently, We will provide employ-
ment, create purchasing capacity and
create demand and then the produc-
tion will also automatically follow,

SHRI O. V. ALAGESAN (Arkonam);
Very simple philosophy.

st W ww g ;T W A
T T § e W O aeg @
i feqr amq @t agE WA
& awar § 1 ERAZEA Y AT WTTel
ST AT g1 1 da urew fear o 0y
TE wgy wvs woury g ) v i
qrer ¥ o Q¥ g e o § S9N g
*T oF faw & owe arer ag wwe
FET ATQT W qE AW B W ¥ A
araT wwz gifir g0 )

v & fed sifergitnT @ acw
T OE 1 o gROWw Ae d wr
fe &ew wm fag &, wiv goie e,
fawst sfe o a fear §

But did he suggest any alternative?

SHRI O. V ALAGESAN: Why
should he?

SHRI KANWARLAL GUPTA: At
least, when you criticise, you know
that Government cannot function
without resources; you need resources.
What are those resources. If you don't
want this one, you have another, Let
us know what that is. Did you not
increase the tax on kerosene anrl
petrol? Let me understand that.

.. ..., = 719 § famw v @

g fF samr & s WfaEmawe
foifaa w1 g =nfglr 1 2w wod

. #fadeRr ¥ ot g% a1 A S g W

8 A% 9g wT AT X wgaw §

“Taxation policy mus! simultane-

ously act with distribution of justice

und must take into consideration
the capacity to pay™.

T gx & g qr qamdd T Iq a7
AMMUR famd qmg ¥ s ¥ AYfaer
g

SHRI P. RAJAGOPAL NAIDU

(Chittoor): What about indirect tax-
ation?
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SHRI KANWAR LAL GUPTA: Jam
coming to poth direct taxation and
indirect taxation.

What was the total revenue of this
Government in 1876-77? It was 53.82
crores. Only about 54 crores. In such
a vast country with 660 million people,
can you do something with Rs, 54
crores? Nothing. 'What have we
done? Our resources are 528.96 crores,
1 agree that taxes are more, and 1t is
intentional—because that 1s the way.
We want to divert money from those
who have it to those who do not have
it. It 18 very clear

g ) 3w ame # & o w52
w4y & w0 § W) T fefaw =
Afearer w7 & fav o §
et 7w A wrET §oIEd
wgwT et a9z ar |

4

Now, what 15 the position? When
we took over what was the position
in this country? There were g hun-
dred milion people with 25 paise per
capita income per day. That was the
position of aboul ten crores of peo-
ple. That 1s the achievement of your
Government in the last thirty yems
And then there are 1.18 lakh willages
where there 1~ no drinking water
There are prohlems of tribal areas.
Crores of people are unemployed
After all, you have to solve all these
problems We are commtled to these
people and our commutment is tofal,
we cannot go back If we want to go
back, perhaps we will meet the same
fate as my friends there met in the
last elections Therefore, we are very
conscious about it.

WA W wiSew frar & Ay dew
WTI 17 9z ¥ wuTar § age ¥
s fr 11gae 6o FlT g, o s
foe¥ a1 9,960 FIIT To 4T | AT
% dar = g WY AR ogT m
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o wT awd | dar ¥ & fad o o
aw v aff s aw A Oy e
®H T W aR )

1 say, 1t is a regsonably good budget
mm a good direction, but it is not a
dynamic budget. Had I been the Fin-
ance Minister—I am not—I would
have levied a poverty cess from each
and every body. Let us distribute
poverty., 1 would have levied two
thousand crores a year for flve years
continuously. 1 would guarantee
drinking water to each and every vil-
lage within three years. I would gua-
rantee essential commodities to each
and everybody within five years. As
I said, thus levy, by direct or indirect
taxes, of Re 2000 crores per year is
required for that purpose and enly
then it would have been g dynamie
budget. You may fail or succeed in
that, that 1s a different question, I
am no{ an economist, I am a layman.

T E WY Ay v w Sy wO R,
T T ¥ ¥ T gt & @
greaw ofary & 6 ¥ A A
foa® gurlt wrATaEEA WOl T
TrEy F fay oet w7 sEwRTE wAT R
IR WA FAEr I E Al 100,
200 FUT ¥ Frw T =@ |

Mere gdjustment heie and there would
not do at all This 13 all tinkering, let
us be dynamic enough

safay &y wgr fir quet are gatt faer
wAY oY ¥ qgx & 10 TAT e W
wifaamey foar & 1 AEmm@ WY 1 &
wTgm fif et AT wie o st
Tz W9 ¥ |

v ag wgw § f& i few w
Farn o wigleE dOAY gAY
FqTET AGTT ALY | WA 1976-77 ¥,
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st gwgrer W T, ag R fw
it & frgir o vy W
Foeqe fear | frt Sraar agwmr ?
v & areii w7 wgnar 7oy
7g g AT § o7 fe guy I 3w
fooitw 7 fear fad ag o arow
& 1 arer w7 d@oWtorme w3T frmr o
i g wgr &, frke Wi R
Fow Az wy | &w § 1 wifec W&
&re ¥ o T A Ay ¢ B
T AT 1973 § 1 Fo wgmT WY
wfey e S v oy w1 &few
8 1 %o forex 7gY a7 a1, afed 17,
18 & @y 9t 1 At W
Ty o TEF aw 1975-76 WK
1976-77 % 10 9% fazz fire Tyrar )
oI ER 10, 11 &AT @A § A1 TN
qT 399 AT § 1 WK AT 49 A
& oy waiel 9% dam o §

ghz o & 17 7 o g7
afrarn "7 aqmoEE &1 war 390
1A §--27 WraA FA57 [T W@ |

zAt Atg @ fadz &} aw &) w0
AT 1974-75 # TRz & I Ay
FJIOT W7 WU AN ST ¥ W T
7317 | f wnEsw 9T gAT §OEIX
FF AT ESAI RN I GIGE AT
faq a7 wod T T T F ) e
Efefae 297 & T 191 ¥ T 12
qeqz A 7% Ne ¥ SfEA foey A
Foa 975 72 ¥ 3fefae O F -
AT =T & T 7 o =T & wod
Ay # Trw Ag W@ ¥ 7 g wAY qoard
F1 £ fEar, N qredT a7 W off

WrERt w7 fawarer et amgan §, oy
wyr § Fir Yt #fwfae wredfam & mgdor
T3 6 T T W@ afew s
o W W gif ) ww ofa #§
feqrox x@eft, Mwwm wAtz g,
femmex gtz R AT 3w wrd w@,
¥ qemite fy oar §, age @
g

Deficit financing is not always bad.

It is bad sometimes but not always
bad.

What about coal and electricity?
Electricity js exempted so far as agri-
culture is concerned. So far as you
and I are concerned, how does it make
any difference? After gll, for those
who are naked, cannot you give some-
thing out of your pocket? Are you
ashamed of it? One should not be
ashamed of it Therefore [ say, if you
iake out gsomething from my pocket
so that gsomebody may be provided
with some cloth, I will gladly accept
it.

nE arw & ot o ¥ wgA W@
ag W faast ofe w1 w1 a7 &, D
dar o WA g ¥, wW Lo
& ATAWTESWA & AT TAHT FORIT A
gy & gw fray agr far 97

It you run the industry efficiently,
I am sure there will not be any need
of having this 2 paise tax. Similarly
there is logs in transmission of elec-
tricity. Why is this loss? Why is thisg
theft? Can you noi stop it? Can you
not have an efficient machinery for it?
If you do 1it, I don't think there is any
need of all these things. You can
avoid taxation to the tune of Rs. 58
crores on that. Why is no tax levied
on pich farmers? I know it is a State
subject There is a deficit of Rs. 58
crores. No State Government js pre-
pared to levy tax on such rich far-
mers Bverybody ig afraid of them—
whether il be the Janata party or
Congress party or non-congréss party
or the Communist party. Why should
you be sad in your speech about their
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over-draft? You should be firm and
firm only.

We should not bow. We see every-
day that there ig a deficit fnancing
and deficit in every State. What would
it do ultlmately? When they come
before you, don't bow but say that
they meet thelr demands from their
own resources, I strongly feel that
rich farmers should be taxed.

ffgze dvw 29w & X A WY @w

T FEAT WG F | W A Tg gy
et fean § fr dfves deor & %
¥o wafreat smE §, e v 3 @
it gamT &Y e § e qdgw & e A ot
day wiirm, afz 9@ ®1 7% v=fAE) 7
arat, 2 g fweRY | R W g
f 7 wedfagi & w7 Bif W v
Gar varar Ay s, g oy ofe g
argX & i ¥or 1 govfigaw fewwm a3,
A 9 gAY wefr § 3w F ot dar
qM ¥ o faeAy sifgy, Sfe
W & oy wis w2 fafwe 7w )

1 think the limit may be Rs. 10 lakhs
or 15 lakhs and not beyond that.
e dfiee A9 Qi &, @ 9w X F7
2ww o wfgd | pafed AT & R
fir g Y o & Py foarr v anfg

GERIEH WTEA F TEREA & ATLH
wige frsfrarar) Sty d
¥O TN ARATE | St Y T 9T—
qHfiteaTe TANYHT W /TH H WO

490 FOT 7 AT , W QHwENT WY
i 1754 FUT A & AT -~TW
¥  owEwmEe  agh, ot
dafeer agfy, femmoe wadt wlic wfax
¥ wrewE oY a1 el Ao ar
™ e § puei ay g & fag
wY 7€ & W< for w7 fors ey Farr
iy g 5 & wod
Tagge w fogg 57
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W wed ot qynm wfgd et
goere w1t wifgd fe xw W
s ger § ar w1 A e § e

In crease in duty will have only a
marginal effect on industries.

17 e Y-wree wrer 1Y ¥ sewma
T T R & fewmes @R o
awrE ot ¥ 4T 93T ) v ferwemer
0 ¥ prd ey W wmr
oTUET AT WIfgT | qWErAw AT
sx 7} afe grAteT ¥ oW g
FTEw W wgd wmar § WY
FIT-gRRw frog oY w9y §, frv e
Y vewmEE vy W g? K gea
WA E 99 1976~77 ® W A
Toe Iw e qr--

What was the stock and what was
the amount of foreign reserve?

# wwweT g % F9 q1, MAT @A F
g, arer-agd &Y &% g | &faw o F
F ar—

What was your peclormance in 1876-
77 and what 15 ocur performance in
1977-78? You compare the two. I am

with you that these factors are mainly
on your own efforis. I concede that.

SHRI B. RACHAIAH: You surviie .
only on this, but not in South.

SHRI KANWAR LAL GUPTA: I am
coming to the South.

vt weRE, JAET Qe FT FEAT ¢
fr o &w eElT B W0 agEr
farega wfigdy | Afer & Qur @ ST E
fe forad W AT T AH (RGN FT
e ik ¥, S v Tore ¥ 4T fast
& 1 3% wgan § i seft wgew w@ Y A<
S | O S 019 X R §— 5 "
aw WY ZA-wT Y S ¥ greree e
2, 7z wedt AT § WX 1@ w7 weer
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sy oy | few ot o s s
¢, s sfiforg filY @ 2 o 15 e
e %7 §, wgt @ A faw-gor frar v
b oA d § v ae
39 *t ot Bfwgat awr dm-—gwag &
A AT T §, 7 I Y

16 hrs,

AT W H g Wt fe
T ¥ WTEEW W OAwT dar 8
a7 w9 A g # 500 wigerw w7 A F,
a9 f&mér ez 200mmER A g A
FHTE-Tow dWET Y 1 T ST R | W
& gArdw o faur 3—145 wOT
FIITHT 219 Fs 7T faar #, anq &Y
warsrTE it frega 73 foat #
—X9 FT a9 WY A odm | Afrw
faM A agrem e g i forr
TR AT RIS Ve greRT
9T %, 99 & fgarw 7 fogar P
& ® faear =rfgy, Sa—a? fasre
q—agr & | & wraelw waET AT A
wgm & 7 g7 o7 o7 & far? 73
s qATy AW ug & 6 gefRam Hig
® gR ® Gy 9EW | A B A
gSfream 019 g% ?, a® 197677
9 sutar & AfFA 1975-76 7 W
& 1 gafq 17 F1 T30 FWMT AR
w4t off # e 3 AR

uF 97 & qg @ FgAr T §
fe gardt ot &1 &t frzer 2, 9w
ot 7% gW Wi w1 30 TV 7 AwaAr
T#r arg & | W T Q¥ avy w7 P
wresfer 3@ F At ¥ § AR F
a7 frewe7EIfe dar 77 ¥ AU
g 9 T% §X AW A1 FEAT AMET W
gt o & foeer wwamr =R A,
foram o #t @@ X 7 quEe wwa
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wifeq at 1 RaT B ot a® A ¥T
m ¥

After ull you will agree with me
that every sector—whether it is a big
House, small gector or multi-national—
has itg own role to play. We have to
tell them frankly as to what are their
areas. Similarly, Government should
guide the small industry. Do not put
{the multi nations in the vacuum.

AT |uTw 4 & R BW O v
&t ot % frar & &few wofl A% g
F@ A mEg Al &g, ghraw g A
uxde ot et & ) gF T oW qAT
#T 37 B 4 44 FarT & FF e
Hgev 3 o Fer el Y A0, 319 09
# frutga faad, gafefae fise,
s £ & "I fa faaam grodw
Y fw fom Heew & AT =TET AT
AR-AME AR ®T ofrT WmE
AT 4T ZI | 59 OF fERTFT
I FT T AT q04T & AL F F4 T
T, wa A% T A ¢ e geefegam
N At T AT Ay TEAC | T FHAT
S

We have to hit both. The basis is
agriculture but we cannot ignore in-
dustry. It is gmd that Janata Party
is opposeg to industry. It is wrong.
We do not want to ignore industry.
We want growth both in indusiry as
well as in agriculture and we want the
target of growth should be 10 per cent
so that we can provide employment to
many people in the coming five to ien
years.

Sir, last year on account of slack-
ness in industrial growth there was
shortfall of revenue from direct and
indirect taxes to the tune of Rs. 176
crores. So, we have to recover that.
It {s a must. We cannot ignore it I
agree with some hon'ble Members that
on accouni of blanket increase to 5
per cent there may be certain cases
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where 1t will lead to hardship I thunk
you should consider those cases. You
must have received some representa-
tions. You may apply your mind on
that and see that no industry becomes
sick and give due concessions to those
which are in dire need and rfee that
the growth of industry also increases
with agriculture

rFY FdrAma ¥ A A
wgr wEAT g | &7 #7 A Ffez &
qrfesdr 8, 2z W §8 a1t 3F AT
arfge | wdr 98 erAr gz A 3E 3
o g o 0% ¥ wxT wr At
ST A& T | IR TR ATISATH
x+fy wifgn

frar MfTigim 5 04 wq
& p 99 o AT NGW fF gAOT
w1 qfeqF  Hazv & gA0 gAY H]E
ST AM i g | & oag sar 2 fE
9 A ¥T ¥ AL wrdr 3 wieA
LI AT 54,31 TIAIZ K AFIA R )
QT7 IAFT RAID F 2o AT T
AM AT AR B AT HAT ATORC
fam aem & 1 77 AT R 4, GIT,
ghiwgfadr @ a2 w2 2, faar-
sifgaoa # 1 fawq g1 8 FEOI BT
FT Fre qfea® Afz7 M g0 £ 1 39 77
F1 9147 ayAT AlgT 4 | qa7 A7 AT
#Fz7 &1 ofsfrirz wamd e
FEA1 & gaA7 g fmgad gar A
V15 57T AT /7 7 g6 ¢ ot f
W\WITdz 97 7 fRar @ AEAT @0

g F A SMACAe T A
Tt fr ftd SifmEams w7 T AFT
A 5F FE GTATT &1, 5% AYK &
@ T gr Al o fyoren w17 =ifeg
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g 7@ wrdd | gafag & g g fe
£8 9y ®1 W 3w Wi )

FAY qEeY AT wTW AT T
40,29 9T T T FT qTANTT
frar 1

1n the last 30 years, how much have
you spent on the development of agn-
culture, For wnstance, take Village
and Small Scale Industries for 1876-
77, 1t was Rs. 850 crores and now it
1s Rs. 219 crores For rural roads, for
1976-77, 1t was Rs 53 crores and now
1t 18 Rs 115 crores, For rural water
supply, 1t was Rs 65 crores for 197677
and now 1t 1s Rs 185 crores, For
tribal areas. it was RS. 93 crores In
1976-77 and now 1t 1s Rs. 159 0 crores.
So, on the whole, we are spending
much more, perhaps the maximum

uf aF ATY ¥ 25 GAT
s gifer @ g8 WA Y GAA
F @it & wat wgew ¥ Ay Wy faad
a1t ¥ gugwn w1gd Prfearss 73 @
4 fF zaaT HFET WY WG FIT F @
2 ) A ara off gagreEw AT AR
(wwwarw) 78 9% & e 327 3% Ty,
ag ag HwAar g | & qod AAA
a4d) wgEy ¥ A% TEL FFAT AEAT F
fr wa 4 37 7 F1 #feT F G 9w
TT U-0IT AET FL | EATT TFT 25
g7z Fme § sdifey § w7 9T W
wTT ¥ A Y |7 R @ Al
& | gTer ¥ wgTar GaT g T, SEw!
z1AT wfvew & 1 Todto ¥ &fed feedT
37 grEA & | 331 RV EF FAT
qEAT | W suE faw a4 gafew far
¥, 3a% o & mrosT g7 WE F997 3
WA TOARUA WG HIEAIEA] A
fear § sl wgq wrdy i T A ¢
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Now, I would like throw some light
on dairy development. I think this is
the most important thing so far as this
budget is concerned. If it is imple-
mented properly, like the one in Guja-
rat and other places—I have seen in
Gujarat the dairy development—it can
provide jobs to about four wmillon
people. But this depends on the State
governments. So, there should be
proper co-ordination between the
State Governments and the Central
Government and you should have a
watch on them as to whether money
is properly spent or not.

T T & AL, froniad dae-
#z & @ ¥ gy wiws fedem § & wff
AT ATEA N

% 77 wgAr Tgar § {6 gwe o ug
awiz o (war 8, e gaq mm QY g
fo gor A W WA A WA AR
1 gz {5 Tz %) 3% AG ¥ TR
fapai wisn, Tifgn AT IT% A9 qY
wu s AR F1 o 9IRT IR
w¥ | far v gy fe @t & s fe
Tg UF THCT Tz Fifwa g0 o

Last year what happened? In your
own speech you stated that about 275
ciores were not spent which you re-
ceiveg hy way of external assistance.
Similatly Rs. 230 crores were not gpent
on account of some other reason. If
those Rs. 500 crores have been spent.
there would have been more employ-
ment, Merely providing for bigger
outlay and merely having good
schemes wil] not do; implemeatation
is the important facior and for this
you shoulg have coordination between
the Cenire and the State.

1 do not think that heavy deficit
financing will increase prices; there
was deficit {0 the tune of Rs. §50 croreg
last year bui the wholesale price In-
dex dig not show any price increase.
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1 agreg that in vonsumer prices
there was some increase. If you
see the index for November,
December, January and February
there is not much of an increase; it is
practically the same; even Cconsumers
prices in the last three months are
practically the same. Can you quole
any country in the world economy
where price hag not gone up? Hardly
a few. We have controlled the prices
and so I want fo congratulate the
Finance Minister. I do not see how
prices can increase. We have taken
many steps; we have food stocks; we
have foreign reserves; we have decid-
ed {o sell gold to the tune of Rs. 500
crores; it will reduce deficit financing.
In 1963 when steps were taken about
gold control, was it not a cabinet deci-
sion? Shri Subramaniam hinted at
thig point. Was it a personal decision
of Shri Morarji Desal. After 1863
there were 6 or 7 times changes. Why
do you not withdraw this order at the
time when Mr. Morarji Desai was not
in the Cabinet?

arfey &7 & @q ws &r@ Wi aWT
F1 mewnaae AT | 59 97 & &%
1 fafegsr & wanar &Rl #Y AwaTe
foet st | e ¥ wafeg WY vy @ g
o wred S o UFIGE ST Y A
o7 1 & 1 T EY I Y et AT g
& st off wig ATE T & | O far
Them & @ wmd wrgw anfow
#, o1 ure wg ¥ | Mew I77 & W
efrfae wx gFm | | &) wafar W
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aawe § W WyET w9
fir R 288 =1 ferfe &) g9 g
T ST | 66 ATH HITEY TUTR STE
AN % TR N %7 ST AT
T1fgd WY TR WTHT 31 97, 1979
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s YR F WA AT ma¥e
W& | vy FEA Y 2 fv T aeh s
e oA D IAE oW
9 9T FE w1 | HyA SEzhe a3 i
Agft 7Y el | WTET §O qW e
TN gEF qrfw TEAoTIEIMA A g |
Wkt og e ww fr gefmaw
e TR |

To axel 7 vy fF arse & S
§ wrn qrdt w frime we faar o
wraTH ¥ g oA 2w ot oy,
R AT E e Far AR Y
o T & | TN 18 7 Ay i v
XY TETTTMT AL | &Y RIOAT 7 FATEY |
% ag srwc AT e v dw O faege
& =eR Y T 9T 9 &9 T )

It is an eye-opener to Janata Parly
The public demands a better perfor-
mance from you than what has been
done now. I agree I hope that the
Government will see to 1t that q bet-
ter performance is given in future.
Otherwise, our future is dark. There
is absolutely no doubt about it.
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v W v wis i sy
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fzE A vfrumr f wow g 1 Fqmr
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YT & og¥ W9 1 §7 AT qr @}
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T W T ur, W atw iy
AT 97 ) enfe Tvr WIwT 97 )
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R & 1 Al gwT WA G
wifgr | g TG W g
afgy 1

If we can see the writing on the
wall, I think we can have good per-
formance

With  these words, | support this
Budget.

SHRI DINEN BHATTACHARYA
(Serampore): Mr, Chairman, Sir, |
have heard the speeches of the Mem-
bers from Congress (1) and the Con-
gress, as well as Mr. Kanwar Lal
Gupta of the Janata Party, who 15 a
veteran speaker. But I must say with-
out any apology that the Janata Gon-
ernment has {otally behed the hopes
and expectations of the people, which
were created on the eve of 1977 elec- *
tion. So many assurances and pro-
miseg were given that the growth rate
will increase {o seven per cent, un-
employment will be removed and that
the land reform will be strictly imple-
mented and the prices will be stabilis-
ed (Interruptions) I am coming to
that. 1 starfed with this because, I
wanted to hughlight the failures first

SHRI KANWAR LAL GUPTA: By
hiding the other thing?

SHRI DINENy BHATTACHARYA; I
was not hiding anything, I had plac-
ed everything clear. Can you deny
that you gave the assurance that you
will stabilise the prices? Just now,
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Mr, Kanwar Lal Gupia said that there
is no Increase in the prices I will invite
him to visit Delhi market and then
say that there is no increase in the
price of dally necessities and the
commodities which the common peo-
ple use.

SHRIMATI PARVATHI KRISHNAN
(Coimbatore): He has not visited the
market in the past. He is not a mar-
ket.goer. How can he see the difier-
encel

SHR! DINEN BHATTACHARYA:
In the last Budget, while placing it,
Mr. Patel said that it was not his bud-
get because originally the Budget was
prepared by the predecessor Govern-
ment of Shrimati Indira Gandhi. This
time at least he does not have the ex-
cuse and his Budget will only place
the economy in the grip of further
crisig and hit the common man below
the belt,

Sir, the Finance Minister tried to
give a rosy picture of the economic
situation in this country. However,
the realities of the economic life can-
not be concealed by the verbose lan-
guage used by him.

The Economic Survey presented to
the Parliament by the Finance Minis-
ter admits that the per capita avail-
ubility of cotton cloth in the country
in the year 1855-56 was 144 metres
per head. This was, of course much
below the target of 18 yards per head
visualised by the National Planning
Committee. Since then 20 years have
passed, but what Is the progress? In
1976-77, the per capita availability of
cotton cloth came down to 11.4 metres.
Why is this figure coming down like
this? The Janata Government elone
is not responsible for this. It is a
legacy of the past.

Coming to the pulses which are
commonly used by the ordinary peo-
“de, their availability has also come
down. I am speaking of the avail-
bility. The actual consumption will
be lesser than the availability figure.

SHRI KANWAR LAL GUPTA: This
figure relates to 1975-76,

SHRI DINEN BHATTACHARYA; 1
am telling him that so far as the crop
ig concerned, it ig of 1976-77 and not
1875-76. So, you have got to bear the
brunt in 1977 also.

SHRI KANWAR LAL GUPTA: We
were in jail in 1977.

SHRI DINEN BHATTACHARYA:
In 1977 there were elections. So, how
could you be in the jail?

SHRI KANWAR LAL GUPTA: [
megn 1976-77.

SHRI DINEN BHATTACHARYA:
Even in spite of the availability, the
consumption figure is far less and that
ig why Mr. Kanwar Lal Gupta has
alsp agreed and others will also agree
and Mr, Patel will also agree that the
purchasing power of the people has
been eroded. 5o, in the coiton mills
which have been given g0 many con-
cessions by the previous Government
and by this Government also, stocks
are being accumulated. The ordinary
people do not have the purchasing
power and so there is a crisis in the
textile mills. Mills after mills are
being closed. More surprising to me
is the other complgcency seen in the
Finance Minister's speech. I want to
tell him calegorically that he may
gloat over the performance of his
Ministry during the last year, but the
factg clearly show that there are no
signs of the economy coming out of the
crisis. His economic policies are
essentially the same as those of Shri-
mati Indira Gandhi. She also depend-
ed on foreign loans, she also depend-
ed on Indirect taxation, and this Gov-
ernment also is depending on the
foreign loans and exclse duty on the
ordinary people’s necessities. And the
same process is being adopted by this
Janata Government. I am warning
thig Government that if they do not
basically change the economic policy
which they assured the people, then
the future is very bleak for them also.
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The Finance Minister has stated that
he has checked inflation, I will simply
give some figures. Since the new
Government hag assumeq power, the
money supply in the first 10 months
has increased by Rs. 3,250 crores with-
out making appreciable increases in
the overall production. The money
supply with the public, at the begin-
ning of 1978, stood at twice the figure
in 1972, which clearly shows that there
is no change in inflation. On the con-
trary, the inflationary policies are
continuing with more vigour. And the
deficit budget will further open the
floodgates of inflation. The Prime
Minister had repeatedly claimed that
he wag against deficit financing He
repeatedly claimed that when he was
the Finance Minister, he did not have
deficit financing. Qur economy is now
getting the largest dose of deficit fin-
ancing. There is every possibility that
these measures will further push up
the pyices of essential commodities
and add to the profitabilty of the
capitalists and traders.

According to estimat the
sale prices have registered an increase
of 6.6 per cent during the current
year; and since 1975-76, this 1s the
largest increase. During the first nine
months of the new Government, the
wholesale prices of food articles have
increased by 13 per cent, of pulses by
50 per cent, fruits and vegetables by
21.1 per cent and condiments and spi-
ces by 23.6 per cent. There is no need
to gpeak about the edible oils and mus-
tard oil, whose prices increased tp an
extent which cannot be imagined in
any way

It has heen claimed that this budgel
is a rural-oriented one, and that the
rural people will be benefitted But
who are the rural people who
will be  benefitted? Are they
not kulaks who will be bene-
fitted? (Interruptions) You have to
take a census in the villages; and then
you will find that very few persons
will be benefitted by the injection of
#hir money. They have ralsed the
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provision for the rural economy frem
Rs. 490 crozes to Rs. 1754 crores. But
is it not a fact that this budget has net
mentioned a single word regarding
land reform? Why is it that they for-
get about it? It was also said that they
will implement land reform in the
truest sense of the term; but I don’t
find anything mentioned about land
reform in this budget. If the Govern-
ment has got the slightest desire to
have any bias in favour of the rural
poor, they would have increased the
wages of the agricullural labourers
substantially and introduced genuine
land reform, go that land could be dis-
tributeq amongst the poor people.

Further, since the Janata Govern-
ment came to power, not a single step
has been taken to introduce any mea-
sure to improve the mtehods of land
reform. The Janata Parly has virtual-
ly put all land reform measures in
cold storage—which, I think, is one of
the major violations of the pledges
given to the electorate on the eve of
the last general elections in 1977.
Government will never be able to find
adequate internal market, unless il
implements land reforms and unless
the standard of living of the rural
people really improves. If the pur-
chasing power of the ordinary, poor
peasants is not augmented by Govern-
ment taking some effective measures,
the market will gradually shrink more
angd more: angd there will be accumula-
tion of stocks, not only in textile mulis,
but in other mills also, The mills will
be closed and then there is no point
in repenting on that occasion,

Similarly, the emphasis on giving
encouragement to the small-scale sec-
tor is extremely deceptive. Is the
‘Government really serious gbout pro-
tecting the small-scale industries from
the competitive production of the big
business houses? Even after one year
rule by the Janata Party, there are
lakhs of handloom weavers remaining
idle in Tamil Nadu, Andhra Pradesh,
Karnataka, Blhar, West Bengal and
other States, In every State you will
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find that lakhs and lekhs of handloom
weavers are on the brink of starvation,
There ig no guaranteed supply of yam
to them at cheap rates. They are at
{he mercy of the village money-lenders
and the pig sharkg who are dealing in
yarn irade. Thig is the biggest small-
scale industry in the country and this
is the pitiable condition of that indus-
try. Shri Gupta wus saying that it is
a good thing that protection has been
given ang emphasis has been given to
the small-scale industries. What 1, ine
use of all this protection if the hand-
leem gector is gtill suffering in ths
ceuntry?

Take the bidi industry. Lakhs and
lakhs of people are earning their live-
lihood by making pidi, What is their
condition today? It is pitiable. Then,
take the case of thoge who make Cigars
or maich boxes. They are in dol
drums, Or, take the case of small-
gcale plastic industry or the hosiery
units, which we have in thousands in
Calcutta. Most of them are already
closed or on the point of closure.
Whether it is Janata or mo-Janata.
Government should see that help 18
rendered to the small-scale factories
which are suffering for the last thirty
yearg under the Congress regime. Let
them not suffer any more under the
Janata Government. They gave all
sorts of promises and that is why the
people voted for the Janata candi-
dates. These promises should not re-
main mere lip promises. Government
should take note of the difficulties of
{hese people and try to remove them.
Budget promises to try to develoo the
small-scale industries as ancillary in-
dustries. This will be a source of
cheap intermedlary goods for DIE
business. I know so many big indus-
tries which are using the small-scale
industries and getting all the advan-
tages from the Government for them-
gelyes, Mr. Dameani may corroborate
me if he is true to his profession.

Government's talk of taking mea-
sures against monopolies have also
proved to be a tutile exercise. The
concentration of economic power in

the hands of the blg industrial houses
continued like anything during the
Congress regime, and It is gtill conti-
nuing. Nobody ¢an deny it. The latest
figure is mot avaHable, but indications
clearly show that the ghare of the
monopoly companies in the over-all
economy continues to grow ag it did
in mndira's raj. So, in view of this,
the Janata Government's pledge of
decentralisation of economic power has
no meaning so far as the people are
concerned,

The Budget proposes to ensure gup-
ply of credit from the banks by infro-
ducing a reduction in lending rates.
Since the lion's share in the bank cre-
dit is being appropriated by the big
businees houses, the reduction in the
lending rate will benefit these big
business houses only, and the effects of
this concession will in no way be pass-
ed on to the consumers, but will only
add 1o the profitability of the indus-
trial houses. After all, the big busi-
ness houses are very much there
Though here and there there may be
some criticism of the Budget by them
in this or that paper, they are very
happy with this Budget

Though the Janata Partys eler-
tion manifesto emphasizes decentrali-
sation of the economy, the Govern-
ment 1s clinging to more and more
economic power. The State finances
are extremely crippled. As some-
body has mentioned already, they are
not able to meet the requirements of
the Government No State Govern-
ment in the country is in a position
to take over a closed mill without the
assistance of the Central Government.
This morning there was a question on
a pharmaceutical concern in Calcutta.
The West Bengal Government has
been repeatedly requesting ihe Cen-
tral Government to take it over, bu
the Central Government is not show-
ing any intention of taking over that
unit. No State Government can un-
dertake plans today wathout the
clearance of the top brass of tne
Planning Commission.
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1 recently read a press interview
by Neelam Sanjiva Reddy. When he
was Chief Minister in Andhre Pra-
desh, he wanted to construct a bridge,
but he could not do it on his own.
He had to depend on the Central
Government, and the Central Gov-
ernment was not in any way eager to
give him that sanction.

So, for everything the State Gov-
ernment has to depend on the meércy
of the Central Government. In the
circumstances, the federal structure
of our country has been reduced to
a farce, and the Central Government
has acquired for itself authoritarian
powers, which was the legacy of the
Congress Government led by Shrimati
Indira Gandhi. The West Bengal
Government have, therefore, raised
the issue und they are asking for
basic changes needed in the Centre-
State financial relations Apart from
other things, there ghould b2 thorough
change in the financial relations. You
and the whole House will be astonish-
ed to know that this Government is
taking loan from the International
Moneary Fund and the World Bank
at the rate of interest not even at one
per cent but they are charging from
the State Governments more than 8
10 9 per cent So, in this way, they
are cheating the people of the States.
Now the Janata party has come to
power, They must realise the gaps
that were maintained intentionally
by the Indira Government Now, they
must change it They must start a
new dialogue That is why. the
Chief Minister of West Bengal has
sent a memorandum here to have a
discussion on this. Our hon. Prime
Minister says that he can talk with
anybody but he cannot take part in
any formal discussion with any Chief
Minister or anybody. What is this
gttitude® ‘The Chiet Ministers of
Kerala, Tamil Nadu and Xashmir
have agreed to sit in a round-table
conference in order to decide this
matter. Even the Gujarat Govern-
ment is asking because they are also
facing problems and dificulties. The
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Centre is actually monopolising the
whole authority in it. We want a
federal set up; we want unity of the
country. But in the name of unity,
you cannot deprive the suffering
people of the States, of the monsy
that is their legitimate due and when
the need arises. After how long did
the Central Government reach to
render relief to the cyclone affected
people of Andhra and Tamil Nadu?
So long as the Central Government
does not change this attitude towards
the State Governments the dissatis-
faction among the State Governments
is bound to increase and the Central
Government will be forced to change
jts attitude ultimately. Is it mnol,
therefore, wise to see the signs of the
day and change the attitude in good
grace” 1 hope, the Government will
pay a serious attention to this prob-
lem in the interest of proper Centre-
State relations.

Coming to employment, Mr, Kan-
warla]l Gup'a demanded that we must
have a programme whereby at Jeast
50 lakh of people can get employment
in one year. What is the state of
affairs? The Janata Party Election
Manifesto gave a pledge to the peo-
ple of this country that the Govern-
ment would ensure full employment
in ten years. However, the registered
unemployment has increased to 11
million, an increase of over 10 per
cent 1n one year alone Ang this one
vear has been the rule of the Janata
Party agnd not any other party.

SHRI VAYALAR RAVI (Chirayin-
kil):  Why should you support this
Government?

SHRI DINEN BHATTACHARYA:
We support on the point that this
Government has given at least clvil
liberties to the people which your
Government had taken away.

Another factor which must be taken
note of is this. It is good that the
Home Minister who has got much
power in the Cabinet is here. I must
say, everywhere in the big industry,
an attempt is being made to see that
the number of persons employed iz
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reduced, somewhere by rationalisa-
tion, somewhere brining new
machines and somewhere by just tel-
ling them, “We have got no work;
you go away.” It is not only in the
private sector but wulsp in the public
sector. I know, in stee] and coal in-
dustries, thousands and thousands of
workers have been retrenched. In the
Beas project which is a very impor-
tant one, I know, 1400 junior engi-
neers, who are degree-holders, have
been retrenched. They came and
complained that they were retrenched
as the project was now being com-
pleted. So, on the one and, there is
no new job potentiality and, on the
other hand, the existing persons who
are working are being retrenched.
Their services are in danger. My
point is that you must not allow
bringing In new machines which will
kill the #obs of persons who are work-
ing there, Tha. must be your policy
and object.

I can tell you one story. It hus
some bearing on the reality of the
situation here While Ho Chi Minh
was fighling against the American
imperialism, at that time, somebody
from India visited that country and
agsked him, “Why are you nol intro-
ducing tractors and other machines
in your agriculture and automation in
other factories?” His reply was, ‘[
~can do jt. But so many people are
here in my country. How will I give
them jobs?”. In spite of the fact that
he could do it, he did not do 1t Fis
attitude was not like that of the
Janata Government or Mrs. Indira
Gandhi‘s Government

During the Emergency, Mrs Indira
Gandhi's Government was using the
banking industry to help her get
political as well as economic ad-
vantage. Several cases were pointed
out to the Government earlier, But
no action was taken in this matter.
The Reserve Bank of India was con-
.niving at the malpractlices of the
tenking industry. Here is an instance.
The Punjab and Sind Bank spent
nearly Rs. 1,37,000 for printing calen-

dars of Mrs. Indira Gandhi during
the elections to boost up her image. I
have got m copy here. I can place it
on the Table of the House. Here is
the calendar; wou kindly see it.
Rs. 1,37,000 were spent by Mrs. Indira
Gandhi's Government to see that she
won. But she could not win.

SHR] VASANT SATHE (Akola):
He is a greater Indira Gandhi fan;
he has kept her calendar with him.

SHRI DINEN BHATTACHARYA:
It is just to show how you decelved
the people, not only pecple but the
bank ulso. The practice is still con-
tinuing. So, I urge upon the Govern-
ment to set up an enquiry and see
that the bank money is not used by
any body for political reasons, for
political purposes or for the party
purposes..

Dependence on foreign loan is in-
creasing and this can be verified
from the figure that is already there.
1 have no time to go into detail. The
total external loan has gone up to as
much as Rs, 12,543 crores and added
to it over 2000 crores of repayable
PL 480 assistance we get a ghastly
picture of acule dependence of our
economy on foreign countries, The
new Government instead of reversing
the policy of the Congress Govern-
ment goes on inviting more and more
foreign private capital and Gover.
ment to Government loan which will
only further increase this dependence
on the forcign countries. The budget
and the Sixth Plan will only gladden
the hearts of those aid givers who
are pricing for favourable jnvestment
climate prevailing for them in our
country. (Interruptions). He is very
glad because he represents the big
monopolists in the rural gector. So,
he is very happy and is disturbing
us.

This Government §s considering
about the wage and income po'icy
and the Bhoothalingam Committee
has been set up. We are totally
against it; the workerg from all over
India and employees are against it.
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This Committee will not give the real
benefit and justice to the employees
The real intention behing 1t 1 to
freeze the wages of the woiking
people

With these woids, I conclude my
speech with the same point with
winch | started and that 15 that there
18 no difference to be found between
the budget that was presented by Mr
Patel and the budget of Mr C Subra-
maniam, the former Finance Mimister
We may say that 1t 15 old wine 1n new
bottles—the same practice, the game
method, the same policy So I wall
humbly request the Janata Govern-
ment to obyectively analyse the situ-
ation anq see that people do not get
frustrated as a result of the high
hopes that they had put on you and
you <hould try to fulfll your promises
and the assurances given by you to
the people iIn a good gesture by ®
radical change 1n your fiscal po'icy

o waeTm ERTW KA (A1 97T)
wAef® wAEmw WA smgEEar AT
IO | AT AHE & £ qL0 FIT 7 T
tieosUT AT F FAT A rqr 3
gz famm 9 o TisgaAiT
TR T AN 7 9 glgaw A
43 wigw wqe faqnr at § ag § frnn
e 4 Fir a7 forsy §0Faa
aqr A Wz warr & sfarhr
agr 43 w7 37 T framn 1 A 4§20
F N mgrdd odAaregAm qIiwaA
WA gt Wfge & vz ¥ gqwr 18
of frpar | 57 az Y sygeqr A
Wiy & 9TEar g |

mamifa afET @2 v fares

£1 A f Qs & o0 F #rny v afee

wafafady § | 91/ 77 agr &3 A
19 ¥ 00 )

SHRI KANWAR LAL GUPTA

Techmeally, you are right, there 1s
one Cabinet Minister But the Mins-
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ters representing all economic Minis-
tries should it It 1s very :mportant
I agree with the hon Member May
1 request the Home Minister to con-
vey the feelings of the House to the
other Mimsteis?

MR CHAIRMAN If the Home
Minuster 1> present, then it 1s suf-
cremt

1657 hrs

STATEMENT RE INTERIM REPORT
GIVEN BY THE SHAH COMMIS-
SION OF INQUIRY

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH)-
Sir, I have just been informed that
the first interim report of the Shah
Commussion of Inquiry appomted
under Section 3 of the Commissions of
Tnquiry Act 1952 has been received
in the Home Mimistiy I thought T
should sharc thie information with
the Members before 1t appears in the
Press tomorrow We will examine
the repori as early as possible and
take follow-up action in conswultation
with the Ministiy of Law

SHRI VASANT SATHE (Akola)
Su I want to make a submission
The other day

MR CHAIRMAN If I give you
permission then other Memberg also
would like to spuik

SHRI VASANT SATHE
a point of order

DR MURLI MANOHAR JOSHI
{Almora) Under what rule?

SHRI VASANT SATHF 1 have
to tcdl the Spenker not you
Sit the other day, the Speaker was
pleased to observe when Mr Ra)
Narain wanted to place the interim
1eport (Interruptions) Let me
make my submission

1 am onh

DR MURLI MANOHAR JOSHI
1 am on a point of order Under
what rule 15 he making thig sub-
russion?
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SHRI VASANT SATHE:; He says
that he has received the interim
report.... .

DR. MURLI MANOHAR JOSHI:
I am on a point of order. Under what
rule is he making his submission?

SHRI VASANT SATHE: Rule 376.

MR. CHAIRMAN:
as follows:—

Rule 372 reads

“A statement may be made by a
Minister on a matter of public im-
portance with the consent of the
Speaker but no question shall be
asked at the time the statement is
made.”

SHRI VASANT SATHE: This i§
not a statemen: under that rule. What
js this statement? He has only in-
formed the House....(Interruptions).

DR. MURLI MANOHAR JOSHI:
He should not be allowed to take the
time of the House,

SHRI VASANT SATHE: No in-
terim rveport should be placed even
tomorrow. He has informed the
House that the interim report will be
placed before the House tomorrow.
(Interruptionsy  The interim report
should not appear in the newspaper
unless. ... (Interruptions) .

MR. CHAIRMAN: He has not made
any statement. He has only informed
us about the receipt of the report.

SHRI VASANT SATHE: I want to
know this, whether the interim report
will be made public tomorrow.

DR. MURLI MANOHAR JOSHI:
He cannot be allowed to speak....

SHR] VASANT SATHE: I do not
mind any bogus report being received
by the Government from the Shah
Commission. ... (Interruptions).

off wrea wew (@) @ wamfa
WEYEA, WIE wHIAA F AL H T avE 77
AT FEAT TET FY TN F AELL .

(St)
forgi w7 foam &, 3 &7 @@ 9
ﬁ oe e (mm) DR
SHRI KANWAR LAL GUPTA

(Delhi Sadar): He has just informed
the House about the receipt of the
report. He has not stated anything
more. ... (Interruptions).

17 hrs,

SHRI VASANT SATHE: Tt is all
one-sided **the Shah Commission; I
say this. (Interruptions). I didn’t
say so. I have not said he is*# you
have said it. Mr. Raj Narain has
callgd Shah** (Interruptions).

MR. CHAIRMAN: He is a point
of order. (Interruptions).

a3 ared, wiwdfer 1. .. (swEEn|) .
i eas w@ £, ure srar afsy

If there is anything I will see.

SHRI KANWAR LAL GUPTA: He
has ysed the word®* against the Shah
Commission. That word should be
expunged.

SHRI VASANT SATHE: Whqg? It i1s
not derogatory. It cannot be expunged

Twafa wgiEn
ST FB AT § 1

TFATS  FEAT

Sff FITHT MeA: gT, TS

FIfeg |

SHRI VASANT SATHE: It cannet
be expunged under Rule 383, because
it is not derogatory.

SHRI SHYAMNANDAN MISHRA
(Begusarai): The hon. Minister has
conveyed two things to the House,
that the interim Report had been
submitted and that the Government
would examine the Report as early
as possible. But what information he

**Expunged as ordered by the Chair.
.
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whether he has already taken a great
deal of time, one does not know.
When was the Report submitted? We
would like to know whether he has
been expeditious.

SHRI CHARAN SINGH: The Re-
port was received only today, just
before 12 o'clock.

As for the laying of the Report on
the Table of the House, it would take
at Jeast three weeks. It would have
to be translated and a summary had
to be prepared and put before the
Cabinet and then alone it will be put
before the House.

SHRI SHYAMNANDAN MISHRA:
Only one think more—since I was
interrupted. It was also reported
some time back that some of the re-
commendations or findings of the
Shah Commission have been of a final
nature and not of un interim nature,
This has come out in the papers. The
House woulg like to know whether
the entire Report 1is of an interim
nature or some part of it is of a final
nalure.

SHRI KANWAR LAL GUPTA: 1
want to know from the Hon. Home
Minister. ...

wafr wiisg TR F @A g8
grE wE 1 (wama) )
I am not allowing any discussion on

this question. (Imterruptions), Mr,
Murali Manohar Joshi.

17.40 hrs,
GENERAL BUDGET, 1978-79
GENERAL DISCUSSION—Contd,
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17.19 hrs,

[Sez DERENDRANATE BasU in the
Chasr].
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SHRI V. ARUNACHALAM (Tiru-
nelveli): Mr. Chairman, Sir, I rise to
say a few words on the financial
statement placedq by our Hon'ble
Minister for Finance for the year
1978-79. The declamation of our Fin-
ance Minister at the time of the
budget in the last year no doubt in.
spired the people and the nation to
believe that his second budget would
overcome the lapses of his first fin-
ancial statement and that 1t would
create and  catalysc progressive
changes. Contiary to our expectation,
this budget has sown the weeds af
hardships and spread its red carpet
only to the members of big mono-
polistic houses. Our Finance Minister
with his intellectual subterfuges and
brainy twists is misleading the nation

as well as his party. Consequently,
he is facing scathing attacks from all
gides including his own Janata Party.
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The comments and candid opinion of
the Press ahout the Budget which
always represent reaction of the
public are noteworthy. “There is no
sign of a completely new thinking",
says The Hindu. “It is a disappoint-
ing budget” sums up The Statesman
“All hopes that the Janata Govern-
ment will turn new leaf in flscal
management after its first full year in
office have been rudely shattered”—
this is the contribution by The Times
of India. “Mr. Patel's budget can be
judged only a qualified success”—says
The Economic Times. ‘“The Janais
Government’s inability to cope with
Economic problems of the country is
reflected in the union Budget for 1978-
79"—says National Herald. The com-
ment of Eastern Economist is *Recipe
of stagflation”. “Tt is a meaningless
Budget"~~this is according to Link.

With patience and persistence, I am
trying to dissociate from the remarks
of these journals, but the Hansard in
my hand propels me to agres with the
Press. Our Finance Minister claims
a comfortable climate of sound eco-
nomics in the country by mentioning
that the wholesale price index is lower
and that the stability of the price has
been maintained ang that speculative
hoarding has heen nrevented consider-
ably. The cornered stock came on to
the market Above all, the balance
of pavment is strong. But, Sir, it is
dolorous to note that the wealth of
available fncts reveals a different
state of affairs [f the comforiable
climate of economics is prevailing as
is claimed by our Hon'ble Minister,
whv is there a short-fall industrial
production? Why is there slackness
in investment inspite of increased
saving? Why is there decline in tax
collection in spite of efficient adminis-
tration? This is the first time in the
historv of India that we see that the
collection of Corporation tax and
income tax have fallen below the
estimate, instead of showing normal
growth. The fall of Rs. 38 crores may
be a small quantum to our Govern-
ment but it is a clear imdication of
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the predicament in,our development
and growth. The dismal rd of
fall in industrial produ in spite
of prodigious flow of funds, is causing
trepidation. The growth of Industry
was 6.1 per cent in 1975-76. Then it
increased by leaps and hounds to 10.4
per cent in 1976-77 but slumped from
104 per cent to 5 per cent in this
current year,

Regarding investment, the annual
report of the Reserve Bank of India
discloses unpleasant facts. It reveals
“while domesuc savings recorded a
fractional increase from 15.5 per cent
to 15.7 per cent in 1976-77, the aggre-
gate investment in the country's eco-
nomy was much lower at 14.3 per cent
of net national product than 16.1 per
cent in 1975-76." If this position is
allowed to continue poverty, sterility
and desolation will be perenmal dis-
cases of this famished society.

Massive dose of taxalion to the ex-
tent of Rs, 545 crores is an alarming
factor of this budget. Our Finance
Minister has touched almost every
pocket. No pockei is Jeft untouched.
The mrore alarming factor is that from
1951 to 1976, the state governments
and the central governmeni have col-
lected taxes to the tune of nearly Rs.
91,000 crores Every vear the quan-
tum of new tax or additional collec-
tion of tax at the Centre is more than
the annual fiscal income of a big
State in India. It shows how the
Centre 1s ruthless in imposing new
taxes without considering the miser-
able condition of the people.

I am not at all interested in carping
or cavilling against the new propogals
of taxation. Nor 1s it my habit to
arraign agains! this Ministry, But it
is my paramount responsibility to
bring to your notice the adverse con-
sequences of the new taxation pro-
posals.

The hon. Finance Minister has pro-
posed a levy of two paise per kw hour
on electricity generated. In other
words he hog proposed a new tax
which no one has dared to levy in
the past. He has utterly failed to
realise the un-economical position of

State Boards in the countr
Mmutwaoards except the Elec-
tricity Board of Maharashtra are func-
tioning under heavy loss. Inspite of the
tenacious efforts with alacrity and
dexterity, the State Electricity Boards
are not able to overcome the losses.
Every year the losses are accumulat-
ing and some of the electricity board,
are receiving subsidy from their res-
pective state governments, Even then
the loss 1s alarming. An eofficial state-
ment  has been recently published
about the accumulation of lesses in
the Stale Electricity Boards, Accord-
ng to the official report upto the year
1977-78, the figures are as folluws, the
figures of accumulated losses: Karna-
taka 5-8 crores; Madhya Pradesh—
853 crores; Himachal Pradesh—17.39
crores; Meghalaya—19.49 crores; Tamil
Nadu—2845 crores; Orissa—28.16
crores; Gujarat—28.62 crores; Assam—
32468 crores; Andhra Pradesh—34.68
crores; Kerala—42.11 crores, West
Bengal—46.11 crores; Rajasthan——
50.88 crores; Haryana—62.48 crores;
Punjab—137.00 crores; Bihar—144
crores; Uttar Pradesh—199.75 crores,
The accumulated losses of State Elec-
tricity Boards upto 1976-77 was Rs.
691.73 crores. It has shol up by Ra.
864 crores upto 1977-78, What are
the remedial measures on the part of
our Finance Minister to reduce this
accumulation of losses?

Further, evcry year the State Elec-
iricity Boards are submutting defiet
budgets cven as our Finance Mmister
dose. In 1874-75 the deficit was Rs.
1375 crores In 1975-76, Rs, 120
ciores. In 1976-77 the defieit was Rs
110 crores While the financial posi-
tion of thc State Electricity Boards ia
staggering und sometimes crawling, it
ig unfair on the part of the Centre to
inpose new taxes on generation of
power. This House mavy agree with
me thal consumption of power 15 a
realistic yardstick to assess the indus-
trial development of a country When
we compare the per capita consum.p-
tion of power in India, with that of
other countries, our position ig far
from satisfactory. Per capita consump-~
tion of power in U,S.A. 7000 Kw, in
UK. 3700 Kw, in USSR 2600 Kw, in
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France 2400 Kw, in Yugoslavia 1000
Kw. But in India it is 1188 Kw.
What will be the answer of our Fin-
ance Minister to improve this position?

Considering all the facts any duty
on generation of power will ng doubt
increase the logs of State Electricity
Boards and jt will certainlvy cripple
the industiral development. By and
large it will arrest the national
growth. I am sure that these facts
are not beyond the ken of our Fin-
ance Minister,

The cost of generation of power is
going to increase abnormally not only
because of this new duty but also
because of levy of excise duty on
coal at rates varying from Rs 5 to 10
per tonne. The State Electricity
Board is the biggest consumer of coal.
While the State Electricity Boards are
not able to enhance their tariff due
to political climate and other factors,
the price of coal is increasing every
vear, The price of cou] in 1974 was
a mere ten rupees per tonne. In 1975
it was increased to Rs. 17.40. Now it
has been enhanced to Rs. 64.90. After
the imposition of the new duty, auto-
matically the cost of coal will also
increase.

The total generation of power in
the last year was 89,185 million units
Out of which 56 per cent of energy
was generated by thermal power sta-
tions for which the State Eleciricity
Boards have to purchase 35 million
tonnes of coal. On the whole, the
State Electricity Boards are going to
be affected by the excise duty on coal.

Our Finance Minister is proudly
claiming that the exchequer is going
to be beneflted by the additional re-
venue of Rs, 208 crores due to these
taxes, But I want to remind you that
this tax is not going to be collected
from the private sector, but from
State Electricity Boards and Public
Undertakings. Since the major por-
tion of the burden of taxes has to be
borne by Government agencies, the
proposal of taxes on Electricity and
«Coal ig a policy of self-stultification.
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Apart from this anticipated un-
precedented additional losg to the
State Electricity Boards, I oppose this
tax tooth and nail because the Govern-+
ment ruthlesfly attempts to enter into
the financial avenue of the State Gov-
ernments, The State Governments
are vested with powers under our
Constitution jn the State list to levy
taxes on consumption or sele of elec-
tricity. Neither the Central list nor
concurrent list empowers the Central
Government to levy tax on electricity.
So, this act of the Finance Minister
is highly unconstitutional,

So, far, electricity is a source of
income only to the States. Now the
Finance Minister under some pretext
attempts tp transgress into the juris-
diction of the State Governments.
The financial autonomy of the State
is no doubt blurred by this proposal.
Had our Finance Minister an 1ota of
respect to the State Governments, he
would have consulted the State Gov-
ernments before the introduction of
this tax. But he has pot done that.
It seems that he has acted with poli-
tical rapacity rather than sagacity.

When the demand for more financial
powers js gaining ground and when
the exhortations of the State Minis-
ters huve seized the attention of the
public. this proposal of a new tax on
electricity runs counter to the will of
the people and the interest of the
nation.

Because of all these reasons, our
hon, Chief Minister “Purachi Thal-
aivar” MGR strongly voiced his pro-
test to this tax by sending telegrams
to our Prime Minister and the Finance
Minister. So far as this issue is con-
cerned, there is & consensus among
the political partiegs against this pro-
posal. Therefore, the voice of our
Chief Minister ig not the wvoice of an
individual but the voice of the entire
Tamil land. Further the protest is not
an isolated one. It is going to be
ubiquitous. Our Finance
will soon realise this position.
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The Janata Party jn the press and
on the platformg is advocating Grama
Raj and decentralisation of power,
whereas the Government under the
contro] of the Janata P is brazen-
ly retrogressing to the policy of im-
perialistic powers, It seems that the
elite at the Centre suffer from 5 con-
genital weakneys of castrating the
revenye sources of Stale economy.
That is why, even after the total
odium of State Governments against
the policy of abolition of Sales Taxes,
our Finance Minister is still pnot able
to give up the policy of abolishing
the Sales Tax.

This House is aware of the fact that
Sales Tax is an elastic snurve of re-
venue for the States, The revenue
hag increased from 27 per cent in
1950-51 to 55 per cent in 1975-76. In
other words, in 1850-51 the total re-
venue of Sales Tax was only Rs, 220
crores. but in 1975-76 it increaged to
Rs. 3,500 crores. Now we might have
exceeded Rs. 5000 crores. Perhaps
the attractive sum might have tempt-
ed our Finance Minister to sponsor
this policy.

The Centre is now trying to tra}
the State Governments by offering
princely compensatiun and advocating
the sanctimonious theory of avoiding
Sales Tax on some goods by different
authorities,

Tt jg quite true that the Centre and
States are competitively levying taxes
on the same goods. No doubt it
causes Inconvenience to the con-
sumers as well as the manufacturers.
The point to be kept in mind is that
the system. of dual agencies is a recog-
nised principle in a federal set up,
That is why we are facing this 1ype
of inconvenience in so many spheres
in our political system. If our Fin-
ance Minister is very serious and
honest enough in avoiding this t;pe
of inconvenience in tax collection, my
best suggestion is that the Central
Government may give up the policy
of levying the tax or excise duty on
the goods which are taxed by State
Governments, Is our Finance Minis-

ter prepared to accept this sugges--
tion? Certainly not. We know what
is smouldering in his heart, Under
the pretext of avoiding the incon-
venience and creating uniformity in
collecting the tax, the Centre tries to
control the entire economy of the
States so as to further detract from
the limited autonomous position of
the States.

It the levy of Sales Tax is under-
taken by the Centre, then all the Fin-
ance Ministers of the State Govern-
ments with folded hands and bowed
heads will be waiting in the corridor
of the Central Finance Minister's
office with their begging bowls.

No self-respecting citizen will tol-
erate such a degraded position for the
State Government. Therefore, on be-
half of All-India Anna D.MK., beiifg
a true disciple, nursed and groomed
by the policies and principles of Dr.
Anna, I am proud to register my
protest against the policy of abolish-
ing the Sales Tax with clearer intel-
lect, with livelier spirit and with
renewed corporal vigour.

With these words, I conclude my
speech.

SHRI YASHWANT BOROLE (Jal-
gaon): Mr, Chairman, Sir, this Budget
will be viewed in different quarters
with different reactions, The Budget
from the very beginning has a clear
drift towards rural development, It
ig not the usual conventional Budget
which used to be presented for a
number of years. Of course, the reac-
tions are bound to be different. The
perspective with which this Budget is
analysed will produce its reaction,
What a housewife says about the
Budget, what an economisi says about
the Budget, what a trader says about
the Budget, what a businessman says
about the Budget, what a worker says
about the budget, or a citizen living in
an urban area, or a citizen working
in a factory says—these will be dif-
ferent from one another. We have to
ignore them for a while, in order to
assess the budget from the point of
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view of the interests of production
and the interest of the country as a
whole. We know that the mercantile
comm.unity has been completely dis-
satisfied with this budget. Various
reactions have so far appeared in the
newspapers, viz. those of the Bombay
industrialists, of the Indian Merchants
Chamber, Bombay Mill Owners’ Asso-
ciation, Silk and Art Silk Mills Asso-
ciation, Indian Manufacturers’ §s0-
ciation, Federation of Indian Cham-
bers of Commerce etc. When ail of
them are dissatigfied with this parti-
cular budget, I say that it is 5 success
of the Janata Parly. They say that
they have not been given concessionsg
and certain other reliefs, (Interrup-
tions) According to them they have
not been given concessions; they have
not been given more concessions, but
concesions which ought to have been
given to them, have not been given.
If you scrutinize the budget, you will
find that there are no concessions
given fo them. We shall go into the
details also. But these are the reac-
tions which have been mentioned.

We have not to gg by what the
politician says—a politician who is
going either to fing fault or defend
the budget. Neither shall it be my
attempt to find out certain good points
in the budget, in order to support the
budget of the Janata Party. We shall
have a perspective which we shall
take in the interests of the nation,
and try to find out whether the
present budget is commendable or
not. We shall find out whether it is
a drift towards the rural people,
whether it could be said to be giving
real incentives for increase in inputs
and investments. That is what we
shall have to find out.

My first point is that the budget
can be said 1o be really achieving
the economic objectives and goals in
a particular sense—goals which have
been laid down in the manifesto of
the Janata Party, its economic resolu-
tion as well as industria] policy. It
is not a clean slate on which our
Finance Minister has been writing.
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We have got the former budgets, for-
mer allocations and the former
schemes which are continued, We
have got all of them behind us; and,
therefore, out of the total outlay of
Rs. 11,000—odd crores, we are faced
with 90 per cent continuing schemes,
all of which should be run. It is
unwise to close them at this juncture.
We shall have to continue those
schemes in order to achieve whatever
we could get; and, therefore, these
scheme; having 90 per cent of the
outlayg shall be continued this year,
leaving the remaining 10 per cent, to
be adjusteq according to the prioritieg
which we can give them. Whatever
has been there, has been tried in the
best possible nianner by the present
Finance Minister; and it will be an
undoubted thing that he deserves
commendations from all the sections
of the House for doing hiz level best
to take the benefits of the budget fo
the lowest possible man, the poorest
who are there, the sufferers for all
the long 30 years, when crores of
rupees have been invested. During
the last 30 years on the five Year
Plans so much has been spent, but
what is the progress or what ig the
result? Have we achieved the in-
crease in national income that we
expected? No, Sir. The growth rate
is only 3.7 per cent. If we take into
account the increase in population, it
comes to hardly one per cent. Then
where has the benefit gone? Who has
reaped the benefits or fruits of it? Is
it the man in the lowest possible
rung in the mofussil? No; it is not
so. It is obviously clear that if we
calculate the per capita income tak-
ing the price level of 1970-71, it comes
to Rs. 653 annually. If we take the
latest price level, it will come to
Rs. 1,049. But this is the average and
the averages are always deceptive. If
we separately calculate what is the
living standard of the people who are
in the mofussil who are the agricul-
tural workers and the small farmers,
the average will be only one-third or
onefourth of the income of a person
living in the urban areas. So, there
is economic retardation, instead of
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economie progress, among the people
living in the villages. We cannot
forget the fact that 75 per cemt of
our population live in 7 lakhs of wvil-
lages, and they have been neglected
and denied the benefits of develop-
ment. So, the condition of that parti-
cular section ought to be taken into
consideration while framing the bud-
get or the economic policy &f the
country.

Let us ook at the allocations in the
present budget from this angle.
Earlier the allocation for agriculture
was only Rs. 419 crores, Thig year
it has been increased to Rs. 1,754
crores. For Command Area Projects
it has been increased from Rs. 49
crores to Rs, 82 crores, for Small Far-
mers’ Development Project from Rs.
45 crores to Rs. 115 crores, for
Drought-prone Areas Programme from
Rs, 51 crores to Rs. 76 crores, for
Desert Area Development Project
from Rs. 6 crores to Rs, 20 crores, for
Fisheries from Rs. 33 crores to 61
crores and Dairy Development Rs. 500
crores. So, we will find that there
has been a substantial increase under
all the heads.

18 hrs.

If we take the allocation for both
agriculture and rural development
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and small-scale sector, which also
relateg to mofussil development, it
comes to 40 per cent of the total in-
vestment. Then there is the infra-
structure development process, like
the generation of power. For rural
electrification the investment is Rs.
297 crores; for purposes other than
rural electrification it is Rs. 285 crores.
For agriculture, again, the allocation
for major and medium irrigation is
Rs 1,166 crores and for minor irriga-
tion Rs, 235 crores. For fertilizer the
allocation is Rs, 238 crores. For the
rural roads the allocation has been
increased from Rs. 85 crores to Rs.
115 crores. In water supply, the pro-
vision has been raised from Rs. 70 to
Rs. 163 crores for rural development.
“Scheduled Caste”  welfare pro-
grammes generally are in the mofus-
sil, and they are taking up Rs. 538
crores, Village and small-scale indus-
tries are getting Rs. 219 crores, an
increase from Rs, 145 crores.

MR. CHAIRMAN: He will continue
tomorrow.

18.01 hrs,

The Lok Sabha then adjourned tilk
Eleven of the Clock on Tuesday the
March 14, 1978/Phalguna 23, 1899
(Saka).



